


Fnelerc QU
R

L AD
ol B A Z

. 9@9}' 3 oL
] 931
P L






N

Government of India Publications are obtainable from the Government of Indi
Central Publication Branch, 3, Government Place, West, Calcufta, and fro

the following Agents :—
EUR

Ixpia HOUSE, ALDW]

Ang ok 8¢
INDIA AND CEYLON :

OPE.

Orpior o¥ TEHR HIGH COMMIBSIONER ?0% gNDIL

LONDUN, W.
lers.
Provincial Book Depots.

Mapras :—Superintendent, Government Press, Mount Road, Madras.

Superintendent, vernment Printing snd

:—Library _sttoched to the Office of Hm

BEX0AL :—Bengal Secretariat Book Depd‘ Writers'

¥1TED PROVINOHS or Amu —Superi
nd - Oudh, -

perintendent, cherr,mont Prlnunz

Olwnu‘ IVINOER AND AR —Superintendent,

Aszaym —Superintendent, Auam Secretariut  Pross,

Butar AND Orissa :—Superintendent, t
Nortm-Wrsr FroNTiER  PROVINCE :—Mannger,
Thacker;, Spink & COo., Itd. Gnlrnm: and Simla,
W. Newman & Co., Ltd le
8. K. Lahiri & Co., Onalcutin.
The Indian School Supply Dcpbt, 809, Bow Bazar

Street, Calcutts
Bunerwcrth & Co. (India), Ttd.. Oal lc\xc
. C. Sarcar & Sons, 15, Colloge Squars, Osloutta.
stamhrd Literature Company, ixmiu\d Calentta.
Assaciation Presn. Oalcutta.
Chukervertty, r}u & Co., Ltd.,
Square. Cal l
Book Gampnny, Opleutth.
James Murray & Co., 12, Government Flsce,
loutta. (F'ar Metwruloglul Publications on
Rur Uhl;-d'hnry & Co., 68-5, Asutosh Mnakherji Road,

Stientific Publishing Co,, Taltols Tanb, Ohlentis,
Ob(a:m'r & Co., 8-, Buhnnm Ohatterive  Laxe,
ta)

8 m:‘-r:lunlw Book Society, 8-2, Hustings Street,
eutta.

Th&dﬂindu Librsry, 3, Nandalal Mullick Lana,
cu

Kamala Book Dopdt, Ttd.,

13, Colloge

15, CQolloge Safier.;

*Beéngal yin Cluh Dum Dmn Qan
Kuli_Objan ; Munio %c \urm o-m-um\
NG ¥y chowﬂlmry & 11, College Squate,
eu
B. €I Basak, 'ﬂ.q. Propristor, Albert Library,
m‘.’;ﬁf‘mm. Mndm
Rochouse & Sonms, i
G. uA. Nateson & On., l’nﬁh.heu. George Town,
P. vlndn & Co.. Madras.
look%‘qlhd.r
W ’ublllhhx: On. Hyh
s Tuihd 'l'rlvnnﬂmm. South
Jae.
Pud a Madnr.)
h‘ll Bnnk D t, !(-:lum. Lk
A ¢
'rmc“ I:" s:l::.“z‘"c B
- 0, Bomb
mﬁ',,% Govin & ik, albadert  Riad
N. AL Tripathi & Co. Booksellors, Pri e
-x.f“‘b'ﬁ”im m’ohs "'., lnru Btraet.
an s £ thdavi Hoed
2.5 ndia & QouBomba ;
an nm
A, H';‘Nzhm Alﬂbabnd Oalentta ana
Bombay Book Depd! Gl 8
anlu. Colemsn S "B«'i? B‘mb'l"f;nu of Indin

Tlxe Popnhr Bnok bm
The Manager, Oriental Book: Suj
p Shukrawer, Poona Oty. i Sirntine Ry
Krighna Bros. Opposita Vishearbag, Peona
oolmall 21, Budhwar ' Poona. §
Son-. and Pablishers,
'rllw Surs
'1\‘5 !muhul ﬂook pit] Shtluury ©o,, 5243, Asbab

Swtionery, Queen's Rond, Bnmbny

Commissioner in Sind, Ka

Buildings, Room Gmund Floor, Ca!cum
ntendent of (mwrnmen! Press, United Provinces of
Punjab, Lehors,

Burmg, Rangzoof

Governihent Printing, Central Provinces, Nagpur.
Shillong.

Printing, Bihar and Orissa, P. 0. Gulzarbagh, Patus.
Government Printing and Stationery, \WAT.

Shri' Shankar Karnataka Pustaka Bhandars, Mals-
niuddi, Dharwar.

The Standard Bonkmn Knrachi, Quetts, Delhi,

pin

Frontier Book and stahonary Oo., Rawalpindi.

Murree and Rawal]

=Hossenbhoy Karimji and Sons, Karacli.
The Bugm Bookstall, Karachi.

Bose & Oo.,, Kara:

T S tbE Bksia Queta.

. P

:Lm L Qur:l

f. Ray « Bdwardes Romd, Rawal
ora. et whRikA

The Standsrd . Book Dépdk. Lohors, Nainiiah

Musrooris, Dalhousie, Ambals Cantenment and

Delli.

The. \nrlh Indis Christian Tract and Book Susiety
18, Cilew Bond, -Allababad.

m\m Narain Tai, ‘H#tra, Allahsbad.

The ** Eeader by

’\rm) Book Dend Dnysllu.;“ lm
sh Book Depot. Taj Road, A
Gun Prasad & Sons, Agra.
Nevayan & Co., Meston Road, Qawnpore.
The Indian Am'y ook Depdt, Jullandur 1%ty—-
Daryaganj, Dethi
Mamumr Newnl I\ubgre Press, Lu-know
per Indis Publishing ‘House, Titd.,  Literatur
Pk ﬁmmn{l‘l‘l,ml]l Pnri; 1.m§nz: &
Rai_ S#hi Gl Sous, Mufid-i-Am FPre:
Tahore and Allahab 3 .
Rama Krishna b ions. Booksellers, Anarkali, Tah¢

Students Popu! Anarkali, Lahore,
The Smmlud Bmkstnll Tahore.
The Proprietor, Punjsb Sanskrit Book Dep

Saidmithe Street, Lahore.
o Insuranee Publicity Ca. Lid,, Lahors.
The Punjwh Religious Book Soemy Tehore,
The Onmmgreml B(mk Co.. Lmhoce.

o Univa k Agency, Kacl Jhore:
m&nl;‘o( the h}l)psrhl Book iucdl
. Chw at, i, T
3. Thine & Bros, Dalbli:s
Fono Book ey, New Delni and Simia,

ord Book d ‘Stationery Company, Delhi, Lahore,

Stmla, M and Caleutta.

Bapdt, Ammum Baptist MIuhm Press, Rangoon.
Burma Book Club, Ltd.,
8..0. Malukdar, Proprietor, bt-nlauh & Co., Cooch

Behar. X
The Munager, The Indian Book Shop, Bu.ifos oy
Nondlishore Bro! hnrk, Benaros

‘Che Srivillip r Co opqrn(vo Trading Uuhm. Ltd.,
smmi&:m (8.
Ragnunath Prasad .! Som. Patna Oity.
'nue scndunu lhnpm—lum. Patan.
1. Mathur & Bros., Gueri, Paina Ci
Stores, Bankipore, P

K-\mnla Rook
. Baneries & imm, Buch!
g o :‘\o.hon R)Qi%m Road, B

The Eydr.-rnbud Book Depbt, L
m P. 0, 'l'tlehlnn-‘




' THE
LEGISLATIVE ASSEMBLY DEBATES

(Official Report)
Volume V,‘ 1931

(7th to 22nd September, 1931)

SECOND SESSION

OF THE

FOURTH LEGISLATIVE ASSEMBLY
1931

SIMLA
GOVERNMENT OF INDIA PRESS
1932



(10q9%! 1abinG)

gor ;);gm fol

0T pndmstfndbinsn o ATY




Legislative Assembly.

President :

e HoNourasLE Sik Isranmt Ramrwroors, K.C8.L, C.LE.

Deputy President :
Mg. R. K. Smanvukaam Crerry, M.L.A.
. Panel of Chatrmen :

Drwax Bamapur T. RaneacHARIAR, C.LE, M.L.A.

Mg. ArTHUR MOORE, ML.A.
Ste MumAMMAD Yagus, Kr., ML.A.
Rar Samms Harsmas Sarpa, ML.A.

Secretary :
Mg. S. C. Gupra, BaR.-AT-LAw.
Assistants of the Secretary :

Miax MusaMMAD RaF1, BAR-AT-LAW.
Rar Bamapur D. Durr.

Marshal :
Capraiy Nur Armap Kuawn, M.C., LO.M.
Committee on Public Petitions :
Mr. R. K. Spanyvgnay Cuerry, MLLA., Chairman.
Mg. ArtEUR Moorr, M.ILLA.
Sk Appur Rammv, K.C.SI, K, ML.A.

Rasa Bamapur G. KrisENAMACHARIAR, M.LLA.
Mrax Mumamyap Suan Nawaz, C.LE, ML.A.

o



B TR amomerad] etrasa! nd swagosoHownd'

Loarbamy ik 1 g

A Ll-u 'mnnl'

!

i

:

— . ]

AALW cemimn) wawinevatil 1 Teni ]

%
A AW AH g o

mersnodl iz
ALV pana B-sdl-‘!*l.w

vradors -t ‘,ﬂ‘l“!’"?‘ Jia

‘m& sy \9 ssamyios b.

VT A A el v ol vaild
el (0 socasad 3




iz CONTENTS. s
| S— i
Vovume V.— 76 September to 22nd September, 1931. ey

Moxpay, "7tn SEPTEMBER, 1931— . Paams.
. Members Sworn .. 9 . iy R dndgumeatd 1
Questions and Answers L f 2 o 4% cen 1129
Unstarred Questions and Answers W % .. 2055
Deaths of Mr. Alexander, Mr. Sahani and¥0 Tok Kyi 14 .. 56-59
Governor General’s assent to Bills .. - 60

= Nomination of the Panel of Chairmen and the appo-m.mant of
gaf v1¢ the Committee on Petitions b

Statement lsid on the Table re Recruitment of Mmdml on the L

North Western Railway . 60—861
Statement of Business . et vl
Election of Members to the ‘ltandmz Committee for the Deparb-

ment of Industries and Labour 61
The Tndian Press Bill (01d Bill}—Withdrawn o 6165
The Indian Press Bill (New Bill)—Tatroduced 4% .. 65—86
The Indian Mines (Amendment) Bill—Tntrodneed. ko L 66
The Indian § ion (Amendment) Bill—Introduced .. 8687
The Sheriff of Calentta (Powers of Custody) Bill—Introduced 87
“The Aligarh Mustini Upiversity (Amendment) BillIntroduced ..~ 67
The Land Cusioms (Amendment) Bill—Tntroduced - iy 67
The Foreign Relations Bl Tntrodueed K 5 o o,
The Heavy Chemical Industry (Protsction) Bill —Introduced 68
The Provisional Collebtion of Tikes Bill—Tntrodtited oMl S
The Ancieat Monuménté  Preservation’ {Amendment) Bﬂl-rn- :

troduced o3 e 1E0] ZEmEITISt © e

Dumspay, S5 SEPTEMAER, 103]1— E wsf
. Death of Mr. K. C. Ray - = s M-8
¥ AY; fru Seetesprr, 1951— iee g o?
S Qulestions and Afiwers " .. o, Pt - 77110
, Statement luid on e "Ta¥le 72 Report of the Committea on. the =
purchase of ‘the Bengal and North mern and Roh-lkund

“and Kumaon Railways' ¢ . T1—12
iﬁ?%lncoﬂw -tax (Second Amendment) Bl!l i et

' Motion to refer to Select Oommlmae ld)oumed - 11350
THURSDAY, B 1981— ¥ .
pitirad o o aaoandt 38R

Member = : : Tiats
e i e

# yr | yaaesan®

Y L



TaURsDAY, 10TH Sep 1931—contd. Paczs.
Resolution re Civil Court Decrees and prowed against e
Agriculturiste—Withdrawn .. .. 199 |
Resolution re Agricultural Dmm"—ﬂfglhved 5 .. 21854
Fripay, 11t SepTEMBER, 1831—
Member Sworn .. & e & v G 255
Questions and Answers .. . 5 ;. .. 25599
Statement of Business .. 299—300
The Indian Press Bill—Discussion on the Motion to refer to
Select Committee, not concluded ¥l 300—340

Moxpay, 1418 SEFTEMBER, 1931—
Address by His Excellency the Viceroy to the Members of the

Council of State and the Imt'lslatlve Assembly .. . 34146 4
The Indian Press Bill—continued .. % % .. 347382
TumspAY, 1570 SzpTEMBER, 1931—
Questions and Answers .. = e s .. 383426
Unstarred Questions and Answers .. & . .. 42738

The Code of Criminal Procedure (Amndment) Bx]l—Amend-
ment of section 144)—Motxon to refer to Select Committee,

negatived .. 5 51 8y a4

WxepNEsDAY, 161TH Szrrmxm, 1931— y

Questions and Answers .. e e P .. 475529 3
Election of Memb the Standing Committee for the De= "

partment - of Indusmes and Labour - - 5207

; The Indian Press Bill—Referred to Select Committee - 62963 §
The Indian Mines (Amendment) Bill—Passed .. . -B562—63
The Indian Succession (Amendment) Bill—Passed .. - 563

The Sheriff of Calcutta (Powers of Custody) Bill—Passed. .. 563—64
The Aligarh Muslim University (Amendment) Bill—Passed .. 564—65

; The Land Customs (Amendment) Bill—Passed .. .. 566—66 |
THURSDAY, 17TH SEPTEMBER, 1931— ‘
Questions and Answers .. v - - 5678615
Motion for Ad;ommnm,—Rlom at Dera Ismail Khan and at 1

Chittagaong—Ruled out of order “ R .. B815—17 ‘
Statement of Business o Ve - - 61718
Mnduemmwthsmdmg&mmforthem

ment of Industries and Labour . 618
Statement laid on the Table re Purchase of Sm by the Bigh

Commissioner for India g 618—25
Resolution re High Courts—Adopted 62642
Resolution re Powers of the Governor Gemnl nm']er eheNow

Constitution—Withdrawn .. 64352
Resolution re Control of Money Lending nnd Bnms of Inmut—-

not concluded e . - - 65263




Paczs,
Moxpay, 21sT SEPTEMBER, 1931—

Member Sworn .. Gl e s ik - - 665
Questions and Answers .. ¥§ Ge wi - 665—704
Unstarred Questions and Answers .. A - 704—12
Motion for Adjournment—=Shooting of Datanm at the Hijli

Detention Camp—Negatived .. & - 713, T44—64
TlmlndmnPMaBﬂl~Pmsenhmnofthe Reportofﬂmﬂahaﬁ

Committee .. e 713
Statement on the meml Poaxtxon & - 713—16
The Heavy Chemical Indust.ry (Protactmn) Bill—Passed as

amended . s 716—36
The Provisional Collocﬁwn of Tnxeu Bﬂl—Pused - - 735—36
The Foreign Relations Bu.l——Dmcummn on the Motion to con-

sider not concluded .. < 5 736—43

Turspay, 22xD SEPTEMBER, 1931—

Questions and Answers .. . & & - 765—825
Motion for Adj Pr re the Exchang

Ratio—Disallowed by His Excellency the Viceroy and

Governor General o (5 .. 82526, 839
Resolution re Control of Money Lundmg md Rates of Interest—

Withdrawn .. o“ o 826—55
Message from His ]'hoallsncy the Viceroy md Governor General 839
Resolution re Rebellion in Burma—Withdrawn .. - 855—64

Resolution re The Tmperial Bank of Indn—D-cu-hn ldjom
od for want of a quorum % ‘ 864—66



V i

‘ THE
LEGISLATIVE ASSEMBLY DEBATES

(Official Report)

Volume VI, 1931

(237d September to 3rd October, 19 31)

SECOND SESSION

OF THE

FOURTH LEGISLATIVE ASSEMBLY
1931

SIMLA
GOVERNMENT OF INDIA PRESS
1932



“(10qs8t TRisNO)

igor Y smuloV




e Sl

Legislgﬁve AS,S?TE'Y;
President :

Tre HoNOURABLE Stk IBRAHIM RAHIMTOOLA, K.CS.I, CLE.

Deputy President :
Mz R. K. SuanmugHAM CHETTY, M.L.A.

Panel of Chairmen :

Diwan Bamapur T. RancacHariaw, C.LE., ML.A.
Me. ArTHUR Moorg, M.LLA.

Sm Munamymap Yakus, Kr., ML.A.

Rar Sanms Haremas Sarpa, ML.A.

Secretary :
Mz. S. C. Gupra, BAR.-Ar-Law.

Assistants of the Secretary :

Miaxy MusaMMAD Rarr, BAr-AT-LAW.
Rar Bagavvr D. Durr.

Marshal :

Caprary Nur Aamap Knaw, M.C., LOM.

Committee on Public Petitions :

Mr. R. K. Smanmukaam Crprry, ML.A., Chairman.
Me. ArtaUR Moore, M.LLA.

Sk Appur Ranm, K.C.S.I, Kr., MLLA

Rasas BAHADUR G. KRISENAMACHARIAR, M.L.A.

Miax MuaAMMap SEar Nawaz, C.LE, ML.A.



~EnsBime et

AN rrmud) vasETwrang A S
wanednil) Yo lanel
i S
KA W) massit e bl Rt vt i
Sl AAEH S0t o roes Al
AaLM ,.I'Z SAY car i AuirM wd
AW sera? zaommall

—s

. q%w»?.

= .wz@-a;&w 43




pp——

CONTENTS.

Vovums VI.—23rd September to 3rd October, 1931. Pagrs.

WEDNESDAY, 238D SEPTEMBER, 1931—
Questions and Answers .. &a b b .. 867—026
Unstarred Questions and Answers .. =% I .. 92636
Statement of Business .. . .. 93637

The Foreign Relations Blll—-Merred to ‘lelect Gommnteo . 937-714
THURSDAY, 24TH SEPTEMBER, 1931—

Questions and Answers ., o .. <K .. 975—1007
Short Notice Question and Answer . . =T . 1007—08
The Indian Bar Councils (Amendment) Blll—Matmn to Nler
to Select Committee—Negatived % va ' 1008—29
1038—54
Stats on the Fi ial Position .. - . 102038
SATURDAY, 26T SEPTEMBER, 1931—
Message from the Council of State .. B £ s 1055
Statement of Business va 10,&‘)’
Resolution re Exchange, Gold Reserves and the Snpplcnmhry
Finance Bill-—Adopted ’ lm—ilﬂ(
Moxva'y, 28TH SEPTEMBER, 1931—
Questions and Answers .. e .. 1105—60
Unstarred Questions and Answers .. ‘e .. 116075
Statement laid on the Table re number of mdmhnl English :
High Schools and Colleges in India o e 1175
Election of Meribers to the Advisory Publicity Oommﬁea o 1176

The Indian Press Bill-Motion to consider as reported by the
Select Committee disallowed as it was presented before

publication of the Bill in the Gazette of India .. .. 117684
Tuespay, 29TH SEPTEMBER, 193] —
. Questions and Answers .. v W At ..1185—1201

Statement laid on the Table re B.xot.s in t.he North-West Fron-

tier Province T .. 1201—02

Message from the Cov.mul of Smte = I o alé 1202

‘Objection to Introduction of a Second F‘lmnoe Bﬂ o 1202—04
The _Auncient Monuments Preservstlon (Amd.mt) Bill—

to Select Cy 120428

Deminds - for Supplementary Gr-nh i 5 .. 122849

Miscelluneous—
Inadequate representation of Bengal at the Round Table



1

Tumspay, 20T SEPTEMBER, 1931—contd.
Demands for Supplementary Grmf-s~ooutd.
Miscellaneous—conid.

Non-participation of the Representatives of the Federation
of Indian Merchants’ Chambers and Industries in the
Federal Structure Committee and the Round Table
Conference

Non-representation of Orxm at the Round Table Con-
ference .. o

Inadequate representation of the Landlords and Zamindars

at the Round Table Conference ..

Inadequate Representation of Mussalmans in the Federal
Structure and Minority Committees and the Round
Table Conference

N ion of the hun C: ity at the lwdeml
Structure Committee or the Round Table Conference

Representation of Non-Brahmins and Bombay Karnatak at
the Round Table Conference and the Minorities sub-
Committee & i

Statement on the Financial Pusmon o -
. The Indian Finance (Suppl y and Extending) Bill—
Introduced f e e A bes

Wx ¥, 30TH SkP 1931—
Member Sworn .. - ve 2
The Indian Press Blll——Wmhdnwn = o i

The Indian Press (Emergency Powers) Bll.l—lntrodnoed and
Motion to consider—Adopted ..

Tausspay, st OcrosEr, 1931—
Election of Members to the Advisory Publicity Committee
.- The Indian Press (Emergency Powers) Bill—Discussion on the
ideration of Clauses adjourned .. =

of

FrIDAY, 2§D OCTOBER, 1931—
Questions and Answers
U dQ ions and A o 4
"Election of Members to the Advisory Publlelty Committee .
R dation of the T national Labour Conf re

P jon of Industrial A

“The Indian Press (Emargmcy Powen) Blll—Cmmdorstmn uf
. Clauses concluded 0N o2

SaTurpaY, 38D OcToBER, 1931—
. Questions and Answers -3
Short Notice Questions and Anxweu . s
Thehﬁuq?rm(ﬂmugmy?om)hﬂ—wuummdr

Paces.

1232—34
123437

123741

124143

1243—44

1273
127374,

..1274—1326

1327

132775

..1377—1402

1402—08
1408

1408—10

141064

1465—66

1466—69

1460—92




m

|
:
‘l BaTuRDAY, 88D OCTOBEER, 1981—Ccontd. Paazs.

Demand for Supplementary Grants— o " .. 1492906
Expenditure in England under the control of the Secretary
of State for India—

N P ion' of Nationalist Muslims in the Round
' Table Conference - o .. 1493—96
Resolution re Expenditure on Roads—Adopted 55 .. 1496—99

Resolution re Purchase of the Bengal and Northern Western and
Rohilkund and Kumaon Railways—Adopted, as amended 1499—1509
| Resolution re Draft Convention on Forced or Compulsory Labour—

: Adopted, as amended 2 .o 1509—25
! Resolution re Draft Convention regulating Hours of Work in
' Ofiices, Hotels, etc.—Adopted .. & o .. 152531




- S —E0L saiom) oaf le
e Tt el Ruatns e s eyt
Bosibyed ai el Thneqi
: —aital 3¥oiat? Ja
il iofimiad 0 crtef -0 %
il PRt s fo s SldaT
Farobh —ehuol o iyt = st b

o e e iR B famaii s T adndoriAT we S e |
| OEsRmats e |, Boigobh—-srawlis¥ . ausar A Bae wenkinol. <
Praimtiod ad emeluguie™ s oM miesgae el notthion 1
B8 S T S5 iz Bohyin a2 Setyobh
o R o0 Yo i i i arddanyinid, STl roiyitnas o
: g s i datati =S
3




R ——

INDEX
0

THE LEGISLATIVE ASSEMBLY DEBATES.

Volumes V and VI—Tth Seplember to 3rd October, 1931,

A

ABDOOLA HAROON, SETH HAJI—
‘Question re—

Accountants appointed to the State Railway Accounts Department.
8

Allegations against the Superintendent of post offices, Lower Sind
and Persian Gulf Division. 791-92.

Appointment and leave cases dealt with by Hindu clerks in certain
post offices. T796.

Appointment of apprentice mechanics on the Hast Indian Railway.
181.

Appointment of Muslims as Accountants and Auditors in Audit and
Accounts Depariments. 289.

Appointment of Muslims as Accountants in the State Railway
Accounts Department. 289.

Appointment of Muslims in Railway Accounts offices. 386.

Appointment of Muslims in the Delhi General Post Office.  801.

Appointment of Muslims to Government Departments in the North
‘West Frontier Provinee. 1006. 1

Appointment of postmen in the Delhi General Post Office. 797-9S.

Appointment of Superintendent, Archwmological Section, Indian
Museum. 1005,

Appointment of temporary postal clerks at Delhi and Simla. 795.

Appointment, of two brothers as head clerks in the Delhi General
Post Office. 797.

Appointments in the Delhi General Post Office. 801.

Article in the Postal Advocate, Delhi. 795.

Clerks appointed by Mr. Rai in the Aligarh Postal Division. 797.

Clerks dealing with appointment and leave cases in the Postal
Department. 797.

Concession granted to Muslims during the Ramzan. 796,

Correspondence staff in the Delhi General Post Office. 801.

De‘?Otg of Mr. Mohammad Tbrahim, a clerk in the Delhi Post Office.



'

2

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

ABDOULA ITAROON, SETH HAJI{—contd.

Question re——contd.

Discharge of Musiim workmen from the North Western Railway.
385.

Discharge of Muslims from the North Western Railway Accounts
office. 180-81.

Employment of Muslims in the Lower Sind and Persian Gulf Postal
Division. 793

Employment of Muslims in the Postal Department. 800.

Exemption from the new customs duty of outstanding contracts for
the importation of wheat. 384,

Grant of advance increments to Accountants in the State Railway
Accounts and Audit Departments. 180,

Hours of work of Muslim elerks in the Karachi General Post Office.
795.

Muslim clerks and sub-postmasters employed on the Mekran Coast
and the Persian Gulf. 792,

Muslim representation in Pay and Accounts and Audit ’)fﬁeen in
the North West Frontier Province. 408-09, 1006.

Muslims employed in the Railway Mail Service, Sind and Baluch-
istan Circle. 793.

Non-appointment of Muslims to the Railway Mail Service in the
Sind and Baluchistan Cirele. 793.

Non-grant of a holiday for the Ramzan Id at the Karichi Glenerl
Post Office. 794, ~

Non-transfer of head clerks and appointment clerks from certain
postal offices. 799,

Number of Muslim elerks and Head (lerks in certain Postal Divi-
sions. 798.

Number of Muslim elerks, etc., in ¢ertain postal cireles. 800.

Number of Muslims emuployed in the Lower Sind and Persian Gulf
Postal Division. T792.

Number of Sahiti Hindus and Muslims employed in the Lower Sind
and Persian Gulf Postal Division. 793.

Officers officiating in the lower gazetted service on all State railways.
182.

Protection for the sugar industry. 888-89.

Purchase by Govérnment of the Bengal and North Western Railway.
179.

Reeruitment of Muslims in the Bengal and Assam Postal Cirele.
796.

Reeruitment of Muslims in the Sind and Baluehistan Postal Cirele.
95.

Recruitment of staff in ﬁhe Quetta Head = Post ()ﬂne d the
Baluchistan Division. 796. =

Reduetion of freight on wheat from the Punjab to Cﬂcuﬁa 286-88.

Remodelling of the Kotri Railway Bridge over the Indus. 167-68.




INDEX TO LEGISLATIVE ASSHMBLY DEBATES. 3

ABDOOLA HAROON, SETH HA.JI—concld.
Question #¢ —concld.

Representation of Muslims in Government Departments in the
North West Frontier Province. 408.

Representation of Muslims in the eleetrical branch of the North
Western Railway. 178-79.

Representation of Muslims in the Postal and Railway Mail Serviee.
799-300.

Representation of Muslims on the North Western Railway. 385-86.

Retrenchment in the Archwological Department. 1005.

Reltagnuhmr-nt in the North West Frontier Provinee Accounts offices.

I
Retrenchment on railways. 182
Retrenchment on the North Western Railway. 182-83.

§ Safeguarding of Muslim interests on the amalgamation of Audit and
b Accounts offices in the North West Frontier Province. 1006, 1007.

Safeguarding the interests of Frontier Muslims in Pay and Accounts
and Audit Offices in the North West Frontier Province. 409.

Safeguarding the interests of Muslims in reductions of clerks in
Frontier Civil Accounts and Audit offices. 408.
Superintendents and Postmasters in the Sind and  Baluchistan
Postal Cirele. 798.
Resolution re Civil Court decrees and proceedings against agrieul-
turists. 199-203, 211, 216, 218.
ABDUL MATIN CHAUDHURY, MR.—
Question re—
Appointment of the Publicity Officer of the Great Indian Peninsunla
Railway after consultation with the Times of India. 399.
Closing down of the operations of the Railway Publicity Depart-
ment. 400.
Employees of the Times of India inated to the Bombay Railway
Advisory Committee. 399-400.
Names of members of the Bombay Advisory Committee of the Great
Indian Peninsula Railway. 397-98.
Payment by the Great Indian Peninsula Railway to the Times of
India office for printing and stores. 398-99.
ABDUL QAIYUM, NAWAB SIR SAHIBZADA—
Motion for adjournment re riots at Dera Ismail Khan and at Chitta-
gong.
Motion to reduce Demand for Supplementary Grant for—
‘¢ Miscellaneous '’ re—
p Tnadequate representation of Bengal at the Round Table Confer-
3 ence. 1230-31.
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ABDUL RASHID, MR.—
Question re discharge on account of retrenchment of —— from the
office of the Chief BEngineer, Surveys and Construction, Lahore.

582.

ABDUR RAHIM, SIR—
Tixpressions of regret at the deaths of Mr. Alexander, Mr. Shahani
and U Tok Kyi. 57.
Expressions of regret on the death of Mr. K. C. Roy. 75.
Finance Bill—
Objection to introduction of a second ——. 1203.
Foreign Relations Bill—
Motions to consider and to circulate. 949-52, 967.
Indian Finance (Supplementary and Extending) Bill—
Motion for leave to introduce. 1266-67.
Indian Press Bill—
Motions to refer to Select Committee and to circulate. 530-32.
Indian Press (Emergency Powers) Bill—
Consideration of clause 3. 1334-35, 1363-65.
Motion to pass. 1474-T5, 1476.
Motion for adjournment re shooting of detenus at the Hijli Detention
Camp. 757, 763.
Quesﬂon re report of the Frontier Crimes Regulation Committee. 813-

. ABOLITION— -~
Question 7e —— of the Court of the Judicial Commissioner of Ajmer-
Merwara. 508-10.
ABORIGINES—
Question re representation of —— of Bihar and Orissa at the Round
Table Conference. 770-71.
ACCIDENT(8)—
Recommendation of the International Labour Conference re preven-
tion of industrial —— 1408-10.
ACCOMMODATION—
Guestion re provision of increased intermediate class —— for the move
* from Simla to Delhi. 1194.
ACCOUNT(8)—
: ion re retrenchments due to amalgamation of Audit and —-
ces. 909-11
ACCOUNTANT(S)—
Question re— 598
Allowances paid to —— in the office of the Military Accountant
General. 931-33. 8 :

i
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ACCOUNTANT (8)—contd.
tJuestion re—contd. 30
«——— appointed to the State Railway Accounts Department. ' 288.
.r'\dlglézsiou of Railway Mail Service clerks to the examination.
Appointment of B. Bhawani Charan as
India Press at Aligarh. 428-29.

in the Government of

Appointment of Muslims ag,—— and Auditors in  Audit and
Accounts Departments. 289.

Appointment of Muslims as —— in the State Railway Acconuts
Department. 289. ¥

Clerks trained at the Training School for —— at Caleutta. 671,

Examination for Postal 417.

Gradation list of Divisional —— in the Bombay Presidency. 603-
04.

CGrant of advance inerements to in the State Railway Accounts
and Audit Departments. 180.
Non-appointment of Public Works Department —— on the Lloyd

Barrage Scheme in Bombay. 604.

Pay of in the office of the Military Accountant General. 931.
Promotion of Railway 187-90.
Reversion of Mr. N. A. Dalvi from the post of ——, Dharwar Head

Post Office. 53-54.
ACCOUNTANT GENERAL—
Question re—
Appointment of Muslims to the office of the Deputy ——, Posts and
Telegraphs, Delhi. 1383.
Employment of Sikhs in the office of the
ACCOUNTS AND AUDIT DEPARTMENT—
Question re grant of advance increments to Aceountants in the State
. Railway 180.
ACCOUNTS BRANCH (ES)—
Q'»H'slt;on re appointment. of Muslims in the —— of certain post offices.
82,

, Punjab. 587.

ACCOUNTS CREW INSPECTOR(S)—
See “ Inspector(s) .

ACCOUNTS DEPARTMENT(S)—
Question re— ;

Accountants appointed to the State Railway —— 288.
Appointment of Muslims as Accountants and Auditors in Audit
and ——. 289.

Appointment, of Muslims as Accountants in the State Railway ——

G APP"intﬁe’nt of non-Hindus in Railway —. 905-07.

~ " Appointment of Sikhs in Audit and — of the Government of
India. 672-78.
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ACCOUNTS DEPARTMENT (S)—contd.
Questior: re—contd.

Apnointment of Sikhs in the —— of the North Western Railway.
669-70.

Appointments to —— of the East Indian Railway. 50.

Communal representation in the North Western Railway ——. 50-
51.

Retrenchment in —— and Audit Department of State Railways.
389.

ACCOUNTS OFFICE(S)—
Question re—

Appointment of Muslims in ——. 811-12.

Appointment of Muslims in Railway ——. 386.

Communal inequalities in the staff of —— and Andit offices in the
United Provinces. 806.

Di;chnrge of Muslims from the North Western Railway 180-

1

Employment of Frontier Muslims in —— and Audit office at
Peshawar. 581-82.

Muslim representation in Pay and —— and Audit offices in
the North West Frontier Provinee. 408-09, 1006.

Representation of Sikhs in certain —— and the Public Works De-
partment. 613.

Retrenchment in —— and Audit offices in Bengal. 1465-66.

Retrenchment in the North West Frontier Province. 1007.

Retrenchment of employees of the East Indian Railway Traffic — —,
Howrah. 976-77.

Safeguarding of Muslim interests in
North West Frontier Province. 383.

Safeguarding of Muslim interests on the amalgamation of Audit
ard —— in the North West Frontier Province. 1006, 1007.

Safeguarding of the interests of minority communities in appoint-
ments in Audit and in the United Provinees. 806-07.

Safegunarding the interests of Frontier Muslims in Pay and ——
and Audit offices in the North West Frontier Province. 409,

Safeguarding the interests of Muslims in reductions of elerks in
the Frontier Civil and Audit offices. 408,

ACCOUNTS SERVICE(S)—

and Audit offices in the

Question re appointment of Sikhs to —— on the North Western
Railway. 585-86.
ACT(S)—
Arms—

Question re—
E;egmptiou of Members of the Legislature from the —— rules.
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ACT (8)—contd.
Cantonments—
Question re amendment of the ——. 786-87.
Child Marriage Restraint—
Question re prosecutions under the
Court-fees—
Question re—
Enactment of a uniform
Revision of the ——. 873-T4.
Indian Bar Councils—

97-98, 905.

for the whole of India. 875.

Question re extension of the . 1926, to the Punjab. 493.
Indian Factories—
Question re amendment of the ——.  1171.
Indian Weights and Measures—
‘Weights recognised by the — 909.
Local Council—
Question re court-fees prescribed by ——. 875.

Special Marriage (Amendment)—
Question re marriages registered under the —. 765.
Wheat (Import Duty)—
Question re import of wheat under the ——. 109-10.
ADDRESS(ES)—

—— by His Excellency the Viceroy to the Members of the Conneil
of State and the Legislative Assembly. 341-46.

ADEN—
Question re—
Administration of —. 927.
Transfer of control of the civil administration of —— from the
Government of Bombay to the Government of India. 686-92.
ADJOURNMENT(S)—
Message from His Excellency the Viceroy and Governor General re
disallowance of Motion for —— relating to the Exchange Ratio.
839.
Motion for re—

Pronouncement re the Exchange Ratio. 825-26.

Leave granted. 826.

Disallowed by the Governor General. 839.
Riots at Dera Ismail Khan and at Chittagong. 615-17.

Ruled out of order by the Honourable the President. 616-17.
Shooting of detenus at the Hijli Detention Camp. 713.

Leave granted. 713.
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ADJOURNMENT MOTION—

Remarks by Mr. President that there is no obligation upon Govern-
ment Members to answer any question, and the remedy, which the
non-official Benches have under the Rules and Standing Orders
against any Government Member declining to answer questions

which are legitimate, is a vote of censure in the form of an
92.

ADJUTANTS—
Question re appointment of Indian officers as
ADMINISTRATION—
Question re transfer of control of the civil of Aden from the
Governnient of Bombay to‘the Government of India. 686-92.
ADVANCE INCREMENT(S)—
See *“ Inerement (s) ”’.
ADVERTISEMENT (8)—
Question re— .
—— of Indian Railways by Publicity Officers abroad. 876-77.

Newspapers utilised by the Bast Indian Railway for the publiea-
tion of notices and ——. 572

ADVERTISEMENT AGENT—
Question re duties of the —— for Government publications. 168-69.
ADVISORY BOARD(S)—
Question re—
Appointment of —— in cantonments, 802-03. -
Creation of an —— for Inland Steam Navigation Companies. 576.
ADVISORY COMMITTEE—

Question re. non-representation of the Provinee of Bihar on the East
Indian Railway
See alsc under *‘ Committee(s) *”.

ADVISORY PUBLICIITY COMMITTEE—

522-23.

Election of Members to the ——. 1176, 1327.
See also under * Committee(s) *.
AERODROME—

Question re railway to Patunga Point and the cost of the there.
104-05. }

AFGHAN YOUTH LEAGUE—
Question re action taken against volunteers of the —— or the Khndni
Khidmatgars in the North West Frontier Province. 13.14,
AFGHANISTAN— f HH

Question re— o
Tolders of —— passports refused permission to enf r India. 47.

3 Passports for —— granted to Indians. 47.

\
!
\
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AFRICA— PV AR
Question re— ¢ L
Deputations to South on behalf of Indian mettler& 692-93
Scheme for closer union in Bast ——. 17-18i
AFRICAN(S)—
Question re medieal facilities for Buropeans, TIndians and in
Tanganyika. 422-23.
AFRICAN COAL—
8ec¢ ¢* Coal 7.
AGENCY (IES)—
Question re—
Tospection of the British Trade ——, Gartok, and pay of the British
Trade Agent. 818.
Superior staff of the Gartok ——. 815-17.
AGENT(S)—
Question 7e pay of the —— and superior officers of the Assam Bengal

Railway. 99-100.

AGENT’S OFFICE—
Question re retrenchment of a Sikh from theé —— North Western
Railway.  671-72.
AGGARWAL, MR. JAGAN NATH—
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1024-29.
Indian Ineome-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 141-44.
Indian Press Bill.
Motions to refer to Select Committee and 1o cireulate. 368-72.
Question re—
Advertisements of the Public Service Commission. 489-90.
A];pointment of Chief Personnel Officer, North Western Railway.
Appointment of Janiter of the Headquarters office of the North
‘Western Railway. 490.
Appointment of Railway Officers ‘* autsxde their own line of quali-
fications *7.  490.
Appomtment of Sikhs and Hindus as draftsmen on  the \Iorth
‘Western Railway. 491-92.
Appointment of Superintendents in Divisional offices on the North
‘Western Railway. 492.
Cmg;.éiave for officers and clerks of the North Western Railway.

Christmas holiday Foreign line passes limited fo Anglo-lnduus and
Bt Europeans,  492-93.
Communal iderations in retrenchment of staff in Govermunt
. » Departments. 665. : 14 ety
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AGGARWAL, MR. JAGAN NATH—contd.
Question re—contd.
Cost, of the Lee Commission’s recommendations in the Central Gov-
ernment and the Provinces. 666.
. Fmployment of Indians trained abroad in Civil Aviation. 883.

Fstablishment of Public Works Department upper subordinates ou
State railways. 485-86.

Fixtension of the Indian Bar Councils Act, 1926, to the Punjab.
493.

] Functions of Notaries Public in the Mofussil. 412-13.
Grievances of Indians on State railways. 882-83.

Iliness and treatment of Mr. Ihsan Ilahi, a detenu under Regula-
tion IIT of 1818. 185-87.

Intermediate and second class North Western Railway passes te

| ; Puri. 489.

Lieave reserve and officiating promotion in the headquarters office

i of the North Western Railway. 881-82

Litigation Officer of the North Western Railway. 489.

Oflicers’ and clerks’ grades on the North Western Railway. 491.

Officiating promotion of Mr. 8. R. Woodmore at the Mohgalpura
Railway Workshops. 489.

Organisation of the Indian State Air Service. 883.
Passage allowance for subordinates of non-Asiatiec domieile. 882.

{ Pay of Public Works Department Upper Subordinates on Indian
1 State Railways. 482-85.

Promotion of Public Works Department Upper Subordmawa on
State Railways. 485.

Promotion of Railway Accountants. 187-90.

Racial diserimination in new leave rules on State Railways. 492.
Reports of Retrenchment Committees. 665-66.

Revenue realised by the Government of India. 666.

Roof of the Shanan Power House, Jogindarnagar. 683-84.

Slump in the tea trade in the Punjab. 493.

Tcgders for roofing of the Shanan Power House, Jogindarnagar.

Training school for Railway Accounts in Calcutta. 187.

Travelling Allowances of Public Works Department Upper Sub-
ordinates on State Railways. 486-88.

‘Question (Supplementary) re—

Comnunities represented in the staff of the Income-tax Departments
in Bihar and Orissa. 591.

Grant of Lee passage concessions to non-Asiatic non-superior officers
in Railway Service. 600.

Passports for persons leaving India. 513-15. .
Possibility of reducuons of pay and  pensi of  Gov t
servants. 502-03. SUR!
Resolution re control of money lendmg and rates of interest. 848-51.
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AGRARIAN DISTRESS—

Question re agricultural depression and ——. 782-83.
AGRARIAN SITUATION—

Question re acute —— in the United Provinces. 873.
AGREEMENT—

Question re convictions of Congressmen after the Irwin-Gandhi —-

AGRICULTURAL CLASS(ES)—
Question re additional representation of mercantile community and
—— on the Round Table Conference. 1007-08.
AGRICULTURAL CREDIT COMPANY—
See under ¢ Company (ies) .
AGEICULTURAL DEMONSTRATORS—
See ““ Demonstrator(s) .

AGRICULTURAL DEPRESSION—
Question re—
~—— and agrarian distress. 782-83.
League of Nations Committees on economic and ——. 904,
AGRICULTURAL DISTRESS—
Resolution re present ——. 218-54.
AGRICULTURAL RESEARCH—
Question re—
Appointment to the Imperial Department of Agriculture of eandi-

dates from the Tmperial Institute of , Pusa. 31-32.
Expenditure on 416.
The Imperial Council of ——. 414-16.
AGRICULTURE—
Question re—
Activities of the International Chamber of —— of Rome. 1164.

Appointment to the Imperial Department of of candidates from
the Imperial Institute of Agricultural Research, Pusa. 31-32.

~ Facilities for training in —— at Pusa. 77-78.
AGRICULTURE COLLEGE—
Question re candidates from the North West Frontier Provinee sent
{0 the ——, Lyallpur.
AGRICULTURIST(S)—
I{esolzlition re Civil Court decrees and proceedings against ——. 199-
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AHMED, MR. K.— i VIR (1

Anecient Monuments Preservation (Amendment) Bill—
Motions to consider and to eireulate. 1208, 1209, 1211.
Code of Criminal Procedure (Amendment) Bill—(Amendment, of
section 144)—
Motion to refer to Select Committee, 440, 441, 442, 452, 453, 461,
465-67.
Foreign Relations Bill— %
Motions to consider and to circulate. 960, 962, 966.
Indian Press Bill—
Motions to refer to Select Committee and to cireulate. 319, 334,
836-37, 367, 529, 537, H45, 546.
Indian Press (Emergency Powers) Bill—
Motions to consider and to circulate. 1285, 1292, 1295.
Motions to consider and to refer to Select Committee. 1305. 1309,
Consideration of clause 3. 1335-36, 1337.
Consideration of clause 18. 1446, 1447,

Motion for adjournment re shooting of Detenns at the Hijli Detention
Camp. 747, 758, 760, 761.

Poini of order raised by —— whether objection can be taken to a
motion, of which two days previous notice has been given and
which is on the Agenda and has been allowed by the President.
1245. .

Question (Supplementary) re—
Alleged influence of Magistrates by Public Prosecutors. 93-94.
Aliernative procedure to questions.  1195-96.

Appointment of a Bengali Muslim to the Executive Council of the
Governor General. 516.

* Appointment of a Revetment Time-Keeper at Chittagong. 2-3.

Arrangements for medical aid for Members of the Legislative
Assembly. 1106-07.

Attendance of-the Public Health Commissioner with the Government
of India at conferences outside India. 293.

Conference on the Indian question in South Afriea. 395:
Dumping of Japanese rice into India. 4-5.

Grant of Lee passage coneessions to non-Asiatic nen-superior officers
- in Railway Service. 600.

. Grievances of Indians on State Railways. 882-83.

Non-grant of a holiday for the Ramzan Id at the Karachi General
Post Office. 794

Passports for persons leaving India. 513-15.

Position of minorities in services under the control of the Central
Government. 476, 477.

Purchase of the Assam Bengal Railway. 575. LR =
Recent Sterling Loan. 78. B
Reduction of freight on wheat from the Punjak to Cale\'lth 287.
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AHMED, MR. K.—contd.
Question (Supplementary) re—conid.
Refusal of a passport to England to the Chief Reporter of the
Hindustan Times. 26. .
Use of troops from the Indian Army outside India. 265.
Resolution re—
Control of maoney lending and rates of interest. 845.
High Courts. 628, 632, 636.
Rebellion in Burma. 863.
AIR FORCE—
Question re—
Formation of an Indian ——. 89,

Recruitments in the office of the Royal
to Delhi. 1129.

on the eve of moving

AIR MAJL—
Question re—
Cost of —— between England and India. 493-94.
Income and Expenditure of the Posts and Telegraphs Department
from the ——. 194-95.

AIR MAIL SERVICE—
Question re Messrs, Tata and Company’s offers for running the ——
in India. 400-01.
AIR SERVICE—
Question re—
Indian —— from Karachi to Caleutta, 21-22.
Organisation of the Indian State 883.
Recruitment of Muslim Rajputs to the —— and the Royal Indian
Marine. ¥
ATYAR, THE HONOURABLE SIR C. P. RAMASWAMI_
Fcreign Relations Bill—
Motions to consider and to circulate. 946-49,
Indian Press (Emergency Powers Bill)—
Censideration of sub-clause (3) of clause 3. 1358, 1367-69, 1370.

Consideration of clause 4. 1372, 1410, 1411-12, 1414-15, 1421, 1423-
25, 1429, 1434, 1435,

Consideration of clause 18, 1448,
Consideration of clause 23. 1449, 1453-54,

AJMER—
Question re—
Appointment of Indians in the Carriage and Wagon sho f the
Bombay, Baroda and Central India Railway, ﬁo 876.ps e

: El;rzt;poan and Indian ladies waiting rooms at — Railway Station.

Frequent postponement of cases in the — Civil Courts. 513.
Government grant to the D. A. V. High School, ——, - 1187.88.
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AJMER-MERWARA—

Question re—
Abolition of the court of the Judicial Commissioner of 508-10.
Abolition of the post of Assistant Superintendent of Education in
——. 394, 1135-36.
Appomtment of an untrained teacher in the Government Secondary
School at Pisangan, 187

Appomtment of Maglstrates and Judicial Officers in from
a major province. 511-12.

Dilatory methods of Civil Courts in ——. 512-13.

Hdueational Code for ——. 1156.

Inspeetion of schools in 1136-49.

Introduction of compulsory primary education in 666-67.

Non-transfer of Judicial Officers from —— 510.

Progress of edueation in ——. 1155-56.

Promotion of Ministerial Officers in —— to be Magistrates and
Judicial Officers. 510-11.

Regulation of motor vehicles in ——. 392-93.

Separation of the office of the Distriet and Sessions Judge, Ajuwer
from that of Commissioner and Collector, 508.

AKBARPURA—

Question re restoration of property lost in the —— dacoity. 685.

ALEXANDER, MR—

Expressions of regret at the deaths of ——, Mr. Shahani and U Tok
Kyi. 56-59

ALIGARH—

Question re— L
Appointment of Babu Kamakhya Charan Mittra as Foreman Printer
of the Government of India Press,

Appointment of B, Bhawani Charan as Aecmmtant in the Govern-
ment of India Press at 428-29.

Appointment of Foreman Prmter, Government of India Press. ——.

Ulerks appointed by Mr. Rai in the —— Postal Division. 797.
Qualifications of employees in the Government of India Press, — —.
430.

Private press owned by the Foreman Printer of the Government of
India Press, —— 820.

Rent for bungalows recovered from the Manager and Assistant
Manager, Government of India Press, 1407.
Retrenchment in the Gow ent of India Press, — 429.
‘ne;.‘remhment o£8 Muslim employees of the Government of India
Tess, ———
Tenders tot repmr work at the Goyernment of Indn Press. ——.
1429-30.
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ALIGARH MUSLIM UNIVERSITY (AMENDMENT) BILL— F7)
See ©* Bill(s) .
ALLAHABAD—
Question re representation from Pandit Kashi Prasad Dikshit, former-
iy a clerk in the Government Press, 523-24.
ALLAJM BAKSH KHAN TIWANA, KHAN BAHADUR MALIK—
Question (Supplementary) re—
Branding of mares in the Jhelum Canal Colonies. 268, 274, 275,
276.
Complaints of horse breeding grantees of land against the Army
Remount Officer, Sargodha.
Horse breeding in the Jhelum Canal Colonies. 274, 275, 276.
Nou-transfer of the Indian Officer of the Army Remount Depart-
ment, Sargodha Circle. 281.
ALL-INDIA MEDICAL CONFERENCE—
See “ Conference(s) .
ALL-INDJA MEDICAL COUNCIL—
See *“ Medical Council ™.
ALL-INDTA POSTAL AND RAILWAY MAIL SERVICE UNION—
See ** Union ",

"~ ALLOWANCE(S)—

Question re—
Abolition of separation —— and fixation of minimum pays. 1190.
Abolition of the separation —— of the Government of India Seecre-

tariat staff. 930, 985.

—— of Crew staff on the East Indian Railway. 1390, 1391

of staffs of the Secretariat and attached offices in Delhi aud

Simla. 915, 916, 917.

of the Frontier Regulation Committee and certain other som-
mittees. 102-03.

—— of the ministerial staff of the Government of India offices in
Delhi. 712.

—-—985 Travelling Ticket Examiners on the-East Indian Railway.
1390. g

-—sgfgé.[‘ravelling Ticket Inspectors on the East Indian Railway.
1391-92.

~ —— paid to Aeccountants in the office of the Military Accountant
General.  931-33.

Corveyance —— paid to the Government of India staff at Delhi.
529, 985-86, 1189-90.

Expenditure on overseas pay, exchange compensation —— and
passages. 8.

Fuel —— for the Kodaikanal Observatory Post Office.  708.

Halting —— payable at Delhi to the Deputy Director for Expiora-
tion. 807-08., :

House-rent —— and Delhi Camp ——.  915. s
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ALLOWANCE (8)-—contd.
Question re—contd.
House-rent and —— paid to Telegraph and Postal Staff. 261-62.
House-rent and house-rent at Simla and Delhi. 916.
Passage for subordinates of non-Asiatic domicile. 882,
Pay and —— in the office of the Central Board of Revenue. 1114.
Pay and —— of Indian Civil Service Officers. 930-31, 986-87.

Pay and —— of staff of attached and subordinate offices of the
Government of India. 1114.
Pay and —— of staff of the Government of India Secretariat and

Attached Offices. 1400-01.
Pay and —— of the Indian Civil Service. 1189.

Pay and —— of Travelling Ticket Inspectors on the Hast Indian
Railway. 1395.

Reduction of —— of train running staff fo pre-war rates. 286.

Reduction of travelling —— of Government servants and Members
of the Central Legislature. 611-12.

Simla house-rent —— of Secretariat employees. 917.

Travelling and haulage of moter cars of Members of the
Central Legislature. 612.

Travelling —— and railway fares. 1193.

Travelling —— of probationers sent to out stations on the North

Western Railway. 679-80.

Travelling of Public Works Department Upper Subordirates
on State Railways. 486-88.
TPravelling —— of Railway Mail Service Officials transferred from
Silechar. 898.
ALUMINTUM—
Question re alleged injurious effect of —— cooking vessels. 521-22.
AMALGAMATION—

Quesiion re safeguarding of Muslim interests on the of Andit
and Accounts offices in the North West Frontier Province. 10086,
1007.

AMENDMENT (8)—
Question re—
—— of the Cantonments Act. 786-87.
-— of the Indian Factories Act. 1171
Jndges’ remarks on —— to the Criminal Procedure Code. 479.
AMERICA—
Question re exportation of monkeys and birds to ——. 505.
AMERICAN COTTON—
See “ Cotton . P
AMRAOTI— gt
Question re trains from —— to Nagpur. 927-28.

TS Y
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AMRITSAR— :
Question re detention under Regulation IIT of 1818 of Mr, Aziz Hindi
of 151-53.

ANCIENT MONUMENTS PRESERVATION (AMENDMENT) BILL—
Bee ““ Bill(s) 7.

ANGLO INDIAN(S)—
Question re—
Christmas holiday foreign line passes to —— and Europeans. 492-
93.

Concessions and privileges allowed on State Railways to —— and
Indian subordinates. 6 )

Difference in pay of Indian, European and —— mechanies in the
Lillooah workshops, East Indian Railway. 520,

Europeans, —— and Indians appointed as mechanies in the Lillooah
workshops, East Indian Railway. 520.

Indians, and Europeans retrenched from Railways and Govern-
ment Departments. 14-15.

Pay of European, and Indian apprentices of the Kharagpur
workshops. 517.

Pré:é)zonderance of —— in the Departmental Telegraph Service.

-63.

ANGLO-INDIAN APPRENTICES—
- See *“ Apprentice(s) .

ANGLO-INDIAN OFFICER(S)—
See *“ Officer(s) .

ANGLO-INDIAN SUBORDINATE (S)—
8ee *‘ Subordinate(s) . S

ANKLESARIA, MR. N. N—
Foreign Relations Rill—
Motions to, consider and to circulate. 969.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 139-41.
ANWAR-UL-AZIM, MR. MUHAMMAD-—
Foreign Relations Bill—
Motion to refer to Select Committee. 973
Indian Press Bill—
Motions refer to Select Committee and to circulate. 541-44.
Indian Press (Emergency Powers) Bill—
Motion to pass. 1488-89.
Question re—
Abolition of range offices of Deputy Postmasters-General. 7-8.
Abolition of the post of female attendant for third class passengers
at Dacca Railway station. 100,
Allowances of the Frontier Regulation Committee and certain other
" committees. 102-08.

L295LAD
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ANWAR-UL-AZIM, MR. MUHAMMAD—contd.

Question re—contd.

Allowances of the ministerial staff of the Government of India offices
in Delhi. 712,

Appointment of a Muhammadan in the Establishment section of the
Home Department. 479-80.

Appointment of a Revetment Time-Keeper at Chittagong. 2-3.

Appoiutment of Muslinis on the station stafl at Roorkee. 100.

Cadres in the Postal Department in Burma. 1133.

Clerical establishment of the Railway Board. 1132.

Confirmation of temporray Muhammadan employees in the Govern-
ment of India and Attached Offices. 479.

Cost of the dredgers ‘* Karnafuli >’ and *‘ Patunga ’’. 105.

Decrease in Customs Revenue. 479.

Dumping of Japanese rice into India. 4-5.

Employment of Indians by Port Trusts. 105.

Estg;:lishnéent and cost of re-equipment of the Chittagong Telegraph
office. s

Extgimion of the Assam Bengal Railway to the border of Burma.
101. ' Ty

Fixation by statute of percentage of Muslim representation in Gov-
ernment services. 7.

Iniérndu;tion of compulsory primary education in Ajmer-Merwara.

Judges’ remarks on amendments to the Criminal Procedure Code.
479.

Lack of facilities for passengers on certain platforms at the
Chittagong Railway station. 101.

Military pensions granted to residents in the Chittagong district. 4.

Muslim population of Bengal and the Punjab. 5-6.

Muslim representation in certain Government of India offices in
Calcutta. 6.

Pay of the Agent and Superior Officers of the Assam Bengal Rail-
way. 99-100.

Position of minorities in services under the control of the Central
Government. 476.

Powers of the Privy Council in respect of Ordinances promulgated
by the Governor General in Couneil. 105-06.

Proposed licensing of *“ Muallims *’, 1086,

Public holidays in India. 5.

Ra]i})vr& to Patunga Point and the cost of the aerodrome there.

Recruitment and promotion of Muslims in the Secretariat and
Attached Offices. 1129-31.

Repair of the Aracan road in the district of Chittagong. 104.
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ANWAR-UL-AZIM, MR. MUHAMMAD—concld.

Question re—concld.
Retrenchment in Government of India offices in Caleutta. 1-2.

Robberies in post offices in the districts of Chittagong and Dacea.
7

Sterling and rupee loans. 477-78.
Temporary clerks retrenched by the Assam Bengal Railway. 105,
Unfunded debt of the Government of India. 104.
Work at the Chittagong Jetties. 101-02.
APPEAL(S)—
Question re—
Income-tax ——. 438,
Respsorts of Income-tax Officers on
APPOINTMENT (8)—
Question re—

—— and leave cases dealt with by Hindu clerks in certain post offices.
796.

——— in the Delhi General Post Office. 801.

—— of a Bengali Muslim to the Executive Council of the Governor
General. 516.

—— of Indian Medieal Service Officers by nomination. 528.

-—— of Magistrates and Judicial Officers in Ajmer-Merwara from
a major province. 511-12.

——— of officers to the Indian Medical Research Department. 526.

made against their orders.

Clerks dealing with —- and leave cases in the Postal Department.
797.

New —— created by Government of India Departments. 773-74.

Permanent —— of temporary qualified clerks. 824.

APPOINMENT CLERK(S)—
Bee ‘¢ Clerk(s) .

APPRENTICE(S)—
Question re—
Alleged discrimination against Indian —— in the Bengal Nagpur
Railway. 518.
—— trained and appointed by the East Indian Railway. 521.
Bonus for Indian ‘“ A ’’ grade Railway ——. 519,
Classification of —— on the Bengal Nagpur Railway. 518.

Employment of students of the Benares Engineering College as
unpaid —— in the Lucknow Railway workshops. 791,

Puy of European, Anglo-Indian and Indian —— of the Kharagpur
workshops. 517.

Provision of a hostel for Indian —— at Kharagpur. 519.
Q!}'all;ﬂcations of Anglo-Indian —— on the Bengal Nagpur Railway.




20 INDEX 70 LEGISLATIVE ASSEMBLY DEBATES.

APPRENTICE (8)—contd.
Question re—contd.
Qualifications required by Indian and non-Indian Railway -—-.

520,

Recial diserimination in the appointment of —— in the Lillooah
workshops. 520-21.

Reduetion in number of —— in the Kharagpur Railway workshops.
518.

Secales of pay of at the Kharagpur workshops. 518.
Withdrawal of Provident Fund benefit for on the Bengal
Nagpur Railway. 519.
APPRENTICE MECHANIC(S)—
\ See ¢ Mechanie(s) .
| ARAVANKADU—
Question re—
Discharge of certain employees of the Cordite Factory at —-—.
475-76.
Gratuities ~ for retrenched men at the Cordite Faetory at ——.
936.
| Monthly and daily rates of pay at the Cordite Factory at — —.
936.

Refrenchment at the Cordite Factory at ——.1934-861
“ ARCADE BUILDING "'—
Ques;iégxgr; quarters of the Deputy Presidency Postmaster in the —.
ARCH AOLOGICAL DEPARTMENT—
Question re—
Retrenchment in the 1005.
St(éppuge of the activities of the —— by way of retrenchment.

e e

ARCHZBEOLOGICAL RESEARCH—
(nestion re encouragement of
Indian societies. 570.

ARCH ZOLOGICAL SECTION—

by private or semi-government

Question re appointment of Superintendent, —— TIndian Museunu.
1005.
ARCHEOLOGICAL WORK—
Question re employment of Dr. Hunter on —— in India. 571.
ARMS ACT—

See “ Act(s) .
ARMS LICENCES—
See *“ Licence(s) . 1
ARMY— 2
Question re—
British and Indian trocps and officers in the Indian —, 871-72.

N e G
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ARMY-—contd.
Question re—conld.
\ Capitation charges for DBritish
‘ High rents in Bombay paid by the authorities. 1113-14.
| Muslim Rajputs in British Indian 427,
} Non-recruitment to the of Muslim Rajputs from the United
‘ Provinees. 428.
Reports of committees on the Indianisation of the — — in India.
872-73.
Use of troops from the Indian —— outside India. 265.
| ARMY AUTHORITIES—
‘ Question re direct communieation between the —— and the War Oftice.
\ 265-66.
ARMY DEPARTMENT—
tJuestion re—
Alleged favouritism in the

recruits in India. 12

secretariat.  595-96.

Duties of an officer on speeial duty in the 924,
Paueity of Muslims in the ——.  1000.
Posts retrenched in the 1153-54.
Retrenchments in the 592-93.
Stores purchased by the ——. 607.
ARMY HEADQUARTERS—
Question re—
Appointment of officer-supervisors at 1109-10.

Recruitment of Muslims to the
quarters offices. 1000-01:

and Royal Air Force Head-

515.
ARMY IN INDIA RESERVE OF OFFICERS—
Question re 47-49.
ARMY ORDNANCE CORPS—
Question re—
Appointment of Muslims in the Indian 1105-06.

Safeguarding the interests of Muslims in vetrenchment in the Tndian

1106.
)
. ARMY REMOUNT DEPARTMENT-—

Question re—
Employees of the , Sargodha ecircle. 282.
Non-]trﬂnsference of the Indian officer of the ——, Sargodha cirele.
281.

ARMY REMOUNT OFFICER—
Question 7¢ complaints of horse-breeding granfees of land against the
--—, Sargodha. 270-71.
ARMY RETRENCHMENT ST/B-COMMITTEE—
Question re appoint of Mr. Bov hen to the ——. 396,




22 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

ARMY SECRETARY— 2
Question re— ;
Correspondence dealing with allegations against the Personal
Assistant to the . 923-24.
Promotion and pay of the Personal Assistant to the — . 22-23.
ARRACAN ROAD—
Question re repair of the —— in the distriet of Chittagong. 104.
ARREST(8)—
Question re —— and deportation of Misy Geisslor. 425-26.
ARTICLE (S)—

Question re leading —— in the Statesmain on the political position.
401-02.
ARTILLERY— i
Question re allotted for internal security. 266-67.

ARYA SAMAJ— :
Question re admission to the —— of Government servants. 875,
ASHRAM—

Question re non-restoration to the Congress of the —— in Thana
Bihpur in Bihar. 771. <

ASIATIC OFFICER(S)—

Question re grant of Lee passage concessions to non-superior non- ——
in railway service. 598-99.

ASSAM-——

Question re reeruitment of Muslims in the Bengal and ——- postal
cirele. 796,

ASSAM BENGAL RAILWAY—

8ee ** Railway (s) .
ASSESSMENT (S)—

Question re income-tax — 824-25,
ASSISTANT(S)—

Question re research papers published by officers and ——— of the
Meteorological Department. 611.

ASSISTANT COMMISSIONER(S) OF INCOME-TAX-—
Question re pay of — in Bombay and Sind. 97

ASSISTANT DIRECTOR GENERAL OF POSTS AND TELE-
GRAPHS—

See ‘“ Director General of Posts and Telegraphs .
ASSISTANT MANAGER(S)—
See ““ Manager(s) ’’.
ASSISTANT SURGEON-_
Quesﬂ%t::) re transfer of Dy, Deish, » combined hospital, New Delhi.
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ASSISTANT TRAFFIC SUPERINTENDENT (S)—
See ** Traffic Superintendent(s) *’. i

ASSOCIATION(S)—
Question re—
Appointments in the office of the Indian Research Fund ——, 1198
99¢

Constitution of the governing body of the Indian Research Fund
——. 568-69, 896-97.

Duties of the General Secretary, Indian Railway Conference ——
and his office. 912.

Gramt to the Indian Research Fund 1197-98.

Governing Body of the Indian Research Fund ——. 24.25,

Press Employees’ , Calcutta. 1164-65.

Reconstitution of the governing body of the Research Fund ——,
526, 892.

Representation by the Indian Mateh Manufacturers’ 1191.

Rep]re(s)entatmn from the East Indian Railway Press Employees’ —,
117

Re’t;'gxgchment of grant and staff of the Indian Research Fund ——.

Staff of the Indian Research Fund ——. 1198.
ATTACHED OFFICES—

Question re—

Absorption of —— and subordinate offices in departments of the
Secretariat. 1115.

Allowances of staffs of the Secretariat and
915, 916, 917.

Annual examination for recruitment to the ministerial establishment:
of the Government of India and 782.

Appointment of Oriyas in the Government of India Secretariat and

1116.

in Delhi and Simla.

B Appointments in the Secretariat and ——. 884-85,
Confirmation of temporary Muhammadan employees in the (Jovern-
ment of India and ——. 479.

Diserimination in pay between the Secretariat and —— and sub-
ordinate offices. 1115,

Headquarters of the Government of India Secretariat and —--,
914,

Pay and allowances of staff of the Government of India Secretariat
and ——.  1400-01.
= Pay of clerks in the Secretariat and 997-98.
Rec;u;tr;lent and promotion of Muslims in the Secretariat and ——.
y

Recruitment to the clerical establishment of the Government of India
Secretariat and ——. 1407-08,
Rent-free accommodation for staff of —— in New Delhi. - 917.
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ATTACHED AND SUBORDINATE OFFICE(S)—
uestion re—

Pay and allowances of staff of of Government of India. 1114.

Partial treatment of ——. 918.
ATTACHMENT—
Question re conflicting rulings on the Law of ——.  995-96.
AUDIT—
Question re—
schemes. 1149.
Relrenchments due to amalgamation of —— and Acecounts offices.
909-11.

AUDIT AND ACCOUNTS DEPARTMENT (S)—
Question re—
Appointment of Sikhs in of the Government of India. 672-73.
Grant of advance increments to Accountants in the State Railway
180.

AUDIT AND ACCOUNTS SERVICE—
Question re—
Examination for appointments to the ——. 1159-60.
Postponement of examinations for the Indian —— and the Indian
Forest Service. 1196-97.
AUDIT DEPARTMENT—
Quaestion re—
Appointment of Muslims as Aecountants and Aunditors in —— and
Accounts Department. 289,
Re;genchmem in Accounts Department and
9.

of State Railways.

AUDIT OFFICE(S)—
Question re—
Communal inequalities in the staff of Accounts and
United Provinees.

Elgg;og;nent of frontier Muslims in Account and —— at Peshawar.

Muslim representation in Pay and Accounts Offices and —— in the
North West Frontier Province. 298-99, 408-09; 1006.

Retrenchment in the Aceount office and in Bengal. 1465-66.

Safeguarding of Muslim interests in the Aceounts offices and ——
in the North West Frontier Province. 383.

in the

Safeguarding of Muslim interests on the amalgamation of —— and
iA(.(:)counfs Offices in the North West Frontier Province. 1006,
107.

Safeguarding of the interests of minority communities in appoint-
ments to and Accounts Offices in the United Provinces. 806-
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AUDIT OFFICE (S)—contd. ~
Question re—contd. .
Safeguarding the interests of Frontier Muslims in Pay and Aeccounts
officers and in the North West Frontier Province. 409.

Safeguarding the interests of Muslims in reductions of clerks in the
Frontier Civil Aceounts Offices and 408.
AUDITOR (S)—

Question re appointmerits of Muslims as Accountants and
and Accounts Departments. 289.

AUDITOR GENERAL—
Question ¢ paucity of Mussalmans in the
AUXILIARY FORCES (AMENDMENT) BILL—
See ““ Bill(s) .

in Audit

's Department. 918.

AVIATION—
Question re—
Employment of Indians trained abroad in Civil ——.  883.
Government policy in regard to Civil —. 784.

AZHAR ALI, MR. MUHAMMAD—
Code of Criminal Procedure (Amendment) Bill—(Amendment of Sec-

- tion 144)—
Motion to refer to Seleet Committee. 453-55.
Eleetion of —— to the Advisory Publicity Committee. 1408,

Indian Press (Emergency Powers) Bill—
Motion to consider and to circulate. 1302-04.
Consideration of clause 3. 1356.
Question re—
' Appointment of Muslims in Railway Serviees. 987.
Apypointment of the Publicity Officer of the Great Indian Peninsula
Railway after consultation with the Tmes of India. 399. 1
Closing down of the operations of the Railway Publicity Depart-
ment. 400,
‘ Qommunal representation in Central Government services. 579-80.
L Composition of the proposed Indian Medieal Council. 890.
J Employees of the Times of India nominated to the Bombay Railway
Advisory Committee. 399400,
Establishment of a Central Medical Reszarch Institute. 892.
Hindu and Muhammadan reserve elerks in the Calcutta General Post
Office. 988.
TNiness of Mr. Thsan Tlahi, a prisoner in the Lahore Central Jail.
899-900.
Introduction of the Indian Medieal Couneil Bill. 890.
Lack of a shed and other facilities for passengers at Jhansi Railway
station. 580.
Lieentiates of medieal schools in Indian States. 891.
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AZHAR ALI, MR. MUHAMMAD—contd.
Question re—contd,

Names of members of the Bombay Advisory Committee of the Great
Indian Peninsula Railway. 397-98.

Payment by the Great Indian Peninsula Railway to the Times of
India office for printing and stores. 398-99.

Reconstitution of the Governing Body of the Research Fund Associa-
tion. 892.

Reservation of posts in the Medical Research Department for officers
of the Indian Medical Service. 891.

Resolution of the All-India Medical Conference re the Medieal
Register. 890-91.

Resolutions passed at the All-India Medical Conference. 890.
Resolution re—
Higk Courts. 637-38.

Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1507-08.

AZIZ HINDI, MR.—

Question re detention under Regulation IIT of 1818 of — . of
Amritsar. 151-53.

AZIZUDDIN AHMAD BILGRAMI, QAZI—
Oath of Office. 1.

B
BADI-UZ-ZAMAN, MAULVI—
Question re communities represented in the staff of the Income-tax.
Departments in Bikar and Orissa. 590-92.
BAGLA, LALA RAMESHWAR PRASAD—
Question re— <
Appointment of Indian Trade Commissioners. 881.
Appointment to the Tmperial Department of Agrieulture of eandi-

dates from the Tmperial Institute of Agricultural Research, Pusa.
31-32,

Condition of woollen mills in Tndia. 30-31.

Depression in the woollen industry. 29-30.

Development of Indian industries for the Chinese market. 850.

Esstablishment of an international Agricultural Credit Company.
19

TInterpretation of the wording of treasury bills, 880,
Protection of the Indian hosiery industry from Japanese competi-
880.

tion.
Sterling loans of the Government of India. 880-81.
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BALUCHISTAN—
Question re—

Allegations of communal bias in the —— Postal Division. 1380.

Muslims employed in the Railway Mail Service, Sind and ——
Cirele. 793.

Non-appointment of Muslims to the Railway Mail Service in the Sind
and —— Circle. 793.

Preponderance of Hindu® in appointments in the North West
Frontier Provinee, Sind and 1381, .

Recruitment of Muslims in the Sind and Postal Cirele. .. 795.
Reeruitment of staff in the Quetta Head Post Office and the ——
Division. 796.
Sn;ggrintendents and Postmasters in the Sind and —— Postal Circle.
BANK(S)—
Question re—
Exchange facilities of the Imperial of India. 1124.
Renewal of the contract with the Imperial —— of India. 1124.

BANNU—
Question re—
Lack of drinking water at Marwat, distriet. 406-07.
Persons killed and wounded in the riot in the —— distriet, North
West Frontier Province. 1153.
Pr{)é]ilb;tion of Gandhi ¢aps and Khaddar in —— Cantonment.

BAR COUNCIL(S)—
See ** Indian —— (Amendment) Bill *> under ‘‘ Bill(s) .
BARA WAFAT-KHAJURI ROAD—

Question re cost of the —— and the military operations entailed in its
construetion. 405.

BARDOLI—
Ques;g;;n re inquiries in —— and the North West Frontier Provinee,

BARRACKPORE—
Question re expulsion from —— Cantonment of Jagannath Prasad
Sifigh. 480-81.

BATTTALIONS—
Question re resolutions in the Madras Legislative Couneil to raise
Madras Infantry 1112,

BENARES—

Question re employment of students of the Engineering College
as unpaid apprentices in the Lucknow Railway Workshop. 791.




28 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

BENGAL— I

Motion to reduce Demand for Supplementary Grant for ‘* Miscel-
laneous ’” re inadequate representation of —— at the Round Table
Conference. 1228-32.

Ciuestion re—
—— and Bihar coal sent to Bombay. 700-1.
—— and other Muslims appointed in Government services. 517

Collievies owned by Government in . Bihar and the Ceutral
Provinees. 878, .

Gifts, Wakfs, cte.. granted by the last Nawab Nazim of ——, Bihar
. and Orissa. 579,
Hindu and Sikh populations in —— and the Punjab. 878-79.
Muaslim population of —— and the Punjab. 5-6.
Retrenchment in Aceounts and Audit Offices in 1465-66.
BENGAL AND ASSAM—
Question re recrunitment of Muslims in the —— Postal Cirele. 796.

BENGAL AND NORTH WESTERN RAILWAY—

See ** Railway(s) 7.
BENGAL LANDHOLDERS—

See *“ Landholder(s) *'.
BENGAL NAGPUR RAILWAY—

See ‘* Railway(s) .
BENGALI MUSLIM—

. See * Muslim (s) .
BERTHS—

Question re inconvenient arrangements at Caleutta for the resirvation
of on the Bast Indian Railway. 410.

BHAGALPUR— : Al

Question re allotment of funds by the Road Committee for the impreve-
ment of roads in the district. 868-69.

BHARAT STEAM NAVIGATION COMPANY—

Question re Government help for the —— 421.92,
BHATNI— ”
Question re overworked railway staff at —— station on the Bengal and

North Western Railway. 1199-1200."
BHAWANI CHARAN, B—

Question re appointment of
india Press, at Aligarh.

BHUPTIT SING, MR.—

Heavy Chemical Industry (Protection) Bill—
Moticn to consider, 727-28, ;

\

. as Accountant in the Government of
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BHUPUT SING, MR.—contd.

Motion to reduce Demand for Supplementary Grant for ‘‘ Miscel-
laneous '’ re inadequate representation of the landholders and
zamindars at the Round Table Conference. 1239.

Question re—
Admission to the Arya Samaj of Government servants. 875,
Advertisement of Indian Railways by Publicity officers abroad.
376-717.
Allotment of clerks’ quarters at Phagli, Simla. 1110-11,

Appointment of a nephew of a member of the Bengal and North
Western Railway Enquiry Committee in the Traffic Service.
885.

Appointment of Indians in the Carriage and Wagon Shops of the
Bombay, Baroda and Central India Railway, Ajmer. 876,

Bounties paid to the Tata Iron and Steel Company by Government.
577.

Complimentry tickets issued on the North Western Railway.
885.

Construetion of a Central Railway Station in Caleutta. 390.

Construction of quarters for Bast Indian Railway employees, North
of Howrah Station. 169-70.

Contributions by India to the League of Nations and the advantages
secured. 498-99.

Date of conclusion of the Round Table Conference and publication
of its results.’ 1127. 5

Decapitation of the bodies of certain Burman rebels hanged in
Burma. 171.

Deferred rebates system of British Shipping Companies, 573-79.

Deficits incurred in the administration of Burma_ and the ‘Burma
Railways. 390-91.

Degrees in Mechanical Engineering and Metallurgy. 692.

Delegates to the Round Table Conference from Bihar and Orissa.
1126-27.

Deputations to South Africa on behalf of Indian Settlers. 692.93.
Directory of commodities available on the Bengal Nagpur Railway
system. .

Duties of the Advertisement Agent for Government Pu};lications.
168-69.

Expenditure by the Bengal and North Western Railway on its
Enguiry Commiittee. 886.

Facilities for Indian students joining universities in England. 668.

Foreign competition with Indian Hosiery Factories. 875.76.

Gifts, Wakfs, ete., granted by the last Nawab Nazim of Be
Bibiar and Orissa, 579, Bgal,
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BHUPUT SING, MR.—concld.
Question re—concld.

Guarding of culverts in Bastern Bengal during floods. 513.
Hydro-electric installations in British India. 667.
Indian labour in Malaya. 577-78.
Issue of 63 per cent. treasury bonds. 1126.
Military telegraphists employed on eivil duties. 177-78.
Platform attendance by Railway Mail Service sorters. 887.
Postwala system at the Kalbadevi post office in Bombay. 886-87.
Power Houses on the East Indian Railway. 177.
Powers of town Inspectors of Post Offices. 887-88.
Proposals before the Retrenchment Committees. 392.

Proseription of a book entitled ‘* The case for India ’’ by Dr. Will
Durant. 667-68.

Rate-war carried out against the Pioneer Motor Transport Steamer
Company in East Bengal. 391-92.

Recommendations of Sir Arthur Salter. 170.

Recruitment by the Public Service Commission. 171-72.

Remedies for the economic depression in India. 170.

Removal of telegraph wires from the Deolali to the Nasik telegraph
s office.  886.

Rent and purchase price of ‘‘ Thakersey House’’ and ** Trwin
House ”* in Bombay. 888.

Repatriation of Indian settlers from British Colonies. 388-89.

Report of the Bengal and North Western Railway Inquiry Com-
mittee. 885-86.

Reported seizure of Congress property. 1126,

Repr atives r ded by Bihar and Orissa for the Round
Table Conference. 500.

Restriction of stores purchases. 389-90.

Retrenchment at the Forest College, Dehra Dun. 176.

Retrenchment in Accounts and Audit Departments of State Railways.
389.

Retrenchment proposals of the Jukes Report. 388.
Sad plight of repatriated Indian Emigrants. 500-01.

Stoppage of recruitment for the Indian Civil Service and other
Imperial services. 501-02.

Besoiution re control of money lending and rates of interest. 847-
8.

BTHAR—
Question re—
Bengal and —— coal, sent to Bombay. 700-01.

Collieries owned by Government in Bengal, —— and the Central
Provinces. 878.

Non-resto;:;tlion to the Congress of the Ashram in Thana Bihpur in
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BIHAR AND ORISSA—
Question re—
Communities represented in the staff of the Income-tax Departments

i 590-92. <

Delegates to the Round Table Conference from ——. 1126-27.

Development. of Burma by immigrants from and the United
Provinces. 779.

Gifts, Wakfs, ete., granted by the last Nawab Nazim of Bengal, -——.

H579.
Losses of immigrants from
in Burma. 779.

and the United Provinces settled

Non-representation of the Provinee of —— on the East Indian Rail-
way Advisory Committee. 21.
Political prisoners in the Province of ——. 15.
Representation of aborigines of —— at the Round Table Conference.
770-801.
Representatives recommended by —— for the Round Table Con-
terence. 500.
Smuggling of opium from Nepal into ——, 15-16.
BIHPUR—
Question re non-restoration to the Congress of the Ashram in Thana
-~ — in Bihar. 771.
BILL(S)—
Aligarh Muslim University (Amendment)—
Introduced. 67.

Considered and passed. 564-65.
Passed by the Council of State. 1055.
Ancient Monuments Preservation (Amendment)—
Introduced. 69.
Motions to consider and to circulate. 1204-27.
Referred to Select Committee. 1227.
Auxiliary Force (Amendment)—
Assent of Governor General. 60.
Cantonments (Amendment)—
Assent of Governor General. 60.
Code] ZI Criminal Procedure (Amendment)—(Amendment of section

Motion to refer to Select Committee. 439-73.
Negatived. 473,
Finance—
Objection to introduction of a Second ——, 1202-04.
Foreign Relations—
Introduced. 68,
Motion to consider. 736-44. '
Motions to ider and to eircul 937-72. hryws
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BILL(8)-—contd.
Foreign Relations—contd.
Licave to withdraw motion for circulation, not granted. 968.
Motion to circulate, negatived. 972.
Motions to consider and to refer to Select Committee. 973-T4.
Motion to refer to Select Committee, adopted. 974.
Gold Thread Industry (Protection)—
Assent of Governor General. 60.
Governor General’s assent to 60.
Heavy Chemical Industry (Protection)—
Introduced. 68.
Contidered and passed. 715-35.
Passed by the Council of State. 1202.
Indian Bar Couneils (Amendment)—
Motion to refer to Select Committee, negatived. 1008-29, 103%-54.
Indian Factories (Amendment)—
Assent of Governor General. 60.
Indian Finanee (Supplementary and Extending)—
Motion for leave to introduce. 1264-72.
[ntroduced. 1272.
Indian Tncome-tax (Amendment)—
Assent of Governor General. 60.
Indian Income-tax (Second Amendment)—
Motion to refer to Select Committee. 113-50.
Indian Medical Couneil—
Question r¢ introduction of an 525, 890.
Indian Merchant Shipping (Amendment)—
Assent of Governor General. 60,
Indian Mines (Amendment)—
Introduced. 66.
Considered and passed. - 562-63.
Passed by the Council of State. 1055,
Indian Naval Armament (Amendment)—
Assent of Governor General. 60:
Indian Ports (Amendment)—
Assent of Governor General. 60,
Indian Press—(Introduced on 15th January 1931)—
Withdrawn. 61-65.
Indian Press—(Introduced on Tth September, 1931)—
Introdunced. 65-66.
M(‘Jitsigus to refer to Select Committee and to cireulate. 300-40, 347,

B

Motion to circulate, negatived. 562,
Referred to Select Committee. 529-62,
Presentation of the Report of the Select Committee. 713.
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BILL(S)—contd. "

Indian Press— (Introduced on 7th September 1931)—contd. i
Motion to consider as reported by the Select Committee. 1176.
Withdrawn. 1273-74. .

Indian Press (Emergency Powers)—

Introduced. 1274.

Motions to consider and to circulate. 1274-1305.
Motion to cireulate, negatived. 1305,

Motions to consider and to refer to Select Committee, 1305-26.
Motion to refer to Select Committee, negaﬁvéd. 1326.
Motion to consider, adopted. 1326.
Consideration of clause 3. 1327-72.
Consideration of clause 4. 1372-75.
Consideration of clause 5,  1437-39,
Consideration of clause 6. 1439-40.
Consideration of clause 7. 144044,
Consideration of clause 8. 1444,
Consideration of clause 9. 1445-46.
Consideration of clauses 10—17. 1446,
Consideration of clause 18. 1446-49.
Consideration of clauses 19—22. 1449,

; Consideration of clause 23. 1449-54,

! Consideration of clause 24. 1454,
Consideration of clause 25. 1454-55.
Consideration of clauses 26—29. 1455,
Consideration of clause 30. 1455-59.
Consideration of clauses 31 and 32. 1459,
Consideration of clause 1. 1459-62.
Consideration of the title and preamble. 1462-63.
Motion to pass. 1469-91.

Passed. 1492,

Indian Reserve Forces (Amendment)—
Assent of Governor General. 60.

Indian Succession (Amendment)—
Introduced. 66-67.

Considered and passed. 563.
Passed by the Council of State. 1055.

Indian Territorial Force (Amendment)— t
Assent of Governor General. 60. y

Land Customs (Amendment)—

. Introduced. 67.

Considered and passed. 565-66.
Passed by the Council of State. 1055,

Press—

Question re interview with Sir Samiial Hoare on the ——, 1118,
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BILL(S)—concld.

Provisional Collection of Taxes—

Introduced. 69.

Considered and passed. 735-36.

Passed by the Council of State. 1202.
Punjab Criminal Procedure Amendment (Supplementary)—

Assent of Governor General. 60.
Question re¢ interpretation of the wording of Treasury ——. 880.
Salt (Additional Import Duty)—

Assent of Governor General. 60.
Sheriff of Caleutta (Powers of Custody)—

Introduced. 67.

Considered and passed. 563-64.

Passed by the Council of State. 1055.
Steel Industry (Protection)——

Assent of Governor General. 60.
Treasury—

Question re —— outstanding. 1123.
Vizagapatam Port—

Assent of Governor General. 60.

‘Wheat (Import Duty)—
Assent of Governor General. 60.

BIRDS—

Question re exportation of monkeys and —— to America. 505.
BISHAMBHAR DASS—

Question re issue of a distress warrant against —— in Nowshera Can-

tonment. 803.
BOARD OF SECONDARY EDUCATION—
Questicn re—

Appointment of a superannuated - officer as ' Secretary: of ' the
Rajputana ——. 1188.
Cost of the —— in Rajputana. 1188-89.
BOARDING HOUSE—

Question re quarters of the
603.

dﬁ the Government High ' School,

Delhi.
BOMBAY—
Motion to reduce Demand for Supplementary Grant for Miscel-
laneous ’’ re representation of non-Brahmins and — — Karnatak

at the Round Table Conference and Minorities Sub-C.
1246.49, 3-8 i tohiagnl

Question re—
_srBengal and Bihar coal sent to —~— 70001 ' < 00
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BOMBAY-—contd.
Question re—contd,
Creation of a post of Controller of Foreign Mails in
Employees of the Times of India nominated to the
Advisory Committee. 399-400.
Frequent change of Directors of the Haffkine Institute, ——. @ 192=
93, 569-70.
Frequent changes in the appointment of Director of the Haffkine:
Institute, —. 897.
o High rents in —— paid by the Army Authorities. 1113-14.
Inconveniently early departure of the Poona Mail from —- 431-

482,
Railway

= Issue of fidelity bonds by the —— curreney office co-operative society.
695.

Length of service in —— of the present Commissioner of Income-tax;
~—— Presidency. . 95-96.

¢ Non-appointment of Public Works Department Accountants on the
Lloyd Barrage Scheme in 604,

Pay of Assistant Commissioners of Income-tax in —— and Sind.
97.

Postwala system at the Kalbadevi post office in ——. 886-87.

Rent zmd purchase price of ‘‘ Thakersey House’’ and *‘‘ Irwin
House ’

Supemsslon in the Currency Office. 693-94.
Tenders for the conveyance of mails between —— and England.
708.

Unifieation of the Kanarese-Speaking Districts of Madras and ———
Presidencies. 436, 437-38,

Witnesses examined in
ment Sub-Committee in
BOMBAY ADVISORY COMMI’I‘TEE—
Question re—
Employees of the Times of India nominated to the —- . 399.
400.

by the Posts and Telegraphs Retrench-
709.

Names' of Members of the —— of the Great Indlan Peninsula Rail-
way. 397. »
BOMBAY, BARODA AND CENTRAT INDIA RATLWAY. -
See * Railway (s) .
BOMBAY PRESIDENCY—
Quesrion re— o
Decline in. the. foreign trade of tbe —+.. 610,
Gradation list of Divisional Acconntants in the —. 603-04. -
BOMBING OPERATIONS— 1)
Question re cost and effect of —— on the Frontier. 406, "
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BOND(S)—
Question re—

Issue of fidelity ~—— by the Bombay Currency Office. Co-operative
Credit Society. 695.

Issue of 63 per cent. treasury ——. 1126.
BONUS—
Question r¢ —— for Indian ‘‘ A >’ grade railway apprentices. 519.
BOOKING OFFICE—

Question re delay in opening of the third class —— at. Patna Jjunction
railway station. 23-24,

BOUNTIES—
Question re paid to the Tata Iron and SteelCompany by Govern-
ment. 577,
BOVENSCHEN, MR.—
Question re appointment of —— to the Army Retrenchment Sub-
Committee. 396.
BRAHMINS—
i Motion to reduce Demand for Supplementary Grant for ‘¢ Miscel-
= laneous ’’ r¢ representation of non- —— and Bombay Karnatak
at the Round ‘Table! Conference and Minorities Sub-Committees.
1246-49.
BRANDING-—
Question re ——of mares in the Jhelum canal colonies.  267-70.
BRIDGE—
Question re remodelling of the Kotri railway —— over the Indus.
167-65.

BR1J KISHORE, RAI BAHADUR LALA—
Question re—
Duties of the General Secretary, Indian Railway Conference Associa-
tion and his office. 912.

Duties of the Staff and Assistant Staff Superintendent on the East
Indian Railway. 912.

Economy in the Publicity Departments of Railways. 913.
Licences to supply food on State Railway systems. 911.
Retrenchment of State railways. 911-12, t

Re;aenehments‘ due to amalgamation of Audit and Accounts offices;

Train examiners at railway junctions. 913.
Resolution re— .
Agricnltural distress. 238-39.
Control of money lending and rates of interest. 851, 852. e
BRITAIN— - gy
Qnes;l&n re trade between India and Japan and India and ——.
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BRITISH ARMY— e
See ‘“ Army "

BRITISH COLONIES—
Question re repatriation of Indian settlers from —. 388-89.

BRITISH INDIA—
Question re hydro-electric installations in —. 667.
BRITISH SHIPPING COMPANIES—
Question re deferred rebates system of ——. 578-79.
BRITISH TRADE—
See ¢ Trade(s) .
BRITISH TRADE AGENCY—
Question re inspection of the —, Gartok, and pay of the British Trade
Agent. 818
BRITISH TRADE AGENT—
Question re inspection of the British Trade Agency, Gartok, and pay
of the . 818, :
BROADCASTING—
Question re future policy regarding ——. 1154-55.
BROADCASTING COMPANY—
Ques%ogz re officers of the Indian —— maintained by Government.

BROOKE-ELLIOTT, MR. C.—
Code of Criminal Procedure (Amendment) Bill—(Amendment  of
section 144)—
Motion to refer to Select Committee. 467-69.
Foreign Relations Bill—
Motions to consider and to, circulate. 943, 950, 953-59, 962, 971.
Heavy Chemical Industry (Protection) B)ll——
\ Motion to consider, 724-26.
w Indian Bar Councils (Amendment) Bill—
] Motion to refer to Seleet Committee, 1012, 1013-24, 1024, 1025,
1026, 1027, 1040, 1042, 1048 1049, 1050.
Oath of Office. 1.
Question (Supplementary) re—
Alleged influence of Magistrates by Public Prosecutors. 94.
Passports for persons leaving India. 513-15.
\ Resolution re—
Agrienltural distress. 240-42.
Control of money lending and rates of interest. 846-47.
High Courts. 639-41, 643,

BUDGET—

Question re provision in the —— in connection with post oﬂ!u cash
certificates.  901-02)



38 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

BUILDINGS—
Question re payments from Cantonment funds of compensatlon for —
on sites resumed by Government.

BULBS—
Question re training of Indians in the manufacture of electric ——
434.

BUNGALOW (8)—
Quemon re—
—— for the Managing Staff of the Government of India Press, New
Delhi. 1406.
Rent for recovered from the Manager and Assistant Manager,
Government of India Press, Aligarh, 1407.
Resumption of certain —— in Nowshera Cantonment. 605-06.

BURHANPUR—
Question re—

Inconvenient use made of the passenger sheds and platforms at ——
railway station. 107,

Provision of a road to the north of railway station. 107.

Provision of an extra gate at railway station. 107.

Removal of a public latrine from the proximity of the third class
waiting room at railway station. 108.

Storage of dry fish and hides on the passenger platform at —— rall-
way station. 108.

BURMA—

Question re—

Appointment of Indians as postal superintendents in the Cirele.
1163,

Assistance for Madrasi Cultivators'in — ' 418,

Jadres in the postal department in — 1133,

Condition of Madrasi residents, traders and labourers in ——-. 417-
18. B :

‘Correspondence on the subject of Madrasis in ~— 418,
Decapitation of the bodies of ecertain Burman rebels hanged in ——.
191

Deficits incurred in the administration of = and the
390-9:

railways.

Departure of Indians from 419.

Development of —— by immigrants from Bihar and Orissa and the
United Provinces. 779.

Disturbanees in ——. 10-11.
Eﬂ‘e;cet of the Burmese rebellion on Indian investments in ——,

Exte;mon of the Assam Bengal Ra)lway to the border o g,

Financial aid for Indians in ——. 780,
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BURMA—contd,. ATTUIAY
Question re—contd. Bty T
Inspectors of post offices in the —— cirele, 1162.
Losses of immigrants from Bihar and Orissa and the United Pro-
vinees settled in ——.  779.

Military wounded and murdered in ——. 778.

Number of Indians assaulted, robbed, ete., in ——. 778,
2 Proclamation of Martial Law in ——. 778-79.

Protection of Indians in —. 780.

Rebellion in 597-98, 993.

Representations on the plight of Indians in —.  777.

Serious situation of Indians in —. 777-78.

Resolution re rebellion in ——. 855-63.

BURMA RATLWAY—
See *‘ Railway(s) ",

BURMAN REBEL(S)—
See ““ Rebel (s) 7.

BURMESE REBELLION—
Question re—
Efféct of the —— on Indian investments in Burma. 176.
Gx;z’;xt of pensions to the families of soldiers killed in the -——.
6.

BUSINESS—
See “ Statement of Business ”’

BYE-LAWS—
Question re alleged reactionary —— in Mardan Cantonment. 788.

c

CABLE COMPANIES—
Question r¢ merging of Wireless and in India. 11-12.
CALCUTTA— , <
Question re—
Alg;)l;tion of the post of the Deputy Chief Engineer,

Port Trast.
L |

Case of Babu Abinash Chandra Chakravarti, a compositor, invalided
from the Government of India Press, 1167.

Clerks trained at the training scho'ol for Aceountants at —. ' 671,
Construetion of a central railway station in ——. 890, 494-95.
Contracts for motor mail services in Madras and ——. ' 1191:93."

Conviction for cheating of a clerk in the Crew Department, Eass
+#Indian Railway, ——. 1
Zost of Military students at ' thb — Medical College. 701-02.
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CALCUTTA—conid.

Question re—contd.
Dismissal of an inkman in the Eastern Bengal Railway Press, —.

1168.

Hindu and Muhammadan reserve clerks in the —— General Post
Office. 988.

Inconvenient arrang ts at —— for the veservation of berths on
the East Indian Railway. 410,

Indian air service from Karachi to ——,  21-22.

Indianisation of superior services in the Engineering Department of
the Port Trust. 593-94, 595.

Leave granted to an overseer at the Government of India Press,
1171,

Medical certificates of employees of the Eastern Bengal Railway
Press,

Memorial for the introduction of a works Committee at the East
Indian Railway Press,

Memorial for the introduction of a works committee at the Eastern
Bengal Railway Press, 1167.

Memorial from the employees of the East Indian Railway Press, -——,
11 .

‘ : Memorials from employees of the Bast Indian and Eastern Bengal
: Railway Presses, —. 1168,

Mileage run by Messrs. Garage, Calcutta, Limited, in the eonveyance - |
of mails in ——. 256-57.

Muslim representation in certain Government of India offices in ——.
6.

Non-grant of medical leave with pay to temporary pieeeworkers in
the Government of India Press,. 1165.

Press employees’ Association, 1164 65.

Racial discrimination in pay in the Engineering Department of the
—— Port Trust. 594-95.

e aaa o2 el a_ __ o Aenl

Reduction of freight on wheat from the Punjab to ——. 286-88.
Reduction of Indian Engineers by the ——, Port Trust. 594.
: Retrenchment in Government of India offices in ——. 1.2,
Strength of supervising and operating staffs in the East Indian Rail-
i e way Press at —— and at Howrah. 1169.
’ St:gents’ concessions for travelling between Jadabpur and —.
Training school for Railway Accounts in ——. 187,
OALICU'[‘— |
Question re transfer to remote stations of office bearers of the —
h Branch Postal Union, 426. -
CANDIDATE(S)—
Question re—

Fees charged from —— for examinations in Rajputa.u 1188.
Qualifications of —— for the Indian Medical Service, = 25

F‘v : " | |
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CANTONMENT(8)— j
Question re— jad
Abolition of plural member constit ies for Boards. B02.
Alleged reactionary bye-laws in Mardan .. T88. :

Appointment of Advisory Boards in 802-03.

Appointment of President of the Secunderabad —— Board. 787.
Creation of elected Boards in ——. 787-88.

Doctors appointed in charge of hospitals. 788-89.

Drainage and water supply scheme required for Cawnpore - —.

789-90.
Expulsion from Barrackpore —— of Jagannath Prasad = Singh.
1 %

Fees charged from hawkers at fairs in Cawnpore 789.
Issue of a distress warrant against Bishambhar Dass in Nowshera
80

Licences for carrying on trade in ——. 785-86.
Non-representation of the people of —— at the Round Table Con-
terence.  801-02. p
Prohibition of Gandhi caps and Khaddar in Bannu —— 12-13.
Promotions to the post of Inspector Officers in ——. 1185-86.
Re-admission to —— of persons expelled on account of political agita-
tion. 497-98.
Residents expelled from ——. 606.
Resumption of certain bungalows in Nowshera ——. « 605-06.
Standard plans for houses in Cawnpore ——. 804,
Taxation in ——. 803-04.
CANTONMENT ACT—
See ‘‘ Act(s) ”’.
CANTONMENT BOARDS—
Question re constitution of elected —— in the North West Frontier
Province. 416-17.
CANTONMENT FUNDS—
Question re payments from —— of compensation for buildings on sites
resumed by Government. 605.
CANTONMENTS (AMENDMENT) BILL—
See ** Bill(s) 7,
CANVAS—
Queséi;:rsxsu importation of cheap rubber and —— shoes from Japan.

CAPITAL—
Question re outflow of —— for sterling loans. 1123.

CAPITATION CHARGES—
Question re for British Army reeruits in India. 12.°
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CAFS—
Question re prohibition of Gandhi —— and Khaddar in Bamm meton-
ment. 12-13.
CARRIAGE AND WAGON SHOPS—
Question re appointment of Indians in the —— of the Bombay, Baroda
and Central India Railway, Ajmer. 876.
CARRIAGES—

Queslion re¢ deterioration of passenger —— on the East Indian Railway.
573.

‘“ CASE FOR INDIA ’'—
Question re proseription of a book entitled the —— by Dr. Will Durant.
667-68.
CASH CERTIFICATE(S)—
Question re—

Provision in the Budget in connection with post office ——. 901-
2

Savings Bank, —— and Government Security work in post offices.
194.

CASUAL LEAVE—
See “ Leave 7,

CASUALTY (IES)—
Question re—

— — among Hindus and Muhammadans in the recent disorders in
Dera Ismail Khan. 596,

——— in the Peshawar riots of 1930. 404.
CATERING DEPARTMENT—

Question re transfer of control of the —— of the Eastern Bengal }»ml—
way from headquarters to the distriets. 435,
CATTLE—

Question re storage of fodder for on the roofs of the lavatories of
Indian clerks’ quarters in New Delhi. 975-76!

CAWNPORE—
Question re—
Censorship of reports of the rdisturbances. 15.

Drainage and water supply scheme required for ——— Cantoriment.
789-90.

Fees charged from hawkers at fairs in —— Cantonment. 789.
Standard plans for houses in —— Cantonment. 804.

CENSORSHIP—

Question re — of reports of the Cawnpore dysturbances 15.
CENSUS—

Ques';%n re populations of the provinces aceording o’ the recént -—i—,
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CENTRAL BOARD OF REVENUE—
Question re pay and allowances in the office of the ——. ' 1114,
CENTRAL: GOVERNMENT—

Question re—

Communal representation in services. 579-80.

Cost of the Lee Commissions’ recommendations in the —— and the
Provinces. 666,
Paucity of Muslim clerks in offices of the ——. 999-1000.
Pozjrtéon of minorities in services under the control of the —.
CENTRAL JAIL—
See ‘“ Jail(s) .

CENTRAL LEGISLATURE—
See ‘‘ Legislature(s) .
CENTRAL PROVINCES—
Quaestion resc70811ieries owned by Government in Bengal, Bihar and the
CEYLON-—
Question re Indian labourers in ——. 27-29.
CHAIRMEN—

Nomination of the Panel of —— and appomtment of the Committee on
Petitions. 60.
CHAKRAVARTI, BABU ABINASH CHANDRA—
Question re case of a compositor invalided from the Government
of India Press, Caleutta. 1167.
CHAMBER OF COMMERCE—
Question re representation of the Indian —— at the Round Table
Conference.  867.
CHANDI MAL GOLA, BHAGAT—
Question re retrenchment in the Home Department. 1465,
CHEATING—
Question re convietion for —— of a elerk in the Crew Department,
East Indian Railway, Calcutta. 1384.

chmn, MR. R. K. SHANMUKHAM—

Questlon re manufactured in India. 40.

CIIETTY, MR. R.K. SHANMUKHAM—
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Seleet Committee. 117, 119-23.
Question re export of gold from India. 1467-69.
“" Resolution re— -
Draft convention on forced or compulsory labour. 1522.°

i
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CHEITY, MR. R. K. SHANMUKHAM-—contd.
Resolution re—contd. o
Exchange, Gold Reserves and the Supplementary Finance Bill
1057-68, 1101-03. i
Statement on the Financial Position. 1031, 1033, 1036, 1037.

CHIEF ENGINEER—
Question re discharge on account of retrenchment of Mr. Abdul Rashid
from the office of the , Surveys and Construction, Lahore. 582.
CHIEF PERSONNEL OFFICER—
2 See *‘ Personnel Officer(s) .

CHIEF REPORTER—
See ‘ Reporter "',

CHIEF STORE-KEEPER—
Question re—
Creation of an appointment of
Department, Delhi. 998.

Non-appointment of an Indian as —— in the Central Public Works
Department, Delhi. 998-99.
CHILD MARRIAGE RESTRAINT ACT—
See ‘“ Act(s) .
CHILDREN—
Question re lack of educational facilities for the —— of Press em-
ployees in New Delhi. 1403.

CHILDREN’S WARD—

in the Central Public Works

Question re—
Provision of a —— in the Peshawar hospital in memory of the
children of Sardar Ganga Singh. - 685.
CHINESE MARKET—
Question re develop t of Indian industries for the Chinese market.
880. =

CHINESE TEA—
Question re duty on ——, 996.
CHINOY, MR. RAHIMTOOLA M.—
Oath of Office. 151. -
Question re postponement of examinations for the Indian Audit and
Accounts Service and the Indian Forest service. 1196-97.
CHITTAGONG—
Motion for adjournment re riot at Dera Ismail Khan and at —-.
615-17.

Question re—
Appointment of a Revetment Time-Keeper at ——. 2-3.
Establishn;ent and cost of re-equipment of the —— Telegraph
office. 6. "5 Pe7e SN
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CHITTAGONG—contd.
Question re—contd. Jasu )

Lack of facilities for passengers on ¢ertain platforms at the —
Railway station. 100.

Military pensions granted to residents in the district. 4.

Repair of the Arracan Road in the district of —. 104,
Robberies in post offices in the distriets of —— and Dacea. 7.
Work at the —— Jetties. 101-02;

CHOTKHAND—

Question re transfer fo another village of the Sub-Post office.
697.

CHRTISTMAS HOLIDAY—

Question re foreign line passes limited to Anglo-Indiane and
Europeans, 492-93.

CINCHONA PLANTATIONS—
Question re treatment of malaria and area of
CIVIL ADMI\'ISTRATIO\T
See ‘‘ Administration ’
CIVIL AVIATION—=
Question re Government poliey in regard to ——. 754,
CIVIL COURT(S)—
See ‘* Court(s) ™
CIVIL LINES—
Question re expenditure for electrie charges for the Delhi —— Post
Office. 984.
CLASSIFICATION—
Question re rules for the —— of prisoners. 86.

CLEARING ACCOUNTS OFFICE—
Question re appointment of Sikhs in the —— 670.

CLERICAL ESTABLISHMENTS—
Question re—
—— of Government of India Departments. 819.
Recruitment to the —— of the Government of India Secretariat and
Attached Offices. 1407-08,

—— of the Railway Board. 1132.

CLERICAL SERVICE—
Question re Sikh candidates at examinations for the —— in Govern-
ment of India offices. 7756

CLERICAL STAFF—
' Question re safeguarding the interests of Muslims in the —— of the
Government of India offices. 1109.

42-44,
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CLERK (S)—
Question re—

Admission of Railway Mail Service —— to the Accountants’ exami-
nation. 1399,

Admission of- Railway Mail Service —— to the. selection grade
examination. 1400.

Admission to the Public Service Commission Examination of un-
qualified ——.  433-34.

Allegations of communa] bias against a —— in the office of the
Public Serviee Commission. 1005,

Allotment of ’ quarters at Phagli, Simla, 1110-11.

Appointment and leave cases dealt with by Hindu —— in certain
post offices. 796.

Appointment —— in the Delhi General Post Office. 1379-80.

Appointment of —— in the office of the Development Commissioner
of the North West Frontier Province. 1149-50.

Appointment of Sikhs as Head on the North Western Railway.
669.

Appointment of temporary postal at Delhi and Simla, 795,

Appointment of two brothers as Head —— in the Delhi General
post office. 797.

Casual leave for officers and —— of the North Western Railway.
1163-64.

Charge for excess water at the ' quarters, Phagli, Simla. 925-
26.

— appointed by Mr. Rai in the Aligarh Postal Division. 797.

dealing with appointment and leave cases in the Postal Depart-
ment. 797.

—— trained at the training school for Accountants at Calcutta.
671.

Convietion for cheating of a —— in the Crew Department, Rast
Indian Railway, Calcutta. 1384,

Death of Mr. Mohammad Ibrahim, — in the Delhi Post Office.
798.

Employment of Muhammadan —— in the Engineering Branch of
the Posts and Telegraphs Department. 290,
Employment of relatives of the Head —— in the Government of

India Press, Simla. 1160-61.

.. . Hindu and. Muhammadan reserve —— in the Caleutta General
» Post Office. 988.

Hours of work of Muslim — in the Karachi General Pos{ Office,
795. :

Muslim —— and sub-postmasters employed on the Mekran Codst

; and the Persian Gulf, . 792, .

Non-transfer of Head —— and appointment —— from certain post
offices. 799,

Number of Muslim — and Head —— in certain Postal Diyisions,
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CLERK (S)—contd.
Question re—contd. tonurg
Number of Muslim ——, ete., in certain-Postal Circles. 800.
Officers’ and ——’ grades on 'the North Western Railway. 491,

Paueity of Muslim' —— in offices of the Central Government. 999-
1000.

Pay of —— in the Secretariat and Attached offices. 997-98. |

Pay of postal 481-82. l
Pay of telegraphists and postal 263-64. ‘
Permanent. appointment of temporary qualified . 824, ‘
Promotion of —— to the lower division of the Secretariat., 1127-

28.
Punishment of a —< in the Madras General Post Office. 914,

Qualifying examination for third division 774.
Reeruitment of Sikh on the North Western Railway. 767-68.
Rent for Government quarters paid by —— in Simla and Delhi

during the months of April and Oectober. 984-85.

Representations from Pandit Kashi Prasad Dikshit, formerly a ——
in the Government Press, Allahabad. 523-24.

Safeguarding the interests of Muslims in reductions of
Frontier Civil Accounts and Audit offices. 408,

Shop run by the Head Government of India Press, Simla.
1160.

in the

Storage of fodder for cattle on the roofs of the lavatories of Tnudian
quarters in New Delhi. 975-76.

Supersession of certain —— in the Income-tax Commissioner’s
ffice, Punjab. 1004.
Temporary retrenched by the Assam Bengal Railway. 103.
Tennis court for Government of India —— at Phagli. 928.
COAL—
Question re—
Alleged sale of —— of the power house in New Delhi. 1134.
|. “Bengal and Bihar —— sent to Bombay. 700:01.
; Import of African —— to India. 700.
CODE— ; ‘
Question re Educational —— for Ajmer-Merwara. - 1156. )

CODE OF CRIMINAL PKOCEDURE (AMENDMENT) BILL-—
See ““ Bill(s) .
COLLECTOR—

. Question e separation of the office of the District and Sessions Judge,
AJm?er, from that of Commissioner and —— Ajmer-Merwara.
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COLLEGE(8)— 2 303
Question re—
Candidates from the North-West Frontier Province sent to the Agri-
eultural ——, Lyallpur. 403,
Employment of students of the Benares Engineering —— as unpaid
apprentices in the Lucknow Railway workshop. 791,
Statement (laid on the Table) by the Honourable Khan Bahadur
‘Mian Sir Fazl-i-Husain regarding number of English High Schools

and in India. 1175.
COLLIERIES—
Question re owned by Government in Bengal, Bihar and the
Central Provinces. 878.
COLONIES—
Question re recruitment of Goanese in Departments in the Rast
African ——. 1401,
COMBINED HOSPITAL~
Question re transfer of Dr, Deish, Assistant Surgeon, —-, New
Delhi. © 1133.

COMBINED OFFICES—

Question re conversion of departmental telegraph offices into ——.
197-99, 696-97, 708.

COMMERCIAL AND ENGINEERING SUPERIOR SERVICES—

Question re Indianisation of the —— of the North Western Railway,
673-76.
COMMISSION(S)-—
Question re—
6 Cost of Royal and . 504

Grant of senior to officers of the Indian Territorial Force and
the University Training Corps. 790-91.

Printing of reports of on labour, retrenchment, ete. 1166-67.
Report of the Royal on Labour. 387, 1172.
COMMISSIONER—
Question re—
A‘;%léﬁfi}‘ of the Court of the Judicial —— of Ajmer-Merwara.

Separation of the office of the District and Sessions J udge, Ajmer,
from that of —— and Collector, Ajmer-Merwara. 508, :

COMMISSIONER OF INCOME-TAX—
Question re—
A};&))i:tment of a Muslim as Assistant —— in the Punjab. 1003,
Length of service..in Bombay of the presiit -, Botibay Presi
%3 ; m. 95-96. o it & el
Supersession of certain clerks in the — office, Punjab. 1004.

k_
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COMMISSTIONER OF SIND—

Question re extra powers of the ——.  95.
COMMITTEE(S)—
Election of Members to the ‘Advisory Publicity —— 1176, 1327,
1408. -
Election of Members to the Standing —— for the Dep.rtment of

Industries and Labour. 61, 529, 618.
Motion to reduee Demand for Supplementary Grant for- -
‘¢ Miscellaneous ’* re—

Inadequate representation of Mussalmans in the Federal Structure
and Minority and the Round Table Conferenee. 1241-43,

Non-participation of the representatives of the Federation of
Indian Merchants’ Chambers and Industries in the Federal
Structure —— and the Ronnd Table Conference. 1232-34.

Non-representation of the Jain community at the Federal Structure
—— or the Round Table Conference. 1243-44.

Representation of non-Brahmins and Bombay Karnatak at the

fémnd Table Conference and the Minorities Sub- ——. 1216-
Question re—
Allotment of funds by the Road —— for the improvement of roads
in the Bhagalpur district. 868-69.
Allowances of the Frontier Regulation —— and certain other ——. -
102-03.

Appointment of a nephew of a member. of the Bengal and North
Western Railway Inguiry in the Traffic Service. 8855.

—— on Frontier Defence. 403-04.

Cost of retrenchment sub- and the retrenchment effected by

them. 424-25.

Delhi Text Book 601.

Discussion of the reports of the Retrenchment ——. 1194-95.

Employees of the Times nf Indig nominated to the Bombay Railway
Advisory 399~

Expenditure by the Bengal and North Western Railway on its En-
quiry ——.  886.

Failure to appoint a Sikh to the Sandhurst 586.

League of Nations on economic and agrieultural depression.
904.

Memorandum of the All-India Postal and Royal Mail Serviece Union
to the Posts and Telegraphs Retrenchment Advisory 711-
12.

Memorial for the introduction of a works
Railway Press, Calcufta. 1167, 1171.

Names of members of the Bombay Advisory —— of the Great Iudian

- Peninsula Railway. 397-98.

Opinions supporting the Hide Cess Enguiry —— Report. 1174 -75.

Proposals before the Retrenchment ——. 392,

..  Recommendations of Drug —. 32-38.

at the Bastern Bengal




50 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

COMMITTEE (S)—contd.
Question re—contd.

Recommendations of the Workshops Inquiry ——. 519,

Refusal of the Tanganyika Indian delegation to attend the Joint
Parliamentary . 422

Respeoﬁrt8 60f the Bengal and North Western Railway Enquiry ——.

Report of the —— appointed on the recommendation of the Defence
Sub- of the Round Table Conference. 872, : .

Report of the Frontier ('rimes Regulation 813-14.

Report of the Hides Cess Enquiry 1174,

Report of the Indian Sandhurst 693.

Report of the Posts and Telegraphs Accounts Enquiry ——. 697.

Reports of ——— on the Indianisation of the Army in India. 872-73.

Reports of Retrenchment -——.  665-66, 813.

Witnesses examined in Bombay by the Posts and Telegraphs Re-

trenchment Sub- —— in Bombay. 709.

Statement laid on the table by the Honourable Sir George Rainy re
report of the on the purchase of the Bengal and North
‘Western and Rohilkund and Kumaon Railways. 111-12.

COMMITTEE ON PETITIONS— )

Noméxaation of the Panel of Chairman and appointment of the —

COMMODITIES—
Question re directory of
system. 501.

COMMUNAL BIAS—
Question re—

available on the Bengal Nagpur Railway

Allegations of against a Hindu elerk in the office of the Public
Service Commission. 1005.
Allegations of in the Baluchistan Postal Division. 1380,

COMMUNAL COMPOSITION—
Question re—
—— of postal staff in certain post offices, 1380-81.
—— of postal staff in certain postal divisions. 918.19.
COMMUNAL CONSIDERATIONS—
Question re in retrenchment of staff in Government Departments.
665.

COMMUNAL INEQUALITY—

Question re—
in Government services. 106,
Review of —— in the North-West Frontier Provinee. 1150,

COMMUNAL PROPAGANDA—
Nee *‘ Propaganda *’.
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COMMUNAL REPRESENTATION—
Question re poliey of on the North Western Railway. 767.
8ee also ** Representation(s) ™. .

COMMUNICATION—
Question re direct —— between the Army authorities and the War
Office. 265-66.

COMMUNITY (IES)—
Question re—
— affected in reductions made in the Forest Research Instituce
and the Survey of India Department at Dehra Dun. 685-86.
of employees discharged from the Railway Clearing House,
Delhi. 774.
of employees discharged or reduced in certain North Westarn
Railway Departments. 774
Qualification and of the employees of the Government of India
Press, Simla. 1172.
Representation of —— in theeoffice of the Executive Engineer, VII
Division, New Delhi. 1134-35.
Representation of various —— in appointments of Executive En-
gineers in the Delhi Public Works Department. 979-80.
Safeguarding of the interests of minority in appointments to
Audit and Accounts officés in the United Provinees. 806-07.

COMMUTATION—
Question re of death sentences. 22-23.
COMPENSATION— X
Question r¢ —— to Sardar Ganga . Singh for the shooting of his
children and wife, 768-69.
| COMPETITION—

Question re protection of the Indian hosiery industry from Japanese
880.

COMPOSITOR(S)—
Question re case of Babu Abinash Chander Chakravarti, a —- invalid-
ed from the Government of India Press, Calcutta. 1167.

COMPULSORY LABOUR—
Resolution re draft convention on forced or

CONCESSION(8)—

Question re—
and privileges allowed on State Railways to Anglo-Indians and
Indian subordinates.

1509-25.

— granted to Muslims during the Ramzan. 796

Grant of Liee passage — to mon-Asiatic non-superior officers in
Railway Service. 598-99.

| Students’

' 495-96.

for travelling between Jadabpur and Calcutta.
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CONFERENCE (8)—

Motion to reduce Demand for Supplementary Grant for—

‘¢ Expenditure in England —— Secretary of State for India *? red

Non-representation of Nationalist Muslims in the Round Tabl
1493-96.
‘¢ Miscellaneous *’ re—

Inadequate representation of Bengal at the Round Table —)
1228-32. ¢

Inadequate representation of Mussalmans in the Federal Structun
and Minority Committees and the Round Table 1241

Inadequate representation of the landholders and zamindars
the Round Table ——. 1237-41.

Non-participation of the representatives of the Federation o
Indian Merchants’ Chambers and Industries in the ederd
Structure Committee and the Round Table .1 1232-34.

Non-representation of Orissa at the Round Table 1234-31

Non-representation of the Jain community at the Federal Stroctun
Committee or the Round®Table 1243-44.

Representation of non-Brahmins and Bombay Karnatak at the

Round Table —— and Minorities Sub-Committees. 1246-49,
Question re—
Annual of Chief Factory Inspectors. 185.

Attendance of the Public Health Commissioner with the Govers
ment of India at outside India. 291-93, 568.

at Paris on the silver question. 997.

at Simla on retrenchment. 14.

—— of wheat growing countries in London. 903-04.

—— on the Indian question in South Africa. 395.

—— relating to the International Convention on the treatment of
foreigners. 52.

Nominations from the Punjab for the Round Table ——. 582-85.

Non-representation of the people of Cantonments at the Round Table

801-02.

Representation of aborigines of Bihar and Orissa at the Round Table

770-71.

Representation of Bengal landholders at the Round Table —
573.

Resolution of the All-India Medical
gister. 525.

Resolution of the Tanganyika Indian 421.

Resolutions of the All-India Medical ——. 524.

Result of the Divisional Personnel officers’

re the Indian Medical Re-

at Lahore. 767.

Selection of a representative from the Karnatak for the Round Table o
438 ;

F

World —— on silver. 902. ‘
Recommendation of the International Labour —— re prevention of {
industrial accidents. 1408-10.

1
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CONFIRMATION (S)—

Question re of temporary employees in the Railway Board. 1193.
(ONGRESS—

Question re—
report on India’s financial obligations. 571-72.
Correspondence relating to breaches of the pact with the ——. 592,
in Thana Bihpur in

Bihar. 771
Reported seizure of —— property. 1126.
CONGRESSMEN—

Question ré convietions of —— after the Irwin-Gandhi agreement.
504-05.

CONSTITUENCIES—
Question r¢ abolition of plural member —— for Cantonment Boards.
802.

INSTITUTION—
Resolution 7¢ powers of the Governor General under the new --—.

643-52.
F)N TRACT (8)—

Question re— —
for motor mail services in Madras and Caleutta. 1191-93.

Exemption from the new customs duty of outstanding —— for the
importation of wheat. 384
Renewal of the —— with the Imperial Bank of India. 1124,
CONTRACTOR (S)—
Purchase by postal officials of motor cars from motor mail ——, 1105,

NTROL SYSTEM OFFICERS—
Question re selection and pay of —— on the North Western Railway.
91-92.

ONTROLLER(S)—
Question re—
Appointment of Sikhs as —— on the North Western Railway. 671.
Creation of a post of —— of Foreign Mails in Bombay. 482.
NVENTION (S)—
~ Question re conference relating to the International —— on the treat-
ment of foreigners.
Resolution re—
Draft —— on forced or compulsory labour. 1509-25.
} Draft —— regulating hours of work in offices, hotels, ete. 1525-31.
‘JON'VEYANCE ALLOWANCES—
l;o See ¢ Allowance(s) .

NVICT(S)—
Question r¢ employment of an ez- —— in the Postal Department. 913,
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CONVICTION(S)—
Question re— 3
for cheating of a clerk in the Crew Department, Bast Indian
Railway, Caleutta. 1384,
—— of Congressmen after the Irwin-Gandhi agreement. 504-05.
COOLY (IES)—
Question re—

Arrangements on steamers earrying —— from Malaya to India.
1111-12.

Employment of
02.

on the Great Indian Peninsula Railway. 1401

CO-OPERATIVE CREDIT SOCIETY—
Question re—
Issue of fidelity bonds by the Bombay Currency Office, ——. 695,
Procedure for admission to the Postal Department 933-34.
CO-OPERATIVE SOCIETIES—
Question re report on in Tanganyika by Mr. Strickland. 421
CORDITE FACTORY—
Question re—
Gratuities for retrenched men at the —— at Aravankadu. 936.
Monthly and daily rates of pay at the —— at Aravankadu. 936
Retrenchment at the at Aravankadu. 934-36.
See also *‘ Factory (ies) .
CORRESPONDENCE—
Question re—

—— on the subject of Madrasis in Burma. 418.
—— relating to breaches of the pact with the Congress. 592

COTTON—
Question re—
Feared dumping of American into India. 597.
Railway freight on wheat and ——. 1117.
COUNCIL OF STATE—
Address by His Excellency the Vieeroy to the Members of the --— and
the Legislative Assembly. 341-46.
COURT(8)—
Question re—
Dilatory methods of Civil —— in Ajmer-Merwara. 512-13.
Frequent postponement of cases in the Ajmer Civil 513.
Resolution re Civil —— decrees and proceedings against agrieulturists.

199-218.
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COURT-FEE (S)—

Question re—
— preseribed by Local Council Acts. 875.
Enaetment of a uniform Act for the whole of India. 875.
Excessive -—— preseribed by Local Governments. 874.

COURT-FEES ACT—

See ©¢ Aet(s) .

CRERAR, THE HONOURABLE SIR JAMES—

Code of Criminal Procedure (Amendment) Bill—(Amendment of see-
tion 144)—
Motion to refer to Seleect Committee. 439, 460, 461, 470-71.
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1051-52.
Indian Press Bill—(Introduced on 15th January, 1931)—
Motion for leave to withdraw. 61-62, 65.
Indian Press Bill—(Introduced on 7Tth September, 1931)—
Mation for leave to introduce. 65, 66.
Motion to refer to Select Committee. 300-05, 310.
Motion to refer to Select Committee and to Circulate. 358, 360,
364, 365, 535, 556-60.
Presentation of the Report of the Select Committee. 713,
Motion to consider as reported by the Select Committee. 1176.
Motion for leave to withdraw. 1273, 1274.
Indian Press (Emergeney Powers) Bill—
Motion for leave to introduce. 1274.
Motion to consider. 1274, 1275-77.
Motion to cireulate. 1281-82, 1292.
Motions to consider and to refer to Select Committee. 1318-19, 1320,
1322, 1325-26.
Motion to consider clause 3. 1329-30, 1334, 1344-47, 1353-54, 1354-53,
1357-58, 1371-72. :
Consideration of clause, 4. 1373-74, 1375, 1430, 1432.
Consideration of elause 5. 1438.
Consideration of clause 6. 1439-40.
Consideration of clause 7. 1441-43, 1444,
Consideration of clause 9. 1445, 1446.
Consideration of clause 18. 1449,
Consideration of elause 23. 1450.
Consideration of clause 25. 1454-55.
Consideration of clause 30. 1459. p
Consideration of clause 1. 1461, 1462.
Consideration of the title and preamble. 1468.
Motion to pass. 1469, 1470, 1472, 1473, 1489-91.
Motion for Adjournment re shooting of Detenus at the Hijli Defen-
tion Camp. 713, 748-52, 753, 756, 757, 762-63. -
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CRERAR, THE HONOURABLE SIR JAMES—contd.
Motion for the eleetion of members to the Advisory Publicity ¢om-
mittee. 1176.
Resolution re—
Control of money-lending and rates of interest. 661-63, 855.
Draft Convention on forced or compulsory labour. 1509-13, 1514,
1516, 1521-22, 1525.
High Courts. 628-30, 642.
Rebellion in Burma. 863.
CREW DEPARTMENT
Question re—
Allegations against certain Inspectors in the'——— at Tucknow. 1385.
Conviction for cheating of a clerk in the , East Indian Railway,
Caleutta. 1384.
CREW INSPECTOR(S)—
See * Inspector(s) .
CREW STAFF—
Question re—
Allowances of on the Hast Tndian Railway. 1390, 1391.
Control of travelling ticket examiners and on the Bast Indian
Railway. 1386.
Elgé)loyment of —— on other than their legitimate duties. 1385-

Prevention by of passengers from boarding trains. 1395,

Uniforms supplied to — and travelling ticket examiners on the
East Indian Railway. 1396.

CREW SYSTEM—
Question re—
Charges'against Mr, Harris when in charge of the ——. §0.81,
— of Railway ticket checking. 79-80.

Discharge of travelling ticket Inspectors on the abolition of the -——
on the Bast Indian Railway. 1393-94.

Qualifications and service of certain employees and their pay after
abolition of the on the East Indian Railway. 1394,

CRIMES REGULATION COMMITTEE—
Question re report of the Frontier — . 813.14.
CRIMINAL INTELLIGENCE DEPARTMENT—
Question re employment as a Member of the Public Service Commis-
sion of the head of the . 1118-19.
CRIMINAL PROCEDURE CODE—
Question re—
Applieation of section 144, 412,
Judges’ remarks on amendments to the —. 479,
CULTIVATORS— !
Question re assistance for Madrasi — in Burma. 418,
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CULVERTS—

Question re guarding of in Bastern Bengal during floods. 513.
CURRENCY—

Question ¢ —— withdrawn from circulation and Governmeni of

India’s new Joan. 1401.
b CURRENCY OFFICE—
Question re—
Appointment of Muslims in the , Lahore. 497.
Issue of fidelity bonds by the Bombay —— Co-operative Credit
Society. 695.

Supersession in the Bombay ——. ' 693-94.
CUSTOM (S)—
Question re deercase in —— Revenue. 479,

CUSTOMS DUTY—
Question re exemption from the new —— of outstanding = eontracts
for the importation of wheat. 384.

D

§ DACCA—
Question re—
Abolition of the post of female attendant for third class passengers

at railway station.
Government loan to a private individual at 613.
Robberies in post offices in the distriets of Chittagong and —-. 7.

DACOITY—
Question re restoration of property lost in the Akbarpura

| DATRY FARMS—
Question re appointment, of Indians as Managers of Military —-—.
668-69

685.

DALAL, DR. R. D.—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eirculate. 1298-1300.
Questil%ré (Supplementary) re alternative procedure to questions,
1196.

h

Resolution re the Imperial Bank of India. 866.

DALVI, MR. N. A.—
Question re reversion of
Head Post Office. 53-54.

DAS, MR. A.—
Question re—
Facilities for training in agriculture at Pusa. 77-78.
{Imperial Council of Agricultural Research. 414-15.
Recent sterling loan. 78-79.

from the post. of accountant, Dharwar
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DAS, MR. B— T ! '
Heavy Chemical Industry (Protection) Bill—
Motion to consider. 721-23. I
Motion to insert a new clause as clause 4. 733.
Indian Finance (Supplementary and Extending) Bill—
Motion for leave to introduce. 1268.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Seleet Committee. 135.
- Indian Press Bill—(Introduced on 15th January, 1931)—
~ Motion to withdraw, 62:64.
Indian Press Bill—(Introduced on Tth September, 1931)—

: Motion to refer to Select Committee and to circulate, 306-14, 318,

| 320, 328, 353, 375, 378, 533, 534, 535, 546.

|

[ Point of order raised by Mr. 8, C: Sen that the Bill as introduced in

! the Assembly has not been published in the Gazette and therefore

! all proceedings taken thereafter, viz., the Report of the Select Com-
mittee, are ultra vires, illegal and void. 1181.

[f' Motion for leave to withdraw. 1273-74.
1

Indian Press (Emergency Powers) Bill—
Consideration of clause 3. 1339, 1350-52.
Consideration of clause 4. 1410, 1415,
Consideration of clause 23. 1449.
Consideration of clause 30,  1455-56, 1457, 1458.
Land Customs (Amendment) Bill—
Motion to consider. 565-66.
| Motion for adjournment re shooting of detenus at the Hijli detention
i camp. 755-57.
) : Motion to reduce Demand for Supplementary Grant for—
‘‘ Miscellaneous ** re—

Inadequate representation of Bengal at the Round Table Con-
ference. 1230.

Non-participation of the representatives of the Federation of
Indian Merchants’ Chambers and Industries in the Federal
Structure Committee and the Round Table Conference. 1232-
33, 1234.

Non-representation of Jain community at the Federal Strueture
Committee or the Round Table Conference. 1244,

Non-representation of Orissa at the Round Table Conference.
1234-35, 1237.

Point of order raised by —— re procedure for discussion of token euts
and cuts of larger amounts in Demands for Supplementary grants,

1228. ’

Point of order raised by —— that he objects under Standing Order 38 }
to the motion that the Indian Press (Emergency Powers) Bill be
taken into consideration. 1274. |

5
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DAS, MR. B.—contd.
Question re—

Abolition of the post of Public Health' Commissioner with the Gov-
ernment of India. 567-68.

Allotment of quarters in New Delhi. 924-25.

Appointment of Mr. Bovenschen to the Army Retrenchment Sub-
Committee. 396.

Attendanee of the Public Health Commissioner with the Government
of India at conferences outside India. 568.

Conference at Paris on the silver guestion. 997.

Conference on the Indian question in South Afriea. 395.

Constitution of the Governing Body of the Indian Research Fund
Association.  568-69.
Frequent change of Director of the Haffkine Institute, Bombay.
569-70. :
Gratuities paid to senior officers of the Tmperial Bank of India.
996-97.

Move to and from Simla. 397.

Muslim agitation against the Kashmir State. 991-92.

National health insurance scheme for India. 367.

Simla time and standard time. 996.

Utilisation of thermal springs in India. 567.
Question (Supplementary ). re—

Announeement by the Premier regarding financial lielp for India.
1124.

Appointment of a Bengali Mus'im to the Executive Council of the
Governor General. 516.

Appointment of magistrates and judicial officer in Ajmer Mcrwara
from a major province. 511-12.

Export of gold from India. 1468-69.

Halting allowanee payable at Delhi to the Deputy Director for Ex-
ploration. 807-08.

High rents in Bombay paid by the Army authorities. 1113-14.

Tmperial Council of Agricultural Research. 415-16.

Investment of Provident Funds in single payment sterling insurance
policies. 1467. 5

Passports for persons leaving India. 513-15.

Pay of clerks in the Secretariat and Attached Offices. 998

Payment by the Great Indian Peninsula Railway to the Zimes of
Indig Office. for printing and stores. 399.

Possibility of reductions of pay and pensions of Government servants.
502-03. '

Reduction of salaries of the Indian Civil Service. 1154.

Repatriation of Indian settlers from British colonies. 389.

Riots in the North-West Frontier Provinee. 609.

5 Sentence of whipping given to a boy in Kenya. 420. . -
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DAS, MR. B.—concld.
Question (Supplementary) re—contd.
Transfer of control of the civil administration of Aden from the
Government of Bombay to the Government of India. 691.
Recommendation of the International Lahour Conference r¢ prevention
of indnstrial accidents. 1410.
Resolution re—
Agricultural distress. 221-23, 229, 233.
Control of money-lending and rates of interest. 834.
Dléa5ft Convention on forced or compulsory labour. 1518, 1520, 1522-

Exchange, gold reserves and the Supplementary Finanee Bill, 1065,
1068, 1086, 1091, 1099.
Expenditure on roads. 1497.
Statement by the Honourable Sir George Schuster on the finaneial
position. 715, 1034.
DAYANAND ANGLO-VEDIC HIGH SCHOOL—
Question re Government grant to the , Ajmer. 1187-88.
DEATH(S)—

Expressions of regret on the = of Mr. Alexander, Mr. Sahani and
U. Tok Kyi. 56-58.

Expressions of regret on the
DEATH SENTENCES—
Question re commutation of —— 22.93,
DEBT(S)—
Question re—
—— of Port Trusts. 1122.
Etfe%’c of the moratorium and eauses of present depression,
903.

of Mr. K. C, Roy. 71-76.

Unfunded —— of the Government of India. 104

DECAPITATION—

Question re of the bodies of certain Burman rebels hanged in
Burma. 171.

DECREES—
Resoiutionl Sre Civil Court —— and proceedings against agriculturists,

DEFALCATION—
Question re
1383-84.
DEFENCE SUB-COMMITTEE—
Question re report of the Committee appointed on the recommendation
of the —— of the Round Table Conference. 872.
DEFERRED REBATES—
See ““ Rebate(s) *.

of excess fare money on the East Indian Railway.
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DEFICITS—
Question re —— incurred 1n the administration of Burma and the
Burma Railways. 390-9
DEGREES— !
Question re in Mechanical Engineering and Metallurgy. 692.
DEHRA DUN—

Question re—
Communities affected in reductions made in the Forest Research

Institute and the Survey of India Department at (385-86.
Retrenchment at the Forest College, 176.
DEISH, DR.—
Question re transfer of ——, Assistant Surgeon, Combined Hospital,
New Delhi. 113.
DELEGATES— .
Question re passages of Round Table Conference , ete. 'B67-68.
' DELEGATION—
g Question re refusal of the Tanganyika Indian —— to attend the Joing
Parliamentary Committee. 422.
* DELHI—
Question re—
Allegation against an Esecutive Engineer of the Public Works
Dcpartment 3.
Allowances otl 2mmmlerml staff of the Government of India offices
in 7

Allowances of staffs of the Secretariat and Attached Offices in —
and Simla. 915, 916, 917.

Appointment. elerk in the teneral Post Office. 1379-80.

Appointment of Hindus in the office of the Superintendent of Educa-
tion, 601-02.

Appointment of Muslim teachers in . 1108.

Appointment of Muslims in the General Post Office. 801.

Appointment of Muslims to the office of the Deputy Aeccountant-
General, Posts and Telegraphs, ——. 1383,

Appointment of postmen in the General Post Office. 797-98.

Appointment of temporary postal clerks at —— and Simla. 798.

Appointment of two brothers as Head Clerks in the —— General
Post Office. 797.

Appointments in the General Post Office. 801.

Article in the Postal Advocate, 795.

Candidates nominated for examination by the Postmaster, — -.
814-15.

Charges against Mr. J. C. O’Loughlin, Postmaster, .. 984.

Communities of employees discharged from the Railway Clearing
House, 774,

Conveyanee allowance for Seeretarint staff in ——.  1189-90.
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DELHI --contd.

Question re—contd.

Conveyance allowance granted to the staff of the Government of
India Seecretariat at 985-

Conveyance allowance paid to Government of India staff at —-—-,
929.

Correspondence staff in the General Post Office. 801.
Creation of an appointment of Chief Store-Keeper in the Central
998.

Public Works Department, e

Death of Mr. Mohammad Thrahim, a elerk in the —— Post Office.
799.

—— Public Works Department examination for engineers. 983.

Examinations for appointment of subordinates in the
Works Department. 980-82.

Executive Engineers appointed to the

Publie

Public Works Depart-

ment. 980.
Expenditure for electric charges for the —— Civil Lines post office.
984.

Halting allowance payable at to the Deputy Director for Ex-
ploration. 807-08.
Hindu and Muhammadan teachers appointed and dismissed on the

recommendation of the Distriet Inspector of Schools, ——.

House-rent and house-rent allowance at Simla and —— 916.
Inconvenient timings of the Grant Trunk Express between Madras
and 907-08

Indebtedness of postmaster, 920.

Maintenance of electric installations and road lighting in Old —-—.
1134.

Motor mail mileage of the post office. 984.
Names of officials holding certain educational posts in —— 1108,

Nomination for selection grade of candidates in the —— General
Post 'Office. 1379.

Non-appointment of an Indian as Chief Store-Keeper in the Central
Public Works Department, 8-99.

Numbers of Hindu and \Iuhnmmudan teachers employed in schools
in :

Numbers of Hindu and Muslim schools in — . 1108,

Provision of inecreased intermediate class accommodation for the
move from Simla to 1194.

Quantity of electrical goods booked and used for the General Post
Office, Kashmir Gate, e 1134,

Q%?)léters of the boarding house at the Government High School, ——,

Recognition of Muhammadan ulucatmual institutior
h s and
ment of Muhammadan teachers in 602-03. ot

B.ecruxtg]eut of residents of provinee to serviees in the Punjab.

f
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DELHI—concld.
Question re—concld.
Rent for Government guarters paid by elerks in Simla and — in
the months of April and October. 984-85.
Replacement of Hindus by Muslims in certain appointments in the
Railway Mail Service, . 1382-83.
Representation of various communities in appointments of Executive
Engineers in the Public Works Department. 979-80.
Temporary subordinates appointed fo the —— Public Works Depart-
ment. 982-83.
Transfer of the District ]nspg(*tnr of Schools, . 602,
DELHI CAMP ALLOWANCE—
See ‘¢ Allowanee(s) *'.
DELHI TEXT BOOK COMMITTEE—
" Question re ——. 601.
DELHI UNIVERSITY—
See ¢ University .
DE(;EVEI:%NDS FOR SUPPLEMENTARY GRANTS—GENERAL BUD-

Expenditure in England under the control of the Secretary of State
for India. 1492
Miscellaneous. 1228.
DEMANDS FOR SUPPLEMENTARY  GRANTS—MOTIONS FOR
REDUCTION—GENERAL BUDGET—
Expenditure in England—Secretary of State for India—
Non-representation of Nationalist Muslims in the Round Table
Conference. 1493-96.
Miseellaneous—
Inadequate represenation of Bengal at the Round Table Conference.
1228-32.
Inadequate representation of landholders and zamindars at the
Round Table Conference. 1237-41. ;
Inadequate representation of Mussalmans in the Federal Structure

E and Minority Committees and the Round Table Conference.
1241-43.

Non-participation of the representatives of the Federation of Indian
Merchants® Chambers and Industries in the Federal Structure
Committee and the Round Table Conference. 1232-34.

Non-representation of Jain community at the Federal Structure
Committee or the Round Table Conference. 1243-44. -

Non-representation of Orissa at the Round Table Conference.  1234-
37.

Representation of non-Brahmins and Bombay Karnatak at the Round
Table Conference and the Minorities Sub-Committee. 1246-49.

- DEMONSTRATORS— v

Question re appointment of Agricultural —— in the Noiﬂi-weiit
Frontier Province. 403. M
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DEOLALI—
Question re removal of telegraph wires from the —— to the Nasik tele-
graph office.
DEPARTMENT OF INDUSTRIES AND LABOUR—
Election of Members to the Standing Committee for the ——. 61,618,

DEPARTMENTAL TELEGRAPH OFFICE(S)—
See * Telegraph Office(s) ",

DEPARTMENTAL TELEGRAPHISTS—
See ‘ Telegraphists "".
DEPORTATION—
Question re arrest and —— of Miss Geissler. 425-26.
DEPRESSED CLASS(ES)— g
Question re—

Population of the
Recruitment of

in various provinces. 994.
in Madras post offices. 994.

Recruitment of —— in post offices. 994-95.
Regiments admitting members of 1112-13.
Representation of —— in certain offices in Madras. 994.
DEPRESSION—
Question re in the woollen industry. 29-30.
DEPUTATION—
Question re —— to South. Africa on behalf of Indian settlers. 692-93.

DEPUTY ACCOUNTANT GENERAL—
See ** Accountant General >’

DEPUTY CHIEF ENGINEER—

Question re¢ abolition of the post of the ——, Caleutta Port Trust. 593.
DEPUTY COMMISSIONER—
Question re¢ British and Indian Political Agents and —— in the North

West Frontier Province. 402.
DEPUTY DIRECTOR FOR EXPLORATION—
Question re halting allowance payable at Delhi to the ——.  807-08.
DEPUTY POSTMASTER(S) GENERAL—
Question re—
Abolition of Range offices of ——.  708.
Appointment of Sikhs as —— and Postmasters. 681-82.
Transfer of —— between Madras and Lahore. 51.
DEPUTY PRESIDENCY POSTMASTER—

See  Pastmaster(s) .
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DERA ISMAIL KHAN—
Motion for adjournment re riots at
Question re—

Casualties auong Hindus and Muhammadans in the recent disorders
in 596.

and at Chittagong. 615-17.

608-09.

DESOUZA, MR. F. X.—
Heavy Chemical Industry (Protection) Bill—
Motion to eonsider. 728-29.
Indian Press Bill—
Mo;;’gu to refer to Seleet Committee and to eirenlate. 374, 375,
376-77.
Indian Press (Emergeney Powers) Bill—
Consideration of clause 3. 134042,
Oath of Office. 1.
Resolution re—
Civil Court decrees and proceedings against agrieulturists. 206-08.
Control of money-lending and rates of interest. 658-60, 830.
+DETENU (8)—

Motion for adjournment re shooting of —— at the Hijli detention
camp. 713, 744-64

Question re illness and treatment of Mr. Thsan Ilahi, a —— under
Regulation TIT of 1818. 185-87.

DEVELOPMENT COMMISSIONER—

Question re—
Appointment of a —— for the North-West Frontier Province. 4064-
05.
Appointment of clerks in the office of the —— of the North-West

Frontier Provinee. 1149-50.
DHANNA SINGH, S—
Question r¢ release of —— a prisoner of Lyallpur. 925.

DHARWAR—
Question re reversion of Mr. N. A. Dalvi from the post of accountant,
Head Post Office. 53-54.

DHOBI GHATS—
Question re provided for Press employees in New Delhi,  1405.

DIKSHIT, PANDIT KASHI PRASAD—

Question re representation from ——, formerly a clerk in the Govern-
ment Press, Allahabad. 523-24.

‘DINAPORE—

= Question r¢ Mussalman employees in the District Traffic Superin-
E tendent’s Office, ——. 920.
L206LAD

k.
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DIRECTOR(S)—
Question re—

Alleged differential treatment of Indian and non-Indian
Imperial Bank of India. 174-75.

Frequent ehanges of of the Haffkine Institute, Bombay. 192-
93, 569-70.

DIRECTOR(S) GENERAL—
Question re pay of Postmasters-General and Deputy —— of the post
offices. 258.
DIRECTOR GENERAL, INDIAN MEDICAL SERVICE_—
Question re representation of Sikhs in the office of the ——=311:805-06.

DIRECTOR GENERAL OF POSTS AND TELEGRAPHS —
Question re—

of the

Appointment of a Muslim as Assistant —— 919,
Pay of Postmasters-General and the Senior Deputy —— of the post
office. 258-59.
DIRECTORY—

Question re of commodities available on the Bengal Nagpur Rail-
way system. 501.

DISARMAMENT CONFERENCE— 4
Question re participation of the Government of India in the World
. 264.

DISCRIMINATION—

Question re alleged —— against Indian apprentices in the Bengal
Nagpur Railway. 518.
DISEASE—
Question re infectious —— in the Mullingar Estate at Mussoorie.
580-

DISTRICT AND SESSIONS JUDGE—
Question re separation of the office of the , Ajmer, from that of
508.

Commissioner and Collector; Ajmer-Merwara.
DISTRICT TRAFFIC SUPERINTENDENT— >

Question r¢ Mussa'man employees in the ——’s office, Dinapore. 920.
DISTURBANCE (S)—
Question re—
Censorship of reports of the Cawnpore ——, 15,

.. —— in Burma, 10-11.
‘“ DIVIDE AND RULE ""—

Question re the principle of ——. 992-93.
DIVISION(S)—

—— on Mr. Muhammad Azhar Ali’s motion to amend sub-clauss (1)
gg clause 3 of the Indian Press (Emergency Powers) Bill. 1356-
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DIVISION (8)—contd.
—— on Mr. 8. €. Mitra’s motion to amend sub-clause (1) of elause 3
of the Indian Press (Emergency Powers) Bill. 1354-55.
—— on Sardar Sant Singh’s motion to amend sub-clause (3) of clause
3 of the Indian Press (Emergency Powers) Bill. 1370-71.
on the amendment moved by Mr, B. Das for circulation of the
Indian Press Bill. 561-62,
—— on the amendment moved by Mr. B. Das to clause 30 of the
Indian Press (Emergency Powers) Bill. 1458-59.
—-— on the amendment moved by Mr. B. Sitaramaraju that sub-clause
(1) of clause 3 of the Tndian Press (Emergency Powers) Bill be
: omitted. 1347-48.
on the motion for adjournment re shooting of detenus at the Hijli
detention camp. 764.
—— on the motion for leave to introduce the Indian Finance (Supple-
mentary and Extending) Bill. 1271-72.
—— on the motion that Ancient Monuments Preservation (Amend-
ment) Bill be circulated for the purpose of eliciting opinions
thereon. 1227.
—— on the motion that clause 4 stand part of the Indian Press
(Emergency Powers) Bill. 1436-37.
—— on the motion that the Foreign Relations Bill be cireulated for
t!#i g;rpose of eliciting opinions thereon by the 1st January 1932.
—— on the motion that the Indian Press (Emergency Powers) Bill,
as amended, be passed. 1491-92.
i —— on the Resolution re exchange, gold reserves and the Supple-
mentary Finance Bill. 1103-04.
—— on the Resolution re High Courts. 642.

DIVISIONAL ACCOUNTANTS—
Question re gradation list of —— in the Bombay Presidency. 603-04.

DIVISIONAL ELECTRICIAN—
Question re allegations of corruption against Mr. Smith, ——, North
Western Railway, Multan. 612-13, 768.
DIVISIONAL ENGINEERS—
Question re qualifications of
DIVISIONAL INSPECTOR(S)—
See ** Inspeetor(s) .
DIVISIONAL OFFICES—

Question re appointment of Superintendents in —— on the North
Western Railway. 492.

DIVISIONAL PERSONNEL OFFICERS’ CONFERENCE—

. Wireless. 1155.

RE——

Question re result of the —— at Lahore. 767.
DOCTORS—
Question re appointed in charge of eantonment hospitals. 788-
89.
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DOMICILE— o
Question re passage allowance for subordinates of non-Asiatic ——,
882.
DRAFTSMEN—
Question re appointment of Sikhs and Hindus as —— on the North
. Western Railway. 491-92,
DRAINAGE—
Question re and water supply scheme required for Cawupore
cantonment. 789-90.
DRAMA—
Question r¢ prohibition of a in the North-West Frontier Provinee.
DREDGERS-—
Question re cost of the —— °“ Karnafuli >’ and *‘ Patunga *’. 105.
DRIVERS—
Question re retrenchment in the salaries of guards and —— on the
North Western Railway. 284-85.
DRUG(S)—
Question re—
Cultivation of —— in India. 38-39.

available in India purchased by Government Medical Stores.

Researches into the action of Tndian ——. 39:40.

DRUG COMMITTEES—
See ‘‘ Committee(s) .
DRY FISH(ES)—
See ** Fish(es) .
DUDHORIA, MR. NABAKUMAR SING—
Motion to reduce Demand for Supplementary Grant for ‘‘ Miscella-

neous '’ re non-representation of the Jain community at the
Federal Structuré Committee or the Round Table Conference.
1243-44.

Question ye—
Bengal and Bihar coal sent to Bombay. 700-01.
Congress report on India’s financial obligations. 571-72.

Construction by the East Indian Railway of bnildi
Howrah. 495. ¥ nildings at Salkea,

Construction of a central railway station in Caleutta. 494-95
Cost of air mail between England and India. 493-94.

Cost of mi'itary students at the Calcutta Medical College. 701-02.
Deg:;;ioratinn of passenger carriages on the Bast Indian Railway.

Employment of students of the Benares Engineering Colle -
paid apprentices in the Lueknow Railway Wr;ll'llgsbo:). 3;9:. by
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])U'DI.{URIA MR. NABAKUMAR SING—conid.
Question re—contd.
Grant of senior Commissions to officers of the Indian Territorial
Force and the University Training Corps. 790-91.
Import of African coal to India. 700.
Indians repatriated from South Africa. 572.
Kapiandi system in Kenya colony. 497,
Newspapers utilised by the East Indian Railway for the publication
of notices and advertisements. 572.
Representation of Bengal landholders at the Round Table Confer-
ence. 573.
Retrenchment in Scientifiec and Technical Departments. 496.
Students’ concessions for travelling between Jadabpur and Cal-
cutta. 495-96.
Uniforms of postal and telegraph peons and sorters. 701.
Resolution re control of money-lending and rates of interest. S837-39.

. DUMASIA, MR. N. M—

Indian Press Bill—
Motion to refer to Seleet Committee and to circulate. 372-74, 375.

. DURANT, DR. WILL—
Question re proseription of a book entitled ‘‘ The Case for India >’ by
——. 667-68.
DUSEHRA HOLIDAYS—
See ‘“ Holiday (s) .
DUPT, MR. AMAR NATH—
Ancient Monuments Preservation (Amendment) Bill—
Motions to consider and to circulate. 1220-22,
Expressions of regret on the death of Mr. K. C. Roy. 74-75.
Expressions of regret on the deaths of Mr. Alexander, Mr, Sahani
and U. Tok Kyi. 58
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1046.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committes. 144-45.
Indian Press Bill—(Introduced on 15th January, 1931)—
Motion to withdraw. 62, 64, 65.
Indian Press Bill—(Introduced on 7th September, 1931)—

Motions to refer to Se’ect Committee and to circulate. 317, 855,
356, 376, 554, 555.

Pcint of order rajsed by Mr. 8. C. Sen that the Bill as introduced in
the Assembly has not been published in the Gazette, and thevefore,
all proceedings taken thereafter, viz., the report of the Seleet Com-

> mittee, are ultra vires, illegal and vmd 1179.
Indian Press (Emergency Powers) Bill—
Motions to consider and to circulate. 1277-81, 1285, 1287, 1298

=3
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DUTT, MR. AMAR NATH—contd.
Indian Press (Emergency Powers) Bill—conid.
Motions to consider and to refer to Select Committee. 1305-08,
1314

Consideration of clause 4. 1413-14, 1416, 1434-35.
(lonsideration of clause 23. 1452-53, 1454.
Motion to pass. 1474, 1481 )
Motion for adjournment re shooting of detenus at the Hijli detention
camp. 751-53, 762.
Motion to reduce Demand for Supplementary Grant for * Miscella-
neous ’ re—
Inadequate representation of Bengal at the Round Table Conference.
1228-30, 1231-32.
Tnadequate representation of Mussalmans in the Federal Structure
and Minority Committees and the Round Table Conference. 1242.
Non-participation of the representatives of the Federation of Indian
Merchants’ Chambers and Industries in the Federal Structare Com-
mittee and the Round Table Conference. 1233-34.
No;s-representation of Orissa at the Round Table Conference. 1235-

Point of order raised by the Honourable Sir George Rainy as t¢ how
failure to enquire into the causes of agricultural distress is re-
lated to the expenses of the Ronnd Table Conference. 1244.45.

Question re—

Books supplied to Mr. Thsan Ilahi, a prisoner in the Lahore Central
Jail.  900.

Imprisonment of Mr. Thsan Ilahi. 901.

Rules framed under Regulation ITT of 1818. 900-01.

Question (Supplementary) re—

Appointment, of a Bengali Muslim to the Executive Council of the
Governor General. 516.
Appointment of magistrates and judicial officers in Ajmer-Merwara
from a major province. 511-12.
Possibility of reductions of pay and pensions of Governmeni ser-
vants. 503.
Resolution re—
Agricultural distress. 218-21, 249-51, 252, 253.
High Courts. 626-28, 639, 641-42.
DUTY(IES)—
Question re—
—— on Chinese tea. 996.
Import —— in Tanganyika on Indian impoyrts. 420,
DYER, MR. J. F.— .

Code of Criminal Proced Amendment) Bill—

el ions e ) Bill—(Amendment of Su-
Motion to refer to Select Committee, 444-47, 451, 461, 462, .
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DYER, MR. J. F.—contd.
Indian Press (Emergency Powers) Bill—
Consideration of clause 1. 1461.
Oath of Office. 1.
E
EAST AFRICA—
Question re appointment of a Trade Commissioner in ——, 423.
See also ““ Afriea ’’.
EAST' AFRICAN COLONY (IES)—
See ““ Colony (ies) .
EAST BENGAL—
Question re¢ raie-war carried out against the Pioneer Motor Transport
Steamer Company in ——. 391-92.
EAST INDIAN RAILWAY—
See ‘ Railway(s) *”.
EASTERN BENGAL—
Question re guarding of culverts in
EASTERN BENGAL RAILWAY—
8ee ** Railway(s) .
ECONOMIC DEPRESSION—
Question re—
League of Nations Committees on

during floods. 513.

and agricultural depression.

Remedies for the present —— in India. 170.

EDUCATION—
Question re—
Appointment of Hindus in the office of the Superintendent of —

Delhi. 601-02.
Introduction of compulsory primary —— in Ajmer-Merwara. :
666-67. ‘
Progress of —— in Ajmer-Merwara. 1155-56.

EDUCATION, ASSISTANT SUPERINTENDENT OF—
Question re abolition of the post of in Ajmer-Merwara. 394, 1135-
36.

EDUCATION, HEALTH AND LANDS, DEPARTMENT OF—
Question re appointment of Joint Secretary ——. 928-29.
EDUCATIONAL AND MEDICAL FACILITIES—

Question re lack of —— for press eniployees in New Delhi. 1403.
EDUCATIONAL CODE—
Qurstion re for Ajmer-Merwara. 1156.

EDUCATIONAL COMMISSIONER—
Question re abolition of the post of —— with the Government of India.
393-94.




iz INDEX TO LEGIELATIVE ASSEMELY DEBATES.

EDUCATIONAL FACILITIES—
Question re lack of —— for the children of press employees in New
Delhi. 1403,

EDUCATIONAL POSTS—
Question »e names of officials holding certain
ELECTED BOARDS—

in Delhi. 1108.

Question re creation of —— in cantonments. 787-88.
ELECTION—
—— of Members to the Advisory Publicity Committee. 1176, 1327,
1408.

of Members to the Standing Committce for the Department of
Industries and Labour. 61, 529, 618.

ELECTORAL ROLL—
Question re Common
ELECTORATES—
Question re —— in Fiji. 424,
ELECTRIC BULBS—
Question re training of Indians in the manufacture of —— 434,
ELECTRIC CHARGES—
Question re expenditure for —— for the Delhi Civil Lines Post Ofice.
984.

for the Kenya Legislative Couneil. 17

ELECTRIC FAN(S)—

See ““ Fan(s) 7.
ELECTRIC INSTALLATIONS—

Question re maintenance of —— and road lighting in old Delhi. 1134,
ELECTRICAL BRANCH—

Quastion re representation of Muslims in the

Railway. 178, -

ELECTRICAL FIRM— .

Question re partnership in an —— of the Executive Engineer, VII
Project Division, New Delhi. 1134,

ELECTRICAL GOODS—

of the North-Western

Question re quantity of —— hooked and used for the general post
office, Kashmere Gate, Delhi. 1134.
ELECTRICIAN(S)—
Question 7o—

‘Allegations made against  Mr, Smith. Divisional ——, North-
Western Railway, Multan, 768.

Appointment of Sadhu Singh, an
way. 766.
EMIGRANTS-— = ; ;
" Question re sad plight of repatriated Tndian —— 50001,

. on the North—Western Rail-
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EMPLOYEE(S)—
Question re— :
Confirmation of temporary in the Railway Board. 1193.
Employment in the Postal Department of the sous of postal —, 51.
Pr{;blsges of —— of Bengal and North-Western Railway Workshops,
ENGINEER(8)—
Question re—
Deihi Fublic Works Department examination for

983.

lxecutive appointed to the Delhi Public Works Department.
980.
Reduction of Indian —— by the Calcutia Port Trust. 59%4.

Representation of various communities in appointment of Exeeutive
in the Delhi Public Works Department. 979-80,
Retrenchment of temporary railway 50.
ENGINEERING BRANCH—
Question re smployment of Muhammadan clerks in the —— of the
Posts and Telegraphs Department. 290.

ENGINEERING COLLEGE—

Question r¢ employment of students of the Benares as unpaid
apprentices in the Lucknow Railway Workshop. 791.
ENGINEERING DEPARTMENT-—
Question re—
Appointment of Sikhs to the Telegraph ——, Lahore Division.
588-89.
Indianisation of superior services in the -—— of the Caleutta Port
Trust. 593-94, 595.
Racial diserimination in pay in the ——- of the Calentta Port Trust.
594-95.
ENGINEERING, SUPERIOR SERVICES— :
Question *e¢ Indianisation of the commercial and of the North-
Western Railway. 673-76.
ENGLAND—
Question re—
Age limit for the Indian Civil Service examination in India and
in 89.

Carriage of mails between Tndia and ——— and Tndia and the Straits
Settiements. 695-96.

Cost of Air Mail between and India.  493-94.

Facililies for Indian students Jommg universities in ——. 668.

Payment for the carriage of mails between India and ——. 933.

Refnsal of a passport to —— to the Chief Reporter of the Hindustan
Times. 25-26.

'l‘enders for the ,eonveytnae of mails between Bombay md —_

- ' 02 ORe . srnll

5
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ENGLISH HIGH SCHOOLS—

8ee ““ School (s) .
ENVELOPES—

Question re enhanced cost of —— and parcel post rates, 438.
EQUIPMENT—

Question re establishment and cost of re

graph Office.

EUROPEAN (8)—

Question re—

Arms licenses for —— and Indians in Tanganyika. 423.

Christmas holiday foreign line passes limited to Anglo-Indians and
——. 492-93.

Dillerence in pay of Indian, and Anglo-Indian Mechanies in
the Lillooah Workshops, East Indian Railway. 520.

-~— and Indian ladies waiting rooms at Ajmer Railway Station.
424, o

of the Chittagong Tele-

——, Anglo-Indians and Indians appointed as mechanies m the
Lillooah Workshops, East Indian Railway. 520.

Indians, Anglo-Indians and —— retrenched from railways and Gov-
ernment departments. 14-15.

Medical facilities for —, Indians and Africans in Tanganyika. 422-
23

Number of —— and Indian Port Commissioners in the major ports.
1122,

Pay of ——, Anglo-Indian and Indian apprentices of the Kharagpur
‘Workshops. 517.

Reservation of certain posts in the Indian Medical Service for ——
892-93.

Reservation of specific posts in the Indian Medical Service for ——
officers. 527.
EXAMINATION(S)—

Question re—
Admission of Railway Mail Service clerks to the Accountants’ ——.
1399.

Admission of Railway Mail Service clerks to the selection grade
——.  1400.

Admission to the lowest selection grade —— of junior officials from
the Central Postal Cirele. 765.

Admission to the Publie Serviee Commission
clerks. 423-34.

Annual —— for recrnitment to the ministerial establishment of the
Government of India and Attached Offices. 782. 23

Candidates nominated for by the Postmaster, Delhi. 814-15.

Delhi Public Works Department for engineers. 983..

—— for appointment of subordinates in the Delhi Plﬁh Works
Department. 980-82.

of unqualified




Question re—contd.
—— for appointments to the Audit and Accounts Service. 1159-60.
—— for lower paid staff of railways. 1201
—— for postal accountants. 417.
—— for the promotion of postal officials. 1158.
-T39§or travelling ticket inspectors on the East Indian Railway.
Fees charged from candidates for in Rajputana, 1188.
Nen-inclusion of Kanarese in the languages preseribed for the
Indian Civil Serviee ——. 1402.
Postponement of for the Indian Audit and Accounts Service
and the Indian Forest Service. 1196-97.
for third division clerks. 774.
for the clerical service in Government of

Wuatifying
Sikh candidates at

India Offices. 775.
Syllabus of

EXCESS FARES—
Question re defaleation of —— money on the East Indian Railway.
1383-84.
EXCESS WATER—
See ** Water 7.
EXCHANGE—
Question re—
.— faeilities of the Imperial Bank of India. 1124.
108-09.

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. %
BXAMINATION (8)—contd.
k for inspectors of post offices. 1161-62.

Loss or gain by the maintenance of
Reduction of the —— rate to 1s. 4d. 868.

Resolution re . gold reserves and the Supplementary Finanece Bill.
} 1056-1104.
EXCHANGE COMPENSATION ALLOWANCE—
Question re expenditure on overseas pay. —— and passages. 108.

BXCHANGE RATIO—
Message from His Excellency the Vieeroy and Governor- CGeneral re
disallowance of motion for ad]ournment relating to the

} Motion for Adjournment re pronouncement re the ——. 825-26.
Question re cost of maintenance of the —— at 1s. 6d. 46-47.

EX(CISE DEPARTMENT—
Qriestion re selection of officers for the Salt Department on ifs sepa.
ration from the ——. 818.
EXECUTIVE—
Question re—
Separation of the —— from the judicial tribunals. 94-95.
Subordination of Resident Magistrates to Judieial Heads instead of
to the —— Department. « 95.
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BXECUTIVE COUNCIL—

Question re appointment of a Bengali Muslim  to the —— of  the
Governor-General. 516,
EXECUTIVE ENGINEER(S)—
Question re—
Allegations against an
33.

of the Public Works Department, Delhi.

——appointed to the Delhi Public Works Department. = 980.

Partnership in an electrical firm of the
New Delhi. 1134.

. VII Projeet Division,

Rn}nréwutatvun of eommunities in the office of the ——, VII Divi-
sion, New Delhi. 1134-35.
Representation of various communities in appointments of —— in
the Delhi Public Works Department. 979-80.
EXPENDITURE—

Question re—

—— by the Bengal and North-Western Railway on its Enquiry
Committee. 6.

--~— on agricultural research. 416.
Resolution re on roads. 1496-99.

EXPENDITURE IN ENGLAND—SECRETARY OF STATE FOR
INDIA-

Motion to reduce Demand for Supplementary Grant for ¢ -
non-representation of Nationalist Muslims in the Round ’[‘ahlo
Conference. 1492-96.

EXPLORATION—
Question re halting allowance payable at Delhi to the Deputy Director
for 7-08.
EXPORT(S)—

Quastion re—
of gold from India. 1467-69.

—— of monkeys from India. 702-04, 780-81.
EXPORT DUTY—

Question 72 removal of the —— on hides and skins. 1174.
EXPORTATION—
Question re —— of monkeys and birds to America. 505,
F

FACTORY (IES)—
Question re—

Discharge of certain employees of the cordite —— at Arawmkndn.
475-76.
3 Foreign competition with Indian Hosiery ——.  875-76.

Protection for adolescent labour in ——. 184 =1
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FACTORY (IES)—contd.
Question re—contd. ‘
Recommendations of the Royal Commission on Labour regardmg
hours of work in ——.
Supervision of female labour in

FACTORY INSPECTION—
Question re 184.

FACTORY INSPECTOR(S)—
Question re—
Annual conferences of chief ——. 185.
Appointment of women —— 184,

FACTORIES (AMENDMENT) BILL—
Sce ?* ander ¢“ Bill(s) .
FAIRS—
Question ;¢ fees charged from hawkers at —— in Cawnpore Canton-
ment. 789.
* FAMILY V'—
Quostion re definition of
Rules. 678.
FANS-.
Question re racial discrimination in the provision of eleetric
jails. 166-67.
FARE (8)—
Question re—
Defaleation of excess —— money on the Hast Tndian Railway.
1383-84.
Travelling allowances and railway ——. 1193.
FARME—
Question re appxéintmem of Indians as Managers of Military Dairy
668-69.

183.

in the North-Western Railway Pass

in

FAZAL HAQ PIRACHA, SHATKH—
Question re—
Accounts Crew Inspectors on the East Indian Railway. 1398.
Allegations against certain Inspectors in the Crew Department at
Lucknow. 1385.
Allegations of communal bias in Baluchistan Postal Division. 1380.
Allowances of crew staff on the East Indian Railway. 1390, 1391.
Allowances of travelling ticket examiners on the East Indian Rail-

way. 1390.
Allowanees of travelling ticket inspectors on the East Indian Rail-
way. ' 1891-92.

Appointment clerk in the Delhi General Post Office. 1379-80.
t Appointment ofAcethrewInbpecwnnnthcwMaan‘l
! way. 1397-98.
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FAZAL HAQ PIRACHA, SHAIKH—contd.

Question re—contd.

Appointment of Muslims in the Accounts Branches of certain post
offices. 1382,

Appointment of Muslims in the Indian Army Ordnance Corps.
1105-06.

Alz)l%chlng;ent of Muslims in the Peshawar General Post = Office.

Appointment of Muslims in the Simla General Post Office. 1377,
1378-79.

Appointment of Muslims to the office of the Deputy Accountant
General, Posts and Telegraphs, Delhi. 1383.

Arrangements for medical aid for Members of the ' Legislative
Assembly. 1106-07.

Communal composition of postal staff in certain post offices.
1380-81.

Control of travelling ticket examiners and crew staff on the Hast
Indian Railway. 1386.

Conviction for cheating of a clerk in the erew departmient, Kast
Indian Railway, Caleutta. 1384

Defaaécagim of excess fare money on the East Indian Railway.

8.

Discharge of travelling ticket inspectors on the abolition of = the
erew system on the Hast Indian Railway. 1393-94.

Empéoy;nent of crew staff on other than their legitimate duties.
1385-86.

Examinations for travelling ticket inspectors on the East Indian
Railway. 1396.

Nomination for selection grade of candidates in the Delhi General
post office. 1379.

Number of ticket collectors at certain stations and cheeking of
tickets at road-side stations. 1896-97.

Paucity of Muslims in (Government serviees in the North-West
Frontier Province. 1381.

Pay and allowances of travelling ticket inspectors on the Bast
Indian Railway. 1395.

Preponderance of Hindus in appointments in the North-West
Frontier Province, Sind and Baluchistan. 1381.

Prevention by erew staff of passengers from boarding trains. 1385.

Promotion of travelling ticket inspectors on the East Indian Railway.
1393, 1395.

Qualifications and service of certain employees and their pay after
abolition of the crew system on the East Indian Railway. 1394.
Replacement of Hindus by Muslims in certain appointments in the

Railway Mail Service, Delhi. 1382-83.
Rules for the admission of candidates to the Indian le Service and
other Imperial Services. 977-78.

Safeguarding the interests o{ l(l)lsushms in retrenchmmt in the Indian

Army Ordnance Corps.
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PAZAL HAQ PIRACHA, SHATKH—concld.
Question re—coneld.
Sale and detection of used railway tickets at Gaya and Patna.
1384-85.
Selection grade posts in the Simla General Post Office. 1377.
Service, qualifications, leave salary, ete. of certain divisional

inspectors and travelling ticket inspectors on the East Indian
Railway. 1394-95.

Ticket checking on the Hast Indian Railway. 1387, 1388, 1389,
1390, 1392-93, 1399.
Ticl§3t7 collectors discharged and reduced on the East Indian Railway.
1397.
Uniforms supplied to erew staff and travelling tieket examiners on
the Bast Indian Railway. 1396.
Resolution re conirol of money lending and rates of interest. 834-37.
FAZL-I-HUSAIN, THE HONOURABLE KHAN BAHADUR MIAN
Aligarh Muslim University (Amendment) Bill—
Motion for leave to introduce. 67.
Motions to consider and pass. 564-65.
Ancient Monuments Preservation (Amendment) Bill—
Motion for leave to infroduce. 69.
Motion to consider. 1204-07.
Motions to consider and to circulate. 1209, 1218, 1223-25, 1226.
Resolution re—
Agricultural distress. 220, 227-34, 251-52, 253.
Civil Court decrees and proceedings against agriculturists. 213-16.
Resolution re—
Control of money lending and rates of interest. 839-43.
Statement (laid on the Table) by re number of residential
English High Schools and Colleges in India. 1175,
PEDERAL STRUCTURE COMMITTEE—
Motion to reduce Demand for Supplementary Grant for—
¢ Miscellaneous ”’ re—
Inadequate representation’ of Mussalmans in the and
Minority Committees and the Round Table Conference, 1241-
43.

Non-participation of the representatives of the Federation of

Indian Merchants” Chambers and Industries in the and
the Round Table Conference. 1232-34. i3
or the

Non-representation of the Jain community at the
Round Table Conference. 1243-44.
PEES— =
~ Question re—
——— charged from candidates for examinations in Rajputana. 1188.
e _'yggm h'om lmwkers at fairs in Cawnpore Cantonmeht
fke (a2
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FEMALE ATTENDANT—
Question re abelition of the post of
| Dacea Railway station. 100.
| FEMALE LABOUR—
See * Liabour .
FIDELITY BOND(S)—
See ““ Bond(s) ’

for third class passengers at

F1JI—
| Question re—
, Electorates in 424,
': Representation of Indians on publiec bodies in ——, 769-70.
? Sedition Ordinance in ——. 424. ‘
E FINANCE—
Question re reports from certain Provincial Governmeiits on —— and
: population of Oriya speaking tracts. 106.
E Resclution re Exchange, Gold Reserves and the Supplementary ——
L Bill. 1056-1104.
E FINANCE (SUPPLEMENTARY AND EXTENDING) BILL—
: See ““ Indian —— *’ under ‘‘ Bill(s) "’
| FINANCIAL ADVISER—
I Question re duties of the ——, Posts and Telegraphs. ~259.
% FINANCIAL AID—
Question re for Indians in Burma. 780.
FINANCIAL HELP—
Question re annour t by the Premier regarding —— for India.
1124. '
FINANCIAL OBLIGATIONS—
Question re Congress report on India’'s —— 57172
FINANCIAL POSITION—
Statement by the Honourable Sir George Schuster on the ——. 713,

1029-38, 1249-64.

FIREARM LICENSES—
See ““ Licenses ”’,

FIREMAN—
Question re promotion of a railway ——. 81.
FISHES—
Qnesrtm:as ‘:: hﬁ;ﬁe 1;.):1 lg:;yyal :;d llxages on the passenger platform
1 FLOODS—
3 Question re guarding of culverts in Eastern Bengal dm'mg _— 518.

b T |
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FODDER—
Question re storage of —— for cattle on the roofs of the lavatories of
Indian Clerks’ quarters in New Delhi. 975-76.
FUREIGN COMPANIES—
Question re insurance with —— of the property of the Madras Port
Trust. 765-66.
FOREIGN LINE PASSES—
See “ Pass(es) .
FOREIGN MAILS—
Question re cereation of a post of Controller of
- FOREIGN RELATIONS BILL—
See “ Bill(s) .
FOREIGN TRADE—
See ** Trade .
. FOREIGNERS—
Question re conference relating to the International Convention on the
treatment of . 52
FOREMAN PRINTER—
Question re—
Appointment of Babu Kamakhya Charan Mittra as
ernment of India Press, Aligarh. 821.
Appointment of . Government of India Press, Aligarh. 430-31.
Private press owned by the of the Government of India Press,

in Bombay. 482.

of the Gov-

Aligarh.
FOREST COLLEGE—
Question ré retrénchment at the ——, Dehra Dun. 176.
FOREST RESEARCH INSTITUTE—
Question re communities affected in reductions made in the —— and
the Survey of India Department at Dehra Dun.—685-86.
FOUNDRY—
Question re provision of a post office near the Tatanagar ——. 1201
FREIGHT—
Queslion re—
Grant of special railway —— rates for grains; seeds, ete., from
Poona. 3
Railway —— on wheat and cotton 1117
Reduction of —— on wheat from the Punjab to Caleutta. 286-88.

. FRENCH, MR. J. C.—
Ancient Monuments Preservation (Amendment) Bill—

Motions to consider and to circulate. 1214-18.

FRONTIER— :
Question re—
Cost and effect of bombing operations on the ——. 406.
Safeguarding the interests of Muslims in reductions of clerks in the
Civil Accounts and Audit Offices. 408.

L295LAD

e | \
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FRONTIER CRIMES REGULATION COMMITTEE—
Question re report of the ——, 813-14.

FRONTIER DEFENCE—
Question re committee on 403-04.

FRONTIER MUSLIMS— ] H

See “ Muslim(s) .
FRONTIER REGULATION(S)—
Question re in foree in the North-West Frontier Provinee and
Sind and decision of cases by jirgas. 98-99.
FRONTIER REGULATION COMMITTEE—
Question re allowances of the —— and certain other committees.
102-03. .
FUEL ALLOWANCE—
See ** Allowanee(s) .
FUNDS—

Question re¢ allotment of —— by the Road Committee for the improve-
ment of roads in the Bhagalpur district. 868-69.

G

GANDHI CAP(8)—
. Bee ‘‘ Cap(s) .
GANGA SINGH, SARDAR— '
Question re—

Compensation to

and memorial for his children. 608,

Compensation to —— and memorial for his children at Peshawar.
413-14.

Compensation to —— for the shooting of his children and wife.
768

Construetion of a Children’s Ward at the Peshawar Hospltal in
memory of the children of ——. '769.
Memorial to the ehildren of 769. i
. Provision of a Children’s Ward in the Peshawar Hospital in memory
of the children of 685.

Shooting of the wife and sons of —— at P&sh&war 158.
GARAGT CALCUTTA LIVIITED MESSRS— :
i Question re mileage rn by —— in the conveyance of mails - in:
3 Caleutta.  956.57. . "
GARHWALI—
Question re military prisoners. 10. 1O %
GARTOK— ?

. Question re insp ;:tmn of the Brmsh Trade Age‘ncyﬂ&“. -

d of
. the British ' e Agent. « L
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GARTOK AGENCY— 0B

Question re superior staff of the ——. 815-17.
GATE(S)—
Question re provision of an extra —— at Burhanpur railway station.
107.
GAYA—
Question re sale and detection of used railway tickets at —— and

Patna. 1384-85.
CAZETTED OFFICER(S)—
See ““ Officer(s) .
GEISSLER, MISS—

Question re arrest and deportation of ——.  425-26.

GENERAL POST OFFICE(S)—
Question re homs of work of Muslim elerks in the Karachi ——. 795
See also under ** Post Office(s)

GENEVA—

Question re protest by Indian Employers Delegates at the Interna-
tional Labour Conference at 166.

GHUZNAVI, MR. A. H—
Expressions of regret on the death of Mr. K. C. Roy. T4.
Indian Press Bill—
Motions to refer to Select Committee and to eirculate. 322-27.
Question re—
Inconvenient arrangements at Calcutta for the reservation of berths
on the East Indian Railway. 410.
Lack of vacuum brakes on the Eastern Bengal Railway. 409-10.

GIFT(S)—
Question re ——, Wakfs, ete., granted by the last Nawab Nazim of
Bengal, Bxhar and Orissa. 579.
GOANESE— t
Question re recruitment of —— in Departments in the Hast African
colonies. 1401. ’
. GQLD*- ¢ /‘-’_
Question re export of —— from India. 1467-69. Homt
GOLD RESERVES--
" Resolution re exchange, —— and the Supplementary Fmance Bill.
1056-1104.

GOLD THREAD INDUSTRY (PROTECTION) BILL——
“Bee ' Bill(s) 7
GOUR, SIR HARI SINGH— ¢
Ancient Monuments Preservation (Ameéndment) Bill<
Motions to eonsider and to circulate. 1223-24.

rr
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GOUR, SIR HARI SINGH—contd.

Finance Bill—

Objeetion to introduction of a Second — 1202-03.
Foreign Relations Bill—

Motions to consider and to ecireulatc. 939-46, 947, 948.
Indian Bar Councils (Amendment) Bill—

Motion to refer to Select Committee. 1008-13, 1016, 1018, 1019,
1020, 1021, 1022, 1043, 1044, 1052-53.

Indian Finance (Supplementary and Extending) Bill—

Motion for leave to introduce. 1264-65.

Indian Income-tax (Seeond Amendment) Bill—

Motion to refer to Seleet Committee. 145-49.

Indian Press Bill {(Introduced on 15th January, 1931)—

Motion to withdraw. 64-65.

Indian Press Bill —— (Introduced on 7th September, 1931)—

Motion for leave to introduce. 66.

Motion to refer to Seleet Committee. = 302-03.

Moaténnssto refer to Sclect Committee and to ecirculate. 358, 359,

0-66.

Point of order raised by Mr. 8. C. Sen that the Bill, as introduced
in the Assembly, has not been published in the Gazette, and there-
fore all proceedings taken thereafter, viz., the presentation of the
Report of the Select: Committee are ultra vires, illegal and void.
1178-79, 1180, 1181, 1182.

Indian Press (Emergency Powers) Bill—

Motions to consider and to refer to Select Committee. 1319-20,
1320-22, 1322-25.

Consideration of clause 3: 1329, 1330, 1342-44, 1345, 1346, 1369.

Qonsideration of elanse 4. 1423, 1424,

Motion to pass. 1469-74.

Motion for adjournment re shooting of detenus at the Hijli Detention
Camp. 759. ¢

Point of Order raised by the Honourable Sir George Sehuster re his
objection to the last paragraph of Mr. R. K. Shanmukham
Chetty’s Resolution re Exchange, Gold Reserves and the Supple-
mentary Finance Bill. 1056.

Question re—

Discussion of the reports of the Retrenchment Committees. 1194
95.

Hindu and Sikh populations in Bengal and the Puujab. 878-79.

Question (Supplementary) re—

Export of gold from India. 1468.

Indians repatriated to India from abroad. 21.

Befﬁc;:i;n in number of members of the Public Serviee Commission-

-21.
Resolution re High Courts. 629, 633-37.
Statement on the financial position. 1038.
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GOVERNING BODY—

Question re—
Constitution of the
293-94, 568-69.
— of the Indian Research Fund Association. 24-25.
Reconstitution of the —— of the Research Fund Association. 892.

GOVERNMENT—
Question re—
Oﬂ;(c)%rs of the Indian Broadeasting Company maintained by ——.
Payments from Cantonment funds ‘of compensation for buildings
on sites resumed by ——
GOVERNMENT DEPARTMENTS—
Question re—

of the Indian Research Fund Association.

Communal considerations in retrenchment of staff in ——. 665.

Indians, Anglo-Indians and Buropeans retrenched from Railways
and 14-15.

Recruitment of Muslims to ——. 82228,

Retrenchments carried out in ——. 614-15.

GOVERNMENT GRANT—
See * Grant(s) %
GOVERNMENT HIGH SCHOOL—
See ““ School(s).”
GOVERNMENT LOAN—
See <“ Loan(s) "
GOVERNMENT MEDICAL STORES—
See ‘¢ Medical Store(s) .
GOVERNMENT OF BOMBAY—
Question ve transfer of control of the civil administration of Aden
from the to the Government of India. 686-92.
GOVERNMENT OF INDIA—
Question re—
Abolition of the post of Public Health Commissioner with the —.
290, 567-68, £94.
Abolition of the separation allowance of the
930, 985.
Allowances of the ministerial staff of the — offices in Delhi. 712.
Annnal examination for reeruitment to the ministerial establish-
ment of the -—— and Attached Offices. 782
Appointment of Babn Kamakhyza Charan Mittra as Foreman Printer
of the —— Press, Aligarh. 821.
Appointment of Hindus to the
Appointment of Oriyas in the
1116.

Secretariat staff.

Press, Simla. 1172-73.
Secretariat and Attached Offices

|
|
|
i
i
|
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GOVERNMENT OF INDIA—contd.
Question re—contd.

Appointment of Sikhs in Audit and Aceounts Departments of the
—. 67%-73.

Appointment of typists in —— Departments. 988-89.

Attendance of the Public Health Commissioner with the
Conferences outside India. 291-93, 568, 895. ;

Case of Babu Abinash Chandra Chakravarti, a ecompositor in-
valided from the Press, Calcutta. 1167.

Clerical establishments of —— Departments. 819,

Confirmation of temporary Muhammadan employees in the
Attached Offices. 479.

Conveyance Allowanee granted to the staff of the
at Delhi. 985-86.

Conveyance allowance paid to staff at Delhi. 929.

Currency withdrawn from cireulation and ’s new loan. 1401.

Employment of relatives of the Head clerk in the Press, Simla.
1160-61.

|

‘; Frequent absences from India of the Public Health Commissioner
-: with the ——. 895,

: Headquarters of the —— Secretariat and Attached Offices. 914.

] Loans of the — — maturing in England and in India. 901.

; Muslim representation in certain offices in Caleutta. 6.

: New appointments ereated by Departments. 77374,

4 Non-grant of medical leave with pay to temporary piece-workers in
: the Press, Caleutta. 1165.

Participation of the in the World Disarmament Conference.
264.

at

and

Secretariat

Pay and allowances of staff of attached and subordinate offices of
the 1114.

Pay and allowances of staff of the
Offices. 1400-01.

Secretariat and Attached

Private press owned by the Foreman Printer of the Press,
Aligarh. 820

Reecruitment of Muslims to —— offices. 1001-02, 1002-03.

Recruitment to the elerieal establishment of the Secretariat

and Attached Offices. 1407-08.

= Release to Provinecial Governments of stocks of quinine lying with
5 the ——. 529.

Retrenchment in offices in Calentta. 1-2.
Retrenchment of Muslim employees of the

Press, Aligarh. 821

Revenue realised by the . 666,

Safegnarding the interests of Muslims in the clerical staff of
> offices. 1109

Salary of the Health Commissioner with the ——. 1157.

Shop run by the Head clerk Press, Simla. 1160.

Sikh candidates at examinations for the clerical Serviee in ——
offices.  775.
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GOVERNMENT OF INDIA—concld.
Question re—coneld.
Sterling loans of the ——. 880-81.
Tennis court for —— clerks at Phagli. 928.
Transfer of control of the civil administration of Aden from the Gov-
ernment of Bombay to the 686-92
Unfunded debt of the ——. 104.

GOVERNMENT OF INDIA PRESS(ES)—
Question re—
Appointment ¢f Babu Bhawani Charan as Accountant inthe—=
at Aligarh. 428-29.
Appointment of Foreman Printer, . Aligarh. 430-31.
Qualifications of employees in the ——, Aligarh. 430.
Retrenchment in the , Aligarh. 429.
Tenders for repair work at the , Aligarh. 429-30.
See also under ‘‘ Press(es) '
GOVERNMENT OF INDIA SECRETARTAT—
See ** Secretariat 7. v
GOVERNMENT OFFICIALS—
See ¢ Official (s) .
GOVERNMENT PRESS(ES)—
See ““ Press(es) .
GOVERNMENT PROVIDENT FUND SCHEME—
See  Provident Fund Scheme *’
GOVERNMENT PUBLICATION(S)—
See ** Publication(s) ™.
GOVERNMENT QUARTER(S)—
See ¢ Quarter(s, ”’
GOVERNMENT SECONDARY SCHOOL—
Sze ** School(s) .
GOVERNMENT SECURITY (IES)—

. Question re savings Bank, Cash certificate and —— work in post
offices.  194.
§ GOVERNMENT SERVANT(S)—
Question re—
Attendance by — at political meetings. 1157
Possibility of reductions of pay and pensions of ——.  502:03.

Revision of the Pension rules of the inferior: 694-95.
See also under ‘¢ Servant(s) .
GOVERNMENT SERVICES—
Question re—
Communal inequality in ——. . 106.
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GOVERNMENT SERVICES—contd.
Question re—contd.

Muslim eandidates for 821-22.

Number of Jains in 506.

Paueity of Muslims in —— in the North West Frontier Provinee.
1381.

Promotion of Mushms in ——. 823-24.

Representation of Muslims in
See also under ‘‘ Serviee(s) .

515-16.

GOVERNOR—
Question re speech by the of the Punjab. 15.
GOVERNOR-GENERAL—
-——'s assent to Bills. 60.
Message from His Exeellency the Viceroy and —— re disallowance

of motion for adjournment relating to the Exchange Ratio. 839.
Question re—
Appointment of a Bengali Muslim to the Executive Counecil of the
——.  516.
Powers of the Prity Couneil in respect of Ordinances promulgated
by the in Conneil, 105-06.

Resolution re powers of the under the new constitution. 643-
52.

 adihaltel M

GRADUATE(S)—
Question re alleged prohibition of the employment of —— in the
Postal Department. 411-12.
GRAHAM, SIR LANCELOT—
j Foreign Relations Bill—
Motions to consider and to circulate. 944.
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. “1011, 1043-46, 1053.
Indian Press Bill—
Motions to refer to Select Committee and to cireulate. 535.
Point of order raised by Mr. S. (. Sen that the Bill as introduced
in the Assembly has not been published in the Gazette and there-
fore all proceedings taken thereafter, »iz., presentation of the

Report of the Seleet Committee are wltra vires, illegal and void.
1179, 1180, 1181, 1182.

Indian Press (Emergency Powers) Bill—
Consideration of clause 8. 1444,
E _ Consideration of clause 30. 1457, 1458.
Indian Succession (Amendment) Bill—
Motion for leave to introduce. 66-67.
Motions to consider and to pass. 563.
Sheriff of Caleutta (Powers of Custody) Bill—
Motion to introduce. 67.
Motions to consider and to pass. 568-64.

s A g
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GRAINS—
Question re grant of special railway freight rates for , seeds, ete.,
from Poona. 45.

GRAND TRUNK EXPRESS—

Question re inconvenient timings of the between Madras and

Delhi. 907-08.
BRANT (S)—
Question re—

Government —— to the D. A. V. High School, Ajmer. 1187-88.

—— to the Indian Researeh Fund Association. 1197-98.

Retrenchment of and staff of the Indian Research Fund Asso-
ciation. 1198.

GRATUITY (IES)—
Question re—
— for retrenched men at the cordite factory at Aravankadu. 936.
— paid to senior officers of the Tmperial Bank of India. 996-97.

GRATUITY RULES—
Question re interpretation of a railway provident fund and —-
1200.

GREAT INDIAN PENINSULA RAILWAY—
See ‘“ Railway(s) .

GREAT WAR—
Question re materials supplied by India for the ——. 8.

GRIFFITHS, MR. G. T.—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eirculate. 1293-94.
Oath of Office. 1.
Question re high rents in Bombay paid by army authorities. 1113-14.
Resolution re Civil Court decrees and proceedings against agricul-
turists. 217-18.

GUARD(S)—
Question re—
Appointment of
Railway. 193-94.
Non-retrenchment in the salaries of
Western Railway. 284, 285.
Pay of Indian —— on the North-Western Railway. 1200-01.

GUNJAL, MR. N. R—
Question re—
Appointment of a nephew of a member of Bengal and North-
Western Railway Enquiry Committee in the traffic serviee. 885.
Army in India Reserve of Officers. 47-49.
Complimentary tickets issued on the North-Western Railway. 885.

to the eontrol system on the North-Western

and drivers on the North-

9 o
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GUNJAL, MR. N. R.—contd.
Question re—econtd.

Expenditure by the Bengal and North-Western Railway on its |
Enquiry Committee. 886.

Holders of Afghan passports refused permission to enter India.
47.

Imprisonment of Mr. Thsan Tlahi under Regulation III of 1818,
54-55.

Inconveniently early departure of the Poona Mail from Bombay.
431-32.

Passports for Afghanistan granted to Indians. 47,
Report of the Bengal and North Western Railway Enquiry Com-

mittee. 885.
E€URKHA (8)—
Question re representation of —— at the Round Table Conference.
523,

H
HAFFKINE INSTITUTE—

Question re frequent changes of Directors of the ——, Bombay.
192-93, 569-70, 897.
HAJ PILGRIM(S)—
See “ Pilgrim (s) .
HAMBURG—

Question re quarterly report of the Indian Trade Commissioner at, ——.
1174.

HARBANS SINGH BRAR, SIRDAR—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eirculate. 1288-92, 1293, 1297.

Motion for adjournment re shooting of detenus at the Hijli Detention
Camp. 759-60.

Question re—
Abolition of separation allowance-and fixation of minimum pays.
1190.

Agricultural depression and agrarian distress. 782-83.

Allegations of corruption against Mr. Smith, Divisional BEleetrician,
North Western Railway, Multan. 612-13.

Cause of fall in prices in India. 783

Communities of employees diseharged from the Railway Clearing
House, Delhi, 774.

Communities of employees discharged or reduced in certain North
Western Railway Departments. 774,

Contracts for motor mail services in Madras and Caleutta. 1191-

Conveyance allowance for Secretariat staff in Delhi. 1189-90.
Fall in the price of wheat. 783-84.
Government loan to a private individual at Dacea. 613,
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HARBANS SINGH BRAR, SIRDAR—contd. H
Question re—contd. ’
Government policy in regard to Civil Aviation. 784.
Kitehens of the Assembly quarters at Longwood, Simla. 613-14.
Low prices of wheat. 1116.
Ne’;z:;a’&poiutments created by Government of India Departments.
73-74.
Number of Sikhs employed in certain offices. 775-76.
Pay and allowances of the Indian Civil Service. 1189.
Populations of the provinces according to the recent eensus. 773.
Prosecutions of Sikhs for the possession of ¢ Kirpans ’’. 772-73.
Qualifying examination for Third Division clerks. 774.
Railway freight on wheat and cotton. 1117.
Railway officers discharged and reappointed. 773.
Rent for Government guarters paid by eclerks in Simla and Delhi
during the months of April and October. 984-85.
Rents charged at Longwood Hotel for. Government officials and
Members of the Central Legislature. 614.
Representation of Sikhs in certain Accounts Offices and the Publie
Works Department. 613.
Representation of Sikhs in the office of the Director-General, Indian
Medical Service. 805-06.
Retrenchment in the salaries of superior services. 784.
Su;?guarding of the interests of Sikhs in Pay and Accounts Offices.

Sikh candidates at examinations for the clerieal service in Govern-
ment of India Offices. T75.
Question (Supplementary) re—
Import of wheat under the Wheat (Import Duty) Act. 109-10.
Protest by Indian Employers’ Delegates at the International Labour
Conference at Geneva. 166.
Resolution re—
Agricultural distress. 237-38.
Powers of the Governor-General under the new constitution. 643-
44, 651, 652.

HARDWAR—
Question re treatment of Intermediate class passengers at —— rail-
way station. 996.

HARI RAJ SWARUP, LALA—

Motion to reduce Demand for Supplementary. Grant for ‘* Miscel-
laneous  re inadequate representation of the landholders and
zamindars at the Round Table Conference. 1237-39, 1241.

Question re—

Aecute agrarian situation in the United Provinces. 873.

Agricultural depression and agrarian distress. 782-83.

Announcement by the Premier regarding financial help for India.
1124. 0.} 3
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HARI RAJ SWARUP, LALA—contd.

Question re—contd.

Appoz'sztn;gx;t of Sikh Gazetted Officers to the North Western Rail-
way. J

Appointment of Sikhs to Accounts Services on the North Western
Railway. 585-86.

App%intmeut of Sikhs to the Indian Civil Service in the Punjab.
58T.

Appointment of Sikhs to the Telegraph Engineering Deépartment,
Lahore Division. 588-89.

British and Indian troops and officers in the Indian Army. 871-72.

Cause of fall in prices in Tndia. 783.

Communal considerations in retrenchment of staff in Government
Departments. 665,

Conference of wheat-growing eountries in London. 903-04.

Conflicting rulings on the Law of Attachment, 995-96.

Cost of the Lee Commission’s recommendations in the Central Gov-
ernment and the Provinces. 666.

Debts of Port Trusts. 1122,
Effect of the debts moratorium and causes of present depression.
903.

Employment of Sikhs in the office of the Accounant _General,
Punjab. 587.
Exchange facilities of the Tmperial Bank of India, 1124

Expert inquiries carried out in India for the Round Table Con-
ference. 869-T1.

Failure to appoint a Sikh to the Sandhurst Committee. 586.
Fall in the price of wheat. 783-84.
Government policy in regard to Civil Aviation. 784.

League of Nations Committees on eeonomic and agricultural depres-
sion. 904.

Loans of the Government of India maturing in Hngland and in
India. 901.

Nominations from the Punjab for the Round Table (Conference.
582-85.

Number of European and Indian Port Commissioners in' the major
ports. 1122,

Outflow of capital for sterling loans. 1123.

Principles for investment of provident funds. 1123-24.

Prosecutions under the Child Marriage Restraint Act. 905,

Provision in the Budget in connection with post office eash certi-
ficates. 901-02.

Purchase of stores through the Indian Stores Department. 607-08.
Rates for sterling post office money orders. 1124-25.

Renewal of the contract with the Imperial Bank of India. 1124.
Report of Ret k b O itts 665-66.

Report of Sir Arthur Salter. 904-05.
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HARI RAJ SWARUP, LALA—concld.
Question re—concld.

Report of the committee appointed cn the recommendation: of the
defence sub-committee of the Round Table Conference. 872.
Reports of committees on the Indianisation of the army in India.

872-73.
Representation of Sikhs and Hindus on the Peshawar Municipal
Committee. 587-88.
Retrenchment in the salaries of superior serviees. 784.
Retrenchments carried out in Government Department. 614
Revenue realised by the Government of India. 666.
Stocks of silver in coin and bullion. 902-03.
Stores purchased by Army Department. 607.
Stores purchased by Indian Railways. 606-07.
Treasury Bills outstanding. 1123.
‘Wagon Industry. 1123.
World Conference on silver. 902.

Resolution re—

Qivil Court decrees and proceedings against agrieulturists. 205-06:
Control of money lending and rates of interest. 826-29.
High Courts. 630-32.

HARRIS, MR.—

Question re charges against —— when in charge of the Crew system.
80-81. :

HAWKERS—

Question re fees charged from —— at fairs in Cawnpore' Cantonment.
789.

HEAD CLERK (8)—

See ‘¢ Clerk(s) ’’.

HEALTH COMMISSIONER—

Question' re salary of the —— with the Government of India. 1157.

HEALTH INSURANCE—

See ** Insurance .

HEATHCOTE, MR. L. V.—

Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 123-26.
Question re Government employees liable to Indian ineome-tax.
1128-29.

Resolution re expenditure on roads. 1497-98.

HEAVY CHEMICAL INDUSTRY (PROTECTION) BILL—

See Bill(s) %

HBEDJAZ—

Question re Indian pilgrims to the —. 26-27.
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HIDE(S)—
Question re—

Removal of the export duty on —— and skins. 1174.

Storage of dry fish and —— on the passenger platform at Burhan-
pur railway station. 108.

HIDES CESS ENQUIRY COMMITTEE—
Question re—
Opinions supporting
Report of the 1174.
HIGH COMMISSIONER FOR INDIA—
Statement laid on the table re purchase of stores by the ——. 618-25.
HIGH COURTS—
Resolution re ——.  626-43.
HIGH SCHOOLS—
See ““ School (s) .
HIJLI DETENTION CAMP—
Motion for adjournment re shooting of detenus at the — . 713,
T44-64.

report. 1174-75.

”

HINDU(8)—
Question re—
Allegations of communal bias against a
the Public Service Commission. 1005,
3 Appointment and. leave cases dealt with by —— clerks in certain
post offices. 796.
Appointment of as Deputy Postmasters-General and Superin-
tendents of Post Offices. 1173-74.

clerk in the office of

Appointment of —— in the office of the Superintendent of Edueation,
Delhi. 601-02. SO
- Appointment. of to the Government of India = Press, Simla.

1172-73.
Appointment of non
07.

in Railway Accounts Departments. 905-

Appointment of Sikhs and —— as draftsmen on the North-Westert
Railway. 491-92.. : ;
Casualties amon, and Muhammadans, in the recent. disorders
__in Dera Isma{% Khan, 596.
——"and Muhammadan reserve clerks in the Caleutta General Post
Office. 988, : Lo g
and Muhammadan teachers appointed and dismissed on the
recommendation of the District Inspector of Schools, Delhi. 602
—— and Sikh populations in Bengal and the Punjab. ' 878:79.
Numbers of —— and Muhammadan teachers employed in schools
in Delhi. 1108. i et P e et Eeec
Numbers of —— and Muslim schools in Delhi, 1108.
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HINDU (S)—contd.

Question re—contd.
Number of Sahiti —— and Muslims employed in the Lower Sind and
Persian Gulf Postal Division, 793.
Preponderance of —— in appointments in the North West Frontier
Province, Sind and Baluchistan. 1381.
Replacement of by Muslims in certain appomtments in the
Railway Mail Service, Delhi. 1382-83.
Representation of ——, Muslims and Sikhs on the Peshawar Muni-
cipality. 159-64.
Representation of Sikhs and
mittee. 587-88.
HINDUSTAN TIMES—
Question r¢ refusal of a passport to England to the chief reporter of
the 25-26.
HI3 MAJESTY’S GOVERNMENT—
Question r¢ eorrespondence with ——— regarding British trade in India.
610. :

on the Peshawar Municipal Com:

HOARE, SIR SAMUEL—
Question re interview with —— on the Press Bill. 1118.

HOLIDAY (8)—
Question re—
Curtailment of —— in the office of the Survey of India, Mussoorie.
Jain 505-06.
Non-grant of a for the Ramzan Id at the Karachi General Post
Office. 794.
Publie in India. 5.

Reduetion of Dusehra

HOME DEPARTMENT—
Queaﬂon re—
Apﬁmntmem nf9 :éoMnhnmmadnn in fhe Estabhshment Section of
e 4794
Retrenchment in the —-. 1465.
HONORARY MAGISTRATE(S)— -
See ‘“ Magistrate(s) . v Y
| HOON, MR. A—
Code of Criminal Procedure ( Amendment) Bxll —— (Amendment of
Seetion 144)—
Motion to refer to Select Committee. 450-53, 464. ;
Question re communal propaganda by Government officials. 879.

- HOOVER MORATORIUM— A L N TS Y e
Ree ¢ Moratorium ',

in the Army Headquarters offices. 515.
P "1
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HORSE BREEDING—
Question re—

Complaints of —— grantees of land against the Army Remount
Officer, Sargodha. 270.71.

—— in the Jhelum canal colonies. 267, 270, 271-81.
—— in the Sargodlia Circle. 294-97.
HORTICULTURAL DIVISION—-
Question re fraud in the Central Public Works ——, New Delhi. 999.
HOSIERY FACTORY (IES)—
Nee *‘ Factory (ies) ”’.
HOSTERY INDUSTRY—
Quesgion re protection of the Indian
80.

from Japanese competition.

HOSPITAL(8)—
Question re—
Construction of a children’s ward at the Peshawar —— in memory
of the children of Sardar Ganga Singh. 769.
Doctors appointed in charge of cantonment ——. T788-89.
Provision of a children’s ward in the Peshawar — in memory of

the children of Sardar Ganga Singh. 685.
Transfer of Dr. Deish, Assistant Surgeon, Combined —-= New

Delhi. 1133.
BOSTEL—
Indian —— in Jerusalem. 26,
Provision of a for Indian apprentices at Kharagpur. 519.
HOTEL(S)—
Question re rents charged at wood

Longw for Government officials
and Members of the Central Legislature. 614,

Resolution re draft convention regulating hours of work in offiees, ——,
ete. 1525-31.

HOURS OF WORK—
Question re of the Presidency Postmaster, Madras, 914.
Resolution re draft convention regulating in offices, hotels, ete.
1525-31.

HOUSE-RENT—

Question re and allowances paid to Telegraph and Postal staff.
261-62.

Bee also ““ Rent(s) .
HOUSE-RENT ALLOWANCE—
See *“ Allowance(s) .
HOWELL, MR. E. B.—
Foreign Relations Bill—
Motion for leave to introduce. 68,
Motion to consider. 736.
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HOWELL, MR. E. B.—contd.
Foreign Relations Bill—conid.
Motions to consider and to circulate. 942, 971.
Statement laid on the Table by re riots in the North-West.
Frontier Provinee. 1201-02.
HOWRAH—
Question re— )
Appointment at —— of a railway officer retrenched at Tundla. 82
Construct‘iit;% by the East Indian Railway of buildings at Salkea,

Construction of quarters for East Indian Railway employees, north
of station. 169-70.

Retrenchment of employees of the Bast Indian Railway Trafe
Accounts Office, ——. 976-77.

Strength of supervising and operating staﬂ' in the Bast Indian Rail-
way Press at Caleutta and at 169.

Unsatxsfactory accommodation for the staff of the Railway Mail Ser-
vice at station. 576 A
HUNTER, DR.—
Question re—
Employment of on Archwological work in India. 571.
Prohibition of a lecture by at the Delhi University. 570.
HYDRO-ELECTRIC INSTALLATIONS—
Question re in British India. 667.

I

IBRAHIM ALI KHAN, LIEUT. NAWAB MUHAMMAD-—
Question re—
Appointment of Muslim teachers in Delhi. 1108.
Appointment of Muslims in the Currency office, Lahore. 497,
Appointment of officer supervisors at Army Headquarters, 1109-

Employment of Muhammadan eclerks in the Engineering Branch
of the Posts and Telegraphs Department. 290.

Inspection of the British Trade Agency, Cartok, and pay of the
British Trade Agent. 818.

Names of officials holding certain educational posts in Delhi.
1108.

Numbers of Hindu = and ~Muhammadan teachers  employed: in
schools in Delhi. 1108.

Numbers of Hindu and Muslim schools in Delhi. 1108,

Safeguading the interests of Muslims in the clerieal staff of M—
- ernment of India Offices. 1109, i

_Buperior staff of the Cartok Agency. 815-17. =

MLAD
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IBRAHIM, MR. MOHAMMAD— B P.a S JJ0WOR
Question regarding death of —— 'avclerk ih the Delhi post’ office.
799.
ID—
Question regarding non-grant of a holiday for the Ramzan — at

the Karachi General post office. 794.
IHSAN ILAHI, MR.—
. Question re— . N
" "Books supplied to

a prisoner in the Lahore Central Jail. 900. |

Gricvances of —— a prisoner in the Lahore Central Jail. 1152-
53.

Il health of a prisoner in the Central Jail, Lahore. 153, 185-
87.

Illness and treatment of —— a detenu under Regulation III of
1818. 185-87.

Illness of —— a prisoner in the Lahore Central Jail. 899:900.

Imprisonment of ——.  901.

Imprisonment of —— under Regulation IIT of 1818. 54-55.

IMMIGRANT(8)—

Question re—
Development 'of Burma by
United Provinces. 779.

Losses of from Bihar and Orissa and the United Provinees
settled in Burma. 779.

IMPERTAL BANK OF INDIA—
Question re—

A]leged differential treatment of Indian and non-Indian Dxrectots
of the 174-75.
Amount of advances given to Indian merchants by the —=. 175,
Appointmfnt of a committee of inquiry into the workings of the
T

from Bihar and Orissa' and the

Exchiange’ Tacilitios of the 1194,
Government deposits with the : 174
Gratuities, paid to senior officers of the, ——,  996-97.

Renewal of the contract with the ——— 1124,
Wlllt’};drawal of facilities granted to Indian merehants by the —
* Resolution regarding the ——. 865-66.
IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH—
Quesnon regarding the ——. 414.16, . Farery
IMPERIAL DEPARTMENT OF AGRICULTURE— . (..
Question regarding appointment to’ the —— of candidates from the

Tmperial Institate of Agricultural Research, Pusa,”81-32, !

carreet B




IMPERTAL INSTITUTE OF AGRICULTURAL RESEARCH— @ /i
Question regarding appointment to the Imperial Department of
31-32,

candidates from the —— Pusa.
IMPERIAL SERVICES—
Question re—

Rules for the admission of candidates to the Indian Civil Servxu
and other . 97778

Stoppage of recruitment for'the Indian Civil Serviee and other
-02.

IMPORT-—
Question re—
—— of African coal to India. 700.
—— of wheat under the Wheat (Import Duty) Aet. 109-10
IMPORT DUTIES—
See “ Duty (ies) *".
IMPORTATION— .
; Question regarding —— of cheap rubber and eanvas shoes from
Japan. 52-53.
IMPRISONMENT—
Question regarding —— of Mr. Ishan Tlahi under Regulation IIT of
1818. 54-55.
INCOME-TAX— i
« Question re—
Appointment of a Muslim as Assistant Commissioner of —— in the
Puujab. 1003-04.
@overnment employees liable to Indian —, 1128-29,
-—— appeals. 438,
~— assessments, | 824-25,
—— paid by Jains. 506.
Length of service in Bombay of the present Commissioner of ——
Bombay Presidency. 95-96.

Pay of Assistant Commissioner of —— in Bombay and Smd 97.

Recruitment to the —— Department. 812-13.

Sn%)etsessxon of ce:ta;n celerks in the —— Commissioner’s office,
unjab,

INCOME-TAX (AMENDMENT) BILL—
See, ‘¢ Izg/a.n ——? ynder Blll(s) 2%
INCOME-T DEPARTMFN'[‘—
Question re—
yof Appomtmbnt-o! Muslims to tl!e —— in the Punjab. 1004.
Commnniﬁes ‘representeﬂ 'in the mﬂ of e’ in 'Blhu and
#Orissa.:i 69092 i haarde bo
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INCOME-TAX OFFICERS—

Question re—

Alleged confidential and private instructions given to -—. 96
7.

Appointment of Muslims as 297-98.
Reports of on appeals made against their .orders. 96.
INCOME-TAX (SECOND AMENDMENT) BILL—
.- See ‘* Indian —— !’ under ‘‘ Bill(s)
INCREMENT (8)—
Question regarding grant of advance —— to accountants in the
State Railway Accounts and Audit Departments. 180.
INDEBTEDNESS—
Question re—
-— of officials in the General Post Office, Madras. 914.
of the Postmaster, Delhi. 920.

INDER, MR. VIR—

Question regarding arrest and detention of —— under Regulation
TI1 of 1818. 154,

INDIA—
Question regarding—

Carriage of mails between —— and England and —— and the
Straits Settlements. 695-96.

Contributions by to the League of Nations and the advant
ages secured. 498-99.

Cost of Air Mail between England and ——. 493-94.
Export of monkeys from ——. 702-04.
Import of African coal to 700.
Passports for persons leaving ——, 513-15,
Pay:;nent for the carriage of mails between —— and England.
933.
INDIAN(8)—

Question re—
A%gointmen't of —— as Managers of Military Dairy Farms. 668-
Appointment of —— as Postal ‘Superintendents in the Burma
Cirele. 1163. :
Appointment of —— Trade Commissioners. 881,
Arms licences for Europeans and —— in Tanganyika, 423.
Departure of —— from Burma. 419.

‘Difference in pay of ——, Buropean and Anglo-Indian Mechanics
in the Lilloeah Workshops, East Indian Railway. 520.

Employment of —— trained abroad in Civil Aviation. 883.
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INDIAN (S)—contd.
Question re—contd.
Eg:z?ean and —— ladies waiting rooms at Ajmer railway station.

Europeans, Anglo-Indians and appointed as Mechanics in the

Lillooah Workshops, East Indian Railway. 520.

Financial aid for in Burma. 780.

Grievances of —— on State Railways. 882-83.

——, Anglo-Indians and Europeans retrenched from Railways and
Government Departments. 14-15

repatriated from South Africa. 572.

—— repatriated to India from abroad. 18-21.

thrown out of work in Malaya. 507.

Medical facilities for Europeans, —— and Africans in Tanga,nylka.
422-23.

Number of —— assaulted, robbed, ete., in Burma. T778.

Passports for Afghanistan granted to 47.

Pay of European, Anglo-Indian and —— apprentices of the
Kharagpur workshops. 517.

Police action against two —— in Tanganyika. T790-91.

Protection of in Burma. '780.

Qualifications required of —— and non-Indian railway appren-

tices. 520,

Representation of on public bodies in Fiji. 769-70,
Representations on the plight of —— in Burma. 777.
Serious_situation of —— in Burma. = 777-T8.
Training of in the manufacture of electric bulbs. 434.
INDIAN ‘“ A’’ GRADE RAILWAY APPRENTICES—

See ‘“ Apprentice(s) .
INDIAN AIR SERVICE— A

See “ Air Service
INDIAN APPRENTICES—

See ‘‘ Apprentice(s) ..
INDIAN AUDIT AND ACCOUNTS SERVICE—

Question regarding postponement of examinations for the — and

the Indian Forest Service 1196-97.

INDIAN BAR COUNCILS ACT, 1926—

See ““ Bill(s) *.
lNDIAN BAR COUNCILS (AMENDMENT) BILL—

See “ Bill(s).” .
INDIAN BROADCASTING COMPANY— : e

See ¢ Broadcasting Company "’ 2 : 1%l
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INDIAN CIVIL SERVICE—
(mestion re—
Age limi¢ for the —— n India and in Bogland. 388
Appointient of Sikis to the i the Ponjel 587.
Auxliary langvags rogvived for the —— examunation. 333G

Sy sinatismion of mumw langnags:s poesmthed G the
— rpRRatiew.

Pay sad sillowanoes 9‘ — offieers. $50-31 95687
Pay and allowsnoes of the —. 1189
Beduetion of salaries of the —. 1154
Rules for the admission of candidstes to the and other Im-
perial Serviges. 977-78,
Stoppage of reeruitment for the — —and other Imperial Services
50102,

INDIAN EMIGRANT (8)—
Bee ** Emigrant(s) .

INDIAN ENGINEER(B)—
Bee ‘* Engineer(s) *’.

INDIAN FACTORIES ACT—
See “ Act(s) 7.

INDIAN FACTORIES (AMENDMENT) BILL—
See “* Bill(s) .

INDIAN FINANCE (SUPPLEMENTARY AND EXTENDING) BILL—
See ““ Bill(s) ™. ‘

INDIAN FOREST SERVICE—

Question re postponement of examinations for the Indian Audit and
Accounts Service and the —. 1196-97.

INDIAN HOSTEL— " t
See ‘“ Hostel .
INDIAN INCOME-TAX (AMENDMENT) BILL—
See *“ Bill(s) .
INDIAN INCOME-TAX (SECOND AMENDMENT) BILL—
See ““ Bill(s) .
INDIAN LABOURERS—
. See ‘“ Labourez(s) .
INDIAN MATCH COMPANY (IES)—
Question re absorption of —— by the Western ——. 1190-91. f
INDIAN MATCH MANUFACTURERS’ ASSOCIATION—
See ‘* Association(s) .
INDIAN MEDICAL COUNCIL BILL— (g .
Ree ““ Bill(s) . Fa s - A TCTUT
INDIAN MEDICAL REGISTER— of o :

Frsn oD

See ** Medical Register . : e o e
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INDIAN MEDICAL RESEARCH DEPARTMENT—
See ‘‘ Medical Research .
INDIAN MEDICAL SERVICE(S)—
Question re—
Appointment of —— officers by nomination. 528.

Civil duties of officers of the —— and Military Service for private
medical practitioners. 893.

Civil work by the and Military Service for the Indian Medi-
cal profession. 528.

Nomination of officers in the 893.

Qualifications of candidates for the ——. 25.

Representation of Sikhs in the office of the Director General, —.
805-06.
Reservation of certain posts in the —— for Europeans. 892-98.

Reservation of posts in the Indian Medical Research Department
for officers. 895-96.

Reservation of posts in the Medical Research Department for
officers of the 91.

Reservation of specific posts in the —— for European officers.
5217.

Service conditions of temporary officers of the ——. 893-94,

Terms of retirement of temporary officers of the —. 528-29.

INDIAN MERCHANT SHIPPING (AMENDMENT) BILL—
See ‘“ Bill(s)
INDIAN MERCHANTS’ CHAMBERS—
Motion to reduce Demand for Suplementary Grant for—
‘“ Miscellaneous ’’ re—

Non-participation of the representatives of the Federation of
and Industries in the Federal Structure Committee and
the Round Table Conference. 1232-34.

INDIAN MINES (AMENDMENT) BILL—
See -*“ Bill(s) .
INDIAN NAVAL ARMAMENT (AMENDMENT) BILL—
See ““ Bill(s) .
INDIN PILGRIMS— :
See ‘“ Pilgrim(s) .
INDIAN PORTS (AMENDMENT) BILL—
See ““ Bill(s) .
INDIAN PRESS BILL—
See ““ Bill(s) .
INDTAN PRESS (EMERGENCY POWERS) BILL—
See “ Bill(s) .
INDIAN RATLWAY OONF'ERE'N(’E ASSOCIA’PIO\"
Question re duties of the General Secretary —— and his office. 912,

DRI TR B Tk oni wad M= S-St w2 el § 2 2 5 > s ) ol

—r
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INDIAN RED CROSS SOCIETY—
Question re Officer of the Women’s Medical Service lent to the ——,
771-72. .

INDIAN RESEARCH FUND ASSOCIATION—

Question re constitution of the governing body of the ——. 293-94
896-97.

See also ‘“ Association(s) .
INDIAN RESERVE FORCES (AMENDMENT) BILL—
See *“ Bill(s) .
INDIAN SANDHURST COMMITTEE—
Question re report of the —, 693,
INDIAN SETTLER(S)—
: Question re deputations to South Africa on behalf of ——. 692-93.
INDIAN STATE(S)—
Question re licentiates of Medieal Schools in' —=—; 525, 891,
INDIAN STATE RAILWAYS—
See *“ Railway(s) .
INDIAN STERLING LOAN—
See “‘ Loan(s) *".
INDIAN STORES DEPARTMENT—
Question re purchase of Stores through the ——, 607_-08.
INDIAN SUBORDINATE (8)—
See ‘“ Subordinates ’.
INDIAN SUCCESSION (AMENDMENT) BILL—
See *‘ Bill(s) .
INDIAN TERRITORIAL FORCE—
Question re—
grant of senior commissions to officers of the —— and the University
Training Corps. . 790-91,
—— in the United Provinces, 82-83,
INDIAN TERRITORIAL FORCES (AMENDMENT) BILL—
See ““ Bill(s) .
INDIAN WEIGHTS AND MEASURES ACT—
See ‘“ Act(s) .
INDIANISATION—
Question re—
—— of Railways. 193, 1 M
——— of superior services in the Engineering Department of the
Caleutta Port Trust. 593-94, 595.
—— of the Commercial and Engineering superior seryices of the
North Western Railway. 673-76.
Reports of committees on the —— of the Army in India. 872:73.
INDUS— wiing :
Ques;g;n re remodelling of the Koti Railway Bridge over the ~—— |

i+ 9 nid
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INDUSTRIAL ACCIDENTS—
See ‘“ Accident(s) 7.
INDUSTRY (IES)—
Motion to reduce Demand for Supplementary Grant for—

““ Miscellaneous *’ re—
Non-participation of the representatives of the Federation of
. Indian Merchants’ Chambers and —— in the Federal Strue-
ture Committee and the Round Table Conference. 1232-34.

Question re— i
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Depression in the woollen ——. 29-30.

Development of Indian —— for the Chinese market. 880. i

Precarious state of the tanhing —. 53 ‘

Protection for the match 1190-91. :

Protgction of the Indian hosiery —— from Japanese competition. §
880.

Wagon —— 1128,

INDUSTRIES AND LABOUR, DEPARTMENT OF—
Election of Members to the Standing Committee for the —. 61
529, 618.

INFANTRY BATTALION(S)—
See ¢ Battalion(s) .
INFECTIOUS DISEASES—
See * Disease(s) .
INFERIOR GOVERNMENT SERVANTS—
See ** Government Servant(s) .
INKMAN—

Question re dismissal of an
Press, Calcutta. 1168.

INLAND STEAM NAVIGATION COMPANIES—

in the Bastern Bengal Railway

Question re creation of an Advisory Board for ——. 576.
INSPECTI\G OFFICERS—
% \Question re promotions to the post of ——— in cantonmeuts. 1185-86.
INSPECTION—

Question 7e of the British Trade Agency, Gartok, and pay of
the British Trade Agent 818.

INSPECTOR(S)—
Question re—
__ Accounts Crew —— on the Bast Indian Railway. 1398,

Allegations against certain in the Crew Department at Luck-

now. 85.
Apptél’;:tsxgent of Accounts Crew —— on the East Indian Ra;lway

1397-

700w of post offices in the Burma Circle. 1162.
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INSPECTOR (8)—contd.
Question re—contd,
Names and qualifications of certain —— of post offices.” 1162,
Non-transfer of certain town —— of post offices in Rangoon,
1163.
Powers of town —— of post offices. = 887-88.
Qualifications of —— of post offices. 1161.

.

Service, qualifications, leave-salary, ete., of certain Divisional —
and travelling ticket on the East Indian Railway, (1394
95.

Syllabus of examination for
See also ‘‘ Ticket Inspectors ’’.
INSPECTOR OF SCHOOL(S)—
Question re—
Hindu and Muhammadan teachers appointed and dismissed on

of post offices, 1161-62.

the recommendation of the District 5 Delhi. 602,
Transfer of the District ——, Delhi. 602,
INSTITUTE (S)—
Question re—
Establishment of a Central Medical Research —. 526,
Frequent change of Director of the Haffkine ——, Bombay.
569-70.
Retrenchment in salaries of Departmental heads of Research ——,
527,
INSTITUTION (S)—
Question re recognition of Muhammadan Educational —— and

appointment of Muhammadan teachers in Delhi, 602—03.
INSTRUMENT SECTION—

Question re abolition or reduction of the —— of the Meteorological
Office, Poona. 589-90.

INSURANCE—
Questign re—

—— with Foreign Companies of the property of the Madras Port
Trust. 765-66.

National health
INSURANCE POLICIES—

Question re investment of Provident Funds in single payment ster-
ling 1466-67. .
INTEREST—

Resolution re control of money lending and rates of ——, 652-63,
826-55.

scheme for India. 567, 894.

INTERMEDIATE CLASS—
Question re—

—— and second class North  Western Railway passes to Puri,
489.




INDEX TO LEGISLATWE ASSEMBLY DEBATES. 107

INTERMEDIATE CLASS—contd.
Question re—contd.
Provision of increased —— aceommodation for the move from
Simla to Delhi. 1194,
Treatment of passengers at Hardwar Railway station. 996.
INTERNAL SECURITY—
Question re—
Artillery allotted for 266-67.
Nature, extent and scope of —— scheme. 266,
INTERNATIONAL AGRICULTURAL CREDIT COMPANY—
See ‘‘ Company (ies) %,
INTERNATIONAL CHAMBER OF AGRICULTURE—

Question re activities of the —— of Rome. 1164,
INTERNATIONAL CONVENTION—
Question re conference relating to the —— on the treatment of

foreigners. 52.
INTERNATIONAL LABOUR CONFERENCE—
Question re the protest by the Indian Employers’ delegates at the
at Geneva. 166.
See also ‘‘ Conference(s) .

INTERPRETATION (8)—
Question re of a railway provident fund and gratuity rules.
1200. |
INVESTMENT(S)— :

Question re effect of the Burmese rebellion on Indian —— in Burma. ‘
176.

IRFAN, MAULANA MUHAMMAD—
Question re refusal of permission to Maulanas Muhammad Ishaq and :
—— to enter the North-West Frontier Provinee. 12,
IRWIN-GANDHI AGREEMENT— !
See ““ Agreement
IRWIN HOUSE—
Questmn re rent and purchase price of ‘“ Thakersay House '’ and
¢ —— 7" in Bombay. 8.
ISHAQ, MAULANA MUHAMMAD—
Question re refusal of permission to Maulanas —— and Muham-
mad Irfan to enter the North-West Frontier Province. 12.
ISHWARSINHJI, NAWAB NAHARSINHJI—
Question re appointment of Indians as Managers of Military Dairy
Farms. 668-69. 1
1SMATL ALT KHAN, KUNWAR HAJEE—
Election of —— as member to the Standing Committee for the De-
partment of Industries and Labour. ' 618.

s

(
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ISMAIL ALI KHAN, KUNWAR HAJEE—contd.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 134.
Question re—

Age limit for the Indian Civil Service examination in India and in
England. 889.

Allegations against certain Inspectors in the Crew Department at
Lucknow. 1385.

Allegations of communal bias in the Baluchistan Postal Division.
1380

Appointment clerk in the Delhi General Post Office. 1379-80.
Appointment of Muslims in the Accounts Branches of certain post

offices. 1382,
Appointment of Muslims in the Peshawar General Post Office.
1381-82.
A}igoisn?;ent of Muslims in the Simla General Post Office. 1377,
78-79.

Appointment of Muslims to the office of the Deputy Accountant
General, Posts and Telegraphs, Delhi. 1383.

Auxiliary language required for the Indian Civil Service exa-
mination. 889-90.

Communal composition of postal staff' in certain post offices.
1380-81.

Communal inequalities in the staff of Aceounts and Audit Offices
° in the United Provinces. 806,

' Control of travelling ticket examiners and Crew Staff on the East
Indian Railway. 1386.

Conviction for cheating of a clerk in the Crew Department, Bast
Indian Railway, Calcutta. 1384.

Curtailment of holidays in the office of the Survey of India.
Mussoorie.  809.

Defalcation of excess fare money on the Hast Indian Railway.
1385-84.

Employment of Crew Staff on other than their legitimate duties.
1385-86. r

Baso ~~Employmcnt of Muslims in the Suryey of India. 432.33.

Firearni licences confiscated in ‘the United Provinces. 431.

Government servants murdered during . the last five years.  1185:

.. Halting allowance payable at Delhi to. the Deputy Director for
«r Exploration. 807-08
" Indian hostel i Jerusalem,. 26, . s
Indian pilgrims to the Hedjaz. 26-27.
Infectious Giseases in the Mullingar Estate at Mussoorie, 580-81.
Inél&dgetion of compulsory primary edueation in Ajmer-Merwara.
-o(1 «Muslim- Rajput 'population of each provinee.. 92627 Her
Muslim Rajputs‘in' the British Indian 'Army. 427, 1

TAWAL
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ISMAIL ALI KHAN, KUNWAR HAJEE—concld.
Question re—contd.

Nomination for selection grade of candidates in the Delhi Gene-
ral Post Office. 1379,

Non-reeruitment to the Army of Muslim Rajputs from the United
Provinces, 428. T A%

Paucity of Muslims in Government services in the North-West
Frontier Provinee. 1381,

Preponderance of Hindus in appointments in the North-West
Frontier Province, Sind and Baluchistan. 1381.

Preventior by Crew Staff of passengers from boarding trains
1385.

Re-admission to cantonments of persons expelled on account of
political agitation. 497-98.

Recruitment of Muslim Rajputs to the Air Service and the Royal
Indian Marine. 428.

Recruitment to the Inecome-tax Department. 812-13,
Reduction in number of class T officers of the Survey of India.
7.

Removal of the Survey of India Office from Mussoorie. 580,

Replacement of Hindus by Muslims in certain appointments in
the Railway Mail Service, Delhi. 1382-83.

Report of the Retrenchment Committee. 813.

Safeguarding of the interests of Minority Communities in appoint-
ments to Audit and Accounts Offices in the United Provinces.
806-07.

Sale and detection of used railway tickets at Gaya and Patna.
1384-85.

Selection grade posts in the Simla General Post Office. 1377,
Tuberculosis cases at ‘‘ Ivan Ho ’’ in Mussoorie. - 581.
Question (Supplementary) re—

Detention under Regulation III of 1818 of Mr. Aziz Hindi of
Amritsar. 153,

Garhwali military prisoners. 10.
Regiments admitting Mussalmans from the :Unig;ed Provinces

ISTIMRARDAR—

Question re complaints against the
ITALIAN STEAMERS—

Question re racial diserimination on ——. 421.

of Pisangan. 395,

“ Ivan Ho "—
Question re tuberculosis cases at ~—— in Mussoorie, 581

B e e ot L
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& v L1/ b /'w.;l
JADABPUR—q s
Question re students’ concessions for tra.vellmg between —— and

Calcutta,  495-96,
JADHAYV, MR. B. V.—
"'Question re—
Employment of Indians trained ‘abroad in civil ‘aviation. 883.

Grievances of Indians on State Railways. 882-83.

~ Leave reserve and officiating promotion in the headquarters office
of the North Western Railway. 881-82.

Organisation of the Indian State Air Service. 883.
Passage allowance for subordinates of mon-Asiatic domieile. 882
Resolution re exchange, Gold "Reserves and the Supplementary
Finance Bill. 1078-80.
Statement by the Honourable Sir George Schuster on the Finan-
cial position. 715,

JAGANNATH PRASAD SINGH—
Question re expulsion from Barrackpore Cantonment of ——. 480-
81.

‘JAGAT RAM, PANDIT—

Question re life sentences awarded to
49-50.

JAIL(8):S

Question re—
Books supphed to Mr. Ihsan Tlahi, a prisoner in the Lahore Cen-

and Bhai Jawala Singh.

tral
- Defective latrmes and inspeetion of —— by visitors. 87-88.
Grievances of Ihsan Tlahi, a prisoner in the Lahore Central —
1152-53.

Il health of Ihsan Ilahi, a prisoner”in the Central ——, Lahore.
lllnes; of Mr. Thsan Ilahi, a prisoner in the Lahore Central —.
899-900.
Racial discrimination in the provision of electric fans in ——
. 166-67.
Revision and improvement of —— rules. 86—87.

JATIL RULE(8)— ) it As v

See ““ Rule(s) " =
JAIN(8)—

Question re—

Income-tax paid by —. 506.
Number of —— in Government services. 506
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JAIN COMMUNITY—

Motion to reducer Demand for Supplementary Grant for ‘¢ Miscel-
laneous ”’ re non-representation of the — at the Federal
Strueture Committee or the Round' Table Conference,  1243-44.

JAMAL MOHAMMAD SAIB MR.—

Question re—

Conference relating to the International Convention on the treat-
menty, of - foreigners.  52.

Importation of cheap rubber and canvas shoes from Japan. 52-53.

Insurance with foreign companies of the property of the Madras
Port' Trust. = 765-66.

Precarious state of the tanning industry. 53.

JAPAN—
Question re—
Dumping of rice from —— into India. 4-5.
Importation of cheap rubber and canvas shoes from ——. 52-53.
Trade between India and —— and India and Britain. 609,

JAPANESE COMPETITION—
See “ Competition ™.

JAPANESE RICE—
See ** Rice .
JAWALA SINGH, BHAI—
Quest;ou re life sentences awarded to Paadit Jagat Ram and ——
49-50.
JEHANGIR, SIR COWASJI—
Expressions of regret on the death of Mr. K. C. Roy. 73.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 117, 124.
Indian Press Bill—
Mogious to refer to Select Committee and to ecirculate. 366, 367-
6
Motion for Adjournment re pronouncement re the Exchange Ratlo
26.
Question re transfer of control of the Civil Administration of Aden
from the Government of Bombay to the Government of
India. 686-92. '
Question (Supplementary) re public holidays in India. 6.
Resolution re—
Agricultural distress. 242-44, 249, 252.
Exchange, Gold Reserves and the Supplementary Finance Bill.
1098-1101.
Statement on the Financial Position. 1034, 1038,
JERUSATEM - ,
Question re Indian hostel in —. 26. i

B i i o L
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JETTIES—
Question rs work at the Chittagong ——. 101-02.
JHA, PANDIT RAM KRISHNA—

Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1024,
Question re—
Apﬁog-lfl?em of Hindus to the Government of India Press, Simla.
2

‘Court fees preseribed by Loecal Couneil Aects. 875.
Enactment of a uniform court-fees Aet for the whole of India.
875.

Excessive court-fees preseribed by Local Governments. 874.

Qualifications and communities of the employees of the Govern-
ment of India Press, Simla. 1172.

Revision of the Court-fees Aect. 873-74,
Question (Supplementary) re—

Delay in opening of the third class booking office at Patna june-
tion railway station. 23-24.

Muslim population of Bengal and the Punjab. 5.
JHANSI—

Question re lack of a shed and other facilities for passengers at ——
railway station. 580.

JHELUM CANAL COLONY—
Question re—

Branding of mares in the ——. 267-70,
Horse breeding in the 267, 271-81.
JIRGAS—
Question re Frontier Regulations in force in the North-West Fron-
tier Provinee and Sind and deeision of cases by ——. 98-99.
JOG, MR. 8. G.—
Foreign Relations Bill— e

Motions to consider and to circulate. 969-70.
Heavy Chemical Industry (Protection) Bill—
Motion to consider. 729,
Motion to insert a new clause as clause 4. 734.35.
Indian Press (Emergency Powers) Bill—
Consideration of clanse 4, 1378,
Consideration of elause 18. 1447,
Consideration of clause 23. 1453,
Consideration of clause 1. 1439~60 1461.
Motion for adjournment re shootmg of detenns at tba«-Huh dctq-
tion Camp. 747, 44

4
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JOG, MR. 8. G.—contd.

\ Motion to reduce Demand for Supplementary Grant for * Miscele
laneous '’ re representation of non-Brahmins and Bombay Kar-
natak at the Round Table Conference and the Minorities Sub=
Committee. 1247-48.

Question re—
Banning of certain newspapers from Kathiawar States. 1111.
Interview with Sir Samuel Hoare on the Press Bill. 1118,
Introduetion of a new Government Provident Fund Scheme. 694
Issue of fidelity bonds by the Bombay Currency Office Co-opera-
tive Credit Society. 695.
Platform attendance by Railway Mail Service sorters. 887.

1 Powers of town Inspectors of post offices. 887-88.

Removal of ielegraph wires from the Devlali to the Nasil Tele-
graph Office. 886,
Rent and purchase price of ‘‘ Thakersay House

v House ”” in Bombay. 888.

" and ‘‘ Irwin
Report of the Indian Sandhurst Committee. - 693.
Revision of the Pension Rules of inferior Government servants.
694-95.
Supersession in the Bombay Currency Office. 693-94.
The administration of Aden. 927. i
The postwala system at the Kalbadevi post office in Bombay,
886-87.
Trains from Amraoti to Nagpur. 927-28.
Question (Supplementary) re—
Indian Air Serviee from Karachi to Calcutta. 21-22.
Indians repatriated to India from abroad. 19-20.
Resolution re—
Civil Court decrees and proceedings against agrieulturists. 211-

12,219
Draft convention regulating hours of work in offices, Hotels, ete.
1528-29.
Expenditure on roads. 1497,
JOGINDARNAGAR—

Question re—
Roof of the Shanan Power House, 684-85.
Tenders for roofing of the Shanan Power House, —. 683-84.
JOINT PARLIAMENTARY COMMITTEE—
Queshon re refusal of the Tanganyika Indian delegation to attend

the —=i

JOINT ~SEGRE'1‘ARY(IIZS)~ : .
See ¢ Secretary (ies) .

JUDICTAL COMMISSIONER—
See ¢ Commissioner ”’
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JUDICIAL HEADS—

Question re subordination of resident Magistrates to — instead of
to the Exeeutive Department. 95.

JUDICIAL OFFICERS—

See “ Officer(s) .
s UDICIAL TRIBUNALS—

Question r¢ separation of the Executive from the —— 94-95,
JUKES REPORT—

Question r¢ retrenchment proposals of the =, 388,

K
KALBADEVI—
Question re the postwala system at the —— post office in Bombay.
886-87.
KANARESE—

Question re non-inclusion of in the languages preseribed for
the Indian Civil Service Examination. 1402,

KANARESE SPEAKING DISTRICTS—
Question re—
Populations, revenue, ete., of certain —— 436-37.

Unification of the of Madras and Bombay Presidencies.
436, 437-38.

KAPIANDI SYSTEM—
Question re the —— in Kenya Colony. 497.
KARACHI—
Question re—
Hours of work of Muslim clerks in the —— General Post Office.

195, 795.
Indian Air Service from —— to Caleutta. 21-22.
Non-grant of a holiday for the Ramzan Id at the —— General

Post Office. 794.
“ KARNAFUTI ""—
Question re cost of the dredgers —— and ‘ Patunga . 105.
EKARNATAK—

Motion to reduce Demand for Supplementary Grant for ¢ Miseel-
laneous ’ re representation of non-Brahmins and Bombay ——
at the Round Table Conference and Minorities Sub-Committees.
124649,

Question re selection of a representative from the for the Round

Table Conference. 438.

KARNATAK PROVINCE—

Question re formation of a —-- 437, . 5 i
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KASHMIR— '
Question re—
Activities of British Indian Muslims in connection with the —
State. 401.
Articles in the Muslim Ouilook about ——. 989-90.
Articles in the Statesman about ——. 990-91, 992
Muslim agitation against the —— State. 991-92.

KATHIAWAR STATES—
Question re banning of certain newspapers from —. 1111

KENYA—
Question re—
Common electoral roll in the

Legislative Couneil. 17.

Kapiandi System in —— Colony. 497,
Sentence of whipping given to a boy in ——. 419-20.
KHADDAR—
Question re prohibition of Gandhi caps and —— in Bannu Canton-
ment. 12-13.
KHARAGPUR—

Question re—
Pay of European, Anglo-Indian and Indian apprentices of the

—— workshops. 517.
Provision of a hostel for Indian apprentices at ——. 519.
Reduction in number of apprentices in the Railway work-

shops. 518.
Scales of pay of apprentices at the —— workshops. 518.

| KIIUDAI KHIDMATGARS—
gainst volunteers of the Afghan Youth

Question re action taken a h
League or the —— in the North-West Frontier Province. 13-

14.

KIRPANS— .
Question re prosecutions of Sikhs for the possession of —. 772-

KITCHENS—
Question re —— of the Assembly quarters at Longwood, Simla.

613-14.

ENIGHT, MR. H. F.—
Oath of Office. 1.
KODATKANAL—
Question re fuel allowance for the —— Observatory Post Office. '

KOTRI RAILWAY BRIDGE—
Question re the remodelliug of the —— over the Indus. 167-68,
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KRISHNAMACHARIAR, RAJA BAHADUR G.—
Question re mayriages registered under the Special Marriage (Amend-
ment) Aet. T65.

KULACHI—
Question re riots at Dera Ismail Khan and ~—— Village. 608-09.
KYAW MYINT, U—
The Indian_Press Bill—
Motions to refer to Select Committee and to circulate. 549-51.

L

LABOUR—
Question pe—
Indian — in Malaya 577-78.

Printing of reports of commissions on ——, retrenchments, ete.
1166-67.

Proteetion of adoleseent ——in factories. 184.

Recommendations of Royal Commission on —— re hours of work

in factories. 184.
Recommendations of the Royal Commission on~——in regard to
unemployment. 184

Report of the Royal Commission on 387, 1172,
Supervision of female ——in factories. 183.
Recommendation of the International —— Conference re preven-

tion of industrial aceidents. 1408-10.

Re;n(l)\;mn re draft convention on forced or compulsory ——
J -25
LABOUR CONFERENCE—

Question re protest by Indian Employees’ Delegates at the Inter-

national —— at Geneva. 166,

LABOURERS—

Question ye—

Cn;tlrytinn of Madrasi resident®, traders and ——in Burma. 417

Indian —— in Ceylon. 27-29.
LADIES—
Question re Buropean and Indian —— waiting rooms at Ajmer rail-
way station. 424,
LAHIRI CHAUDHURY, MR. D. K.—
Ancient Monuments Preservation (Amendment) Bill—
Motions to consider and to circulate. 1223, 1225-26.
Indian Press (Emergency Powers) Bill—
Consideration of clause 4. 1874 5, 1412-13.
Consideration of clause 5. 1438,
Consideration of clause 7. 1441
_ Consideration of clause 18. 1446,
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LAHIRI CHAUDHURY, MR. D. K.—conid.

Question re—

Abolition of the post of Public Health Commissioner with the Gov-
ernnient of India. 894.
Alleged assaults by railway officials. 899.

Attendance of the Public Health Commissioner with the Govern-
ment of India at conferences outside India. 895.

Civil duiies of officers of the Indian Medical Service and Military
Service for private medical practitioners. 893.

Composition of the proposed Indian Medical Couneil. 890.

Constitution of the Governing Body of the Indian Research Fund
Association. 896-97.

Establishment of a Central Medical Research Inmstitute. 892.

Frequent absence from India of the Public Health Commissioner
with the Glovernment of India. 895.

Frequent changes in the appomtment of Director of the Haffkine
Institute, Bombay. 897.

Hindu and Sikh populations in Bengal and the Punjab. 878-79.

Introduction of the Indian Medical Council Bill. 890.

Licentiates of medical schools in Indian States. 891.

National health insurance scheme for India. 894.

Nomination of officers to the Indian Medical Service. 893.

Quarters of the Deputy Presidency Postmaster in the *‘ Arcade
Building . 898-99.

Reeonstitution of the Governing Body of the Research Fund
Association. 892.

Release to provincial Governments of stocks of quinine. 894.

Reservation of cerfain posts in the Indian Medical Service for
Europeans. 892-93.

Reservation of posts in the Medical Research Department for offi-
cers of the Indian Medical Scrvice. 891, 895-96.

Resolution of the All-India Medical Conference re the Medical
Register. 890-91.

Resolutions passed at the AllIndia Medical Conference. 890.

Salaries of Heads of Research Institutes. 892.

Service eonditions of temporary officers of the Indian Medical Ser-
vice. 893-94.

’I‘runufesr from Silchar of office bearers of the local Postal Union.
897-98.

Travelling allowance of Railway Mail Service officials transferred
from Silehar. 898:

Utilisation of thermal springs in India. 894.
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LAHORE—
Question re—

Appointment of Muslims in the Currency Office, 497.

Appointment of Sikhs to the Telegraph Engineering Department,
——, Division. 588-89. 3

Appointment of Sindhis as heads of Departments in the Noxth
Western Railway Office, 174

Books supplied to Mr. Thsan Tlahi g prisoner in the——, Central
Jail.  900.

Discharge on account of retrenchment of Mr. Abdul Rashid from
the office of the Chief Engineer, Surveys and Construetion, ——.

582,
(4vievances of Thsan Ilahi, a prisoner in the Central Jail,
1152-53.

1it health of Thsan Tlahi, a prisoner in the Central Jail 153,
1liness of Mr. Ihsan Ilahi, a prisoner in the —— Central Jail. 899
900.

Result of the Divisional Personnel Officers’ Conference at—
T67.
Transfer (if Deputy Postmasters General between Madras and
ol
LAL CHAND, HONORARY CAPTAIN RAO BAHADUR CHAUDHRI—
EBleetion of to the Advisory Publicity Committee. 1408,
Indian Press (Emergency Powers) Bill—
Mations to consider and to eirculate. 1286, 1287-88.
Consideration of clause 4. 1421-23.
Oath of Office. 255.
LALCHAND NAVALRAI, MBR.—
Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—
Motion to refer to Seleet Committee. 459-64. 466.
Expressions of regret by —— at the deaths of Mr. Alexander, Mr,
Shahani and U Tok Kyi. 58-59.
Expression of regret by — — on the death of Mr. K. C, Roy. T75.
Foreign Relations Bill— ;
Motions to consider and to circulate. 959-63.
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1038-43, 1049.
Indian Press Bill—
Motions to refer to Select Committee and to civculate. 319, 533,

Point of order raised by Mr. 8. C. Sen, that the Bill as introduced

in the Assembly has not been published in the Gazette, and

2 therefore all proceedings taken thereafter, viz, the Report of
the Select Committee, are ulirg vires illegal and yoid. 1179,

Indian Press (Emergeney Powers) Bill— e
Motions to consider and to ecirculate. 1301-02,
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LALCHAND NAVALRAT, MRi—confd.
Indian Press (Emergency Powers) Bill—contd.

: Consideration of clause 4. 1433,
Consideration of clause 5. 1439.
Oath of Office. 1.
Question re—
Abolition of the punishment of whipping. 88.
Alleged confidential and private instructions given to Income-tax
officers  96-97.
Alleged influence of Magistrates by Public Prosecutors. 93-94.
Alleged injurions effect of aluminium cooking vessels. 521-22.
Appointment of guards to the control system on the North
Western Railway. 193-94.
Appointment of Sindhis as Heads of Departments in the North
Western Railway Office, Lahore. 174
Appointment of Sindhis as Sanitary Inspectors on the North
Western Railway.  173-74.
Books supplied to Me. Thsan Tlahi, a prisoner in the Lahore Central
Jail.  900.
Defective jail latrines and inspéction of jails by visitors. 87-88.
Ex{;mption of Members of the Legislature from the Arms Act Rules,
99.
Extra powers of the Commissioner of Sind. 95.
Frontier Regulations in force in the North West Frontier Provinea
and Sind and decision of cases by Jirgas. 98-99.
Gradation list of Divisional Accountants in the Bombay Presi-
deney. 603-04.
Importation of Japanese rise. 172-73.
Imprisonment of Mr. Thsan Tlahi. 901
Indianisation of railways. 193.
Length of service in Bombay of the present Commissioner of
Income-tax, Bombay Presideney. 95-96;
Non-appointment of Public Works Department accountants on
the Liloyd Barrage Scheme in Bombay. 604.,
Pay of Assistant Commissioners of Income-tax in Bombay and
Sind. 97.
Prosecutions under the Child Marriage Restraint Aect. 97-98.
Release of political prisoners. 85-56.
Reports of Income-tax Officers on appeals made against their
orders. 5
Retrenchment of high officials. 88. bl
Retrenchment on State Railways. 88-91. SRS
Retrenchment on the North Western Railway. 172.
! Revigion and improvement of jail rules. 86-87.
A Rules for the classification of pri s. 86.
. Rules framed under Regulation T of 1818. 900-01.
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LALCHAND NAVALRAI, MR.—econcld.
Question re—contd.

Seleetion and pay of control system officers on the North Western
Railway. 91-92.

Separation of the Exceutive from Judicial Tribunals. 94-95.

Subordination of Resident Magistrates to Judicial Heads instead
of to the Executive Department. 95.

Question (Supplementary) re—
A%%oir())tment of non-Hindus in Railway Accounts Departments.
5-07.

Appointment of Sikhs and Hindus as draftsmen on the North
Western Railway. 491-92.

Commutation of death sentences. 22-23.

Crew system of railway ticket checking. 80.

Disturbances in Burma. 11,

Dumping of Japanese rice into Tndia. 4.

Fixation by statute of percentage of Muslim -representation in
Government services.

Tlness and treatment of Mr. Thsan Ilahi, a detenu under Regula-
tion IIT of 1818. 186.

Indian labourers in Ceylon. 27-29.

Indians repatriated to India from abroad. 20.
Move to Simla. 406.

Passports for persons leaving India. 513-15.

Prosecutions of Sikhs for the possession of * Kirpans'. 772
73.

Retrenchment in Government of India Offices in Caleutta. 2.
Retrenchment of a Sikh from the Agent’s Office, North Western
Railway. 671-72.
Retrenchment on railways. 8§2.
Salaries of Local Traffic Service Officers. 676.

Transfer of control of the eivil administration of Aden from the
Government of Bombay to the Government of India. 691.

Resolution re Civil Court decrees and proceedings against agri-
enlturists. 209-11.

Statement on the finanecial position. 1036.
LALL, MR. S.—

Oath of Office. 1.
LAND AND DEVELOPMENT OFFICER—

Question re appointment of a——in the Public Works Department,
-New Delhi. 1404-05. :

LAND CUSTOMS (AMENDMENT) BILL—
See *“ Bill(s)
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LANDHOLDER(S)—
Motion to reduce Demand for Supplementary Grant for ¢ Miscella-
neous *’ re inadequate representation of the—— and Zamindars

at the Round Table Conference. 1237-41.
Qnestion re representation of Bengal at the Round Table Con-
ference. 573.
LATRINE(S)—
Question re—
Defective jail —— and inspection of jails by visitors. 87-88.
Removal of a public from the proximity of the third class
waiting room at Burhanpur Railway Station. 108.
LAVATORY (1IES)—
Question re storage of fodder for cattle on the roofs of the ——cf
Indian clerks’ quarters in New Delhi. 975-76.
LAW OF ATTACHMENT—
Question re conflicting rulings on the ——. 995-96.
LEACH, MR. F. B—
Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—
Motion to refer to Sclect Committee. 455-58, 460, 463,
Indian Press Bill—
Motion to refer to Seleet Committee and to circulate. 328, 550.
Oath of Office. 1.
Resolution re rebellion in Burma. 858-61.
LEAGUE OF NATIONS—

Question re—
Contributions by India to the ——and the advantages secured.

— committees on economic and agricultural depression. 904.
LEAVE—
Question re—
Appointment and
post offices. 796. ’
Casual of officers and clerks of the North Western Railway.
1163-64.
—— granted to an overseer at the Government of India Press,
Caleutta. 1171. i
Non-grant of medical with pay to temporary piece-workers
in the Government of India Press, Caleutta. 1165.

LEAVE RESERVE-—
Question re-—
A}%%%ﬁon of —— officers in the Meteorological Department. 589,
—— and officiating promotion in the headquarters office of the
North Western Railway. 831-82.

cases dealt with by Hindu ¢lerks in certain
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LEAVE RULES— ]
Question re racial diserimination in new —— on State Railways,
492,

LECTURE—

Question re prohxb:tlon of a «—— by Dr. Hunter at the Delhi Univer-
sity. 570,

LEE COMMISSION—
Question re cost of the ’s recommendations in the Central Gov-
ernment and the provinees. 666.
LEE PASSAGE CONCESSION (8)—
See ‘“ Concession(s).
LEGISLATIVE ASSEMBLY—

Address by His Excelleney the Viceroy to the Members of the Coun-
cil of State and the -——, 841-46.

Question re—

Arrangements for medical aid for Members of the 1106-07.
Kitchens of quarters at Longwood, Simla. 613-14.
LEGISLATIVE COUNCIL—
Question ye—
Common electoral roll for the Kenya 19.
Resoh;tmn in the Madras ——- to raise Madras Infantry Battalions.
o

LEGISLATI'RE (8)—
Question re—
Cost of haulage of motor ears of Members of the Central —-.

2,

Exemption of Members of the——-from the Arms Act Rules.
99.

Reduction of travelling allowance of Government servants and
Members of the Central 611-12.

Rents charged at Longwood Hotel for Government officials ‘and
Members of the Central 614,

Travelling allowance and hau]age of motor cars of Members of
the Central — 612,

LETTERS—

Quesnon re complaint by Pandit Jawahar T.al Nehru against tamper-
ing with his in the post office. 167.

LICENSE (S)—
Question re—
Arms —— for Europeans and Indians in Tanganyika, 423.
Fire-arm confiscated in the United Provinces. 431.

~—— for carrying on trade in cantonments. 785-86.
LICENTIATES—

Question re —— of medical schools in Indian States. 525.
LIFE SENTENCES—

¢ Ses “ Sentences . ke Bl 5
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LILLOOAH—

Question re-—
Différence in pay of Indian, European and Anglo-Indian Mechanics

in the — workshops, Bast Indian Railway. 520.

Buropeans, Anglo-Indians and Indians appointed as mechanies in
the —— workshops, East Indian Railway. 520.

Racial diserimination in the appointment of apprentices in the
— workshops.  520-21.

LITIGATION OFFICER—
Question r¢e —— of the North Western Railway. 489.

LLOYD BARRAGE SCHEME—
Question re non-appointment of Public Works Department acount-
ants on the in Bombay. 604.
LOAN (8)

Question re—
Currency withdrawn from circulation and Government of India’s

new 1401.
Government to a private individual at Dacca. 613.
——of the Government of India maturing in England and in
India. 901.
Outflow of ecapital for sterling ——. 1123,
Raising of for India in foreign countries. 411.
Recent sterling ——.  78-T9. .
Sterling and rupee ——. 477-78.
Sterling —— of the Government of India. 880-81.
The recent Indian sterling ——. 411,
LOCAL GOVERNMENTS—
Question re excessive court fees preseribed by —. 874,
LOCAL TRAFFIC SERVICE—
See *‘ Traffic Service .
LOCAL TRAFFIC SERVICE OTFICERS—
See ¢ Traffic Service Officers ',

LONDON—
Question re conference of wheat growing countries in ——, 903-04.

LONGWOOD—
Queséilt;n re kitchens of the Assembly quarters at——, Simla. 613-

LONGWOOD HOTEL—
See ‘“ Hotel(s) .

LOWER DIVISION—

: Qneslhicg; re pror’uption of clerks in the — of the Seerefariat, "1127-

LOWER PAID STAFF—
8” “Staff *?, '
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LUCKNOW—
Question re—
Allegations against certain Inspectors in the Crew Department af
. 1385,

Employment of a Telegraph Master General at the Government
Telegraph Office, —. 260.

Employment of students of the Benares Engineering College s
unpaid apprentices in the —— Railway Workshop. 791.

LYALLPUR—
Question re—
Candidates from the North West Frontier Province sent to the

Agricultural College, ——. 403.
Release of S, Dhanna Singh, a prisoner of ——, 925,
M
MADRAS—

Question re—
Contracts for motor mail services in and Caleutta. 1191-93.
Hours of work of the Presidency Postmaster, 914,

Inconvenient timings of the Grand Trunk Express between —
and Delhi. 907-08.

Indebtedness of officials in the general post office, 914.

Lengthy retention of the post of superintendent of post offices ——
circle, by Rao Bahadur Narasimha Naidu. 154-55.

Punishment of a clerk in the general post office. 914.

Recruitment for the postal serviee in the Presidency. 804-05.

Recrnitment of depressed classes in post offices. 994,

Representation of depressed classes in certain offices in ——, 994,

Resolution in the Legislative Couneil to raise —— infantry
battalions. 1112

Trgnsfer of Deputy Postmasters-General between
1

and Lahore.

Unification of the Kanarese ‘speaking Districts of —— and Bombay
Presidencies. 436, 437-38.

MADRAS AND SOUTHERN MAHRATTA RAILWAY—
See ‘“ Railway (s). ”*
MADRAS PORT TRUST—
See ““ Port Trusts.
MADRASI(S)—
Question re—
Assistance for —— cultivators in Burma. 418.
Condition of —— residents, traders and labourers in Burma, 417
1 .

Correspondence on the subjeet of —— in Burma. 418.
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MAGISTRATE(S)—
Question re—
Alleged influence of ——by Public Prosecutors. 93-94.

Appointment of and Judicial Officers in Ajmer-Merwara from
a Major Provinee, 511-12.

Comment in a newspaper on & pending case by an Honorary ——
1186-87.

Promotion of ministerial officers in Ajmer-Merwara to be —— and
Judicial Officers. 510-11.

the Executive Department. 95.
MATL(S)—
Question re—
Carriage of
Straits Settlements. €95-96.
Carriage of to. and from Straits Settlements. 933.

(Creation of a post of Controller of Foreign —— in Bombay. 482
Inconveniently early departure of the Poona —— from Bombay.
431-32,

Mileage run by Messrs. Garage, Caleutta, Ltd., in the conveyance
of in Caleutta. 256-57.

Payment for the carriage of —— between India and England.
933.

Tenders for the conveyance of —— between Bombay and England,
- 708.
MATIL; CONTRACTOR(S)—
See *“ Contractor(s).”’
MAIL SERVICE(8)— =
Question re contraets for motor ——in Madras and Caleutta. 1191-
93.

MALABAR—
Question re transfer of the Superintendent of Post Oﬁces-——-Dlvx-
sion.

MALARTA—
Question ye—
- cases and the supply of quinine. 41-42,
Treatment of ——and area of cinchona plantations. 4244,

MALAYA—~
Question re— : &
arragements on steamers carrying from —— to India. 1111,12.
Indian labour in ——. 577-78.
Indians thrown out of work in—— 507.

Subordination of Resident ——to Judicial Heads instead of to.

between India and England and India and the
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MANAGER(S)—
Question re—
Appointment of Indian as of Military Dairy Farms. 668-69.
Rent of bungalows recovered from the ——and Assistant—;
Government of India Press, Aligarh. 1407.

MANAGING STAFF—
See ““ Staff(s). ”
MARDAN—
Question re alleged reactionary bye-laws in —— Cantonment. 788

MARE(S)—
Question re branding of —— in the Jhelum Canal Colonies. 267-70.
MARINE, ROYAL INDIAN—
Question re reeruitment of Muslim Rajputs to the Air Service and
the 428.

MARRIAGES—
Question re registered under the Speeial Marriage (Amend-
ment) Aet. 765.

MARTIAL LAW—
Question re—
Proclamation of in Burma. 778-79.
Release of certain prisoners sentenced for life under
MARWAT—
Question re lack of drinking water at ——, Bannu distriet. 406-07.
MASWOOD AHMAD, MR. M.—
Election of to the Advisory Publicity Committee. 1408.
Foreign Relations Bill—
Aotion to consider. T43.
Motions to consider and to cirenlate. 937-38, 968.
Motion to refer to Select Committee. 973..

Motion to reduce Demand for Supplementary Grant for °“ Miscel-
laneous "’ re inadequate representation of Mussalmans in the
Federal Structure and Minority Committees and the Round
Table Conference. 1243-43.

Question re—

Appointment of a Muslim as Assistant Director General of Posts

and Telegraphs. 919.

Appointment of Muslims as Income-tax Officers. 297-98.

Cn;lt(lllgtes nominated for examination by the Postmaster, Delhi.

Charges against Mr. J. C. O'Loughlin, Postmaster, Delhi. 984.

Gosnlaglugnl eomposition of postal staff in certain postal divisions.

Delhi Public Works Department Examination for engineers. 983.
+_  Dismissal of Muslims in the United Provinces postal cirele, 815.

766.

F
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MASWOOD AHMAD, MR. M.—conid.
Question re—contd.

Examinations for appointment of subordinates in the Delhi Publie

Works Department.—980-82.
Executive Engineers appointed to the Delhi Public Works Depart-
0.

ment.
Expenditure for electric charges for the Delhi Civil Lines Post
Office. 984. .

Indebtedness of the Postmaster, Delhi. 920.

Motor mail mileage of the Delhi Post Office. 984.

Mngim and non-Brahmin appoints in the Central Postal Circle.
993.

Mussalman employees in the Distriet Traffic Superintendent’s
office, Dinapore. 920.

Mussalman employees on the East Indian Railway. 921.

Mussalman station masters on the East Indian Railway. 921.

I’agulcity of Mussalmans in the Auditor General’s Department.

8.

i Protection for the sugar industry. 888-89.

Representation of various communities in appointments of Exe-
gtoltive Engineers in the Delhi Public’ Works Department. 979-
Temporary subordinates appointed to the Delhi, Public Works

Department. 982-83.
Resolution re Civil Court decrees and proceedings against agricul-
turists. 203-04.

MA'PCH COMPANY (IES)—

Question re absorption of Indian —— by the Western India —.
1190-91.
MATCH INDUSTRY—
Question re protection for the—— 1190-91.

MATCH MANUFACTURERS’ ASSOCIATION—
See ¢ Association(s). ”’
MECHANIC(S)—
Question re—
Appointment of apprentice on the East Indian Railway. 181.
Difference in pay of Indian, European and Anglo-Indian——in
the Lillooah workshops, East Indian Railway. 520.
Europeans, Anglo-Indians and Indians appointed as——in the
Lillooah workshops, East Indian Railway. 520.
MECHANICAL ENGINEERING —
Question re degrees in——and metallurgy. 692.
MEDICAL AID—
estion re arrangements for ——for Members of the islati
g Assembly. 1152?)7. SR Lezm.

—
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MEDICAL CERTIFICATE (8)—
Question re of employees of the Eastern Bengal Railway Press,
Caleutta. 1168.
MEDICAL COLLEGE—
Question re eost of Military students at the Caleutta—— 701
02.
MEDICAL CONFERENCE—
Question re—

Resolution of the All-Tndia ——re the Indian Medical Regxster
525, 890-91.

Resolution passed at the All-India —. 890,
See also *‘ Conference(s).”’
MEDICAL COUNCIL—
Question re—
Creation of an All-Tndia ——. 24,
Compeosition of the proposed Indian —— 890.
MEDICAL COUNCIL BILL—
See ¢ Bill(s). "’
MEDICAL DEPARTMENT—
Question »e the abolition of the——on Railways. 157.
MEDICAL FACILITIES—
Question re—
Lack of for Press employees in New Delhi. 1402, 1408.
—— for Europeans, Indians and Africamns in Tanganyika. 422--
23,

MEDICAL FACILITIES, EDUCATIONAL AND—
Question re lack of for Press employees in New Delhi. 1403,
MEDICAL LEAVE—
See “ Leave ™’
MEDICAL STORE(S)—
Question re drugs available in India purchased by Government —.
39. .

MEDICAL REGISTER—
Question re resolution of the All-Tndia Medical Conference r¢ the

Indian ——. 525, 890-91.
MEDICAYL RESEARCH DEPARTMENT—
Question re recruitment for the -—-.  191-92.

MEDICAL SCHOOL(S)—
Question re licentiates of ——in TIndian States. 525, 891.
MEDICAL SERVIOB— ! =
See *“ Indian Medical Service.
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MEDICAL PROFESSION—

Question re ¢ivil work by the Indian Medical Service and Military
Service for the Indian——. 528.

MEDICAL: RESEARCH DEPARTMENT—
Question re—
Appointment of officers to the Indian —— 526.
Reservations of posts in the for officers of the Indian Medical
Serviee. 891, 895-96.

MEDICAL RESEARCH INSTITUTE—
See ¢ Research Institute,

MEETINGS—
Questio:; re attendance by Government servants at political —.
1157,

MEXRAN COAST--
Question re Muslim clerks and sub-postmasters employed on the ——
and the Persian Gulf. 792

MEMORIAL(S)—
Question re—
Compensation to Sardar Ganga Singh and
at Peshawar. 413-14, 608.
—— from employees of the East Indian and Eastern Bengal
Presses Caleutta. 1168,
—-—— from employees of the East Indian Railway Press, Calcutta
1168-69.
—~—for introduetion of a works committee at the East Indian
Railway Press; Caleutta. 1171
—— for introduction of a works committee at the Eastern Bengal
Railway Press, Caleutta. 1167.
to the children of Sardar Ganga Singh. 769.
MERCANTILE COMMUNITY—
Question r¢ additional representation of —— and agricultural classes
on the Round Table Conference. 1007-08.
MERCHANTS’ CHAMBERS—

Motion to reduce Demand for Supplementary Grant for ¢ Miscel-
laneous *’ ye mon-participation of the representatives of the
Federation of Indian and Industries in the Federal Strue-
ture Committee and the Round Table Conference. 1232-34.

MERCHANT SHIPPING (AMENDMENT) BILL—
See ** Indian —— *? under * Bill(s). "’
| MESSAGE(S)—
——1from His Execelleney the Viceroy and Governor General re dis-.

allowance of motion for adjournment relating to the Exchange
Ratio. 839.

for his ehildren

L295LAD

e ¥ —
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METAL PASSES—
Question re—

Change of rules for —. 678-79. '
——1lost or misused. 677-78.
METALLURGY—
Question re degrees in Mechanical Engineering and ——. 692.
METER(S)—

Question re—
Introduction of water cards in Simla and New Delhi. 975.
~—attached to eclerks’ quarters at Phagli, Simla. 993.

METEOROLOGICAL DEPARTMENT—

Question re—
Abolition of leave reserve officers in the ——. 589, 590.
Research papers published by officers and assistants of the —.

611,

Question re abolition or reduction of the Imstrument Section of the

METEOROLOGICAL OFFICH— ﬂ
, Poona. 589-90.

MILEAGE—
Question re motor mail —— of the Delhi Post Office. 984,
MILITARY—
Question r¢'—— wounded and murdered in Burma. 778.
MILITARY ACCOUNTANT GENERAL—
Question re—
Allowances paid to Accountants in the office of the ——, 931-33.
Pay of Aceountants in the office of the ——. 931,
MILITARY ACCOUNTS DDPARTMENT—
Question re—
Appointment of Muslims to the ——.  809-10, 1150-52.
TRecruitment of Mussalmans to the ——, 84-85.
MILITARY DAIRY FARM(S)—
Question re appointment of Indians as Managers of ——. 668-69.
MILITARY DEPARTMENT—

Question re transfer from the ——to the Posts' and Telegraphs De-
partment of certain post offices. 255.

MILITARY PRISONERS—
See  Prinsoner(s).
MILITARY SERVICE—

Question re civil work by the Tndian Medical -Service and — for
the Indian Medical Profession. 528.
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MILITARY STUDENTS—
See ‘¢ Student(s).

MILITARY TELEGRAPHIST (8)—
See ‘¢ Telegraphist(s). ”

MILLS—

Question re condition of woolen

MINES (AMENDMENT) BILL—
See *“ Indian —— "’ under ‘“ Bill(s). ”

MINISTERIAL OFFICERS—
Sez *“ Officer(s). ”’

MINISTERIAL STAFF—
See ‘¢ Staff. ”’ F

MINORITY (IES)
Question, re position of —— in services under the control of the
Central Government. 476.
MINORITY COMMITTEE—
. Motion to reduce Demand for Supplementary Grant for—
¢ Miscellaneous ”’ re—
Inadequate representation of Mussalmans in the Federal Strue-
ture Committee and and the Round Table Conference.
1241-43.
Representation of mon-Brahmins and Bombay Karnatak at the
Round Table Conference and the 24

MINORITY COMMUNTY (TES)—
Question re safeguarding of the interests of in appointments
to Audit and Aeccounts ‘Offices in the United Provinces. 806-
07.

| MISCELLANEOUS—

Demand for Supplementary Grant. 1228.

Motion to reduce Demand for Supplementary Grant for—
‘¢ » ro—

Inadequate representation of Bengal at the Round Table Con-
ference. 1228-32.

Inadequate representation of landholders and zamindars at the
Round Table Conference. 1237-41.

Inadequate representation of Mussalmans in the Federal Styue-
ture and Minority Committees and the Round Table (onfer-
ence. 1241-43.

Non-participation of the representatives of the Federation of
Indian Merchants’ Chambers and Industries in the Federal
§4tructure Committee and the Round Table Conference.: 1232~

in India. 30-31.

Non-representation of Jain community at the Federal Structure
5 Committee or the Round Table Conference. 1243-4%.
SLAD

|
!
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MISCELLANEOUS—econtd,
o 7 pe—contd.
Non-representation of Orissa at the Round Table Conference,
1234-37.
Representation of non-Brahmins and Bombay Karnatak at the
Round Table Confercnee and Minorities Sub-Comnittees, |
1245-49.
MISRA, MR. B. N—
Indian Press Bill—
Motions to refer to Select Committee and to circulate, 324,
Indian Press (Emergeney Powers) Bill—
Consideration of clause 4. 1426-28.

Motion to reduce Demand for Supplementary Grant for—
““ Bxpenditure in England Secretary of State for India !
ye—
Non-representation of Nationalist Muslimis in the Round Table
Conference. 1493-94, 1995-96.
¢ Miscellaneous " pe—
Notni-representation of Orissa at the Round Mable Conference.
1236.
Question re—
Absorption of aftached and subordinate offices in Departments
of the Secretaviat. 1115,
Allotment of Government quarters in Simla. 883-84;

Allowances of staffs of the Secrctaviat and Attached Offices in
Delhi and Simla. 915, 916, 917,

Appointment of Oriyas in the Government of India Seeretariat
7 and Attached Offiees, 1116,

Appointments in the Secretariat and Attached Offices. 884-85.

Creation of an appointment of Chief Store Keeper in the Central
Publiec Works Department, Delhi—998.

Diserimination in pay between the Seeretariat and attached and
subordinate offices. 1115.

Employment of an ex-convict in the Postal Department. 913.

Friud in the Central Public Works Horticultural Division, New
Delhi. 994,

Headquarters of the Government of India Secretariat and Attach-
ed Offices. 914.

. THouse rent allowance and Delhi camp allowance. 915,
House rent and house rent allowances at Simla and Delhi. 916,
Hours of work of the Presidency Postmaster, Madras. 914.
Indebtedness of officials in the General Post Office, Madras. 914.
Partial treatment of attached and subordinate offices. 918.

Paﬁ 1ti:-_ldﬁallowam-.es& in the office of the Central Board of Revenue.
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MISRA, B. N.—contd.
Question re—contd.

Pay and allowances of staff of attached and subordinate offices of
the Government of India. 11I14.

Pay and allowanees of staff of the Government of India Secre.
tariat and Attached Offices. 1400-01.

Pay of elerks in the Secretariat and Attached Offices. 997-98.

Principle of ‘“ Divide and Rule.”” 992-93.

Provision of increased intermediate class accommodation for the
move from Simla to Delhi. 1194,

T'unishment of a clerk in the Madras General Post Office. 914.

Purchase by postal officials of motor cars from motor mail con-
tractors. 1103.

Rent free accommodation for staff of Attached Offices in New
Delhi. 917.

lation of Oriya speaking tracts. 106.
Simla house rent allowance of Seeretariat employees. 917.
Travelling allowances and railway fares. 1193.
Resolution re High Courts. 638-39.
MITRA, MR. 8. C:—
Foreign Relations Bill—
Motion te refer to Select Committee. 973.
Indian Press Bill—
Motions to refer fo Seleet Cnmmlttop and fo circulate. 3035, 326.
Indian Press (Emergency Powers) Bill—
Motions to consider and to circulate. 1282-83.
Consideration of eclause I. 1460.61, 1462
Consideration of clause 3. 1348-50, 1355, 1337, 1358, 1369-70, 1371.
Consideration of clause 4. 1372, 1374, 1412, 1425-26, 1431.
Consideration of clause 5. 1438.
Consideration of clause 6. 1439.
Consideration of clause 7. 1440, 144344,
Consideration of clause 18. 1447-48.
Consideration of clanse 23. 1449-500
Consideration of elause 25. T45%
Consideration of clause 30. 1458.
Mofion to pass. 1484-86.
Motion for adjournment re shooting of Detcnus at the Huh Deten.
tion Camp. 744-48, 752, 754, 762
Question re—
Al;?lition of;lie post of Deputy Chief Engineer, Calcutta, Port
rust.
Abolition of the separation allowance of the Goverument of India
Secretariat staff. 930,

Reports from certain Provineial Goyvernments on finance and popu- .
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MITRA, MR. 8. C.—contd.
Question re—contd.

Activities of British Indian Muslims in conmection with the
Kashmir State. 401.

Admission to the Publie Service Commission HExamination of un-
qualified clerks. 433-34.

Alleged discrimination against Indian apprentices in the Bengal
Nagpur Railway. 518.

Alleged favouritism in the Army Department Secretaviat. 595 "
96. :

Allowances paid to aceountants in the office of the Military
Accountant CGeneral. 931-33.

Amendment of the Indian Factories Act. I17I.

Annual Examination for recrnitment to the ministerial establish-
ment of the Government of India and Attached Offices. T82.

Appointment of a Bengali Muslim to the Executive Council of the
Governor General. 516.

Appointment of a Development Commissioner for the North West
Frontier Province. 404-05.

Appointment of Agricultural Demonstrators in the North West |
Frontier Province. 403.

Appointment of Indians as Postal Superintendents in the Burma
Cirele. 1163.

Appointment of Jaint Secretary, Department of Edueation, Health
and Lands. 928-29.

Appointment of typists in Government of India Departments.
9 A

Apprentices trained and appoinrted by the East Indian Railway.
521.

Articles in the Muslim Ouflook about Kashmir. 989-90.

Articles in the Statesmen about Kashmir, 990-91.

Artillery allotted for Imternal Security. 266-67.

Be}lg?al and other Muslims appointed in Government services-
olif.

Bonus for India ‘“ A ” grade Railway apprentices. 519.

British and Indian Pelitical Agents and Deputy Commissioners in
the North West Frontier Proyvince. 402.

Bungalows for the Managmg Staff of the CGovernment of India
Plress, New Delhi. 1406.

Candidates from the North West Frontier Province sent to the
Agricuttural College Lyallpur. 403.

Carriage of mails hetween India and England and India and
the Straits Settlements. 695-96.

| Carriage of mails to and from the Straits Settlements. 933.

. Case of Babu Abinash Chandra Ckakravarti a compositor invalided
from the Government of India Press, Caleutta. 1167.

Casualties in the Peshawar riots of 1930. 404.
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MITRA, MR. S. C.—contd.
Question re—contd.

Combined offices in the Posts and Telegraphs Department. 196-
4.

Committee on Frontier Defence. 403-04,

Compensation to Sardar Ganga Singh and memorial for his
¢hildren at Peshawar. 413-14.

Conversion of departmental Telegraph Offices into Combined
Offices. 197, 199, 263, 696-97.

Cos;xzwgeynnee allowangce paid to Government of India staff at Delhi.

Cost and effect of bombing operations on the Frontier. 406.

Cost of the Bara Wafat-Khajuri Road and the Military operations
entailed in its constructions. 405.

(Tresagion of a post of Controller of Foreign Mails in Bombay.

Creation of an Advisory Board for Inland Steam Navigation Com-
panies. 576.

Covespondence dealing with allegations against = the Personal
Assistant to the Army Secretary. 923-24.

Departmental Telegraph Offices, their income, work and staff.

Dhobi ghats provided for press employees in New Delhi. 1405.

Difference in pav of Indian Buropean and Anglo-Indian Mechanies
in the Lillooah workshops, East Indian Railway. 520.

Direct eommunication between the Army authorities and the War
Office. 265-66.

Dismissal of an inkman in the Eastern Bengal Railway Press,
Calcutta. 1168.

Duties of an officer on special duty in the Army Department.

Duties of Finaneial Adviser, Posts and Telegraphs. 259.

Duties of Superintendents of Telegraph Traffie. 195-96.

Duties of Telephone Supervisors. 195.

Bmployment by the Railways of staff to receive and deliver letters
to Railway officials. 256.

Employment of a Telegraph Master-General at the Government
Telegraph Office, Lucknow. 260.

Employment of relatives of the Head Clerk in the Government
of India Press, Simla. 1160-61.

Europeans, Anglo-Indians and Indians appointed as Mechanies
in the Lillooah workshops, East Indian Railway. 520.

Expulsion from Barrackpore Cantonment of Jagannath Prasad
Singh. 480-81.

Gazetted officers in the North West Frontier Provinee. 402.

Government printing work placed with. private presses. 1166
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MITRA, MR. S, C.—contd.
Question re—conld.

Grievances of lhsan Ilahi, a prisoner in the Lahore Central Jail,
1152-53.

House rent and allowances paid to Telegraph and Postal Staff,
261-62.

Income and expenditure of the Posts and Telegraphs Department
from Air Mail. 194-95.

Indianisation of superior services in the Engineering Department
of the Caleutta Port Trust. 593-94, 595.

Inspectors of Post Offices in the Burma Cirele. 1162.

Investment of Provident Fuuds in single payment sterling insur-
ance policies. 1466-67.

Lack of educational and Medical facilities for Press employees
in New Delhi. 1403.

Lack of educational facilities for the children of Press employees
in New Delhi. 1403.

Lack of medical facilities for Press employees in New Delhi.
1402-03.

Leading articles in the Statesman on the political position. 401-
02,

Leave granted to an overseer of the Government of India Press,
Caleutta. 1171.

Lowest selection grade ¢xamination for the Posts and Telegraphs
Departments. 698,

Medical certificates of employees of the Eastern Bengal Railway
Press, Calcutta. 1168.

Memorial for the introduction of a works committee at the East
Indian Railway Press, Caleutta. 1171.

Memorial for the introduction of a works commiftee at the Eastern
Bengal Railway Press, Calcutta. 1167.

Memorial from the employees of the Bast Indian Railway Press,
Caleutta. -1168-69.

Memorials from the employees of the East Indian and Eastern
Bengal Railway Presses, Calcutta. 1168.

Mileage run by Messrs. (larage Calentta Ltd, in the conveyance
of mails in Caleutta. 256-57.

Move to Simla. 406.

Muslim representation in Government Departments in the North
West Frontier Provinee. 298,

Muslim representation in Pay and Aceounts and Audit Offices in
the North West Frontier Provinee. 298-09,

Nalmes and qualifications of certain Inspectors of Post Offices.

Nation-building services of the North West Frontier Provinee.
412,

Nature, extent and scope of internal security schemes. 266.
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MITRA, MR. 8. C.—contd.

i

Question re—contd.

Non-grant of medical leave with pay to temporary piece-workers
in the Government of India Press, Caleutta. 1165.

Non-transfer of eertain Town Inspectors of Post Offices in Rangoon.
1163.

Number of Members of various eommunities employed in Telegraph
Offices. 260-61.

Participation of the Government of India in the World Dis-
armament Conference. 264

Pay and allowances of Indian Civil Service Officers. 930-31.

Pay, appointments and dismissals of supervising and operating
staffs of the East Indian Railway Press. 1169-70.

Pay of Accountants in the office of the Military Accountant
General. 931.

Pay of Buropean, Anglo-Indian and Indian Apprentices of the
Kharagpur workshops. 517.

Pay of postal clerks. 481-82.

Pay of Postmasters-General and Deputy Directors General of the
Post Offices. 258.

Pay of Postmasters-General and the Senior Deputy Director
General of the Post Office. 258-59.

Pay of Telegraphists and Postal Clerks. 263-64.

Payment for the carriage of mails between India and England.

Payments made to private presses for Government printing work.
1166. E

Persons killed and wounded in the riot in the Bannu distriet,
North West Frontier Provinee. 1153.

Plan of quarters provided for Press employees in New Delhi.
1406-07.

Posts and Telegraphs Offices maintained for political purposes.
256,

Posts retrenched in the Army Department. 1153-54.

Preponderance of Anglo-Indians in the Departmental Telegraph
service. 262-63.

Press employees’ Association, Caleutta. 1164-65.

Printing of reports of commissions on labour, retrenchment, ete.
1166-67,

Procedure for admission to the Postal Department Co-operative
Credit Society. 933-24.

Promotion and pay of the Personal Assistant to the Army
Seeretary. 922-23.

Promotion in the Postal Department. 698-99.

Proportion of supervising staff to workers in the East Indian
Railway Press. 1170.
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MITRA, MR. 8. C-—contd.

Question re—contd.

-

“INDEX TO LEGISLATIVE ASSEMBLY DEBATES,

Provision ' of a hostel for Indian Apprentices at Kharagpur
519.

Putchase of the Assam Bengal Railway. 573-74.

Purchase of the Bengal and North Western Railway. @ 575-76.

Qualifieations of Anglo-Indian apprentiees on the Bengal Nagpur
Railway. 518.

Qualifications of Inspeetors of Post Offices. 1161,

Qualifications required of Indian and Non-Indian Railway
Apprentices. 520.

Quarters allotted {o Press employees in New Delhi. 1408-04.
Quarters provided for Press employees in Delhi. 1405-06.

Racial diserimination' in  appointment of apprentices in the
Lillooah workshops. 520-21.

Racial diserimination in pay in the Engineering Department of the|
Caleutta Port Trust. 594-95.

Recommendations of the Workshops Inquiry Committee. 519.

Recruitment to the eclerieal establishment of the Government of
India Secretariat and Attached Offices. 1407-08.

Reduction in number of apprentiees in the Kharagpur Railway
Workshops. 518,

Reduetion of Indian Engineers by the Calecutta Port Trust

Rent for bungalows recovered from the Manager and Assistant
Manager, Government of India Press, Aligarh. 1407.

Report of the Posts and Telegraphs Aceounts Enquiry Committee
697.

Report of the Royal Commission on Labour. 1172

Representation from the Hast Indian Railway Press Employees”
Association. 1170.

Representation of Muslims in Government gervices. 515-16.
Retrenchment in Accounts and Audit Offices in Bengal. 1465-66.
Retrenchments in Army Department. 592-93.

ngeguarding of Muslim interests in Aceounts and Audit Offices
in the North West Krontier Province. 383,

Savings Bank, Cash Certificate and Government Security work
in Post Offices. 104.

Scales of pay of apprentices at the Kharagpur workshops. 518

Shf& é'un by the Head Clerk, Government of India Press, Simla.

Shortage of Supervisory Posts in Post Offices and the Railway
Mail Service. 262.

Strength of supervising and operating staffs in the East Indian
Railway Press at Caleutta and at Howrah. 1169.

Syllabus of examination for Imspeetors of Post Offices. 1161-62

|
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MITRA, MR. S. C.—concld.
Question re—concld.
Teachers appointed to Techr
Railway. 219.
Tennis Conrt for Government of India clerks at Phagli. 928.
Training of Indians in the manufacture of electric bulbs. 434
Transfer from the Military Department to the Posts and Tele-
graphs Department of certain Post Offices.  255.
Transfer to another village of the Chotkhand Sub-Post Office.
697
Use of troops from the Indian Army outside India. 265.
TUnsatisfactory accommodation for the staff of the Railway Mail
Service at Howrah Station. 576-77.
Withdrawal of Provident Fund benefit for apprentices on the
Bengal Nagpur Railway. 519
Question (Supplementary) re passports for persons leaving India.
513-15.
Resolution re—
Expenditure on roads. 1497.
Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1506-07.
MITTRA, BABU KAMAKHYA CHARAN—
Question ¢ appointment of as Foreman Printer of the Gov-
ernment of India Press, Aligarh. 821.
MODY, MR. H. P.—
Heavy Chemical Industry (Protection) Bill—
Motion to consider. T723-24.
Motion to insert a new clause as clause 4. 732-33.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Seleet Committee. 126-34
Indian Press Bill—
Motions to refer to Select Committee and to eirculate. 545-47.
Question (Supplementary) re transfer of control of the Civil
Administration of Aden from the Government of Bombay to
the Government of India. 690-92.
Resolution re Exchange, Gold Reserves and the Supplementary
" Tinance Bill. 1065-72- 1083.
Statement by the Honourable Sir George Schuster on the fi ial
position. 714, 1033, 1036.
MODY SYSTEM—
Question re adoption of the —— of Railway ticket checking. 81.

. MOGHALPURA—

Question re officiating promotion of Mr. 8. R. Woodmore at the ——
Railway workshops. 489. 2

rieal Sehools by the Bengal Nagpur
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MOMBASA— ]
Question re residential segregation in ——. 16-17.

MONEY LENDING—
Resolution re control of

MONEY ORDERS—

and rates of interest. 652-63, 826-55.

Question re rates for sterling post office 1124-25.
MONKEYS—
Question re—
Export of —— from India. 702-04, 780-81.
Exportation of —— and birds to America. 505.

MONTGOMERY, MR. H.—

Code of Criminal Procedure (Amendment) Bill—(Amendment of
Section 144)—

Motion to refer to Select Committee. 462, 464-65.
MONUMENTS PRESERVATION (AMENDMENT) BILL—

See ‘‘ Ancient ——— *’ under “* Bill(s) .
MOORE, MR. ARTHUR—
Appointment of —— to the Committee on Petitions. 60.

Election of to the Advisory Publicity Committee. 1408.
Expressions of regret by —— on the deaths of—
Mr. Alexander, Mr. Shahani and U Tok Kyi. 57-58.
Mr. K. C. Roy. 73.
Foreign Relations Bill—
Motions to consider and to eiveulate. 964.
Indian Finance (Supplementary and Extending) Bill—
Motion for leave to introduce. 1267-68.
Indian Press Bill—
Motions to refer to Select Committee and to cirewlate. 316-22,
329, 331, 332.
Indian Press ( Emergeney Powers) Bill—
Motion to pass. 1475-76, 1478, 1485,

Motion for adjournment re shooting of detenus at the Hijli Deten-
tion Camp. 747, 754-55.

Nomination of —— to the Panel of Chairmen. 60,

Point of order raised by —— whether an Honourable Member is in
order in saying that another Member has taken a *‘ mean ad-
vantage ", 1472,

Point of order whether a reference to the Indian Finance (Supple-
mentary and Extending) Bill is in order in 4 Resolution on the

Financial statement made by the Honourable the Finance
Member. 1057.

Question (Supplementary) re—
Articles in the Statesman about Kashmir. 990-91,
Export of gold from India. 1468,
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MOORE, MR. ARTHUR~-contd.

Resolution re—

Agricultural distress. 234.

Exchange, Gold Reserves and the Supplementary Finanee Bill.
»  1080-83, 1085.

High Courts. 627.

Powers of the Governor General under the new Constitution.
6560-51,

Statement by the Honourable Sir George Schuster on the financial
position. 714, 1033, 1034,
MORAL AND MATERIAL PROGRESS REPORT—
Question re preparation of the —— of India. 386-87.
MORATORIUM—
Question re—
Benefit secured by India under the Hoover —. 165.
Effect of the debts —— and causes of present depression. 903.
MORGAN, MR, G.—
Rlection of —— as Member to the Standing Committee for the De-
partment of Industries and Labour, 618.
Question re—
Alternative procedure to guestions. 1195-96.
Cost of Royal Commissions and Commissions, 504.
Possibility of reductions of pay and pensions of Government
servants.—02-03
Question (Supplementary) re—
Deferred rebates system of British Shipping Companies. 579.
Reduetion of freight on wheat from the Punjab to Caleutta. 287.

MOTION FOR ADJOURNMENT—
See *“ Adjournment .

|
MOTOR CAR(S)— : B

Question re—
005{205 haulage of —— of Members of the Central Legislature.
612,

Pu{-c(l)mse by postal officials of from motor mail eontractors.
105.

Travelling allowance and haulage of —— of Members of the
Central Legislature. 612,

MOTOR MATL

Question ré —— mileage of the Delhi Post Office. 984,
MOTOR MAIL CONTRACTOR(S)—

See * Contractor(s) *’.

Resolution re control of money lending and ratés of interest. 661.°
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MOTOR MATL SERVICES—
See ©“ Mail Service(s) . ‘
MOTOR VEHICLES—
Question re regulation of —— in Ajmer-Merwara. 392-93.
MOVE—
Question re—
—— to and from Simla. 897,
to Simla. 406.
Provision of increased intermediate class accommodation tor the
from Simla to Delhi. 1194.
¢ MUALLIMS ""—
Question re proposed licensing of ——. 106.
MUAZZAM SAHIB BAHADUR, MR. MUHAMMAD—
Foreign Relations Bill—
Motions to eonsider and to cireulate. 970-71.
Motion to refer to Seleect Committee. 973.
Indian Press (Emergenecy Powers) Bill—
Motions to consider and to cireulate. 1300-01. |
Motion for adjournment re shooting of detenus at the Hijli Deten-
tion Camp. T758-59.
Question re—

Allegations against an Executive Engincer of the Public Works
Department, Delhi. 1133,

Alleged sale of coal from the Power House in New Delhi. 1134

Appointment of Babu Kamakhya Charan Mittra as Foreman
Printer of the Government of India Press, Aligarh. 821.

Appointments in the office of the Indian Research Fund Associa-
tion. 1198-9.

Clerical establishments of Government of India Departments.

Confirmation of temporary employees in the Railway Board.
1193.

. Grant to the Indian Rescarch Fund Association. 1197-98. |
Grievances of Salt Department Officers. 819.

Maintenance of electric installation and road lighting in Old
Delhi. 1134.

Muslim ecandidates for Government service. 821-92.

Partnership in an electrical firm of the Executive Engineer, VII ‘
Project Division, New Delhi. 1134.

Permanent appointment of temporary qualified clerks. 824.

Power House Superintendents in New Delhi, 1134.

Private press owned by the Foreman Printer of the Government
of India Press, Aligarh. 820.

Promotion of Muslims in Government service. 823-24.
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MUAZZAM SAHIB BAHADUR, MR. MUHAMMAD-—contd.

Question re—contd.
Quantity of electrical goods booked and used for the general
post office, Kashmere, Gate, Delhi. 1134
Recruitment of Muslims to Government Departments. 822-23.
Representation of communities in the office of the Executive
Engineer, VII Division, New Delhi. 1134.
Retrenchment of grant and staff of the Indian Research Fund
Assbeiation. 1198,
Retrenchment of Muslim employecs of the Government of India
Press, Aligarh. 521.
Qélection of officers for the Salt Department on its separation
from the Excise Department. 818.
Staff of the Indian Research Fund Association. 1198.
Transfer of Dr. Deish, Assistant Surgeon, Combincd Iospital,
New Delhi. 1133.
MUHAMMADAN (8)—
Question re—
Appointment of a—— in the Establishment section of the Home
Department. 479-80.
Confirmation of temporary employees in the Government of
India and Attached Offices. 479.
Casualties among Hindus and —— in the recent disorders in Dera
Tsmail Khan. 596.
Employment of ¢lerks in the Engineering Branch of the
Posts and Telegraphs Department. 290.

Hindu and —— reserve clerks in the Calcutta General Post
Office. 988.
Hindu and —— teachers appointed and dismissed on the recom-

mendation of the Distriet Inspector of Sehools, Delhi.  602.
Nl;xil(‘;)grs of Hindu and teachers employed in schools in Delhi.
Represenation of Shia —— at the Round Table Conference. 523.
See also * Muslim(s) >’ and ““ Mussalman(s) 7.
MUHAMMADAN EDUCATIONAL INSTITUTIONS—
Question re recognition of —— and appointment of Muhammadan
teachers in Delhi. 602-03. C
MUJUMDAR, SARDAR, G. N.—
' Question re—
In%gtlduction of a new Government Provident Fund Scheme.

Report of the Tndian Sandhurst Committee. 693.
chgzx;rsn of the Pensions Rules of inferior Government servants.
- Supersession in the Bombay Currency Office. 693-94.
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MULLINGAR ESTATE—
Question re infectious diseases in the —— at Mussoorie. 580-81
MULTAN—
Question #e—
Allegations made against Mr. Smith, Divisional Rleetrician,
North Western Railway, —— 768,
Allegations of corruption against Mr. Smith, Divisional Electri
cian, North Western Railway, —— 612-13,
MUNICIPALITY (1ES)—
Question re—
Representation of Hindus, Muslims and Sikhs on the Peshawar

159-64.
Representation of Sikhs and Hindus on the Peshawar —— Com
mittee, 587-88.
MURDERS—
Question re ~—— of Government servants during the last five years
1185.

MURTUZA SAHEB BAHADUR, MAULVI SAYYAD—
Foreign Relations Bill—
Motions to consider and to circulate. 967-68.
Motion to refer to Seleot Committee, 973.
Question re—

Abolition of the post of Assistant Superintendent of Education
Ajmer-Merwara. 1135-36.

Allegations of communal bias against a Hindu clerk in the office
of the Public Service Commission. 1005.

Admission of Railway Mail Serviee clerks to the Accountants
examination. 1399,

Admission of Railway Mail Service clerks to the seleation grade
examination. 1400,

Appointment of a Muslim as Assistant Commissioner of Income:
tax in the Punjab. 1003, 1004.

Appointment of clerks in the office of the Development Commis:
sioner of the North West Frontier Province. 1149-50.

Ap%gintment of Muslims as Superintendents in certain offices.

Appointment of Muslims to the Ineome-tax Department in the
Punjab. 1004,

Appgl(;l.?;ent of Muslims to the Military Accounts Department.
11

Audit Schemes. 1149.

Creation of an additional selection grade post in each Railway
Mail Service Division. 1400. X

Inspeetion of schools in AJmer Merwara. 1136-49.

Paucity of Muslim clerks in offices of the Central Government.
999-1000.
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MURTUZA SAHEB BAHADUR, MAULVI SAYYAD—contd.
Question re—contd.

Paucity of Muslims in the Army Department. 1000.

Reeruitment of Muslims to Army and Royal Air Force Head-
quarters Offices. 1000-01.

Recruitment of Muslims to Government of India Offices. 1001-03.

Reeruitment in the office of the RoyaP Air Forée on the eve of
moving to Delhi. 1129.

Review of communal inequalities in the North West Frontier
Provinee. 1150.

Supersession or certain clerks in the Income-tax Commissioner’s
Office, Punjab. 1004.

‘Working hours in the Secretariat. 1135.

WUSEUM—
Question re appointment of Superintendent, Archmological section
. Indian 1005,

MUSLIM (8)—

Motion to reduce Demand for Supplementary Grant for ——
* Expenditure in England—Secretary of State for India’’
re non-representation of Nationalist —— in the Round Table
Conference. 1493-96. il

Question re— 2

Activities of British Indian Muslims in c¢onnection with the
Kashmir State. 401.

Alleged persecution of —— in the Tanganyika. 422,
Appointment of a Bengali —— to the Executive Council of the
Governor General. 516.
Appointment of a —— as Assistant Commissioner of Income-tax
in the Punjab. 1003, 1004
| Appointment of a —— as Assistant Director General of Posts and
| Telegraphs. 919.
| Appointment of —— as Accountants and Auditors in Audit and

Accounts Department. 289.

Appointment of as Accountants in the State Railway
Accounts Department. 289.

Appointment of as Income-tax Officers. 297-98.

Appointment of — as Superintendents in certain offices. 979.

Appointment of —— in the Accounts branches of certain post
offices. 1382.

Appointment of —— in the Accounts Offices. 811-12.

Appointment of —— in the Currency Office, Lahore. 497.

Appointment of in the Delhi General Post Office. 801.

Appointment of —— in the Indian Army Ordnance Corps.
1105-06.
L295LAD
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MUSLIM(S)—conid.
Question re—conid.
Appointment of —— in the Peshawar General Post Office.
1381-82.
Appointment of in the Railway Acecounts offices. 386.

Appointment of in the Railway services. 987

Appointment of % in the Simla Genéral Post Offiee 137,
1378.79.

Appointment of

on the Staticn Staff at Roorkee. 100.

Appointment of —— teachers in Delhi. 1108.

Appointment of —— to the Government Depariments in the
North West Frontier Provinee. 1006

Appointment of —— to the Incometax Department in the
Punjab. 1004.

Appointment of to the Military Aceounts Department
80910, 1150-52. :

Appointment of —— to the office of the Deputy Aecountant
General. Posts and Telegraphs, Delhi. 1383,

Bengal and other —— appointed in Government serviees. 517.

Coneession granted to —— during the Ramzan. 796.

Discharge of —— from the North Western Railway Aceounts
office. 180-81.

Digslurge of —— workmen from the North Western Railway.

Dismissal of —— in the United Provinces Postal Circle. 815.

Employment of frontier —— in Aeccount and Audit Offices at
Peshawar. 581-82.

Employment of —— in the lower Sind and Persian Gulf Postal
Division. 793.

Employment of —— in the Postal Department. 800.

Employment of —— in the Survey of India. 43233

Fixation by statute of pereentage of — - vepresentation in Gov-

ernment services.
H“’l‘;? of work of — —clerks in the Karachi General Post Office.

— agitation against the Kashmir State. 991.99.
—— and non-Brahmin appointments in the Central Postal
_Circle. 993.

~—— candidates for Government service. $21-22.

—— clerks and sub-postmasters employed the M Coast
_ and the Persian Gulf. 792 Foc.m. Sor. M

5 employed in the Railway Mail Service, Sind and Baluchistan
——’-’wﬁon in eerfain Gov Indi i
e~ e ernment of India o&m in
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MUSLIM (S)—contd. EELE T
Question re—contd. vitesal

—— representation in Pay and Aeceounts and Audit offices in the
North West Frontier Provinee. 298:99 40802, 1000.

—— population of Bengal and the Punjab. 56.

—— Rajput population of each province. 926-27.

Non-appointment of to the Railway Mail Serviee in the Sind
and Baluchistan Cirele. 793,

Number of —— clerks and head clerks in eertain Postal Divi-
sions. 798,
Number of elerks, ete, in certain Postal Cireles. = 800.

Number of — — employed in the lower Sind and Persian Gulf

; Postal Division. 792.
Number of Sahiti Hindus and
and Persian Gulf Postal Division.
Number of Hindn and —— schools in Delhi. 1108

employed in the lower Sind
793.

“z' Paueity of clerks in offices of the Central Government.
999-1000.
Paueity of —— in Army Department. 1000.
Paueity of —— in Government serviees in the North West
Frontier Provinee. 1381
Prometion of in Government service. 523-24.
Recruitment and promotion of —— in the Secretariat and
Attached offiecs. 112931
Recruitment of —— in the Bengal and Assam . Postal Circle.
796.
Recruitment of - in the Sind and Baluchistan Postal Cirele.
.7 795.
8 Recruitment of to Army and Royal Air Force Headquarters
offices. 1000-01. ;
Recruitment of —— to Government Departments. 822-23.
Recruitment of —— to Government of India offices, 1
i Bephwménto!ﬂmduby—' certain appointments in
» . Budwny Mail Serviee, Delhi. 1382-83. ™
y Representation of Hindus, —— and  Sikhs on the Peshawar

Municipality. 159-64.

, tation of —— in the dect:ieubnnd:oftb
: %eltm Railway. 17879. > N

Represen n of —— in the Government Departm,
North Vest Frontier Province. 298, 408. e,

‘ Representation of — - in the Government scrvices, 51516,
B 52 wucf ~e in ﬂu Postal and Railway m M“'

£ mmnunmd-“mmumwuumm", 385.86,
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MUSLIM (8)—concld. #

Question re—contd.

Retrenchment of
Press, Aligarh. 821. 3

Safeguarding of —— interests in Accounts and Audit Offices in
the North West Frontier Province. 383.

Safeguarding of —— interests on the amalgamation of Audit and
Accounts offices in the North West Frontier Province. 1006,
1007.

Safegnarding the interests of Frontier in Pay and Accounts
and Audit offices in the North West Frontier Province. 409.

employees of the Government of India

Safeguarding the interests of —— in clerical staff of Goyernment
of India offices. 1109.
Safeguarding the interests of —— in reduetions of clerks in

Frontier Civil Accounts and Audit offices. 408.
Safeguarding the interest of in retrenchment in the Indian
Army Ordnance Corps. 1106.

Statement laid on the table by Mr. A. A. L. Parsons re recruitment
of on the North Western Railway. 60-61.

See also * Muhammadan(s) *’ and ‘‘ Mussalman(s) .
MUSLIM OUTLOOK—
Question r¢ articles in the ——~ about Kashmir. 989-90.
MUSLIM RAJPUTS—
Question re—
— in British Indian Army. 427.

Non-recruitment to the Army of —— from the United Provinces.
428,
Recruitment of to the Air Service and the Royal Indian
Marine, 428.
MUSLIM UNIVERSITY (AMENDMENT) BILL—
See *“ Aligarh —— '’ under ““ Bill(s) .
MUSSALMAN(S)—
Motion to reduce Demand for Supplementary Grant for—‘ Mis-
cellaneous *” re inadequate representation of —— in the Federal

Structure and Minority Committees and the Round Table
Conference. 1241-43.

Question re—

——— ‘employees in the District Traffic Superintendent’s office,
=Dinapore. 920.

—— employees on the East Indian Railway. 921.
—— station masters on the East Indian Railway. 921.

Paucity of —— in the Auditor General’s Department. 918.
R/ec%'mtment of —— to the Military Accounts Department. 84-85.
Regiments admitting —— from the United Provineces. 83.

. Bee also “ Mnh.ammadan(s) " and ‘‘ Muslim(s) .
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MUSSOORIE—
Question ye—
Cl};l;)t;ilmmt of holidays in the office of the Survey of Tndia, —

I;:ectious diseases in the Mullingar Estate at —— 980-81.
: moval of the Survey of India Office from ——. 580.
Tuberculosis cases at ‘‘ Ivan Ho > in ——. 581
N
NAGPUR—

Question re¢ trains from Amraoti to —— 927-28.
NAIDU, RAO BAHADUR G. NARASIMHA—
Question re lengthy retention of ‘the post of Superintendent of Post
Offices, Madras Cirele, by — 154-55.

NASTIK—
Question re removal of telegraph
telegraph office.” 886.

NATION-BUILDING SERVICES—
of the North West Frontier Province. 412.

wires from the Deolali‘to the —

Question re
NATIONAL HEALTH INSURANCE—
See ‘ Insurance "’.
NATIONALIST MUSLIMS—
See “* Muslim(s) .
NAVAL ARMAMENT (AMENDMENT) BILL—
See ‘¢ Indian —— ' under * Bill(s) "
NAVIGATION COMPANY, BHARAT STEAM—
Question re Government help for the —. 421-22.
NAZIM, NAWAB—
Question re gifts, Wakfs, ete., granted by the last —— of Bengal
and Bihar and Orissa. 579. ¢ |
NEHRU, PANDIT JAWAHARLAL— :
Question re complaint by —— against tampering with his letters |
in the Post Office. 167. |
NEOGY, MR. K. C— 4
l
l

Question re—
Abolition of the post of Public Health Commissioner’ with the
Government of India. 567-68. .
Appointment of Mr. Bovenschen to the Army Retrenehment Sub- |
Committee. 396. I
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NEOGY, MR. K. C.—contd.

Question re—contd.

Attendance of the Public Health Commissioner with the Govern-
ment of India at Conferences outside India. 568.

Conference on the Indian question in South Africa. 395.

Constitution of the Governing Body of the Indian Research Fund
Association. 568-69.

Frequent change of Director of the Haffkine Tnstitute, Bombay.
569-70.

Move to and from Simla. 397.

National Health Insurance scheme for India. 567.

Utilisation of the thermal springs in India. 567.

NEPAL—

Question re smuggling of opium from —— into Bihar and Orissa.

NEW DELHI—

Question re—

Alleged sale of coal from the power house, 1134,

Allotment of quarters in 924-25.

Appointment of a Land and Development Officer in the Public
Works Department, ——. 1404-05.

Bungalows for the Managing staff of the Government of India
Press, 1406.

Charge for excess water at Government quarters in Simla and

Dhobi ghats provided for Press employees in 1405.
Fraud in the Central Public Works Horticultural Division, —.
999.

Introduction of water meter cards in Simla and 975.
Lack of educational and medical facilities for Press employees in

Lack of educational facilities for the children of Press employees
dn ——. 1403. :
Lack of medical facilities for Press employées in 1402-03.

Partnership in an eleetrical firm of the Executive Engineer, VII
Project Division,

Plan of quarters provided for Press employees in ——. 1406-07.
Power House Superintendents in ——. 1134.

Quarters allotted to Press employees in 1403-04.

Quarters provided for Press employees in ———. 1405-06.

Be;lt7free accommodation for staff of attached offices in ——.

Representation of communities in the officé of the Executive En-
gineer, VII Division, ——. 1134-35.
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| NEW DELHI—contd.
Question re—contd.
Storage of fodder for cattle on the roofs of the lavatories of Indian

| clerks’ quarters in ——. 975-76.
i Transfer 101£33Dr, Deish, Assistant Surgeon,  Combined Hospital,
] NEWSPAPER(S)—
Question re—
Banning of certain —— from Kathiawar State. 1111
Comment in a —— on a pending case by an Honorary Magistrate.
1186-87.

New rule for payment of two annas on value payable parcels and
registered ——. 438.
—— utilised by the Bast Indian Railway for the publication of
notices and advertisements. 572.
NON-BRAHMIN(S)—
Question re Muslim and —— appointments in the Central Postal
Cirele. 993.
NON-INDIAN(S)—
See ** Indian(s) *".
NORTH WESTERN RATLWAY—
See “‘ Railway(s)
NORTH-WEST FRONTIER PROVINCE—

Question re—
Aection taken against volunteers of the Afghan Youth League or
the Khudai Khidmatgars in the ——. 13-14.

Appointment of a Development Commissioner for the —. 404
05.
‘Appointment of Agricultural Demonstrators in the ——.  403.

Appointment of clerks in the office of the Development Commis-
sioner of the —. 1149-50.
Appointment of Muslims to Government Departments in the
1006.

British and Indian Political Agents and Deputy Commissioners

in the ——. 402

Candidates from the —— sent to the Agriculture College, Lyall-
pur. i

Constitution of elected Cantonmient Boards in the ——. 416-17.

and Sind and deeision

Frontier Regulations in force in the
of cases by jirgas. 98-99.

Gazetted officers in the ——. 402.

Inquiries in Bardoli and the ——. 977.

M;glsim representation in Government Departments in the —.

T —
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NORTH-WEST FRONTIER PROVINCE—contd.

Question re—contd.
Muslim representation in Pay and Accounts and Audit Offices i
the ——. 298-99, 408-09, 1006.
Nation-building services of the ——. 412.
Paucity of Muslims in Government services in the —. 1381.
Persons killed and wounded in the riot in the Bannu distric,
1153.

Preponderance of Hindus in appointments in the —— Sind and,
Baluchistan. 1381.

Prohibition of a drama in the ——. 9-10.

Refusal of permission to Maulanas Muhammad Ishaq and
Muhammad Irfan to enter the —. 12.

Representation of Muslims in Government Departments in the

408.

Retrenchment in the —— Accounts Offices. 1007.

Review of communal inequalities in the 1150.

Riots in the ——. 609.

Safeguardmg of Muslim interests in Accounts and Audit Offices
in the ——. 383.

Safeguarding of Muslim interests on the anmialgamation of Audit
and Accounts Offices in the 1006, 1007

Safeguarding the interests of Frontier Muslims in Pay and
Accounts and Audit Offices in the —— 409.

Statement laid on the Table by Mr. E. B. Howell, r¢ riots in the

NOTARIES PUBLIC—
Question re functions of —— in the mofussil. 412-13.
NOTICE(S)—

Question re newspapers utilised by the East Indian Railway for the
publication of and advertisements. 572,

NOWSHERA—
Question re—

Issue of a distress warrant against Bishembhar Dags in ——
cantonment. 803.

Resumption of certain bungalows in —— cantonment, 605-06.

(4]

OATH OF OFFICE—
Aziznddin Ahmad Bilgrami, Qazi. 1.
Brooke-Elliott, Mr. C. 1.
Chinoy, Mr. Rahimtoola, M. 151,
DeSouza, Dr. F. X. 1. 1
Dyer, Mr. J. F. 1. ¥
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OATH OF OFFICE-—conid.

Griffiths, Mr. G. I 1.

Knight, Mr. H. F. 1
Lalchand, Honorary Captain Rao Bahadur Chaudhuri. 255.
Lalchand Navalrai, Mr. 1.
Lall, Mr. 8. 1.

Leach, Mr. F. B. 1.

Patil, Rao Bahadur B. L. 655.
Rama Rao, Rai Bahadur U. 1.
Ramechandra, Mr. 1273.

Row, Mr, K. Sanjiva. 1.

Roy, Mr. 8. N. 1.

Tait, Mr. John. 1.

Todd, Mr. A. H. A. 1.

OBSERVATORY—
Quest%)osn re fuel allowance for the Kodaikanal —— Post Office.
708.
OFFICE BEARERS—
Question re transfer to remote stations of :—— of the Calicut Branch
Postal Union. 426.
OFFICER(8)—
Question re—
Abolition of leave reserve —— in the Meteorological Department.
589, 590.
Alleged = favouritism of Anglo-Indian —— and subordinates on

the North Western Railway. 677.
Appointment of a superannuated as Secretary of the Raj
putana Board of Seeondary Education. 1188.
A%g%intment of Indian Medical Service —— by nomination.
Appointment of Indian
Appointment of Magistrates and Judieial
from a major provinee. 511-12.

as adjutants. 522-23.
in Ajmer-Merwara

App(éintment of — — to the Indian Medical Research Department.

526.

Appointment of Sikh gazetted to the North Western Rail-
way. 585.

Casnal leave for —— and clerks of the North Western Railway-
1163-64. )

Difference in pay of Local Traffic Service. 680-81.

Gazetted in the North-West Frontier Province. 402.
Indian in the Wireless Branch. 1155.

Non-transfer of Judicial —— from Ajmer-Merwara. 510.
—— and clerks’ grades on the North Western Railway. 491.
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OFFICER(S)—contd.
Question re—contd.

—— of the Indian Broadcasting Company maintained by Govern-

ment. 706

Pay and allowances of Indian Civil Service 930-31.

Pay of —— and staff of the Posts and Telegraphs Department.
709-10.

Promotion of ministerial —— in Ajmer-Merwara to be Magistrates
and Judicial 510-11.

Railway —— discharged and re-appointed. 773.

Reduction in number of class I —— of the Survey of India, 997,

Reduction of salaries of superior
Research papers published by
logical Department. 611,

Reservation of specific posts in the Indian Medical Serviee for
521.

611,
and assistants of the Meteoro-

European
Salaries of local traffic service ——. 676.
Terms of retirement of temporary —— of the Indian Medical

Service. 528-29.
‘OFFICER ON SPECIAL DUTY—

Question re duties of an —— in the Army Department. 924.
‘OFFICER SUPERVISOR(S)—
See  Supervisor(s) .

OFFICIAL(S)—
Question re—
Indebtedness of —— iu the General Post Office, Madras. 914
Rents charged at Longwood Hotel for Government —— and Mem-
bers of the Central Tegislature, 614,
Retrenchment of high — 88,

O’LOUGHLIN, Mg. J. C—
Question re charges against
OPIUM—

Question re smuggling of —— from Nepal into Bihar and Orissa
15-16.

ORDINANCE(S)—
Question re—
Powers of the Privy Couneil in respect of
the Governor General in Couneil. 105.06.
Sedition in Fiji. 424,
ORDNANCE CORPS— .
Question re—
Appointment of Muslims in the Indian Army 1105-06.
Safeguarding the interests of Muslims in retrenchment in the

dian Army 1106.

, Postmaster, Delhi. 984,

promulgated by
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- ORISSA—

¢ Motion to reduece Demand for Supplementary Grant for ‘‘ Miscel-
laneous ’” re non-representation of —— at the Round Table Con-

ference.  1234-37.
Question re delegates to the Round Table Conference from Bihar

and , 1126-27.
ORIYA(S)—
Question re appointment of —— in the Government of India Seec-

retariat and Attached Offices. 1116.
ORIYA SPEAKING TRACTS—
Question re reports from certain Provineial Governments on finance
and population of 3
OUDH AND ROHILKHAND RAILWAY—
See ‘‘ Railway(s) .
- OVERSEAS PAY—
Question re expenditure on
and passages. 108.
OVERSEER(8)—
Question re leave granted to an —— at the Government of India
~Press, Caleutta. 1171.

, exchange compensation allowance

! 4

PACKERS—
Question re postmen and —— employed at the Rawalpindi Post
Office. 683.
PACT—
Question re eorrespondence relating to breaches of the
‘ Congress. 592.
| PANDTAN, Mr. B. RAJARAM—
Resolution re Rebellion in Burma. 855-58, 862, 863, 864.
PANEL OF CHAIRMEN—
Nomination of the —— and appeintment of the Committee on Peti-
tions. 60.
PARCEL(S)—
" Question re—
Enhanced cost of envelopes and postal rates. 438.
New rule for payment of two annas on V. P. —— and registered
newspapers. 438.
PARIS—
’ Question 7¢ conference at —— on the silver question. 997.
PARMA NAND, BHAT—
5 _ Motion for adjournment re riots at Dera Ismail Khan and at
7 Chittagong.  615-16.

with the

e o e
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PARMA NAND, BHAI—contd.

, !

Question re—

Abolition of the separation allowanee of the Government of India
Secretariat staff.

Appointment of Hindus as Deputy Postmaster General and
Superintendents of Post Offices. 1173-74.

Appointment of Hindus in the office of the Superintendent of
Education, Delhi. 601-02.

Appointment of non-Hindus in Railway Accounts Departments.
905-07.

Appointments to Accounts Department of the Hast Iidian Rail-
way. 50. i

Casualties among Hindus and Muhammadans in the recent dis-
orders in Dera Ismail Khan. 596.

Communal representation in the North Western Railway 'Accounts
Department. 50-51.

Communities affected in reductions made in the Forest: Researeh
Institute and the Survey of India Department at Dehra Daun.
685-86.

Conveyance allowance granted to the staff of the Government of
India Secretariat at Delhi. 985-86.

Delhi Text Book Committee. = 601.

Examination for lower paid staff of railways. 1201.

Feared dumping of American cotton into India. 597.

Hindu and Muhammadan teachers appointed and dismissed on
thc; recommendation of the Distriet Inspector of Sehools, Delhi.
602.

Inter%retation of a Railway provident fund and gratuity rules.

2!

Life sentences awarded to Pandit Jagat Ram and Bhai Jawala
Singh. 49-50.

Overworked railway staff at Bhatni station on the Bengal and
North Western Railway. 1199-1200.

Passports for persons leaving India. 513-14.

Pay and allowances of 1. C. S. Officers. 986-87.

Pay of Indian guards on the North Western Railway. 1200-01.

Privileges of employees of Bengal and North Western Railway
Workshops. 1200.

Provision of a children’s ward in the Peshawar hospital in
memory of the children of Sardar Ganga Singh. 685.

Provision of a post office near the Tatanagar Foundry. 1201.

Quarters of the boarding house at the Government High Schook
Delhi. 603.

Recognition of Muhammadan educational institutions and ap-
pointment of Muhammadan teachers in Delhi. 602-03.

Recruitment for the Postal Service in the Madras Presideney-
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PARMA NAND, BHAI—concld. 1
Question re—contd.
Reduection of Dushera holidays in the Army Headquarters oﬁees
515.
Release of S. Dhanna Singh, a prisoner of Lyallpur. 925.
Restoration of property lost in the Akbarpura dacoity. 685.
Retrenchment of temporary railway engineers. 50.
Transfer of the Distriet Inspeetor of Schools, Delhi. 602.
Unemployment in India. 592.
Resolution re Civil Court decrees and proceedings against agricul-
turists. 212-13.

PARSONS, Mr. A. A. L—

Statement laid on the Table by —— re recruitment of Mllslll!h on
the North Western leway 60-61.
PASS(ES)—
Question re—
Change of rules for metal — —. 678-79.
Christmas holiday foreign line —— limited to Anglo-Indians and
Europeans. 492-93.
Intermediate and seeond class North Western Railway —— to
Puri. 489
Metal railway —— lost or misused. 677-78.
Railway for retired servants of the Oudh and Rohilkhand
Railway. 84.
PASS RULES—
| Question re definition of *‘ Family ”’ in the North Western Rail-
way 678.
PASSAGE(S)—
Question re—
Expe;diture olx(l)soverseas pay, exchange compensation allowance
and —. 3

—— of Round Table Conference delegates, ete. 867-68.

- PASSAGE ALLOWANCE—
See ““ Allowanee .

PASSAGE MONEY—
‘ Question re refund of Haj pilgrim ——. 503-04.

PASSENGER(S)—

Question re—
Abolition of the post of female attendant for third class
Dacea Railway Station. 100.
Deterioration of —— carriages on the Fast Indian Railway. ® 573.
«+:Inconvenient use made of the sheds and platforms at Burhan-
pur railway station. 107. ; i

at

R st b T L
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PASSENGER(S)—contd.
Question re—contd.

! Lack of a shed and other facilities for
station. 580.

at Jhansi railway

Lack of facilities for —— on certain platforms at the Chittagong
railway station. 100. 3
Prevention by crew staff of -—— from boarding trains. 1385.
Storage of dry fish and hides on the —— platform at Burhanpur
railway station. 108.
Treatment of intermediate class —— at Hardwar railway station.
996.
PASSPORT(8)—
Question re—
Holders of Afghan -—— refused permission to enter India. 47.

—— for Afghanistan granted to Indians. 47.
—— for persons leaving India. 513-15.
Refusal of a to England to the Chief Reporter of the
Hindustan Times. 25-26.
PATIL, RAO BAHADUR B. L.—

Motion to reduce Demand for Supplementary Grant for ‘¢ Miscel-
laneous *’ re representation of non-Brahmins and Bombay Kar-
natak at the Round Table Conference and the Minorities Sub-
Committee. 1246-47, 1248-49.

Oath of Office. 665.

Question re—
Employment of coolies on the Great Indian Peninsula Railway.
1401-02.
Enhanced cost of envelopes and parcel postal rates. 438.
Formation of a ‘“ Karnatak Province ’. 4837.

Income-tax appeals. 438.

New rule for payment of two annas on V. P. parcels and re-
gistered newspapers. 438.

Non-inclusion of Kanarese in the languages preseribed for the
Indian Civil Service Examination. 1402

Populations, revenue, ete., of certain Kanarese-Speaking Distriets.
436-37.

Reversion of Mr. N, A. Dalvi from the post of accountant, Dhar-
war Head Post Office. 53-54.

Selection of a representation from the Karnatak for the Round
Table Conference. 438.

Unification of the Kanarese-Speaking Distriets of Madras and
Bombay Presidencies. 436, 437-38.

PATNA—
Question re—

Delay in opening of third class booking office at —— Jjunetion
railway station. 23-24.
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PATNA—contd.
Question re—contd.

Sale and detection of used railway tickets at Gaya and ——.
1384-85.

PATUNGA—
Question re—

Cost of the dredgers ‘‘ Karnafuli ”’ and ——. 105.

Railway to —— Point and the cost of the aerodrome there.
104-05. .

PAY—
Question re—

Abollition of separation allowance and fixation of minimum ——.
1190.

Difference in —— of Indian, European and Anglo-Indian Mecha-
niecs in the Lillooah Workshops, East Indian Railway. 520.

Difference in of loeal Traffic Service Officers. 680-81.

Diserimination in between the Secretariat and attached and
subordinate offices. 1115.

Monthly and daily rates of
Aravankadu. 936.

—— and allowances in the office of the Central Board of Revenue.
1114.

—— and allowances of I. C. S. officers. 930-31, 986-87.

—— and allowances of staff of attached and subordinate offices :
of the Government of India. 1114. &

—— and allowances of staff of the Government of India Secre- .
tariat and attached offices. 1400-01.

—— and allowances of the Indian Civil Service. 1189.

—— and allowaneces of travelling tieket inspectors on the East
Indian Railway. 1395.

——, appointments and dismissals of supervising and operating
staffs of the Bast Indian Railway Press. 1169-70.

—— of aceountants in the office of the Military Aeccountant
General. 931.

—— of European, Anglo-Indian and Indian apprentices of the
Kharagpur workshops. 517.

—— of Indian guards on the North Western Railway. 1200-01.

—— of officers and staff of the Posts and Telegraphs Department.
709-1.

—— of postal clerks. 481.82.

—— of Public Works Department upper subordinates on Indian
State Railways. 482-85. ,

-—— of telegraphists and postal clerks. 263-64.

Possibility of reduetions of and pensions of Government
servants.

at the Cordite Faetory at
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PAY—contd.
Question re—contd.
Promotion and —— of the Personal Assistant to the Army Secre-
tary. 922-23.
Racial diserimination in —— in the Engineering Department of
the Calcutta Port Trust. 594-95.
Scales of —— of apprentices at the Kharagpur workshops. 518.

PAY AND ACCOUNTS OFFICES—
Question re—
Muslim representation in —— and Audit Offices in the North
West Frontier Province. 298-99, 408-09, 1006.
Safeguarding of the interests of Sikhs in
Safeguarding the interests of Frontier Muslims in
Offices in the North West Frontier Province. 409.
PEASANTS—
Question re satisfaction by the Raja of Pisangan of the demands of
15

776.

his ——. 1156-57.
PENSION(S)—
Question re—
Grant of —— to the families of soldiers killed in the Burmese
rebellion. 976.
Military —— granted to residents in the Chittagong Distriet. 4.
Possibility of reductions of pay and —— of Government servants.
502-03.
PENSION RULES—
Question re revision of the —— of inferior Government servants.
694-95.
PEONS—
Question re uniforms of postal and telegraph —— and sorters. 701

PERSIAN GULF—
Question re—

Employment of Muslims in the Lower Sind and Postal Divi-

sion. “793.

Muslim elerks and sub-postmasters employed on the Mekran Coast
and ;792

Number of Muslims employed in the Lower Sind and —— Postal

Division.  792.

Number of Sahiti Hindus and Muslims employed in the Lower Sind
and —— Postal Division. 793.

PERSONAL ASSISTANT—
" 'Question re—

Correspondence dealing with allegations against the

to the
Army Secretary. 923-24. ki
Promotion and pay of the ——— to the Army Secretary. 922-23.

and Audit
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PERSONAL OFFICER-—-
Question re appointment Chief ——, North Western Railway. 488.
PESHAWAR— :
Question re— |
Appointment of Muslims in the —— General Post Office. '1381-82.
Jasualties in the riots of 1930. 404.

Compensation to Sardar Ganga Singh and memorial for his
children at ——. 413-14.

Construction of a Children’s Ward at the Hospital in memory
of the children of Sardar Ganga Singh. 769,

Employment of Frontier Muslims in Acecount and Audit offices at

581-82
Provision of a Children’s Ward in the —— Hospital in memory
of the children of Sardar Ganga Singh. 685,
Representation of Muslims, Hindus and Sikhs, on the —— Muni-
cipality. 159-64.
Representation of Sikhs and Hindus on the —— Municipal Com-

mittee. 587-88.
Shooting of the wife and sons of Sardar Ganga Singh at ——.
158.

PETITIONS—
Nomination of the Panel of Chairmen and appointment of the Com-
mittee on ——. 3
PHAGLI—
Question re—
Allotment of clerks’ quarters at ——, Simla, 1110-11,
Exgeess water rates charged for quarters in ——, Simla. ' 925-26,
75.
Meters attached to clerks’ quarters at ——, Simla. 993,
Tennis court for Government of India clerks at ——. 928,
PIECE-WORKERS—

Question re non-grant of medical leave to temporary —— in the
Government of India Press, Caleutta. 1165.

PILGRIM (S)—
Question re—
Indian to the Hedjaz. 26-27.
Refund of Haj passage money. 503-04.

PIONEER MOTOR TRANSPORT STEAMER COMPANY—

Question re rate war carried out against the —— in Rast Bengal.
391-92.

PISANGAN—

' Question re—
Appointment of an untrained teacher in the Government Second.
_ ary School at. Ajmer-Merwara. 1187.
Complaints against the Istimrardar of ——. 395

AD

Log 5L
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PISANGAN, RAJA OF—

Question re satisfaction by the —— of the demands of his peasants.
1156-57. 8

PLANTATIONS—
Question re treatment of malaria and area of cinchona — . 4944,
PLATFORM(8)—
Question re—
Inconvenient use made of the passenger sheds and —— at Bur-
hanpur railway station. 107.
Lack of facilities for passengers on certain
railway station. 100,
attendance by Railway Mail Service sorters. 887.
Storage of dry fish and hides on the passenger at Burhanpur
railway station. 108.
POINT OF ORDER—

—— raised by Mr. B. Das re procedure for discussion of token
cuts and cuts of larger amounts on the Demand for Supple-
mentary Grants. 1228,

—— raised by Mr. B. Das that he objects under Standing Order
38 to the motion that the Indian Press (Emergency Powers)
Bill be taken into consideration. 1274.

—— raised by Mr. K. Ahmed whether objections can be taken to a
motion, of which two days’ previous notice has been given, and
which is on the agenda and has been allowed by the President.
1245.

raised by Mr. 8. C. Sex that the Bill (the Indian Press Bill)

as introduced in the Assembly has not been published in the
Gazette, and therefore all proceedings taken thereafter, viz., the
' Report of the Seleet Committee, are wltra wires, illegal and
void. 1176-84.

—— raised by the Honourable Sir George Schuster as to how failure
to enquire into the eauses of agricultural ' distress is' related
to the expenses of the Round Table Conference. 1224.

raised by the Honourable Sir George Rainy that as the Supple-

mentary Demand moved by the Finance Member does not con-

tain any provision for the Orissa Boundary Commission, the
question of non-inclusion of a Bengali in that Commission can-

;uz)zsbe discussed under this Demand for Supplementary Grant.

at the Chittagong

raised by the Honourable Sir George Schuster re his objection
to the last paragraph of Mr. R. K. Shanmukham Chetty’s Reso-

Iution re exchanee, gold reserves and the Supplementa:
Finance Bill. 1056, R i

POLICE— g
Ques!;ilon re —— action against.two Indians in Tanganyika. 790-
POLICY— i s
Question re Government ——= in regard to Civil Aviation, 784.
Son g ot dnniags stnislqore?
IE
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POLITICAL AGENTS—

Question re British and Indian —— and Deputy Commissioners in
the North West Frontier Province. 402.

POLITICAL AGITATION— ;
| Question re ve-admission to cantonments of persons expelled on

account of 497-98.

POLITiCAL MEETINGS—

Questicn re attendance by Government servants at ——. 1157,
POLITICAL PRISONERS—

| Question re release of

See also *“ Prisoner(s) .
OONA—

Question re—

Abolition or reduction of the Instrument Section of the Meteorolegi-
cal Office, 589-90.

Grant of special railway freight rates for grains, seeds, ete., from
45,

in the Punjab. 85-86, 282.

Inconveniently early departure of the —— Mail from Bombay. 431-
32

POPULATION—
Question re— .
Muslim of Bengal and the Punjab. 5-6.
-—— of the provinces according to the recent census. 773.
, revenue, etc, of certain Kanarese-speaking districts, 436
7

Reports from certain Provineial Governments on finance and ——
of Oriya-speaking traets. 106.

PORTS —
Question re number of European and Indian —— Commissioners in the
major 1122,
PORT COMMISSIONERS—
I Queasltirm7 re number of European and Indian —— in the major ports.
122.

PORT TRUST—
Question re—
Abolition of the post of the Deputy Chief Engineer, Caleutta —,
595,

Debts of 1122.

Employment of Indians by ——. 105.

Indianisation of superior services in the Engincering Department of
the Caleutta . 593-94, 595.

Insurance with foreign companies of the property of the Madras
65-66.

Racial discrimination in pay in the Engineering Department of
the Calentta ——. 594-95. 3

-« Reduction of Indian Engineers by the Caleutta .. 594,
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PORIS (AMENDMENT) BILL—

g

Se¢ ‘ Tndian ——"" under “‘ Bill(s) .

POST OFFICE(S)—

2%
Question re—

Allegations against the Superintendent of —— Lower Sind and
Persian Gulf Division. 791-92.

Appointment and leave cases dealt with by Hindu elerks in certain

Appointment clerk in the Delhi General 1379-80.
Appointment of Hindus as Deputy Postmasters General - and

Superintendents of 1173-74.
Appointment of Muslims in Simla General ——. 1377, 1378-79.
Appointment of Muslims in the Accounts Branches of certain —--, «
1382.
Appointment of Muslims in the Delhi General ——. §01.
Appointment of Muslims in the Peshawar General ——. 1381-82.

Appointment of postmen in the Delhi General 797-98.
Appointment of two brothers as Head Clerks in the Delhi General
797

Appointments in the Delhi General —— 801.

Complaint by Pandit Jawahar Lal Nehru against tampering with his
letters in . 167.

Complaints against Superintendents of ——. 909,

Correspondence staff in the Delhi General 801.

Communal ecomposition of postal staff in certain ——. 1380-81.

Death of Mr. Mohammad Ibrahim, a elerk in the Delhi ——. 799,
Expenditure for electric charges for the Delhi Civil Lines — .
984. 3

Frauds in 908-09.

Fuel allowance for the Kodaikanal Observatory ——. 708.

Hindu and Muhammadan reserve clerks in the Caleutta ——.
988.

Hours of work of Muslim clerks in the Karachi General ——.
795.

Tndebtedness of officials in the General —— Madras. 914.
Inspectors of —— in the Burma circle, . 1162.

Lengthy retention of the post of Superintendent of ——, Madras
Circle, by Rao Bahadur G. Narasinha Naidu. 154-55.

Motor mail mileage of the Delhi — . 984,

Names and qualifications of certain Inspectors of ——. 1162,

Nominati(ilééor selection grade of candidates in the Delhi General

'an—graniil S;f a holiday for the Ramzan Id at the Karachi General

Non-transfer of certain town Inspectors of — in Rangoon. 1162.
Non-trans;s; of Head Clerks and appointment clerks from certain
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POST OFFICE(S)—contd.

Question re—contd.
Pay of Postmasrer General and Deputy Directors-General of the
—- 258
Pay of Postmasters-General and the senior Deputy Director General
of the ——. 258-59.
Postmen and packers employed at the
Postwala systém at the Kalbadevi

683.
in Bombay. 886-87.

Powers of town Inspectors of ——. 887-88.
Provision of a —— near the Tatanagar Foundry. 1201.
* Provision in the Budget in conneetion with —- cash certificates.
901-02.
Punishment of a clerk in the Madras General =914,
Qualifications of Inspectors of ——. 1161.

- Quantity of electrical goods booked and used for the General —-,
Kashmiri Gate, Delhi. 1134.
Rates for sterling money orders. 1124-25,

. Reeruitment of depressed classes in Madras ——. 994,
Recruitment of depressed classes in 994-95.
{‘Reeruitment of staff in the Quetta Head o and the Bhfuolustnn

Division. 796. s
Reduction of bupermtmdenm of 706-07.
- Robberies in ———in the districts of Chittagong and Daecea 7.
Savings Bank Cash Certificate and Government security work in
194, i

Selection grades posts in the Simla General ——— 1377 <1
Shortage of supervisors posts in and the Railway Mall Serviee.
62.

Syllabus. of examination for Inspectors of ——. 1161-62.

Transfer of the Superintendent of Malabar Division. 426,

Transfer from the Military Department to the Posts and Telegraph
Department of certain

Transfer to another village of rhe (‘hntkhﬂ.nd Sub- ——.  697.

POSTAL ACCOUNTANTS—

See *“ Accountant(s) .

‘POSTAL ADVOCATE-

Question re article in the ——, Delhi. 795,

POSTAL AND RAILWAY MAIL SERVICE-

Question re representation of Muslims in the —— ° 799.800,

POSTAL AND TELEGRAPH PEON(S)—

| .igO,STAL CIRCLE(S)— . ' o
Quest

See ““ Peons ™.

ion re— R TRAOT
Admission to the Lowest Selection Grade Exammatmn of 'j\mi:u
cofficials from, the /Central =——. * 765 "o 0 an anitonn ()

e oK R i 4
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POSTAL CIRCLE (8)~—contd. -
Question re-——contd.
Dismissal of Muslims in the United Provinces . 815.

Muslim and Non-Brahmin appointments in the Central ——. 993.
Number of Muslim clerks, ete., in certain 800.
Recruitment of Muslims in the Bengal and Assam ——, 795,
Recruitment of Muslims in the Sind and Baluchistan ——. 795.

Supermtendents and Postmasters in the Sind and Baluchistan ——,
798.

POSTAL CLERKS—
_‘ See ““ Clerk(s) .
POSTAL DEPARTMENT—
Question re—
Alleged prohibition of the employment of graduates in the ——.

411-12.

Cadres in the —— in Burma. 11383. !

Clerks dealing with appointment and leave cases in the — —.
797

Employment in the —— of the sons of postal employees. 51.

Employment of an ez-conviet in the ——. 918,

Employment of Muslims in the ——.  800.

Procedure for admission to the —— Co-operative Credit Society.

©933-34.

Prometion in the —.  698-99.

POSTAL DIVISION(S)—
Question re—
Allegations of communal bias in the Baluchistan 1380.
Clerks appointed by Mr. Rai in the Aligarh 797.

Communal composition of postal staff in certain 918-19.
Employment of Muslims in the Lower Sind and Persian Gulf ——.
793

Number of Muslim clerks and head elerks in certain 798.
Number of Muslims employed in the Liower Sind and Persian Gulf
792.

Number of Sahiti Hindus and Muslims employed in the Lower Sind
and Persian Gulf 793.

POSTAL EMPLOYEES—
See ‘“ Employees *°.
POSTAL OFFICTALS—

Question re—
Examinations for the promotion of ——. 1158,
Purchase by —— of motor cars from motor mail contractors. 1105. |
POSTAL RATES
Question re enhanced cost of envelopes and paree] ——. 438,
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POSTAL SERVICE—
Question re—
Appointment of Sikhs in the in the Punjab. 682.
Recruitment for the in the Madras Presidency. 804-05.
Retrenchment in the 705.
Safeguarding of the interests of Sikhs in the —— 682-83,
POSTAL SIGNALLER (S)—
See ‘* Signallers >’
POSTAL STAFF—
Question re—
Communal composition of
Communal composition of
919.
House rent and allowances paid to telegraph and ——. 261-62.
Overworked ——.  704-05.

POSTAL SUPERINTENDENTS—
Question re appointment of Indians as —— in the Burma cirele.
1163.

\

in certain post offices. 1380-81.
in certain postal divisions. 918-

POSTAL UNION—

' Question re—
Transfer from Silchar of office bearers of the local 897-98.

Transfer to remote stations of office bearers of the Calicut Branch
26.

See also ** Union(U.) .

POSTMAN(MEN)—

Question re—
Appointment of —— in the Delhi General Post Office. 797-08.

and packers employed at the Rawalpindi Post Office. 683.
POSTMASTER (S)—

Question re—
Appointment of Sikhs as Deputy Postmasters General and ——.
681-82.

Candidates nominated for examination by the ——, Delhi. 814-
815.

Charges against Mr. J. C. O’Loughlin, , Delhi. 984,

Hours of work of the Presidency ——, Madras. 914.

Indebtedness of ——, Delhi. 920.

Muslim elerks and snb— employed on the Mekran Coast and the
Persian Gulf. 792.

Qn%rters of the Deputy Presidency —— in the ‘‘ Arcade Building ™
898-99. x

Superintendents and —— in the Sind and Baluchistan Postal Circle.
798. i e %1 .
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POSTMASTER(S)-GENERAL— ;
Question re—
Abolition of Range offices of Deputy ——. 7-8.

Appointment of Hindus as Deputy —— and Superintendents of post
offices. 1173-74.

Appointment of Sikhs as Deputy —— and Postmasters. 681-82.
Pay of and Deputy Directors General of the Post Office. 258,
Pay of —— and the senior Deputy Director General of the post

office. 258-59.
POSTS AND TELEGRAPHS—
; Question re—
Appointment of a Muslim as Assistant Director General of —.
919,
Appeintment. of Muslims to the; office of - the Deputy Accountant

General, ——, Delhi. 1383.
Duties of the Financial Adviser, ——. 259.

POSTS AND TELEGRAPHS ACCOUNTS ENQUIRY COMMITTEE—
See *‘ Committee(s) .

POSTE AND TELEGRAPHS DEPARTMENT—

" Question re—

Employment of Muhammadan clerks in the Engineering Branch of |
1] 290,

I i

Income and expenditure of the — from Air Mail. 194-96.
Lowest, selection grade examination for the

698.
Necessity for post of Publicity Officer in the ——,  705.06.
Pay of officers and staff of the — 709-10.
The combined offices in ——. 196.97.
Transfer from the Military Department to the —— of certain post
offices. 255, :

POSTS AND TELEGRAPHS OFFICES—
Question re maintained for political purposes. 256.

POSTS AND TELEGRAPHS RETRENCHMENT ADVISORY = COM-
MITTEE—

v
Question re memorandum of the All-India Postal and Railway Mail
Service Union to the 711-12.

POSTS AND TELEGRAPHS RETRENCHMENT SUB-COMMITTEE-—
Question: e witnesses examined by the ; in Bombay. - 709,
POWER HOUSE—
Question re—
Alleged sale of coal from the —— in New. Delhi, 1134,
on the East Indian Railway. 177.
—— Superintendent in New Delhi. 1134,
i s 'Roof_ of the Shanan ——Jogindarnagar.. 684-85. 7
Tenders for roofing of the Shanan ——, Jogindarnagar. ' '683-84.
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| PREMIER-- e
Question re t by the —— regarding finaneial help for

Question re appointment of —— of the Secunderabad Cantonment
Beard.
PRESIDENT, MR.—
Expressions of regret by —— on the deaths of—
Mr. Alexander, Mr. Shahani and U Tok Kyii  59.
Mr. K. C. Roy. 76.

Remarks by that there is no obligation upon Government Members
to answer any question, and the remedy which ‘the mnon-official
Benches have under the Rules and Standing Orders against any
Government Member declining to answer questions which are
legitimate is a vote of censure in the form of an adjournment mo-
tion.

Suspension of Standing Order 38 in respect of the Indian Press
(Emergeney Powers) Bill by —— « 1274.

! See also *“ Ruling(s) .
‘ PREleENCY POSTMASTER—
| Se¢ ““ Postmaster .
PRESS (ES)—
Questica re—
Appointment of Babu Bhawani Charan 'as aceountant in the Govern-
ment of India at Aligarh.  428-29.
Appointment of Babu Kamakhya Charan Mitra as foreman printer

of the Government of India , Aligarh. 821.

Appointment of foreman punters, Government of India ——,

Aligarh. 430-31.

Appointment of Hindus fo the Government of India ——, Simla.

1172-73.

Bungalows for the Managing staff of the Govemment of Tndia ——,

New Delhi. 1406. !

Case of Babu Abinash Chandra Chakravati, a compositor invalided

from the Government of India . Caleutta. 1167,

Dismissal of an inkman in_the Eustern Bengal  Railway ——,
Caleutta. 1168. y
Employment: of relatives of the Head.Clerk. in the Government of

Tudia ..Simla. 1160-61.

Government printing work placed with private ——. 1166, des
Leave granted to an overseer at the Goyernment of India, ——'-,

Caleutta. 1171.

Medieal certificates of emplo} ees af the Eastern Bengal leway —-—-‘-

Calcutta. 1168. Pty

Memorial for the mtroduchon of a Works Committee at—ﬂehmnt
Indian Ballway——- Calentta. 1167, 1171. v a0
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PRESS (ES)—contd. il
Question re—contd.

Memorial from the employees of the East Indian Railway —,
Caleutta. 1168-69.

Memorials from employees of the East Indian and Eastern Beng‘l :
Railway , Calcutta. 1168.

Non-grant of medical leave with pay to temporary piece-workers in
the Government of India , Caleutta. 1165.

Pay, appointments and dismissals of supervising and operating stafis
of ihe East Indian Railway 1169-70.

Payment made to private for Government printing work.
1166.

-—- Employees’ Association, Caleutta. 1164-65.

Private press owned by the foreman printer of the Government of
India , Aligarh. 820,

Proportion of supervising staff to workers in the Bast Indian Rail- |

way —— 1170.
Qualifieations and communities of the employees of the Government
of India , Simla. 1172.

Qualifications of employees in the Government of India , Aligarh.
30.

Rent for bungalows recovered from the Manager and Assistant

Manager, Government of India , Aligarh. 1407,
Representation from Pandit Kashi Prasad Dikshit, formerly a elerk
in the Government , Allahabad. 523-24,
Retrenchment in the Government of India , Aligarh. 429,
Retrenchment of Muslim employees of the Government of Tndia —_—
Aligarh. 821.
Sh{)lpeorlm by the Head Clerk, Government of India ——, Simls.

Strength of supervising and operating staffs in the Bast Indian Rail-
way at Calcutta and at Howrah. 1169.

Tenders for repair work at the Government of India ——, Aligarh.
429.30.

PRESS EMPLOYEE(S)—
Question re—
Dhobi ghats provided for —— in New Delhi. 1405,

Lack of educational facilities for the children of —— in New Delhi.
1402, 1403.
Plan of quarters provided for —— in New Delhi. 1406-07.

Quarters allotted to —— in New Delhi. 1403-04, 1405-06.
PRESS EMPLOYEES’ ASSOCIATION—
See *“ Association(s) .
PRESS BILL—
See *‘ Indian —— ** under ** Bill(s) .
PRICES—
Questior: re cause of fall in —— in India. 783.
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PRIMARY EDUCATION—
Question re introduction of compulsory -— in Ajmer-Merwara. 666-
667.

PRINTING WORK—
Question re—

Government placed with private presses. 1166.
Payments made to private presses for Government ——. 1166.
PRISONER(S)—
Question re—
Garhwali military —. 10.

111 health of Thsan Ilahi, a —— in the Central Jail, Lahore. 153.

Political in the province of Bihar and Orissa. 15.

Release of certain —— sentenced for life under Martial Law.
766.

Release of political ——, 85-86.

Release of political in Punjab. 282.
Release of S, Dhanna Singh, a —— of Lyallpur. 925.
Release of Sholapur 524.
Rules for the classifieation of ——. 86.
PRIVATE PRESS(ES)—
Sec ““ Press(es) 7.
PRIVILEGES—
Qnestior re concessions and —— allowed on State Railways to Anglo-
Indian and Indian Subordinates. 681.

PRIVY COUNCIL—

Question re powers of the —— in respect of Ordinances promulgated
by the Governor General in Council. 105-06.
PROBATIONERS—

sent to out-stations on the

Question re travelling allowance of
North Western Railway. 679-80.
PROCEDURE—
Question re alternative
PROCEEDINGS—
Resolzlitsion re Civil Court decrees and

to questions. 1195-96.

against agrieulturists. 199-

PROMOTION—
Question re—
Examinations for the —— of postal officials. 1158.
Leave reserve and officiating —— in the headquarters office of the
North Western Railway. 881-82.
Officiating —— of Mr. S. R. Woodmore at the Moghalpura Railway
workshops. 489.
— in the postal department. 698-99.
of ministerial officers in Ajmer-Merwara to be Magistrates and
Judicial Officers. 510-11.

:

!
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PROMOTION—conid.
Question re—contd.
—— of Muslims in Government Service, 823-24.

—— of Public Works Department upper subordinates on State Rail-
ways. 435.

—— of ‘travelling ticket inspectors on the Rast Indian Railway,
1393, 1395.

Recruitment and —— of Muslims in the Seeretariat and Attached
Offices. 1129-31.

PROPAGANDA—
Qnuestion 7e communal —— by Government officials. 879,
PROPERTY— i
Question re restoration of —— lost in the Akbarpura dacoity. 683.
PROSCRIPTION—

Question r¢e —— of a book entitled ** The Case for India ' by Dr. Wi
Durant. 667-68. !

PROSECUTION (8)-—
Question re—
—— of Sikhs for the possession of “'Kirpans *”. ' 772-73.
—— under the Child Marriage Restraint ‘Act. - 97:98. i |
PROTECTION(S)—
Question re for the match industry. 1190, 1191.
PROVIDENT FUND (8)—
Question re—
Investment of

in single payment sterling insurance policies.

1466-67.
Interpretation of 'a railway —and gratuity rules. 1200.
Principles for investment of — . 1123.24.

Withdrawal of
Railway. 519.

PROVIDENT FUND SCHEME— 14
Question re introduction of a new Governmetit — 694

PROVINCE(S)—

 Question re—

Cost of the Lee Commission’s recommendations in  the . Central
Government and the 6.
Muslim Rajput population of pach 926-27.
Papulation of the depressed elasses in yarious
PROVINCIAL GOVF'RNMENT(S)_
‘Question re— g : 3 O
Release to —— of stocks of qumme 894.

Release to of qtooks of qmmne lymg wlfh the Government of |
India. 529 ?

henefit for apprentices on the Bengal Nagpur

994,
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PROVISIONAL COLLECTION OF TAXES BILL— —
Bee ““ Bill(s) .
PUBLIC HEALTH COMMISSIONER—
Question re—
Abolition of the post of
567-68, 894.
Attendance of the with the Government of India at conferences
ouiside India. 291-94, 568, 895. -
Frequent absence from India of the —— with the Government of
India.

BLIC LATRINE(S)—
See ““ Latrine(s)
BLIC PROSECUTORS—
Question re alleged influence of Magistrates by ——" '98:94.
BLIC SERVICE COMMISSION—
Question re—
Admission to the —— examination of unqualified clerks. 433-34.
Advertisements of the 489-90.

Allega’uons of communal bias against a Hindu elerk in the oﬁce of

with the Government of India. 290,

the 1005.
Appomtment and reductions in members of the —. 1121,
Employment as a member of the — - of the head of the Criminak
Intelligence Department. 1118-19.
Recruitment by the ——. 171-72,
Reduction in number of members of the —— 1119-21.

PUBLIC WORKS DEPARTMENT—

Question re—

Allegations against an Executive Engineer of the —— Delhi.
1133.
Appointment of a Liand and Development Officer in the —— New
Delhi.  1404-05.
Creation of an appoiniment of Chief Storekeeper in the Central
Delhi. 998,
Delhi —— examination for Engineers. 983,

Establishment of —— upper subordinates on State Railways. 485-
486.

Examinations for appointment of subordinates in the Delhi — -
980-82.

Execntwe Engineers appointed to the Delhi —— 980,
Non-nppomtment of an Indian as Chief Store-keeper in the Central
——, Delhi. 998 -99.

Non- appomtment of —— Accountants on the Lloyd Barrage Scheme
in Bombar. 604.
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PUBLIC WORKS DEPAB.TIMENT—con.
Question re—contd.

Pay of upper subordinates on Indian State Railways. 482

85. ’
Promotion of —— upper subordinates on State Railway. 485.
Promotion of upper subordinates in the ——.' 1125.

Reé)resentation of Sikhs in certain Accounts Offices and the —.

Reprecentatlon of various communities in appointments of Executive
Engineers in the Delhi 979-80.
Temporary subordinates appointed to the Delhi 982-83.
Travellisng allowances of upper subordinates on State Railways.
486-88.
PUBLIC WORKS HORTICULTURAL DIVISION—
Question re fraud in the Central ——, New Delhi. 999.
PUBLICATION(8)—
Ques]tzéosnsre duties of the advertisement agent for Government — —.
-69.
PUBLICITY DEPARTMENT—
Question re—
Abolition of the —— on the Eastern Bengal Railway. 435-36.
Closing down of the operations of the railway ——. 400.
Economy in the of railways. 913.
PUBLICITY OFFICER(S)—
Question re—
Advertisement of Indian Raxlwaya by abroad. 876-77.
Appointment of the of the Great Indian Peninsula Railway
after consultation with the Times of India. 399.

Necessity for post of in the Posts and Telegraph Department.
705-06.
PUNJAB—
Question re—-

Appontment of a Muslim as Assistant Commissioner of Ineome-taz
in the 1003, 1004.

Appointment of Muslims to the Income-tax Department in the ——.
1004.

Appointment of Sikhs in the postal service in the —— 682.
Appuintment of Sikhs to the Indian Civil Serviee in the — —
587.

Ens;g;oymnf. of Sikhs in the office of the Accountant General, — —.

Extension of the Indian Bar Councils Act, 1926, to the ——. 493.
Hindu and Sikh populations in Bengal and the 878-79.
' Muslim population of Bengal and the ——. 5-6.

Nominations from the for the Round Table Conference. 582

85.
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PUNJ AB—contd,
‘ Question re—contd.

877-78.

Reduction of freight on wheat from the —— to Caleutta. 286-
288. {

Slump in the tea trade in the ——. 493,

Speech by the Governor of the 15.
Supersession of certain clerks in the Income-tax Commissioner’s
Office, 4
INJAB CRIMINAL PROCEDURE AMENDMENT (SUPPLE-
MENTALY) BILL—
Sce *“ Bill(s) .
PURCHASE(S)—
Question re—
——— of the Assam Bengal Railway. 573-74.
~—— of the Bengal and North Western Railway. 575-76.

Statement laid on the table re of stores by the High Commissioner
for India. 618-25.

| PURT—

Question re intermediate and second class North Western Railway
passes to ——.  489.
PURI, MR, B. R—

_ Foreign Relations Bill—
Motions to eonsider and to eirculate. 962.
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1025, 1047-50.
Indian Press Bill—- (
Motlon;l to refer to Seleet Committee and to circulate. . 375, 376,
533-
Motion for adjournment re shooting of detenus at the Hijli Detention
Camp. 745, 754, 761.
Qnestno:] (‘iupplementary) re passports for persons leaving = India.
Resolution re—
Civil Court decrees and proceedings against agriculturists, 208-09
Control of money lending and rates of interests, 843-45.
URI, MR. GOSWAMI M. R.—
Motion to reduce Demand for Snpp!ementary Grant for ‘ Miscel-
laneous *’ re inadequate representation of the landholders and
zamindars at the Round Table Conference. 1239-40.

1ms(.}uest:um re examinations for the promotion of postal officials. 1158.
A
Question re—
Appointment to the Tmperial Department of Agriculture of candi-
- gaf;a from the Tmperial Institute of Agrieultural Research, ——.
Facilities for training in Agriculture at ~—. 77-78.

Recruitment of residents of Delhi provinee to services in the _—
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QUARTER(S)—
Question re—
Allotment of clerks’ at Phagli, Simla. 1110-11.
Allotment. of Government in Simla. 883-84.
Allotment of —— in New Delhi. - 924-25.

Charge for excess water at clerks’ —— Phagli, Simla. 925-26.
Charge for excess water at Government —— in Simla and New
Delhi.  926.

Construction of for Hast Indian Railway employees, North of
Howral station. 169-70.

Excess water rates charged for —— in Phagli, Simla. 975.

Kitchens of the Assembly at Longwood, Simla, 613-14.

Meters attached to elerks’ —— at Phagli, Simla. 993.

Plan of provided for Press employees in New Delhi. 1406-07.

—— allotted to Press employees in New Delhi, 1403-04.

-—Eoof the boarding house at the Government High School, Delhi.
603.

—— of the Deputy Presidency Postmaster in the ‘‘ Arcade Build-
ing . 898-99.
—— provided for Press employees in New Delhi. 1405-06.

Rent for Government —— paid by clerks in Simla and Delhi, during
the months of April and October. ' 984-85.

Storage of fodder for cattle on the roofs of the lavatories of Indian
clerks’ —— in New Delhi. 975-76.
QUESTION(8)—
Question re alternative procedure to 1195-96.
Remarks by Mr. President, that there is no obligation upon Government
Members to answer any and the remedy which the non-official
Benches have under the Rules and Standing Orders against any
Government Member declining to answer which are legiti-

mate is a vote of censure in the form of an adjournment motion.
92.

QUETTA—

Question re recruitment of staff in the
Baluchistan Division. 796.

QUININE— -

Question re—

Head Post Office and the

Malaria cases and the supply of — . 41-42,
Prices of ——.  45.
Release to Provincial Governments of stocks of ——. 894,
Release to: Provincial Governments of stocks of ——— lying with the
Government of India. 529. Rt
: Stocks of —— in India!" 40:41.
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RACIAL DISCRIMINATION—
Question re—
in New Leave Rules on State Railways. 492.
—— in pay in the Engineering Department of the Caleutia Port

Trust. 594-95.
in the appointment of apprentices in the Lillopah W orkshops.
520-21.

in the provision of electric fans in jails. 166-67.
—— on Italian steamers. 421.

GHUBIR SINGH, KUNWAR—

Question re—
Appointment of Indian Medical Service Officers by nomination. 528,
A%g%i.ntmeut of officers to the Indian Medical Research Department.

Civil work by the Indian Medical Service and Military Service for
the Indian Medical profession. 528. ;

Establishment of a Central Medical Research Institute. 326.

Export of monkeys from India. 702.

Introduction of an Indian Medical Council Bill. 525.

Licentiates of Medical schools in Indian States. 525,

Becdnstitu;‘i;on of the governing body of the Research Fund Associa-

tion. 526.

Release to Provineial Governments of stocks of quinine lying with
the Government of India. - 529.

Reservation of specific posts in the Indian Medical Service for
European officers. 527.

Resolution of the All-India Medieal Conference re the Indian Medi-
cal Register. 525.

Resolutions of the All-India Medical Conference. 524.

Retrenchment in salaries of Departmental heads of Research Insti-
tutes. 527,

Terms of retirement of temporary officers of the Indian Medical
Service. 528-29.

Resolution re agricultural distress. 239.

RAL, MR—
Questsi)on re clerks appointed by —— in the Aligarh Postu) Division,
i1 T,

RAILWAY (S)—
Assam Bengal—
Question re—
Extension of option to purchase the —— 1117.18.
Extension of the —— to the border of Burma. 101.

Pay of the Agent and  Superior Officers of the ——.  99:100.
Purchase of the ——: 573-74. .
Temporary elerks retrenched by the i L1133

AN




178 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

RAILWAY (8)—contd.
Bengal and North Western—
Question re— '
Appointment of a nephew of a member of the
mittee in the Traffic Service. 885.
¥ Expenditure by the on its Enquiry Committee. 886.
Overworked railway staff at Bhatni station on the ——. 1199

Enquiry Com-

Privileges of employees of
Purchase by Government of the
Purchase of the 575-76.
Report of the Enquiry Committee. 885-86.

workshops. 1200.
179.

way. 1499-1509.

Statement laid on the table by the Honourable Sir George Rainy on
the purchase of the and the Rohilkund and Kumaon Rail-
way. 111-12.

Bengal Nagpur—

Question re—

Alleged discrimination against Indian apprentices in the —.
518.
= Classification of apprentices on the ——. 518,
Directory of commodities available on the system. 501.
Qualifications of Anglo-Indian apprentices on the ——. 518.
Teachers appointed to technical schools by the ——. 519.
Withdrawall9 of Provident Fund benefit for apprentices on the
5

Bombay, Baroda and Central India—
Question re appointment of Indisns in the carriage and wagon shops

of the . Ajmer. 876.
Burma—
Question re deficits incurred in the administration of Burma and
the 90-91.
East Indian— =

Question re—
Aceounts Crew Inspectors on the 1398.
Allowances of Crew Staff on the 1390, 1391.
Allowances of Travelling Ticket Examiners on the —. 1390.
Allowances of Travelling Ticket Inspectors on the ——. 1391-92.
Appointment of Accounts Crew Inspectors on the ——. 1397-98.
Appomtment of apprentice mechanies’on the ——.  181.
Ap tments to A ts Department of the ——. 50,
Apprentmes trained and appointed by the ——. 521,
Construction by the —— of buildings at Salkea, Howrah. 495.

Construction of quarters for —— emplo, north of
station.  169-70. N i o
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| RATLWAY (S)—contd.
East Indian—contd.

Question re—contd.
Control of Travelling Ticket Examiners and Crew Staff on the
1386

Conviction for cheating of a elerk in the Crew Department ——
Caleutta. 1384.

Defaleation of excess fare money on the ——. 1383-84.

Deterioration of passenger carriages on the —— 573.

Difference in pay of Indian, European and Anglo-Indian mecha-
nies in the Lillooah workshops, ——. 520.

Discharge of Travelling Ticket Inspectors on'the abolition of the
Crew System on the ——. 1393-94.

Duties ofnt]éle Staff and Assistant Staff Superintendents on the

Q1<

Examinations for Travelling Ticket Inspectors on the ——, 13986,

Inconvenient arrangements at Caleutta for the reservation of
berths on the 10.

Memorial for the introduction of a Works Committee at the ——
Press, Calcutta. 1171, !

M%gmrial from the employees of the —— Press, Calenita. 1168-

Memorials from employees of the —— and the Bastern Bengal
Railway Press. Caleutta. 1168.

Mussalman employees on the ——. 921,

Mussalman station masters on the — 921.

Newspapers utilised by the for the publication of notices and
advertisements, 572.

Non-representation of the Province of Bihar and Orissa on the

Advisory Committee. 21, :

Pay 9and allowances of Travelling Ticket Inspeetors on the ——,
395.

Pay, appointments and dismissals of supervising and operating
staffs of the —— Press. 1169-70.

Power houses on the 177.

Promotion of Travelling Ticket Inspectors on the ——. 1393-95,

Proportion of supervising staff to workers in —— Press. 1170,

Qualifications and serviece of certain employees and their pay after
abolition of the erew system on the —— 1394,

Reﬁr;gentation from the —— Press Employees’  Association.

Retrenchment of employees of the —— Traffic Accounts Office,
Howrah. 976-77.

Service, qualifications, leave salary, etc., of certain Divisional
Inspectors and Travelling Ticket Inspectors on the BN
1394-95.

Strength of supervising and operating staffs in —— Press at
Caleutta and at Howrah. 1169.
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RAILWAY (8)—contd.
East Indian—concld.
Question re—concld.
TPicket checking on the

1387, 1388, 1389, 1390, 1392.93,
Ticket collectors discharged and reduced on the - 1397,
Uniforms supplied to erew staff and travelling ticket ‘examiners

on the 139
Eastern Bengal—
Question re—

e Abolition of the Publicity Department on the 435-36.
Dismissal of an inkman in the Press. Caleutta. 1168.
Heavy work in distriets of the 436.

Lack of vacnum brakes on the 409-10.

Medical certificates of employees of the
1168, )

Memorial for the introduction of a works committee at the —
Press, Caleutta. 1167.

Memorials from employees of the Bast Indian Railway Press and

Press, Calcutta. 1168.

" Retrenchment of Indian staff on the 506.
Term of office of the Traffic Manager, 435.
Transfer of control of the catering Department of the —— from
headguarters to the distriets. 435.
Great Indian Peninsula—
Question re—

Press, Calecutts.

Appointment of the Publicity Officer of the —— after consulta-
tion with the Times of India. 399.
Employment of coolies on the —— 1401-02,

Names of Members of the Bombay Advisory Committee of the
397,

Payment by the to the Times of India office for printing and |
stores. 398-99.
Tndian—
Question re stores purchased by
Indian State—

Question ;g 9;::8;5_*.0{ Publie Works Department upper subordinates on
2-85. ; Yo

606-07.

* Mairas and Southern Mahratta—

Question re economy on the —.  475.
North Western—
‘Question re—
Abolition of travelling ticket examiners on the ——. 284,

Allegations !:’l:éie against Mr. Smith, Divisional Eleetrician, -—,

Alhgatxons of corruption against Mr. Snm.h Dlvismmu Eleetri-
 cian, ——, Multan. 612-13.
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- RAILWAY (S)—contd.
North Western—contd.
Question re—contd. :
Alleged iavougltlsm of Anglo-Tndian officers and subordinates on
77

the
Appointment of Chief Personnel Officer, ——. 488-89.
Appointment of guards to the control system on the 193-
94.
Appointment of Janiter of the headquarters office of the —.
490.
Appointment of Sadhu Singh, an Electrician, on the —. 766.
Appointment of Sikh Gazetted Officers to the ——.  585.
Appointment of Sikhs and Hindus as draftsmen on the --—.
491-92.
Appointment of Sikhs as Controllers on the 671.
Appointment of Sikhs as Head Clerks on the 669.

Appointment of Sikhs as staff and assistant staff wardens on the
670.

Appointment of Sikhs as Traffic Inspectors, ete., on the ——.
669.

A%%gin:)mmt of Sikhs in the Aceounts Department of the —.

-70.

Appointment of Sikhs on the 166-57, 671.

Appointment of Sikhs to Accounts services on the — -. 585-86.

Appointment of Sindhis as heads of departments in the —- office,
Lahore.

A%ﬂointmem of Sindhis as sanitary inspeetors on the ——— 173-

Appointment of Superintendents in Divisional Offices on the ——.
492.

Casual leave for officers and clerks of the 1163-64.
Communal representation in the Aceounts Department. 50-
51. 3

Communities of employees discharged or reduced in errtain ——
Departments. 774

Complimentary tickets issued on the 885.
Definition of ** Family »” in the ——. 678.
Discharge of Muslim workmen from the —.  385.
Discharge of Muslims from the —— Accounts Office. 180-81.
Employment of Sikhs on the ——. 282.
! Indianisation of the Commercia! and Engineering Superior Ser-
vices of the 673-76.
Intermediate and second elass —— passes to Puri. 489,

Leave reserve and officiating promotion in the headquarters office
5 of the ——. 881-82.

o Litigation officer of the

489.
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RAILWAY (S)—contd.
North Western—concld.
Question re—concld.
Non-retzrgsnchment in the salaries of gnards and drivers on the —,

84,
| Officers’ and clerks’ grades on the ——. 491,
| Pay of Indian guards on the 1200-01.
| Pay of ticket examiners on the 286.
Policy of communal representation on the SR Lo [°
| Protection of Sikh interests on the ——. 672.
| Reeruitment of Sikh clerks on the 7617.

Representation of Muslims in the Electrical Branch of the —.

178-79.
Representation of Muslims on the ——. 385-86.
Retrenchment of a Sikh from the Agent’s office ~——.  671-72.
| Retranchrg;gt of a Sikh from the Traffic Accounts Branch of the’
| : 3

{ Retrenchment on the 172, 182-83, 2883. !
Safeguarding the interests of Sikhs in retrenchment on' the ——.
283.

Safeguarding the interests of ‘Sikhs on the —— 768.
Selection and pay of control system officers on the —— 91-92.
Special and travelling ticket examiners on the ——— 985,

Travelling allowance of probationers sent to out-stations on the
679-80.

Statement laid on the table by Mr. A. A. L. Parsons r¢ recruitment
of Muslims on the 60-61

I Oudh and Rohilkhand—

Question re—
Railway passes for the retired servants of the
Advertisement of Indian

54,
by Publicity Officers abroad. 876-

71.

Alleged assaults by * officials. 899,

A%pointment at Howrah of a — officer retrenched at Tundla.

2.

Appointment of non-Hindus in ——, Accounts Departments. 905-
07.

Dauties of the General Seeretary, Indian —— Conferenee Associa- u
tion and his office. 912.

Economy in the publicity departments of ——. 913,

Employment by the
officials.  256.
‘Employment of students of the Benares Engineering College as
unpaid apprentices in the Lueknow workshop. 791,
blishment of Public Works Department upper subordinates on

of staff to receive and deliver letters to

# . State —. -485-86;
Europeans, Anglo-Indians and Indians appointed as Mechanies in
the Liflooah workshops, Bast Indian ——. 520,
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- RAILWAY (8)—coneld.
Qudh and Rohilkhand—contd.
Question re—contd.
Examination for lower paid staff of 1201.
Grant of Lee passage concessions to non-Asiatic; non-superior

officers i rvice. 598-99.
Indianisation of 193.
Indians, Anglo-Indians and Europeans retrenched from —- and 5

Government Departments. 14-15.
Promotion of a fireman. 81.
R to Patunga Point and the cost of the aerodrome there. 104-

Retrenchment on
Train examiners at
Travelling allowances and
Rohilkund and Kumaon— ;
Resolution r¢ pmehase of the Bengal and North Western Railway
and 1499-1509. |
Statement laid cn the table by the Honourable Sir George Rainy on
the purchase of the Bengal and North Western Ra)lway and the

81-82, 182.
junctions. 913.
fares. 1193.

N

— 111-12. k
State— i
Question re— 5
Accountants appointed to the —— Accounts Department. 288. ¥
Appointment of Muslims as accountants in the Acecounts De- @
partment. 289.

"y

— 0. Angio-Indians and.

Coneessions and privileges allowed on
Indian subordinates. 681.

Grant of advance inerements to aecountants in the -——— Aétounts
and Audit Departments. ~180. i

Grievances of Indians on —— ~882-83.

Licences to supply food on — —systems. 911

Officers officiating in the lower gazetted service on ——-. 182,

Promotion of Public Works Department upper subordinates on

485.

R

Racial diserimination in new leave rules on ——. 492,
Retrenchment in Aceounts and Audit Departments of ——. 389,
Retrenchment in salaries on ——.  507-08.
Retrenchment on ——. 88-91, 911-12.
Travelling allowances of Public Works Depariment upper subordi-
nates on ——. 486-88.
RAILWAY ACCOUNTANT(S)—
See ‘‘ Aceountant(s) . A
RAILWAY ACCOUNTS—
Question re—
Confirmation of employees in certain —— offices. 905,
Training sehool for in Caleutta. 187.




RAILWAY ACCOUNTS OFFICES— SN

RAILWAY ADVISORY COMMITTEE (S)—

RAILWAY APPRENTICES—

RAILWAY BOARD—

RAILWAY BRIDGE—

RAILWAY CLEARING HOUSE—

Qnes'triron re communities of employees discharged from the , Delhi.
3.
RAILWAY ENGINEERS—
See *“ Engineer(s) .
RAILWAY FARES—
See *‘ Fare(s) .
RAILWAY FREIGHT—
&Kee “ Freight .
RAIDWAY MAIL SERVICE—
Question re—
Admission of —— clerks to the accounts’ examination. 1399.
Admission of clerks to the selection grade ‘examination. 1400.
Crfz‘t).i(;m of an additional selection grade post in each —— division.
ivele. 793,
Non-appointment of Muslims to the in the Sind and Baluchistan
Circle. 793.
Platform attendance by —— sorters. 887.
Replacement of Hindus by Muslims in certain appointmenis in the
1382-83.
Representation of Muslims in the Postal and — . 799-800.
Shortage of supervisory posts in post offices and the ——. 262.
Umgifactory a%eommodatmn for the staff of the — - at Howrah
n,

'RAILWAY MAIL SERVICE UNION—

RAILWAY MEDICAL DEPARTMENT—

INDFX TO LEGISLATIVE ASSEMBLY DEBATES.

Sce ““ Accounts Offices .
See * Committee(s) .
See ‘‘ Apprentice(s) ”’.

Question re—

Clerical establishment of the ——. 1132.

Confirmation of temporary employees in the —, 1193.

Powers of the —— of framing rules for the determination of salaries.
677.

See *“ Bridge ”’

¢ ‘“ Union .

See ' Medical Department .
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RAILWAY OFFICERS—

Question re—
Aps(())intment of —— ‘‘ outside their own line of qualifications '’
490.

——— discharged and re-appointed. 773.
RAILWAY PASS(ES)—
See ““ Pass(es) 7.
RAILWAY PROVIDENT FUND—
8ee ““ Provident Fund .
AILWAY PUBLICITY DEPARTMENT—

Question re closing down of the operations of the ——. 400.
RATLWAY SERVICE(S)—

Question re appointment of Muslims in ——. 987.
RAILWAY STAFF—

8ee ¢ Staff '

RAILWAY STATION—
Question re—

Abolition of the post of femsle atteridant for third class passengers
at Dacea ——. 100.

Construction of a central —— in Caleutta. 390, 494-95.

Delay in ggezz;ing of the third class booking office at Patna junction

Ineonvenient use made of the passenger sheds and platforms at
Burhanpur 107.

hascgoof a shed and other facilities for passengers at Jhansi ——.

Tadk of facilities for passengers on certain platforms at the Chitta-

gong 8
Provision of a —— to the north of Burhanpur ——. 107.
Provision of an extra gate at Burhanpur ——. 107,

Removal of a public latrine from the proximity of the third clase
waiting room at Burhanpur —. 108
Storage of dry fish and hides on the passenger platform at Burhan-
108.

pur
Treatment of Intermediate class passengers at Hardwar -—, 996,
RAILWAY TICKET(S)—
Question re—
Adoption of the Mody system of —— cliecking. 81

checking. 79-80.
at Gaya and Patna. 1384-35.

Crew system of
Sale and detection of used
RAILWAY WORKSHOPS—
See ** Workshop(s) .
RAINY, THE HONOURABLE SIR GEORGE—
Expressions of regret at the deaths of Mr. Alexander, Mr. Shahani
and U Tok Kyi. 56.

| THETEE L RATVaRTEYTY
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RAINY, THE HONOURABLE SIR GEORGE—contd.
Expressions of regret on the death of Mr. K. C. Roy. 7192,
Foreign Relations Bill—
Motions to consider and to circulate. 966-67.
Heavy Chemical Industry (Protection) Bill—
Motion for leave to introduce. 68.
Motion to consider. 715-21, 730-31.
Motion to insert a new clause as clause 4. 733-34.
Indian Press Bill—
Motions to refer to Select Committée and to circulate. 380-82.
Motion to reduce Demand for Supplementary Grant for ‘ Miscella-
neous ' re— !
Tnadequate representation of Bengal at the Round Table Confer-
ence. 1231,
Inadequate representation of Mussalmans in the Pederal Structure
and Minority Committees and the Round Table Conference. 1243,
Inadequate representation of the landholders and zamindars at the 5
Round Table Conference. 1240-41.

.., Non-participation of the representatives of the Federation of Indian
Merchants’ Chambers and Industries in the Federal Structure
Committee and the Round Table Conference. 1234.

" ’_Nosnirepresentation of Orissa at the Round Table Conference.  1236-

Non-representation of the Jain community at the Federal Structure
Committee or the Round Table Conference. 1244,

Representation of non-Brahmins and Bombay Karnatak at the Round
Table Conference and the Minorities Sub-Committee. 1248.

Point, of order raised by —— as to how. failure to enquire into the
causes of agrieultural distress is related to the expenses of the
Round Table Conference. 1244.

Point of order raised by —— that as the Supplementary Demand mov-
ed by the Finance Member does not contain any provision for the
Orissa Boundary Commission, the question of non-inclusion of a
Bengali in that Commission cannot be diseussed under this Demand
for Supplementary Grant. 1245, 1

Resolution re—

P%ers of the Governor General under the new constitution. 644-
650. i
e
Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1499-1502, 1508-09. ;

Statement iaid on the table by re report of the eommitfee on the
purchase of the Bengal and North Western and Rohiikund and
Kumaon Railways. 111-12.

Statement of Business by ——. 61, 299-300, 617-18, 936, 1055.

Statement on the Financial Position. 1034, 1037.

]'!AJAJ.I, RAJA SIR VASUDEVA—

Resolution re¢ High Courts. 633.
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RAJAH, RAO BAHADUR M. C.—
( Question re—
Alirﬁaxigcluélenh on steamers carrying coolies from Mnlmm t(: India.
Charge for excess water at Government quarters in Simla and New
Delhi. 926.
Chzasrge for excess water at the elerks’ quarters, Phagli, Simla. 925~

Excess water rates charged for quarters in Phagli, Simla. 975,
Future policy regarding broadeasting. 1154-55.
Improvement of wireless communieation. 1155.
Indian officers in the wireless branch. 1155.
Introduction of water meter cards in Simla and New Delhi. 975,
Meters attached to elerks’ quarters at Phagli, Simla. 993.
Population of the depressed classes in various provincés, 994,
'S Qualifications of divisional engineers (wireless). 1155:
Reeruitment of depressed classes in Madras post offices. 994.
g Recruitment of depressed classes in post offices. 994-95.
Reeruitment of residents of Delhi Proyinee to services in the Pun-
Jab. 877-78.
Regiments admitting members of depressed classes. 1112-13.
Representation of depressed classes in certain offices in Madras. 994.
Resolution in the Madras Legislative Couneil to raise Madras Infant-
ry Battalions. 1112.
Storage of fodder for catile on the roofs of the lavatories of indian
Clerks’ quarters in New Delhi. 975-76.
The rebellion in Burma. 597-98.

RAJPTUT(S)—
Question re— -
Muslim in the British Indian Army. 427.
Muslim population of each provinee. 926-27.
Non-recruitment to the Army nf Muslim —— from the United Pro-
vinces. 428.
Reecruitment of Muslim to the Air Service and the Royal Indian
Marine. 428,
RAJPUTANA—
Question re—
j Appointment of a superannuated officer as Secretary of the —
Board of Seecondary Education. 1188,
Cost of the Board of Secondary BEducation in —— 1188-89.
Fees charged ‘from candidates for esaminations in — -, 11@3,

RAMA RAO, RAI BAHADUR U.—
. Quth of office. 1.

i
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RAMASWAMI AIYAR, THE HONOURABLE SIR C. P.—
Indian Press Bill—
Motions to refer to Select Committee and to cireulate. 352-56, 358.
RAMCHANDRA, MR.—
Oath of office. 1273.
RAMZAN—
Question re concession granted to Muslims during the ——  796.
RAMZAN ID—
S 14 .
RANGA IYER, MR. C. 8—
Expressions of regret on the death of Mr. K. C. Roy. 7576
Indian Mines (Amendment) Bill—
Motion to consider. 562.
Indian Press Bill—
Motions to refer to Select Committee and to eireulate. 304, 317,
32740, 347-51.

Point of order raised by Mr. S. C. Sen that the Bill as introduced in
the Assembly has not been published in the Gazette and therefore
all proeeedings taken thereafter, viz., the presentatlou of the Re-

ort of the Seleet Committee are ultra vires, illegal and void.
1182-83.

Indian Press (Emergency Powers) Bill—
Motions to eonsider and to refer to Seleet Committes. 1314, 1315-
18.

Consideration of clause 3. 1836-38, 1358, 1365-67.
Consideration of clause 4. 1416.
Consideration of clause 7. 1440.
Motion to pass. 1476-80.
Question re—

Abolition of leave reserve officers in the Meteorologial Department.
589, 590.

Abolition or reduction of the Instrument Seetion of the Meteorolo-
gical offiee. Poona. 589-90.
Annual conferences of Chief’ Factory Inspectors. 185.

Appointment and reductions in members of the Public Service Com-
mission. 1121.

Appointment of women factory mspectors 184.
Assistance for Madrasi cultivators in Burma. 418.

Uondition of Madrasi residents, traders and labourers in Burma.
417-18.

Conversion of Departmental Telegraph offices into eombined offices.
708. 1

Correspondence on the subject of Madrasis in Burma. 418.
Correspondence relating to breaches of the pact with the Congress.
592.

Lorrespondence with His Majesty’s Government re British trade in
India. 610.
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RANGA IYER, MR. C. S.—contd.
Question re—contd.

r Cost 2of haulage of motor cars of Members of the Central Legislature.
612.
l

Decline in the foreign trade of the Bombay Presidency. 610.

Departure of Indians from Burma. 419,

Development of Burma by immigrants from Bihar and Orissa and
the Tnited Provinees. 779.

Employment as a member of the Public Service Commission of the
head of the Criminal Intelligence Department. 1118-19.

Export. of monkeys from India. 703-04, 780-81.

Faectory inspection. 184.

Financial aid for Indiaps in Burma, 780.

Fuel allowance for the Kodaikanal Observatory post office. 708.

@ratuities for retrenched men at the cordite factory at Aravankadu.

Indian labourers in Ceylon. 27-29.

Tosses of Tmmigrants from Bihar and Orissa and the United Pro-
vinces settled in Burma. 779.

Memorandum of the All-Tndia Postal and Railway Mail Service
Union to the Posts and Telegraphs Retrenchment Advisory Com-
mittee. 711-12.

Military wounded and murdered in Burma. 778.

‘\Iznthly and daily rates of pay at the ‘eordite factory at Aravankadu.

36.

Necessity for post of Publicity Officer in the Posts and Telegraphs
Department. 705-06

Number of Indians assaulted, robbed, ete., in Burma. 778.

Officers of the Indian Broadeasting Company maintained by Govern-
ment. T06.

Overworked postal staff. 704-05.

.t’ayo ;f officers and staff of the Posts and Telegraphs Department.
T709-10.

Postal signallers: and Departmental telegraphists. 707.

I1‘(paru7non of the Moral and Material Progress Report of India.
386-8

Proclamation of martial Jaw in Bnrma 778-79.

Protection for adoleseent labour in factories. 184.

Protection of Indians in Burma. 780.

Recommendations of the Royal Commission on Labour in regard to
hours of work in factories. 184.

Recommendations of the Royal Commission on Labour in regard to
unemployment. 184.

Reduction in number of members o;f the Public Servics (Jommis-
sion. 1119-21.

" Reduetion of number of Departmental telegraph offices. 711,

Reduetion of salaries of superior officers. 611,

e =
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RANGA IYER, MR. C. S—concld.
Question re—concld.

Reduction of salaries of the Indian Civil Service: 1154.

Reduetion of Superintendents of Post Offices. 706-07.

Reduetion of travelling allowance of Government servants and Mem-
bers of the Central Liegislature.  611-12.

Report of the Royal Commission on Labour. 387.

Representations on the plight of Indians in Burma. - 777.

Research papers published by officers and assistants of the Meteoro-
logical Department. 611.

Retrenchment at the cordite factory at Aravankadu. 934-36.

Retrenchment in the postal service. 705.

Retrenchment of telegraphists. 710-11.

Riots at Dera Ismail Khan and Kulachi village. 608-09.

Ttiots in the North-West Frontier Province. 609.

Serions situation of Indians in Burma. T777-78, 780.

Stoppage of the activities of the Archwological Depariment by way
of retrenchment. 610-11.

Supervision of female labour in factories. 183.

'"Penders for the conveyance of mails between Bombay and England.
708.

Trade between India and Japan and India and Britain. 609.

Travelling allowance and haulage of motor ears of Members of the
Central Legislature. 612.

Witnesses examined in Bombay by the Posts and Telegraphs Re-
trenchment Sub-Committee in Bombay. 709.
ti Suppl tary) re—

Appointment of a Bengali Muslim to the Executive Couneil of the
Governor General. 516.

Attendance by Government servants at political meetings. 1157.

Grant of Lee passage eoncessions to non-Asiatic non-superior officers
in railway service. 599-600.

Indians repatriated to India from abroad. 19.

Resolution re—
Agricultural distress. 234-37. i
Ez;«bhs%ngg, Gold Reserves and the Supplementary Finance Bill.
Control of money lending and rates of interest. 657-35.
Poﬁwiem of the Governor General under the new constitution. 646-

o

Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1508.

RANGACITARIAR, DIWAN BAHADUR T.—

Expressions of regret at the deaths of Mr. Alexander, Mr. Shahani
end U Tok Kyi. 56-57.

Expressions of regret on the death of Mr. K. C. Roy. 72-73.
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RANGACHARIAR, DIWAN BAHADUR T.—contd.

Indian Press Bill (introduced on 7th September 1931);
Motion for leave to introduce. 65-66.
RANGE OFFICE(S)—
Question 7¢ abolition of —— of Deputy Postmasters-General. 7-8
RANGOON—
Question rellllgg-transfer of certain town inspectors of post offices in
RASTOGI, MR. BADRI LAL—
Election of —— to the Advisory Publicity Committee. 1408.
Question re—
Cemploints against superintendents of post offices, 909,
Irauds in post offices. 908-09.

Grant of pensions to the families of soldiers killed in the Burmese
Rebellion. 976.

Inguivies in Bardoli and the North West Frontier Province. 977.
Promotion of clerks to the lower division of the Secretariat. 1127-
98,

it

Retrenchment of employees of the East Indian Railway Traffie
Accounts Office, Howrah. 976-77.

RATES OF INTEREST—

Resclution re control of money lending and ——, 826-55.
RATE WAR—
Question re —— carried out against the Pioneer Motor Transport
Steamer Company in East Bengal. 391-92.
RATIO—

Message from His Excellency the Viceroy and Governor Geuneral re
disal:owanee of motion for adjournment relating to the Exchange

Motion for Adjournment re pronouncement re the Exchange --—,
825-26.
Question 7e cost of maintenance of the exchange —— at 1s. 6d. 46-47.
KRAWALPINDI—
Question re postmen and packers employed at the —— post office.
683.

REBATE(S)—
Question re deferred —— system of British Shipping Companies.
578-79.

REBEL(S)--
Question re—
Decapitation of the bodies of certain Burman —— hanged in Burma.
4B

Sey and exhibition of the heads of certain Burmese --—.
505.

resmrag st om Seviond b2 ol
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REBELLION—
Question re—
Burma ——. 993.
Effect of the Burmese on Indian investments in Burma. 176.
Grant of Jy’;a;nsions to the families of soldiers killed in the Burmese

The in Burma. 597-98.
Lesoluticn re in Burma. 855-63.
RECOMMENDATION(S)—

trial aceidents. 1408-10.
RECRUIT({S)—

Question re capitation charges for British Army —— in India. 12.
RECRUITMENT—
Question re—
Aunnual examination for —— to the ministerial establishment of the

Government of India and Attached Offices. 782.

and promotion of Muslims in the Secretariat and Attached
Offices. 1129-31.

—— for the postal service in the Madras Presideney. 804-05.

—— in the office of the Royal Air Force on.the eve of moving to
Delhi. 1129.

of depressed classes in Madras post offices. 994.

of depressed classes in post offices. 994-95.

of Goanese in Departments in the Bast African Colonies. 1401.

of Muslims in the Bengal and Assam postal circle. 796.

of Muslims in the Sind and Baluchistan postal cirele. 795.

of Muslims to Government Departments. 822-23.

of Muslims to Government of India offices. 1001-02, 1002-03.

—— of Muslims to the Army and Royal Air Force headquarters
offices. 1000-01.

of Musalmans to the Military Accounts Department. 84-85.

—— of residents of Delhi Province to services in the Punjab.
877-78.

—=< of Sikh clerks on the North Western Railway. 767-68.

— of staff in the Quetta Head Post Office and the Baluchistan
Division. 796. {

. ——— to the elerical establishment of the Government of India
Secretariat and Attached Offices. 1407-08.

—— to the Income-tax Department. 812-13.
Stoppage of —— for the Indian Civil Service and other Impeu..\l
Services. 501-02.
RED CROSS SOCIETY—
Question re 7%??5 of the Women’s Medical Service lent to the Indinn

FELLEL
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REDDI, MR. P. G—

Election of —— to the Advisory Publicity Committee. 1408,

REDDI, MR. T. N. RAMAKRISHNA—

Question re—
Alleged differential treatment of Indian and non-Indian Directors
of the Tmperial Bank of India. 174-75.

Amount of advances granted to Indian merchants by the Imperial
Bank of India. 175,

Appointment of committee of inquiry into workings of the Imperial
Bank of India, 175-76.

Deposits with the Imperial Bank of India, 174.

Efteet of Burmese rebellion on Indian investments in Burma. 176.

Loans of the Government of India maturing in England and'in
India. 901.

FPromotion of upper subordinates in the Public Works Department.
1125.

Provision of the Budget in connection with post office cash certi-
ficates. 901-02.

Stocks of silver in eoin and bullion. 902-03.

Withdrawal of facilities granted to Indian merchants by the
Tmperial Bank of India. 175.

World conference on silver. 902.
Question (Supplementary) re—

Dumping of Japanese rice into India. 4-5.
Resolution re the Imperial Bank of India. 865-66.

REDUCTION(S)—

Question re—
Clomimunities affected in made in the Forest Research Institute
and the Survey of India Department at Dehra Dun. 685-86.

Possibility of —— of pay and pensions of Government servants.
5024

——in number of apprentices in the Kharagpur rulway workxhopl.
518.

of number of Departmental telegraph oﬂiees. 711, ;

—— of superintendents of post offices. 706-07,

REFUND(8)—

Question re —— of Haj Pilgrim passage money. 503-04.

REGIMENTS— |

Question re—
Cost of moving —— from one station to another. 523,
—— admifting members of depressed classes. 1112-13.
— admitting Mussalmans from the United Provinces. 83,
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REGULATION(8)—
Question re—
Allowances of the Frontier —— Committee and certain other com-
mittees. 102-03.
Frontier —— in force in the North West Frontier Provinee and
Sind and decisions of cases by Jirgas. 98-99. ,
Tllness and treatment of Mr. Thsan Ilahi, a detenu under —— III

of '1818. 185-87.
Imprisonment of Mr. Thsan Tlahi under 11T of 1818. 54-55.
Rules framed under IIT of 1818. 900-01.
Arrest and detention of Mr. Vir Inder under
Delrgilt;gn under TIT of 1818 of Mr. Aziz Hindi of Amritsar.
REGULATION III OF 1818—
See ©* Regulation(s) "'

RENT(8)—
Question re—
' High —— in Bombay paid by the Army authorities. 1113-14.
House —— allowance and Delhi camp allowance. 915.
House —— and house —— allowances at Simla and Delhi.”~ 916.

. and price of ** Thakersey House '" and ‘ Irwin House ” in
Bombay. 888.
— charged at Longwood :Hotel for Government offieials and
Members of the Central Legislature. 614.
—— for bungalows recovered from the Manager and Assistant
Manager, Government of India Press, Aligarh. 1407.
— for Government quarters paid by elerks in Simla and Delhi
during the months of April and October. 984-85. ;
___ free accommodation for staff of Attached Offices in New Delhi.
917.
Simla house
REPATIR(S)—
#1iQaestion ¢ tenders for 2L work at the Government of India Press,
Aligarh. 429-30. A
REPATRIATION—" "
Question re—
___ of Tndian settlers from British' colonies. 388-89.
__ of Tndians from abroad. «18-21.. k
REPORT (8)—
Question re—-

Clongress
Discussion of the of the Retrenchment Committees. 1194-95.

Opinions supporting, the Hide Cess _Enquiry Committee’s —.
117475, = : :

allowance of Secretariat employees 917,

Preparation of the Moral and Material  Progrss
386-87.7" ko PR

on India’s financial obligations. 571-72. naR

II1 of 1818. 154
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- REPORT(S)—contd.
Question re—contd. .

Printing of —— of commissions on labour, retrenchment, ete.
1166-67. \

Quarterly —— of the Indian Trade Commissi at Hamburg.
1174,

—— of 'committees on the Indianisation of the Army in India.
872-73.

——— of the Bengal and North Western Railway Enguiry Committee.
885-86.

—— of the committee appointed on the recommendation of the
defence sub-committee of the Round Table, Conference. 872.
g — of the Frontier Crimes Regulation Committee. 813-14.
—— of the Hides Cess Enquiry Committee. 1174.
—— of the Indian Sandhurst Committee. 693.
of the Posts and Telegraphs Accounts Enquiry Commlttee

— of the Retrenchment Committees. 665-66, 813.

—— of the Royal Commission on Labour. 387, 1172.

—— on Co-operative Societies in Tanganyika by Mr. Strickland.
421.

Retrenchment proposals of the Jukes 388.
Statement laid on the table by the Honourable Sir George Rainy re
—~— of the committee on the purchase of the Bengal and North
‘Western and Rohilkund and Kumaon Railways. 111-12. A

REPORTER—

Question re refusal of ‘a passport'to Bngland to the Chief —— of the
Hindustan Times! 25-26.
REPRESENTATION(S)—
Question re—

Addition: and agneultural classes
on the Round Table Confereuce 1007—08

Communal in Central Goyvernment services. 579-80.

Communal in the North Western Railway Accounts Depari-
ment.  50-51. . ;

Fixation by statute of percentage of Muslim —— in Government

services.
Muslim —— in certain Government of India offices in Caleutta.
6.

Muslim —— in Pay and Acfi-;)o%nts and Audit offices in the North

‘West Frontier Province.
Policy of communal —— on the North Western Railway. 767.

—— by the Indian Match Manufacturers’ Association. 1191.
— from the East Indian Railway,Press Employees’ Association,

ils ot 3 IRT
g e abongmes of Bihar and Orissa at the Round Table Confer-
ence. T70-71.



REPRESENTATION (8)—contd.
Question re—contd.
—— of depressed classes in certain offices in Madras. 994.
— of Indians on public bodies in Fiji. 769-70.
—— of Muslims in Government services. 515-16.
— of Muslims in the Postal and Railway Mail Serviee. = 799-800.

- of Sikhs in the office of the Director General, Indian Medical
Service. 805-06.

of various eommunities in appointments of Executive Engineers
in the Delhi Public Works Department. 979-80.
on the plight of Indians in Burma. 777.
REPRESENTATIVE (S)—
Question re selection of a
Conference. 438.
RESEARCH (ES)— 4
Question re—
Constitution of the Governing Body of the Indian —— Fund
Association. 293-94.
— into the action of Indian drugs. 39-40.
— . papers published by officers and assistants of the Meteorologieal
Department. 611
RESEARCH DEPARTMENT—

from the Karnatak for the Round Table

Question re reernitment for the Medical —. 191.92.
RESEARCH FUND ASSOCIATION—
Question re—
Governing Body of the Indian —. 24-25.
Reconstitution of the Governing Body of the ——. 892.

Salaries of European and Indian research workers paid from the
™ Indian —. 191

See also ‘° Association(s) *.
RESDARCH INSTITUTE(S)—

Question re—
Establishment of a Central Medical ——. 892.
Salaries of heads of ——. 892.

. See also ‘* Institute(s) '’
RESERVE CLERK(S)—
Ree ¢ Clerk(s) .
RESERVE FORCES (AMENDMENT) BILL—
See ¢ Indian —— ** under ‘‘ Bill(s) 7.
RESERVE OF OFFICERS—
Question r¢ Army in India ——. 47-49.
RESIDENT MAGISTRATE(S)—

uestion re subordination of —— to Judicial Heads instead of to the
q Execui:ve Department. 95 s

g
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RESIDENTIAL SEGREGATION—
See ‘‘ Segregation .
RESOLUTION(S)—
Question re— 5
—— in the Madras Legislative i i
. b eg Couneil to raise Madras Infantry
—— of the All-India Conference re the Medieal Register. 890-91.
—— of the All-India Medical Conference. 524,
—— in the Tanganyika Indian Conference, 421.
—— passed at the All-India Medical Conference. = 890.
-—— re—
Agricultural distress. 218-54.
Civil Court decrees and proceedings against agriculturists. 199-218.
Control of money lending and rates of interest. 652-63, 826-55.
Draft convention on forced or compulsory labour. 1509:25,
D?‘gf, %olmenUon regulating hours of work in offices, hotels, cte.
Exchange, Gold Reserves and the Supplementary Finance Bill.
1056-1104.
Expenditure on roads. 1496-99.
High Courts. 626-43.
TImperial Bank of India. 865-66.
Powzers of the Governor General under the new constitution. 643-
Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1499-1509.
Rebellion in Burma. 855-64.

RETRENCHMENT—
Question re—

Communal considerations in —— of staff in Government Depart-
ments.  665.

Conference at Simla on —— 14,

Cost of - sub-committees and the effected by them. 424-25.

Discharge on account of —— of Mr, Abdul Rashid from the office

. of the Chief Engineer, Surveys and Construction, Lahore. ~582.

Non- —— in the salaries of guards and drivers én the North Western
Railway. 284-85. ;

Printing of reports of commissions on labour, ——, ete. 1166-67. *

—‘—— at the cordite factory at Aravankadu. 934:36.

. at the Forest College, Dehra Dun. 176.

—— ecarried out in Government Departments. 614. 51
—— due to amalgamation of Audit and Accounts offices. 909-11
—— in Accounts and Audit Departments of State R.mlway& 389.
§ — in Accounts and Audit offices in Bengal. 1465-66.

— in Government of India offices in Caleutta. 1-2.°

— in salaries of Departmental heads of Research Institutes. 527.

k RTINS e L i



198 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

RETRENCHMENT—contd. J8 19
Question re—contd. 2
——- in salaries on State Railways. 507-08. 43
—— in Scientific and Technical Departments. 496; )
in the Archsological Department. 1005,
in the Army Department. 592-93.
in the Government of India Press, Aligarh. 429.
in the Home Department. 1465.
in the North West Frontiér Province Accounts Offices. 1007,
in the postal service. 705.
in the salaries of superior services. 784.
—610f2a Sikh from the Agent’s Office, North Western Railway.
71-72.
——— of a Sikh from the Traffic Accounts Branch of the No:
Western Railway. 672.

—— of employces of the BEast Indian Railway Traffic Accounts
Office, Howrah. 976-77.

——— of grant and staff of the Indian Research Fund Association.
1198.

RERRE

—— of high officials. 88.

—— of Indian staff on the Kastern Bengal Railway. 506.

—— of Muslim cmployees of the Government of India Press,
Aligarh. 821.

—— of posts in the Army Department. 1153-54.

——— of Telegraphists. 710-11.

—— of temporary railway engineers. 50.

—— on Railways. 81-82, 182-83.

—— on State Railways. 88-91, 911-12.

—— on the North Western Railway. 172, 182-83, 283.

—— proposals of the Jukes Report. 388.

Safeguarding the interests of Muslims in —— in the Indian Army
Ordnance Corps. 1106.

Safeguarding the interests of Sikhs in —— on the North Western
Railway. 283.

Stoppage of the activities of the Archmological Department by way
of ——. 610-11.
RETRENCHMENT ADVISORY COMMITTEE—

Question re memorandum of the All-India Postal and Railway Mail ¥
Service Union to the Posts and Telegraphs ——. 711-12.

RETRENCHMENT COMMITTEE (8)—

Question re— Vgl
" Discussion of the reports of the ——. 1194-95. o
Proposals before the ——. 392, . 3
%7 Report of the 813, 665-66. %
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RETRENCHMENT SUB-COMMITTEE—

Question re witnesses examined in Bombay by the Posts and Telegraphs
—— in Bombay. 709.

REVENUE(S)—
Question re— {
Decrease in customs —. 479.
Pogxulntion, ., ‘ete,, of certain Kanarese speaking districts. 436-
7.

realised by the Government of India. , 666.
REVENUE ESTABLISHMENT—
Question resg;-omotion of Anglo-Indian subordinates to the superior
RICE—
Question re—
Dumping of Japanese —— into India. 4-5.
Tnportation of Japanese ——. 172-73.
RIOT(S)—
Motion for adjournment re —— at Dera Ismail Khan and at Chitta-
gong. 615-17.
Question re—
Casualties in the Peshawar —— of 1930. 404.
Persons killed and wounded in the —— in the Bannu distriet, North
West Frontier Provinece. = 1153.
——- at Dera Ismail Khan and Kulachi village. 608-09.
—— in the North West Frontier Province. 609.

Statement laid on the table by Mr. E. B. Hofvell re —— in the North
‘West Frontier Province. 1201-02.

ROAD(S)—
Question re—
Cost of the Bara Wafat-Khajuri —— and the military operations
entailed in its construction. 405.
Prf(;';sion of a —— to the North of Burhanpur railway station.
Repair of the Arracan —— in the district of Chittagong. 104.
Resolution re expenditure on ——. 1496-99.

ROAD COMMITTEE—
See *“ Committee(s) .
ROAD LIGHTING—
Question re maintenance of electric installation and —— in Old
Thi. 1134,

ROAD SIDE STATION(S)—
See ‘¢ Station(s) .

ROBBERY (IES)—
Question re in post offices in the distriets of Chittagong and
Dacea. :

R I AR
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ROHILKUND AND KUMAON RAILWAY—
See * Railway(s) .
ROME—
Question re ﬁesti‘vities of the International Chamber of Agriculture of

ROORKEE—
Question re appointment of Muslims on the station staff at ——. 100.
ROUND TABLE CONFERENCE—
Motion to reduce Demand for Supplementary Grant for—
‘“ Expenditure in England—Secretary of State for India '’ re—
Non-representation of Nationalist Muslims in the ——.  1493-96.
‘¢ Miscellaneous ”’ re—
Inadequate representation of Bengal at the ——. 1228-32.
Inadequate representation of Mussalmans in the Federal Strue-
ture and Minority Committees and the ——. 124143,
Inadequate é;gfsentation of the landholders and zamindars at the
— 1 £
Non-participation of the representatives of the Federation of
Indian Merchants’ Chambers and Industries in the Federal
Structure Committee and the 1232-34
Non-representation of Orissa at the ——. 1234-37.
Non-representation of the Jain community at the Federal Strue-
ture Committee or the 1243-44,
Representation of non-BrahmJns and Bombay Karnatak at the
—— and Minorities Sub-Committees. 1246-49.
Question re—
Additional reprosentutmn of mercantile community and agricultural
clesses on the —. 1007-08.
Date of conclusion of the —— and publication of its results. 1127
Delegates to the from Bihar and Orissa. 1126-27.
Expert inquiries carried out in India for the 869-71.
Nominations from the Punjab for the 582-85.
N(sl-"repi-esentatim of the people of cantonments at the ——. 801-
2.

Passages' of delegates, ete. 867-68.

Report of the Committee appointed on the recommendation of the
Defence Sub-Committee of the —-. 872,

Representation of aborigines of Bihar and Orissa at-the ——. = 770-

.
Representation of Bengal landholders at the —, 573,
Representation of Gurkhas at the ——. 523,

Representation of Shia Muhammadans at the ——, 523, . f
Respg;sentation of the Indian Chamber of Commerce at the ——.

Rrﬁb‘o ntatives rec ded by Bihar and Oriséa ‘for the —=!

Selection of a representative from the Karnatak for the' ==L 438,
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ROY, MR. K. C—
Tixpressions of regret on the death of —. 71-76.
ROY, MR. M. N—
Question re withholding of telegrams sent by ——. 524
ROY, MR. 8. N—
Indian Press Bill—
Motions to refer to Select Committee and to circulate. 317.
Oath of office. 1.
ROYAL AIR FORCE— E
Question re—
Re]e(x)'g(i)tb-ient of Muslims to the Army and —— headquarter offices.

Recrgétments in the office of the —— on the eve of moving to Delhi.
11
ROYAL COMMISSION(S)—
See ¢ Commission (s) 7.
ROYAL COMMISSION ON LABOUR—
Question re report of the ——. 1172,
See also under ‘‘ Labour ",
ROYAL INDIAN MARINE—
Question re recruitment of Muslim Rajputs to the Air Service and
the ——. 428,
ROYAL MAIL SERVICE—
Question re travelling allowance of — officials transferred from
Silchar. 898,
RUBBER—
Question re importation of cheap — and canvas shoes from Japan.
52-53.

RULE(S)—
Question re—
Change of —— for Metal Pmes 678-79.
Definition of ¢ Family ’’ in the North Western Railway Pass, —.
678.
Exemption of Mebers of the Legislature from the Arms Aét —.
99.

Interpretation of a railway provident fund: and gratuity’ —.
1200.

New ——— for payment of two annas on V. P. Pamels and registered

newspapers. 438,
Powers of the Railway Board of framing —— for the determivation

of salaries.. 677.
Racial discrimination in new Ieave —— on State B.axlways 492,
- .Revision and improvement of jail ——.  86-87.
——— for the classification of prisoners. 86.

A
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RULING(8)— 03
Bill(s)—
A motion to refer a —— to a Select Committee is perfectly in

order without previous publication of the in the Gazette of
India, but no Report of the Select Committee ean be made or
considered by the Assembly without such previous publication.
1183-84.
When an alternative amendment is moved the old ground is not
allewed to be covered beeause that is repetition. 1429,
. Demands for Supplementary Grants—

Honourable Members are entitled to say that they will give only
one rupee against a made by Government but in that case
they will have to deal more with the financial aspect than with a
particular grievance. 1228,

If the —— does not contain a provision for any item, that item’ §
cannot be diseussed under that particular demand. 1245. ‘

The faet that a motion appears on the Order Paper does not mean
that the Chair has allowed that motion, A point of order can
always be raised when a motion is attempted to be moved and it is
always open to the Chair to rule that motion out of order. 1245,

Indian Press (Emergency Powers) Bill—

All the amendments of which notice had been previously given to

the Indian Press Bill which had sinee been withdrawn, would

be allowed to be moved in respect of the ——, with such modifi-
cations as might be called for. 1277.
Miscellaneous—

An Hononrable Member may read a few extracts to support the
point of view which he holds, but he cannot be allowed to read
elaborate extracts in the course of the debate. 321.

An Honourable Member should resume his seat when a point of
order is raised. 325.

As soon as any unparliamentary expression is used, it is open to
any Honourable Member to call attention to it. 1350.

Honourable Members are not entitled to speak again, but they can
briefly explain the reasons for withdrawing their motions. 1495.

If an Honourable Member quotes an extract in refutation of an-
other Honourable Member’s argument, it is not a personal expla-
nation. 331.

In making personal explanations, Honourable Members must restrict
themselves to them only and should not make a reply. 1226.

Tt is only the Chair that has the right to call Honourable Members

to order. 317
The expression ‘“ mean advantage ’ is very offensive and is not
allowed. 1473,
Question (s)—
Honourable Members are entitled to ask —— in regard to legisla-

tion which stands on the Indian Statute-book and any supple-
mentary —— which deals directly with that legislation is admis-
e sible. 990.
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RULING (8)—contd. LSOLTAS
Question (s)—contd.

Honourable Members giving notice of short nofice —— should be

in their seats to put them. The Chair cannot allow any other
Honourable Member to put that ——. 427.

There is no rule or Standing Order which compels Government 10
give answers to ——. Honourable Members on the Treasury

Benches are entitled to say that they want notice of a put
as a supplementary ——. = 600.
Question re—
Conflicting on the Law of Attachment. 995-96.
Resolution (s)— i
A reference to the Finance (Supplementary and Extending) Bill
is in order in the —— on the financial statement made by the
Finance Member. 1058.
Time Limit—
There is no —— when legislation is being discussed. 387.
RUNNING STAFF—
Quesztis%n re reduction of allowance of train —— to pre-war rates.
RUPEE LOANS—
Ree ““ Loan(s) .
8
SADHU SINGH—
Question re appointment of ——, an electrician, on the North Western

Railway. 766
SAHI, MR. RAM PRASAD NARAYAN—
Indian Press (Emergency Powers) Bill—
Consideration of clause 4. 1428.
SALARY (IES)—
Question re—
Powers of the Ra.llwny Board of framing rules for the determina-
tion of 677
Reduction of —— of superior officers. 611.
Reduction of —— of the Indian Civil Serviee. 1154.
Retrenchment in —— of Departmental heads of Research Institute.
527.

Retrenchment in —— on State Railways. 507-08.

Retrenchment in the —— of superior services, 784.

—— of local traffic service officers. 676.

-—— of the Health Commissioner with the Government of Indm
1157, oTa

——
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SALKEA—
Question re construction by the East Indian Railway of bmldingl at
——, Howrah. 495.

SAL’I‘ (ADDITIONAL IMPORT DUTY) BILL—
See ““ Bill(s) .
SALT DEPARTMENT—
Question re—
Grievances of officers. 819.

Selection of officers for the —— on its separation from the Excise
Department. 818,

SALTER, SIR ARTHUR—
Question re—
Kecommendations of ——.  170.
Report of ——.  904-05.
SANDHURST COMMITTEE—
Question re—
Failure to appoint a Sikh to the ——. 586.
Report of the Indian ——. 693,
SANITARY INSPECTORS—

Quostion re appointment of Sindhis as —— on the North Wésterli
Railway. 173-T4.

SANJIVA ROW, MR. K—
Oath of Office. 1.
SANT SINGH, SARDAR—
Code of Criminal Procedure (Amendment) B111~(Amendment ‘of
Seetion 144)—
Motion to refer to Select Committee. 447,
Foreign Relations Bill—
Motions to consider and to circulate. 962.
Indian Press (Emergency Powers) Bill—
Coln;égeration of clause 3. 1332-33, 1335, 1336, 1353, 1358-63, 1368,

Consideration of clause 4. 1372-73, 1411, 1415-21, 1429; 1430, 1436.
-nitin Qonsideration of elanse 5. 1437,

Consideration of clause 6. 1439.

Consideration of clause 9. 1445, 1446.

Consideration of clause 18. 1446, 1447, 1448, 1449,
- Consideration of clause 23. 1449, 1452.

Consideration of clanse 25. 1455.

Consideration of clause 30. 1456-57.

Consideration of the Title and Preamble. . 1462.

Moticn to pass. 1486-88. :
Question re—

' Abolitioh of the local traffic service and ereation of a_neyw service.
677. sAA

T
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SANT SINGH, SARDAR—contd.
Question re—contd.
Abolition of the Railway Medical Department. 157. i ‘
Abolition of travelling ticket examiners on the North Western
Railway.
Allégations made against Mr. Smith, Divisional Electrician, North
Western Railway, Multan. 768. I
Alleged favouritism of Anglo-Indian officers and subordinates on
the North Western Railway. 677. ¢
Application of section 144, Criminal Procedure Code. 412 "

Appointment of Sadhu Singh, an electrician, on the North Western
Railway. 766. ‘

Appointment of Sikhs as Controllers on the North Western Railway.
671.

Appointment of Sikhs as Deputy Postmasters-General and Post- %
masters. 681-82.

Appointment of Sikhs as Head clerks on the North Western Railway.
669.

Appointment of Sikhs as Staff and Assistant Staff Wardens on the

North Western Railway. 670. 'y
Appointment of Sikhs as Traffic Inspectors, efc., on the North

Western Railway. 669-70. ki
Appointment of Sikhs in Audit and Accounts Departments of the e |

Government of India. 672-73.
Appointment of Sikhs in the Accounts Department of the North !
Western Railway. 669-70. i
Appoiutment of Sikhs in the Clearing Accounts Office. 670. 4
Appointment of Sikhs in the Postal Service in the Punjab. 682. B
Appointment of Sikhs on the North Western Railway. 155-57, 671.

Arrest and detention of Mr. Vir Inder under Regulation IIT of "’

1818. 154. b
Branding of mares in the Jhelum canal colopies. 267-70, ¥
Change of rules for metal passes. 678-79. i

Clg;kﬂ trained at the Training School for Accountants at Calcutta.

1 ]

Compensation to Sardar Ganga Singh for the shooting of his i
children and wife. 768-69. i

Complaint of horse-breeding grantees of land against che Army f
Remount Officer, Sa a. 270-7T1

Coneessions and privileges allowed on State Railways to Anglo-
Indians and Indian subordinates. 681.

Construction of a children’s ward at the Peshawar Hospital in
memory of the children of Sardar Ganga Singh. 769.

Conversion of travelling ticket exami into special ticket
exmainers. 285-86 f g

Desﬁqnsition of *“ Family ’’ in the North Western Railway Pass Rules.
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SANT SINGH, SARDAR—contd. patl
Question re—contd.

Tl-hcalth of Ihsan Tlahi, a prisoner in' the Central Jail, Lahore.

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. \

Detention under Regulntlon 1T of ‘1818 of Mr Azlz Hindi of
Amritsar.  151-53.

Difference in pay of local traffic service oﬁcers. 680 81.
Employees of the Army Remount Department, Sargodha Cirele.
282. ¥ "

Employment of Sikhs on the North Western Railway. 282!
Horse-breeding in the Jhelum Canal Colonies. 267; 271-81.
Horse-breeding in the Sargodha Cirele.  294-97.

153.
Tmnport of wheat under the Wheat (Import Duty) Aet. 109-10
Indianisation of the Commercial and Engineering Superior Service:
of the North Western Railway. 673-76.
Lengthy retention of the post of Superintendent of Post Offices,
Mgadras Cirele, by Rao Bahadur G. Narasimha Naidu. 154-55.
Loss or gain by the maintenance of exchange at 1s. 6d." 108-09.
Memorial to the ehildren of Sardar Ganga Singh. 769.
Metal railway passes lost or misused. 677-78.
Non-retrenchment in the salaries of guards and drivers on the North
‘Western Railway. 284, 285.
Non-transference of the Indian officer of the Army Remount Depuri-
ment, Sargodha Circle.

© Pay of ticket examiners on the North Western Railway. . 286.

Policy of communal representation on the North Western Railway.
767.

" Postmen 'and packers employed at the Réwa_lpind'j Post Office. 683.
‘Powers of ‘Assistant Traffic Superintendents. 679. =
“Powers of the Railway Board of framing rules for the determina-

tion of salaries.
Price of wheat.  157-58, 164-65.

Promotion of Anglo-Indian aubordmates 'to the superior reverue
establishment. ' 681.

Protection of Sikh interests on the North Western Railway 672.
Reernitment of Sikh clerks on the North Western Railway. 767-68.

, Reduction of allowanee of train running staff {o pre.-war rates. 286.

Release of political prisoners in the Punjab. - 282.

. Release of S: Dhanna Singh, a prisoner of Lyallpur. 925.

Representation of Muslims, Hindus and Sikhs on the Peshawar
Municipality. 159-64.

&

Rmhot&eDwmnﬂPemnmlOﬁem Oonferanenlmhora.
T767.

Retrenchment of a Sikh from the Agmts Oﬁn, North Western
Railway. . 671-72.

Ret.renchmeut of a Sikh from the ’l‘raﬂic Aceounts Bmah of the
North Western Railway. 672.



= wesd ¥oa Tl 4 : A T XNUNE e
INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 207

SANT SINGH, SARDAR—concld. R ORA

Question re—coneld.
Retrenchment on the North Western Rzulway. 283.
Safeguarding of the interests of Sikhs in the postal servwe 682-
83.

i Safeguarding the interests of Sikhs in retrenchmert on the North
Western Railway. 283.

Safeguarding ‘the interests of Sikhs on the North Western Railway.
768. :

Salaries of loeal traffic service officers. 676

Separation of the office of the District and Sessions Judge, Ajmer,
from that of Commissioner and Collector, AJmer-Merwam. 508.

Sh]ooﬁng of the wife and sons of Sardar Ganga Singh at Peshawar.

Special and travelling ticket examiners on the North Western
Railway. 285.

Travelling allowance of probationers sent to outstations on ' the
North Western Railway. 679-80.

Question (Supplementary) re-—

Cowplaint by Pandit Jawahar Lal Nehru against tampering with
his letters in ' the post office. 167,

Cost of retrenchment:sub-committees and the retrenchment' e‘facted
by them. .. 425.

Passports for persons leaving Indid. 513415.

Position of minorities in services under the control: of' the ‘Central
Government. 477. P

Prosecutions of Sikhs for the possession of « Ku'pans i s HE2-T8.
Resolution re agricultural distress. 227, 231,
See also under ** Hari Raj Swarup, Lala *’ for questions pnt ou behal.f

I Ripiiy

SARDA, RAT SAHTB HARBILAS—
Aneient Monuments Preservation (Amendment) Bill— I
Mations to corsider and to circulate. 120714, 1215, 1217, 1218,
1224, 1226-27.
T Indian Theome-tax (Second Amendment) Bill—
Motion to refer to Seleet Commxttee 135-36.
'''Question re—
Aboiition of the post of Publie Hellth Commissioner with the
Government of India. 290.

Ammmmmsammma,m
officials from the Central Postal Circle. “765.
Attendance of the Public Health Commissioner with the Govern-
& ment of India at eonferences outside India. 291-94.
Cmpmhthardananngmgh;nd ial for his child

cmm«mmwamm.mrm
Association. 293-94.

TR A
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SARDA, RAI SAHIB HARBILAS—contd.
Question re—contd.
Eduecational Code for Ajmer-Merwara. 1156.
Examination for postal accountants. 417.
Progress of education in A,]mer Merwara. 1155-56.
Q_gﬁg of the Health Commissioner with the Goyernment of India.

Sa{ilsgw;tion by the Raja of Pisangan of the demands of his peasants.
56-A7.
Question (Supplementary) re—
Aholition of the post of Assistant Superintendent of Education,
Ajmer-Merwara. 1135-36.
Appoiniment of magistrates and judicial officers in A,lme"-\[emam
from a magor province. 511-12.
Promotion of ministerigl officers in Ajmer-Merwara to be magistrates
and judicial officers, 510-11.
SARGODHA—
Question re—
Compluints of horse-breeding grantees of land against the Army
Remount Officer, 270-71.

Employees of the Army Remount Department, —— Cirele. 282.

Horse-breeding in the —— Cirele.  294-97.

Non-transference of the Indian officer of the Army Remount Depart-
nent, Cirele. 281.

SARMA, MR. R. 8.—
Indian Press Bill—
Motions to refer to Select Committee and to circulate. 532-33.
Resolution ¢ control of money lending and rates of interest. 833-34.

SAVINGS BANEK—

Question re . cash certificate and Government security work in
post offices. 194.
SCHOOL(8)—
Question re—
Appointment of an untrained teacher in the Go t S dary
-——- at Pisangan, Ajmer-Merwara. 1187.
Clesrl{s trained at the Training —— for accountants at Calentta.
1.
@Government grant to the D. A. V. High . Ajmer. 1187-b8.
.. Hindu apd Muh dan teach inted and dismissed on the
recommendation of the Distriet Inspaetor of ——, Delhi, 602.
Inspection of —— in Ajmer-Merwara. 1136-49
Numbers of Hindu and Muh dan t ployed ia — in
Delhy. - 1108.
Numbers of Hindu and Muslim —— in Delhi. 1108.

Q%;m of the boarding house at the Government High — -, Delhi.




SCIIOOL (S)—contd.
Question re—contd.

Transfer of the District Inspector of —— Delhi. 602,
Statement (laid on the table) by the Honourable Khan Bahaiur Mian
Sir Iazl-i-Husain regarding number of English  high -—— and
cclleges in India. 1175.
SCHUSTER, THE HONOURABLE SIR GEORGE—
Demand for Supplementary Grant in respect of-—
Expenditure in England under the control of the Secretary of State
for India. 1492, J
Miscellaneous. 1228,
Finance Rill—
Objection to introduction of a Second 1203-04.
Indiau Finauce (Supplementary and Extending) Bill—
Motion for leave to introduce. 1264, 1269-71, 1272.
indian Income-tax (Second Amendment) Bill—
Motion to refer to Seleet Committee. 113-19, 124, 130, 135,
Land Custems (Amendment) Bill—
Motion for leave to introduce. 67.
Motions to consider and pass. - 566.

Motion for adjournment re pronouncement re the exchavge ratio.
825-26. 1 o

Motion to reduce Demand for Supplementary Grant for ‘* Miscel-
limeous 7 re inadequate representation of Bengal at the Round
‘Table Conference.. 1232.

. Point of order raised by re his objection to the last paragraph of
Mr. R. K. Shanmukham Chetty’s Resolution re exchange, gold
reserves and the Supplementary Finanee Bill, 1056-57.

1 Provisional Collection of Taxes Bill—
Motion for Jeave to introduce. 69.
Motion to consider. 735-36,
Motion to pass. 736.
Resoiution re agricultural distress. 244-49, 5 s
Statement by on the financial position. 713-15, 1029-38, 1249.64.
BCIENTIFIC AND TECHNICAL DEPARTMENTS—
Question. re retrenchment in ——=, 496,
SCOTT, MR. . RAMSAY—

Reésolution ra exchange, gold reserves and the Supplementary Finauce
Bill. 1072-74, 1088-98, 1100.

SECOND CLASS—

"""'Question re intermediate and —— North Western Railway passes to
" Puri. 489,

L205LAD
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Teachers appointed to technical —— by the/ Bengal Nagpur Railway.
§19.

it
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SECOND DIVISION—
See *‘ Lower Division ”’
SECONDARY SCHOOL—
ee “* School(s) .

SECRETARIAT—
Question re—

Abolition of the separation allowance of the Government of India
—— staff. 930, 985.

Absorption of attached and subordinate offices in departments of
the 1115

_ Alleged favour msm in the Army Department ——. 595-96.

Allowances of staffs of the —— and attached offices in Delhi and
Simla. 915, 916, 917.

Appointment of Oriyas in the Government of India — and
attached offices. 1116.

Appointments in the —— and attached offices. 884-85.

staff in Delhi. 1189-90.

Conveyance allowance granted to the staff of the Government of
India at Delhi. 985-86.

|

\ Conveyance allowance for
\
i Discriniination in pay between the
\

and attached and subordi-
nate offices. 1115.

Head.uerters of the Government of India —~ and attached offices.

Pay and allowances of staff of the Government of India — — and
attached offices. 1400-01.

Pay of clerks in the and attached offices. 997-98.

Promotion of elerks to the lower division of the ——. 1127-28.

Reeruitment and promotion of Muslims in the —— and attuched
offices.  1129-31.

Reeruitment to the clerical establishment of the Government of
India —— and attached offices. '1407-08.

Simla house-rent allowanee of employees. 917,

Working hours-in the ——. 1135,

SECRETARY (IES)—
Question re—

Appomtment of a superannnated officer as of the Rajputana
Board of Secondary Eduecation. 1188.

Appuintment of Joint —— Department of Education, Health and
Lands. 928-29.

SECRETARY OF STATE FOR INDIA—EXPENDITURE IN

ENGLAND—
Demand for Supplementary Grant. 1492
Motion to reduce Demand for Supplementary Grant for ** —— ' ye
X non-representation of Nationalist Muslims in the Round 'l‘able
3 Conference. 1492-96.
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SECUNDERABAD—
Qaestion re appointment of President of the — — Cantonment Board.
787,

SEEDS—

Question re grant of speecial railway freight rates for grains, —— ete.
from Poona. 45.

SEGREGATION—

Question re residential —— in Mombasa. 16-17.
SELECTION GRADE—

Question re—

3

Ar;z;(s;;sion of Railway Mail Service clerks to the examination.

Admission to the lowest —— examination of junior officials from the
lentral Postal Circle, 765.

Lreation of an additional —— post in each Railway Mail Service
division. 1400.

SELECTION GRADE EXAMINATION—
Question re—
Liowest —— for the Posts and Telegraphs Departments. 638.
Nomination for —— of candidates in the Delhi General Post Office,

1379.
SELECTION GRADE POSTS—
Question re in the Simla General Post Office. 1377.
SEN, MR. 8. C.—
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1050-51.
Indian Press Bill—

Point of order raised by that the Bill as introduced iu the
Assembly has mot been published in the Gazette and therefore
all proceedings taken thereafter, viz., the report of the Select
Committee, are ultra vires, illegal and void. 1176-78.

Indian Press (Emergency Powers) Bill—
Motions to consider and to refer to Select Committee. 1312-14.
Cousideration of clause 3. 1353.
Consideration of clause 4. 1430-31, 1432-33.
Consideration of clause 23. 1450-52.
Consideration of clause 80. 1458-59.
SEN, PANDIT SATYENDRA NATH—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eireulate. 1304-05.
Censideration of clause 3. 13381-32.
Consideration of clause 4. 1431-32,
Consideration of elause 30. 1456.
Motion for adjour t re shooting of det at the Hijli detention
camp. 757-58. _
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SEN, PANDIT SATYENDRA NATH—contd.
Question re—

Collieries owned by Government in Bengal, Bihar and the Central
Provinees. 878,

Correspondence dealing’ with allegations —against = the ~Personal
Assistant to the Army Secretary. 923-24.

Duties of an Officer on Special Duty in the Army Department.

924,
Prowmotion and pay of the Personal Assistant to the Army Secretary.
922-23.
SENTENCES—
Question re life —— awarded to Pandit Jagat Ram and Bhai Jawala
Singh, 49-50. * 4

SEPARATION ALLOWANCE—

Question re abolition of the
taviat staff. 985.

Seec also under ‘“ Allowance(s) .
SERVANT (S)—
Question re—
Admission to the Arya Samaj of Government ——, 875,
Government —— murdered during the last five years. 1185.
Reduction of travelling allowance of Government and Members
of the Central Legislature. 611-12.
SERVICE(S)—
Question re—
Al(),d’i,!ion of the Local Traffie
7.
Bengal and other Muslims appeinted in Government RT3
Communal representation in Central Government 579-80.
Fixation by statute7 of percentage of Muslim representation in Gov-

of the Government of India Secre-

and creation of a new ——,

ernnient ——.
: Grant cf Tiee passage concessions to non-Asiatic non-superior cficers
in railway ——. 598-

Indianisation of superxor in the Engineering Department of
the Calcutta Port Trust.' '593-94, 595.

Organisation of the Indian State Air ——.  883.

Recruiiment of residents of Delhi provinee to in the Punjab.
877-78.

Representation of Muslims in Government ——, 515 16.

Rules for the admission of candidates to the Indian Civil — — and
other Imperial —.  977-78, 978

SESSIONs JUDGE—

Question re separation of the office of the District and ——, Ajmer,
from that of Commissioner and Collector, Ajmer-Merwara. 508.

p *
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SHAFEE DAOODI, MAULVI MUHAMMAD—

Question re safeguarding of Muslim interests in accounts and audit
offices in the North West Frontier Province. 383.

SHATLANI, MR.—
Expressiens of regret on the deaths of Mr. Alexander, —— and U Tok
Kyi. 56-59.
SHAH NAWAZ, MIAN MUHAMMAD—
Tixpressions of regret on the death of Mr. K. C. Roy. T76.
Indian Press Bill—
DMotions to refer to Seleet Committee and to ecirculate. 314-16.
Indian Press (Emergency Powers) Bill—
Censideration of clause 30. 1456, 1457.
Question re horse-breeding in the Jhelum Canal Colonies. #1279, 280.
Queséiqosn (Supplementary) re horse-breeding in the Sargodha Cirele.

Resolution re—
Agricultural distress. 223-27, 229, 230, 231, 233.
Civil Court decrees and proceedings against agriculturists. 211.
C(g]_té'ol of money lending and rates of interest. 659, 829-31, 841,
50.
Powers of the Governor General under the new constitutipn. 649,
651.
SHANAN POWER HOUSE—
See ** Power House
SHED(8)—
Question re—
Tnéonvenient use made of the passenger
hanpur railway station.
Lack of a —— and other facilities for passengers at Jhansi railway
station. 580.
SHERIFF OF CALCUTTA (POWERS OF CUSTODY) BILL-—
See ¢ Bill(s) .
SHIA MUHAMMADANS—
8ee - Muhammadan(s) .
SHILLIDY, MR. J. A—
Indian Mines (Amendment) Bill—
Motion for leave to introduce. 66.
Motions to consider and pass. 562, 563.
Recommendation of the International Labour Conference re preven-
tion of industrial accidents. = 1408-10.
Resolution re—
‘Draft eonventmn regulating hours of work in offices, hotel, ete.
1529-31
Expenmt'um on roads. 1496-97 1498-99. ?
Statement laid on the table by —— re purchase of stores by the High
Commissioner for India. 618-25.

and platforms at Bur-
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SHIPPING COMPANIES—

Question r¢ deferred rebates system of British ——. 578.79.
SHOES—
Question r¢ importation of cheap rubber and canvas —— from Japan.
52-53.
SHOLAPUR—
Question 7e release of —— prisoners. 524,
SHOOTING(8)—
Motion for adjournment re —— of detenus at the Hijli detention eamp.
713, 744-64.

Question re—

Compensation to Sardar Ganga Singh for the
and wife. 768-69.

-— of the wife and sons of Sardar Ganga Singh at Peshawar. 158.
SEOP(8)—

Question re—

of his children

Appointment of Indians in the carriage and wagen ——- of the
Bombay, Baroda and Central India Railway, Ajmer. 876.

run by the Head Clerk, Government of India Press, Simla.
1160.

SIGNALLERS—

Question re postal —— and departmental telegraphists. 707.
SIKH(S)—
Question re—
Appointment of —— and Hindus as draftsmen on the North
Western Railway. 491-92.
A%g(ii'lmnent of —— as Controllers on the North Western Railway.
Appointment of — —as . Deputy Postmaster-General  and Posi-
masters. 681-82.
A}é}égintment of as Head Clerks on the North Western Railway.

Appointment of as Staff and Assistant Staff Wardens on the
North Western Railway. 670.

Appoiniment of —— as Traffic’ Inspectors, ete., on the North
Western Railway. 669-70;

Appointment of —— Qazetted Officers to the North Western Rail-

.. way. 585,

Appointment of —— in Audit and Aecounts Departments of the
Government of India. 672-73. i

Appointment of

in the Accounts Department of the North
estern Railway. 669-70. :

Appointment of in the Clearing Accounts Office. 670.
Appointment of —— in the postal service in the Punjab. 682
Appointment of —— on the North Western Railway. 155-57, 671.
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‘ SIKH (S)—contd.

Question re—contd.

Appointment of —— to Accounts Services on the North Western
Kailway. 585-86.

A%ggintment of —— to the Indian Ciyil Service in the Punjab.

Appointment. of —— to the Telegraph Engineering Departiment,
Lahore Division. 588-89.

Euﬁxg%oyment of —— in the office of the Accountant General, Punjab.

Employment of —— on the North Western Railway: . 282.

Failure to appoint a —— to the Sandhurst Committee. 386.

Hindu and —— population in Bengal and the Punjab. 878-79.

Number of —— employed in certain offices. 775-76.

Proseentions of —— for the possession of ‘* Kirpans . 772-73.

Proteetion of —— interests on the North Western Railway. 672.
Recruitment of —— clerks on the North Western Railway. 767-68.

Representation of Hindus, Muslims and —— on the Peshawar
Municipality. 159-64.

Representation of —— and Hindus on the Peshawar Municipal
Committee. 587-88. :

Representation of —— in certain Accounts offices and the Publie
Works Department. 613.

Representation of —— in the office of the Director-General, Indian
Medical Serviee. 805-06.

Retrenchment of a —— from the Agent’s Office, North Western

Railway. 671-72.
Retrenchment of a from the Traffic Accounts Branch of the
North Western Railway. 672.

Safequarding of the interests of —— in Pay and Accouuis Offices.
T76.

Safegnarding of the interests of — in the postal serviee, 682-83.

Safeguarding the interests of — in' retrenchment on the North
Western Railway.. 283. 4

Safeguarding the interests of —— on the North Western Railway.
768.

_—_ candidates at examinations for the clerical service in Govern-
ment of India offices. 775.

SILCHAR—

Questioz rée-—
Transfer from —— of office bearers of the local postal union. 897-
98. f
Travelling allowanee of Railway Mail Service officials. transferred
from ——. 898.
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RILVER—
Question re—
Conference at Paris on the question. 997.
Stocks of —— in coin and bullion. 902-03.
| ‘World Conference on ——.  902.
| SIMLA—
| Question re—
‘ Allotment of elerks’ quarters at Phagli, —. 1110-11.
1 Allotment of Government quarters in ——. 883-84.

Allowances of staffs of the Secretariat and attached offices in Delhi
and -—. 915, 916, 917.

Appointment of Hindus to the Government of India Press, ——.
1172-78.

Appointment of Muslims in the
I378-79.

Appointment of temporary postal elerks at Delhi and ——. 798.

‘ Charge for excess water at Government quarters in —— and New
‘ Delhi. 5

Charge for excess water at the clerks’ quarters, Phagli, —~-. 925
26.

General Post Office. 1377,

Conference at —— on retrenchment. 14, : |

‘- Employment of relatives of the head clerk in the Government of
F India Press, 1160-61. “

Excess water rates charged for quarters in Phagli, ——. 975,
House-rent and house-rent allowance at —— and Delhi. 918.
Introduetion of water meter cards in —— and New Delhi; 975.
| Kitehens of the Assembly quarters at Longwood, ——, 613-14.
i > Meters attached to clerks’ quarters at Phagli, ——. 993.
l Move to and from ——. 397.
Move to ——. 406.

G Provision of inereased intermediate class accommodation for the

- move from —— to Delhi. 1194,

Qualifications and eommunities of the employees of the Governmcnt
of India Press, —. 1172.

Rent for Government quarters paid by clerks in —— and Delhi
during the months of April and October. 984-85.

Sclection grade posts in the General Post Office. 1377.
Shop run by the Head Clerk, Government of India Press,
1160.

SIMLA HOUSE-RENT ALLOWANCE—
Sze *° Allowanee(s) .

SIMLA TIME— 1

i Question re and standard time. 996.




SIND—
Question re—
Allegations against the Superintendent of Post Offices, Lower ——
and Persian Gulf Division. 791-92.
Employment of Muslims in the Lower —— and Persian Gulf Postal
Division. 793.

Extra powers of the Commissioner of . 1195.

Frontier Regulations in force in the North West Frontier Provinee
and —— and decision of cases by jirgas. 98-99.

Muslims employed in the Railway Mail Service, —— and Baluchis-

tan cirele. 793.

Nen-appointment of Muslims to the Railway Mail Service in the
——— and Baluchistan circle.

Number of Muslims employed in the Lower —— and Persian Gulf
Postal Division. 792

Nuraber of Sahiti Hindus and Muslims employed in the Lower -——
and Persian Gulf Postal Division. 793.

Pag' of Assistant Commissioners of Income-tax in Bombay and ——

16

Preponderance of Hindus in appointments in the North West
Frontier Provinee, and Baluchistan. 1381.
Reeraitment of Muslims in the —— and Baluchistan Postal Cirele.

796,
Superintendents and Postmasters in the —— and Baluchistan Postal
Circle. 798.
| BTNDHI(S)—
b Question re—
Appoiniment of —— as heads of departments in the North Western
Railway Offices, Liahore. 174
Appointment of —— as Sanitary Tnspectors on the North Wesrern

Railway. 173-T4.
SINGH, MR. GAYA PRASAD—
Ancient Monuments Preservation (Amendment) Bill—

. Motion to consider. 1206-07.
Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—

Mction to refer to Select Committee, 439-44. 448, 449, 453, 456,
465, 471-73.
Foreign Relations Bill— >
Motions. to consider and to circulate. 736, 947.
Indian Mines (Amendment) Bill—
Motion to consider. 562.
Indian Press Bill— ;
Motions to refer to Select Committee and to circulate. 303, 318, 319,
325, 326, 337, 540 .
" Motion for leave to withdraw. ' 1273.

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 217
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SINGH, MR. GAYA PRASAD—contd.

Indian Press (Emergency Powers) Bill—
Motions to consider and to circulate. 1284, 1285.
Consideration of clause 3. 1333, 1334, 1340, 1341, 1351.
Consideration of clause 4. 1411, 1433-34.

Motion for adjournment re shooting of detenus at the Hijli détention

camp. 745, To4.
Motion to reduce Demand for Supplementary Grant for ** Miscel-

laneous ’’ re inadequate representation of the landliolders and
zamindars at the Round Table Conference. = 1238.

Question re—
Action taken against volunteers of the Afghan Youth Leagus or the

Khudai Khidmatgars in the North West Frontier Province. 1
14.

Alleged differential treatment of Tndian and non-Indian Direetors
of the Tmperial Bank of India. 174-75.

Alleged persecution of Muslims in Tanganyika. 422.

Amount of advances given to Indian merchants by the Tmapevial
Bank of India. 175.

Appointment of a committee of inquiry on the working of the
Imperial Bank of India. 175-76.

Appointment of a Land and Development Officer in the Publie
‘Works Department, New Delhi. 1404-05.

Appointment of a Trade Commissioner in East Africa. 423,
Appointment of Indian Officers as Adjutants. 522-23.

Arms licenses for Europeans and Indians in Tanganyika. 423.
Arrest and deportation of Miss Geissler. 425-26.

Attendance by Government servanis at political meetings. 1157.
Benefit seeured by India under the Hoover Moratorium. - 165.
Capitation charges for British Army recruits in. India. 12.
Censorship of reports of the Cawnpore disturbances. 15.
Chemical preparations manufactured in India. 49. !
Corunon electoral roll for the Kenya Legmlatlw (‘onnell 17.
Commutation of death sentences. 23.

Complaint by Pandit Jawahar Lal Nehru against tampe:ing with
his letiers in the post office. 167.

Conference at Simla on retrenchment. 14.
Cost of moving regiments from one station to another 523.

Cost of retrenchment sub-committees and the retrenchment effected
by them. 424-25.

Creation of an All-India Medical Council. 24.
Cultivation of drugs in India. 38-39.

Delay in opening of the Third Class Bookmg Oﬁce at Patna June-
ticn' Railway station. 23-24.

Deposits with the Imperial Bank of India. 174
Disturbances in Burma. 10-11. ' dokold

it
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SINGH, MR. GAYA PRASAD—contd.

Question re—contd.
Drugs available in India purchased by Government Medical Storas
39.

Bffect of the Burmese rebellion on Indian investments in Burma.
176.

Electorates in Fiji. 424.

TBuropean and Indian ladies waiting rooms at Ajmer railway station.
424

Formation of an Indian Air Force. 8-9.

Frequent changes of Dircetors of the Haffkine Institute, Bombay.
192-93.

Garhwali military prisoners. 10.

Governing Body of the Indian Research Fund Association. 24-25.

Government help for the Bharat Steam Navigation Company. 421-
22,

Grant of special railway freight rates for grains, seeds, ete., from
Pocna. 45.

Import duties in Tanganyika on Indian imports. 420.

Indian Air Service from Karachi to Caleutta. 21-22.

Indians, Anglo-Indians and Europeans retrenched from railways
and Government departments. 14-15.

Indians repatriated to India from abroad. 18-21.

Malaria cases and the supply of quinine. 41-42.

Materials supplied by India for the Great War. 8.

Medical Tacilities for Europeans, Indians and Africans in Tang-
anyika. 422-23.

Merging of Wireless and Cable companies in India. 11-12.

Messrs. Tata and Company’s offers for ruuning the Air Madil Service
in India. 400-01.

Non-representation of the provinee of Bihar and Orissa on the East
Indian Railway Advisory Committee, 21.

Non-restoration to the Congress of the Ashram in Thana Bihpur
in Bihar. 771

Officer of the Women’s Medical Service lent to the Indian Red Cross
Sociery. T71-72.

Police sétion against two Indians in Tanganyika. 790-91. '

Political prisoners in the provinee of Bihar and Orissa. 15.

Priees of quinine, 45.

Prohibition of a drama in the North- West Frontier Province. 9-19.

l‘ro:l;tbmon of Gandhi caps and khaddar 1n Bannu cantonment. 12-

Probest. by Indian employers’ delegates at the International Labour ;
166.

1 ‘Couference, Geneva.

demeutxons of eandidates for Indian Medical Service. = 25.

Racial diserimination in the provision of eleetrie fans in nlls 166-
67.
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SINGH, MR. GAYA PRASAD—contd.

Question re—coneld.

Racial discrimination on Tfalian steamers, 421

Recommendations of Drug Committees. 32-38.

Recraitment for the Medical Research Department. ‘191.92.
R«?‘Igitmenl of Goanese in Departments in the Rast Afriean colonies,

Refusal of a passport to England to the Chief Reporter of the
Hindustan Times. 25.

Refusal of permission to Maulanas Muhammad Ishag and Mubam-
mad Irfan to enter the North West Frontier Province. 12.

Refusal of the Tanganyika Indian delegation to attend the Joint
Parliamentary Committee. 492.

Release of Sholapur prisoncrs. 524.
Report on co-operative societies in Tanganyika by Mr. Strickland,
421,

Represv-utatxon from Pandit Kashi Prasad Dikshit, formerly a clerk
in the Government Press, Allahabad. 523-24.

Representation of aborigines of Bihar ‘and Om\sa at the Round
Table Conference. 770-71.

Representation of Gurkhas at the Round Table Confercnee. .)23.
Representation of Indians on public bodies in Fiji.  769-70.

Representation of Shia Muhammadans at the Round Tab]o Confer-
ence. 523.

Researches into the aetion of Indian Drugs. 39-40.
Residential segregation in Mombasa. 16-17.
Resolution of the Tanganyika Indian Conference. 421.

Salaries of Europeans and Indian research workers paid by Indian
Research Fund Association. 191.

Scheme for closer union in East Africa. 17-18.

Sedition Ordinance in Fiji. 424.

Sentence of whipping given to a boy in Kenya. 419-20.
Smugeling of opium from Nepal into Bihar and Orissa. 15-16.
Speech by the Governor of the Punjab. 15.

Stocks of quinine in India. 40-41.

Treatment of malaria and area of cinchona plantations. 42-44.

‘Withdrawal of facilities granted to Indian merchants by the Iruperisl
Bank of India. 175.

‘Withholding of telegrams sent by Mr. M. N. Roy. 524.
Qnestion (Supplementary) re—
Abolition of the post of Assistant Superintendent of Edueation,
Ajmer-Merwara. 1135-36.

Appmntment of maglstrates and judicial oﬂiners in A;)menMemn
from a major provinee. 511-12.

Appointment of Mr. Bovenschen to the Army Retnmcmm Sub-
Committee. 396,
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SINGH, MR. GAYA PRASAD—concld.
Question (Supplementary) re—contd.
Appointment of Muslims on the station staff at Roorkee. 100.
Artieles in the Statesman about Kashmir. 990-91.
Detention under Regulation IIT of 1818 of Mr. Aziz Hindi of
. Amritsar. 153.
Discussion of the reports of the retrenchment committees. 1195.
Employment of Indians trained abroad in Civil Aviation. 883.
Frontier Regulations in foree in the North West Frontier Province
and Sind and decision of cases by jirgas. 98.
Grant of Lee passage concessions to non-Asiatic nonsnpenor officers
in Railway Service. 599.
Halting allowance payable at Delhi to the Deputy * Direetor for
Exploration. - 807-08.
i Horse-breeding in the Jhelum Canal Colonies. 278, 280.
Lack of a shed and other facilities for passengers at Jhansi Railway
station. 580.
Move to and from Simla, 397.
Palu(;:égy of Muslim clerks in offices of the Central Government. 999-

Paucity of Muslims in the Army Department. 1000.
I’osgibility of reductions of pay and pensions of Government servants.
503.
Posts retrenched in the Army Department. 1153-54.
Purchase of the Assam Bengal Railway. 574.
s SsRecruitment of Muslims to Government of Indm offices. 1001-02,
q 1002-03--
Recruitment of Muslims to the Army and Royal Air Foree Head-
quarters offices. .. 1001.
Reﬁx?izoil in number of members of the Public Service Commission.
19-21.
Repatriation of Indian settlers from British colonies. 389.
Reports of retrenchment committees. 665-66. -
Representation of Sikbs in the office of the Director General, Indian
¥ Medical Service. 805-06. -
Retrenchment in the Archmological Department. 1005.
Retrenchment on railways. B82.
Retrenchments carried ‘ont in Government departments. 615.
Transfer of control of the civil administration of Aden from' the
Government of Bombay to the Government of India. 690.
. Resolution re—
Draft convention on foreed or compulsory labour. 1513-17, 1518.
Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1505-06.
SITARAMARAJU, MR. B—
Iundian Press (Emergency Powers) Bill—
H9te1 “Consideration of ‘clause 3. ' 1330-31, 1340.
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SITARAMARAJU, MR. B.—contd.
Indian Press (Emergency Powers) Bill—contd.
Consideration of clause 4. 1414,
Question re—
Alleged prohibition of the employment of graduates in the postsl
department. 411-12.
Employment in the postal department of the sons of postal employees,
5l
Expenditure on Agricultural Research. 416.
Inconvenient timings of the Grand Trunk Express between Madras
and Delhi. 907-08.
Raising of loans for India in foreign countries. 411.
The Imperial Council of Agricultural Research. 414-16.
The recent Indian sterling loan. 411.
Transfer of Deputy Postmaster-General hetween Madras and Lahore
51.

Request by to the Chair to give a ruling on the point whether the
amendments to the Indian Press Bill, notice of which had already
been given, would be taken into consideration in the course of dis
cussion on the Indian Press (Emergency Power) Bill. 1277.

Resolution re—

Draft convention on foreced or ecompulsory labour. 1520-21.
Draft convention regulating hours of work in offices, h.ntela, ete.
1525-27.

Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1502. |

|
’ SKINS—
l Question re removal of the export duty on hides and ——. 1174,
I SMITH, MR—
! Question re—
[ Allegations made against ——, Divisional Eleetrieian, North Western
! Railway, Multan. 768.
: Allegations of corruption against ——, Divisional Eleetrician, North
Western Railway, Multan. 612-13.
SMUGGLING—
Question re —— of opium from Nepal into Bihar and Orissa. 15-16.
SOCIETY (IES)—
Question re encouragement of Archwmological Research by private or
semi-government Indian —. 570 .
SOHAN SINGH, SIRDAR—
Eleetion of —— to the Standing Committee for the Department of

Industries and Labour. 618.
Question re—

Absorption of Indian Mateh Companies by the Western Indian Mateh
Company. 1190-91.

3 ﬂ
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SOHAN SINGH, SARDAR—contd.
Question re—contd. 43¢
Currency withdrawn from cireulation and the Government of India’s
new loan. 1401,
Low prices of wheat. 1116.
Protection for the mateh industry. 1190, 1191.
Railway freight on wheat and cotton. 1117

Representation by the Indian Mateh Manuf: A t
SOLDIERS—
Question re grant of pensions to the families of —— killed in the
Burmese rebellion. 976.
 SORTER(S)—
Resolution re—
Platform attendance by Railway Mail Serviee —— 887.
Uniforms of postal and telegraph peons and ——. 701.
SOUTH AFRICA—
Question re— :
Conference on the Indian question in =1 896,
Indians repatriated from 572.
See also *° Africa .
SPECIAL MARRIAGE (AMENDMENT) ACT—
See ** Act(s) 7.
. SPEECH—
" Question re —— by the Governor of the Punjab. 15.
SPRINGS—
Question re utilisation of thermal — in India. 894.
STAFF—
Question re—
Allowanee of the ministerial —— of the Government of India offices
in Delhi. 712

Bungalows for the managing —— of the Government of India Press,
New Delhi. 1406.

Communal considerations in retrenchment of —— in Government
departments. 665.

Communities represented in the
in Bihar and Orissa. 590-92.

of the Income-tax Department

Employment by the railways of —— to receive and deliver letters to
railway officials. 256.

Examination for lower paid —— of railways. 1201.

Overworked postal ——. 704-05.

Overworked railway —— at Bhatni station on the Bengal and North
Western Railway. 1199-1200.

o
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STAFF—contd.
Question re—contd.
Pay, appointments and dismissals of supervising and operating —
of the Bast Indian Railway Press. 1169-70.
Pay of officers and of the Posts and Telegraphs Department.
709-10.
Retrenchment of grant and —— of the Indiin Research Fund
Association. 1198.
Retrenchment of Indian on the Hastern Bengal Railway. 306
~— of the Indian Research Fund Association. 1193. "
Strength of supervising and operating —— in the East Indian Rail-
way Press at Calcutta and at Howrah: 1169.
Unsatisfactory accommodation for the —— of the Railway Mail Ser-
viece at Howrah station. 576-77.
STAFF SUPERINTENDENT—
See *“ Superintendent (s) .
STANDARD TIME—
Question re Simla time and ——. 996.
STANDING COMMITTEE—
Election of Members to the
Labour. 61, 529, 618.
STATEMEBNT(8)— .. o5 2 ei VAl Ay - Ad
—— by the Honourable Sir George Sehuster on the ﬁnwwl wltmn.
713, 1029-38, 1249-64.
STATEMENT(S) (LAID ON THE TABLE)— «
-—— by Mr. A. A. L. Parsons re recruitment of Muslims on the North
Western Railway. 60-61.

——— by Mr. E. B. Howell re riots,in the North West Frontiér Province.
1201-02.
——— by Mr. J. A. Shillidy re purchase of stores by the High Commis-
sioner for India. 618-25.
—— by the Honourable Khan Bahadar Misn Sir Fazl-i-Husain re
lll}ll’;%ber of residential English High Sehools and Colleges in India.
—— by the Honourable Sir George Rainy 7¢ report of the Commlttoe
on the purchase of the Bengal and North Western and Rohilkund
and Kumaon Railways. 111-12.
STATEMENT OF BUSINESS—
—— by the Honourable Sir George Rainy. 61, 299-300, 617-18, 936-
37, 1055.
STATE RATLWAYS—
See ‘ Railway(s) .
STATESMAN—
Question re—
Articles in the - about Kashmir, . 990-91, 992.
Leading articles in the —— on the politieal position. 401-02.

for the Department of Tndustries and
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STATIONS—
Question re number of ticket collectors at certain —— and checking of
tickets at road-side —. 1396-97.

STATION MASTER(S)—
Question re Mussalman —— of the East Indian Railway. 921.
STATION STAFF—

Question re appointment of Muslims on the —— at Roorkee. 100.
STATUTE—
Questxon re fixation by —— of percentage of Muslim representation
in Government services.
STOREKEEPER—
| Question re—
('reation of an appointment of Chief —— in the Central Public
Works Department, Delhi. 998.
Non-appointment of an Indian as Chief —— in the Central Publie

Works Department, Delhi. 998-99.
STEAM NAVIGATION COMPANIES—

Question r¢ creation of an Advisory Board for Inland —. 576.
STEAMER COMPANY, PIONEER MOTOR TRANSPORT—
Question re rate war carried out against the —— in Hast Bengal
391-92.
STEAMER (S)—
“7 Question re—
\ A.rrangements on —— carrying coolies from Malaya to India. 1111-
Racxal discrimination on Italian —. 421,
STEBL INDUSTRY (PROTECTION) BILL—
See ‘“ Bill(s) .
BTERLING—
Question re rates for —— post office money orders. 1124-25.

STERLING LOAN(S)—
Question re—

Outflow of capital for ——-. 1123.
Recent ——. 78-79.
See also “ Loan(s) .

BTORES—

Question re—
Restriction of —— purchases. 389-90.
Purchase of —— through the Indian —— Department. 607-08.
—— purchased by Indian Railways. 606-07.
—— purchased by the Army Department. 607.

Statement 1aid on the table re purchase of —— by the High Commis-
sioner for India. 618-25.
L295LAD
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STRICKLAND, MR.—
Question re report on co-operative societies in Tanganyika by — -, |
421.

STRAITS SETTLEMENTS—
Qnestion re—
Carriage of mails between India and England and India and the

—. 695-96.
Carriage of mails to and from the ——, 933,
STUDD, MR. E—
Foreign Relations Bill—
Motions to consider and to cirenlate. 968-69.
Indian Press Bill—
Motion to refer to Select Committee and circulate. 551-54.
Indian Press (Emergency Powers) Bill—
Motions to consider and to refer to Select Committee. 1312,
Consideration of clause 3. 1333.
STUDENT (S)—
Question re—
Cost of military ——— at the Caleutta Medical College. 701-02.
Facilities for Indian joining Universities in England. 668.

concessions for travelling between Jadabpur and Calentta.
495-96.

SUBORDINATE (S)— i
Question re—

Alleged favouritism of Anglo-Indian Officers and ——— on the North
Western Railway. 677.

Concessions and privileges allowed on State Railways to Anglo-
Indians and Indian 681 ¢

Establishment of Public Works Department Upper
Railways. 485-86.

Examinations for appointment of — — in the Delhi Public Works
Department. 980-82.

Pay of Public Works Department Upper —— on Indian State Rail-
ways. 482-85. i

Promotion of Anglo-Indian -~ to the Superior Revenue establish-
ment. 681. i) -

Promotion of Public Works Department Upper
ways. 485.

Teg:}g?g;ry —— appointed to the Delhi Public Works Department.

Travelling allowances of Public Works Department Upper —— on
State Railways. 486-88.

SUBORDINATE OFFICES -

Question re partial treatment of attached and ——. 918,
. Bee also ‘“ Attached Office(s) .

on State

on State Rail-
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SUB-POST OFFICE—
Question re transfer to another village of the Chotkhand ——. 697.
SUCCESSION (AMENDMENT) BILL—
See *“ Indian —— *’ under ‘‘ Bill(s) ”.
SUGAR INDUSTRY—
Question re protection for the ——. 888-89.
SUHRAWARDY, SIR ABDULLAH—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eirculate. 1294, 1295-97, 1298.
Motions to consider and to refer to Select Committee. 1307.
SUKHRAJ RAI RAI BAHADUR—
Question re—
Allotment of funds by the Road Committee for the improvement of
roads in the Bhagalpur district. 868-69.
Articles in the Statesman about Kashmir. 992.
Burma rebellion. 993.
Convictions of Congressmen after the Irwin-Gandhi agreement.
504-05.
Exportation of monkeys and birds to America. 505.
Income-tax assessments. 8§24-25.
Income-tax paid by Jains. 506.
Indians thrown out of work in Malaya. 507.
Jain holidays. 505-06.
K Number of Jains in Government services. 506.
Pagsages of Round Table Conference delegates, ete. 867-68.
Reduction of the exchange rate to 1s. 4d. 868.

Representation of the Indian Chamber of Commerce at the Round
Table Conference. 867.

Retrenchment in salaries on State’ Railways. 507-08.
Retrenchment of Indian staff on the Eastern Bengal Railway. 506.
Se;ggance and exhibition of the heads of certain Burmese rebels.
SUPERANNUATED OFFICER—
Ree ‘“ Officer(s) .
SUPERINTENDENT (8)—
Question re—

Appointment of Hindus as Deputy Postmasters; General and «—--
of Post Offices. 1173-74.

Appointment of Muslims as —— in certain offices.. 979.

Appointment of ——, Archmological Section, Indian M 1005.

Appointment of —— in Divisional offices on the North Western Rail-
way. 492.

Complaints against —— of Post Offices. 909.

Duties of the Staff and Assistant Staff —— on the East Indian Rail-
way. 912
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SUPERINTENDENT (8)—contd.
Question re—contd.
Power house —— in New Delhi. 1134.
—— and postmasters in the Sind and Baluchistan Postal Cirele.
798.

Transfer of the of Post Offices, Malabar Division. 426.
SUPERINTENDENT OF EDUCATION—
Question re appointment of Hindus in the office of the ——, Delhi.
601-02.
SUPERINTENDENT OF POST OFFICES—
Question re—
Allegations against the
791-92.

Lengthy retention of the post of ——, Madras Circle, by Rag
Bahadur G. Narasimha Naidu. 154-55.

Reduction of 706-07.
SUPERIOR OFFICER(S)—
Question re—
Grant of Lee passage conecessions to non-Asiatic non —— in railway
service. 598-99.

Pay of the Agent and —— of the Assam Bengal Railway. 99-100.
See also ““ Officer(s) ™.

SUPERIOR REVENUE ESTABLISHMENT—
Question r¢ promotion of Anglo-Indian subordinates to the ——.
681. .

, Lower Sind and Persian Gulf Division. .\

SUPERIOR SERVICE(S)— |
Question re—

Indianisation of the Commercial and Engineering —— of the North
Western Railway. 673-76.
Retrenchment in the salaries of ——. 784.

See also “ Service(s) '.
SUPERVISING STAFF—
Question re proportlon of
Press.
SUPERVISORS—

Ques{%)on re é.ppoiutment of Officer —— at Army Headquarters. 1109-

SUPERVISORY POSTS—

Question re shortage of —— in post offices and the Railway Mail Ser-
vice. 262.
SURVEY OF INDIA—
Question re—
Communities affected in reductions made in the Forest Research
Institute and the —— Department at Dehra Dun. 685-86
Curtailment of holidays in the office of the ——, Mussoorie. 809

to workers in the East Indian Railway
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| SURVEY OF INDIA-—contd. Vi1
Question re—contd. -
Employment of Muslims in the 432-33.
Reduetion in number of class I officers of the ——. 927,
Removal of the —— office from Mussoorie. 580.
SBYKES, MR. E. F.—
Question re activities of the International Chamber of Agriculture of

Rome. 1164
SYLLABUS—
Question re’ —— of examination for inspectors of post offices. 1161-
62.
T
TAIT, MR. J—

Indian Press Bill—
Motions to refer to Seleet Committee and to eirculate. 357-58.
©Oath of Office. 1.
TALIB MEHDI KHAN, NAWAB MAJOR MALIK—
Election of to the Advisory Publicity Committee. 1408.
Indian Press Bill—
Motions to refer to Select Committee and to eireulate. 547-49.
Question re—
\ i Additional representation of Mercantile Community and agricultnral

classes on the Round Table Conference. 1007-08
Cost of maintenance of the exchange ratio at 1s, 6d. 46-47.
Examination for appointments to the andit and aceounts service.

1159-60.
FANGANYTKA—
Question re—
Alleged persecution of Muslims' in . 422
‘Arms licences for Buropeans and Indians in ——. 423,
Import duties in —— on Indian imports. 420.
Medical facilities for Buropeans, Indians and Africans in ——. " 422-
23.
Poliee action against two Indians in ——. 790-91,
_ Refusal of the —— Indian Delegation to attend the Joint Parlia-
mentary Committee. ;
Report on Co-operative Soeieties in —— by Mr. Strickland. 421.
Resolutions of the —— Indian Conference. 421.
TANNING INDUSTRY—
Question re precarious state of the ——. 53.

TATA AND COMPANY. MESSRS.—
Question ;e ’s offers for running the Air Mail Service in India.
400-01.

y
»
:

ey
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TATA IRON AND STEEL COMPANY—

Question re bounties paid to the —— by Government. 577.
TATANAGAR—

Question re provision of a post office near the —— Foundry. 1201
TAXATION—

Question re —— in Cantonment. 803-04.
TEA—

Question re duty on Chinese —. 996.
TEA TRADE— k

Question re slump in the —— in the Punjab. 493.
TEACHER(S)—

Question re—

Appointment of an untrained in the Government Secondary
School at Pisangan, Ajmer-Merwara. 1187. .

Appointment of Muslim in Delhi. 1108.

Hindu and Muhammadan —— appointed and dismissed on the re-
commendation of the Distriet Inspector of Schools, Delhi. 602.

Numbers of Hindu and Muhammadan employed in schools in
Delhi. 1108.

Recognition of Muhammadan Educational institutions and appoint-
ment of Muhammadan in Delhi. 602-03

?gappomted to Technieal Schools by the Bengal Nagpur Railway.

TECHNICAL SCHOOLS—
~ Sec “‘ School(s) .
TELEGRAM(S)—
Question re withholding of —— sent by Mr. M. N. Roy. 524.
TELEGRAFPH ENGINEERING DEPARTMENT—
Quesgigon re appointment of Sikhs to the ——, Lahore Division. 588-

TELEGRAPH MASTER GENERAL—
Question 7e employment of a —— at the Government Telegraph Office,
Lucknow. 260.
TELEGRAPH OFFICE(S)—
Question re—

Conversion of Departmental —— into combined offices. 197-99, 263,
696-97, 708.

Departmental ——, their income, work and staff. 197.

Employment of a Telegraph Master General at the Government ——-,
Lucknow. 260.

Estatlishment and cost of re-equipment of the Chittagong ——. 6.

N%Tber of members of various communities employed in ——. 260-

Reduction of number of Departmental —. 711.

Re;nsgval of telegraph wires from the Deolali to the Nasik ——.




.

TELEGRAPH SERVICE—
Question re preponderance of Anglo-Indians in the Departmental ——.
262-63.
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TELEGRAPH STAFF—

Question re house rent and allowanees paid to —— and Postal staff.
261-62.
TELEGRAPH TRAFFIC, SUPERINTENDENT(S) OF—
Question re duties of — 195-96.
TELEGRAPHIST (8)—
Question re—

Military —— employed on eivil duties. 177-78.
Pay of —— and postal clerks. 263-64.

Postal signallers and Departmental ——. 707.
Retrenchment of ~——. 710-11.
TELEPHONE SUPERVISOR(S)—
Question re duties of ——. 195.
TENDER(S)—
Question re—
—ng?«;}a repair work at the Government of India Press, Aligarh.

— for roofing of the Shanan Power House, Jogindarnagar. 683-
84

____ for the conveyance of mails between Bombay and England.

i 708.
TENNIS COURT—
Question re —— for Government of India clerks at Phagli. 928.
TERRITORIAL FORCE—
Question re—
Grant of senior commissions to officers of the Indian —— and the
University Training Corps. 790-91.
Indian —— in the United Provinces. 82-83.
TERRITORIAL FORCES (AMENDMENT) BILL—
8ée ¢ Indian —— 7’ under *“ Bill(s) "
TEXT BOOK COMMITTEE—
Question re Delhi —. 601.
THAKERSEY HOUSE—
Question re rent and purchase price of —— and ‘‘ Irwin House " in
Bombay. 888.

THAMPAN. MR. K. P—
Heavy Chemical Industry (Protection) Bill—
Motion to consider. 726-27.

Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1046-47.

ity
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THAMPAN, MR. K. P.—contd.
1 Question re—

Development of Burma by immigrants from Bihar and Orissa and
the United Provinees. 779.

Discharge of certain employees of the Cordite Factory at Aravan-
kadu. 475-76. |

Duty on Chinese tea. 996.

Economy on the Madras and Southern Mahratta Railway. 475.
Export of monkeys from India. 780-81.

Financial aid for Indians in Burma. 780.

Grant of Lee passage concessions to non-Asiatic non-superior officers
in Railway Service. 598-99.

Losses of Immigrants from Bihar and Orissa and the United Pro-
vinces settled in Burma. 779.

Military wounded and murdered in Burma. 778.

Number of Indians assaulted, robbed, etc., in Burma. 778.
Proclamation of Martial Law in Burma. 778-79.

Protection of Indians in Burma. 780.

Rg}g%sc of certain prisoners sentenced for life under Martial Law.
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Representations on the plight of Indians in Burmz;. 1785

Serious situation of Indians in Burma. 777-78, 780.

Transfer of the Superintendent of Post Offices, Malabar Division.
426.

Transfer to remote stations of office bearers of the Calicut Branch
Postal Union. 426. |

Treatment of Intermediate class passengers ‘at Hardwar: Railway
Station. 996.

Question (Supplementary) re—
Contracts for motor mail services in Madras and Calentta. 1193.
Departure of Indians from Burma. 419.
Export of monkeys from India. 703,

Reiiﬁc;igrll in number of members of the Public Service Commission.

Resolution re High Courts. 641.
THERMAL SPRINGS—
Question re utilisation of —— in India. 567.

THIRD CLASS—
Question re— o oram ega Y
Abolition of the post of female ittendant for P gers ab

Dacea Railway station. 100.

Delay in opening of —— Booking office at Patna Junetion railway
station. 23-24. : ! o

Ry w1 i . t aoitol”
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THIRD CLASS—conid.
Question re—conid.
Removal of a public latrine from the proximity of the —— waiting
room at Burhanpur railway station. 108.
THIRD DIVISION—

Question re qualifying examination for —— elerks. 774,
TICKET(S)—
Question re—
Adoption of the Mody system of Railway checking. 81.
Complimentary —— issued on the North Western Railway. 385
Crew system of Railway checking. 79-80.
Number of collectors at certain stations and cheeking of —— at
road-side stations. 1396-97.
Saég snd detection of used railway —— at Gaya and Patna. 1384-
5.
TICKET CLLECKING—

Question re on the East Indian Railway. 1387, 1388, 1389, 1390,
1392-93, 1399.
TICKET COLLECTOR(S)—
Question re—
Number of —— at, certain stations and cheeking of tickets at road-
side stations. 1396-97.
. -— discharged and reduced on the Bast Indian Railway. 1397.

‘TICKET EXAMINER (S)—

Question re—
Abolition of travelling —— on the North Western Railway. 284
Allowances of Travelling on the East Indian Railway. 1390.
Control of Travelling —— and Crew staff on the East Indian Rail-
way X
Conversion of travelling —— into special ——. 285-86.
Pay of on the North Western Railway. 286.
Special and travelling —— on the North-Western Railway. 285.
Uniforms supplied to Crew staff and Travelling - on the East
Indian Railway. 1396.
TICKET INSPECTOR(S)—
Question re— ) ,
Allowances of Travelling —— on the East Indian Railway.
1391-92. ‘

Discharge of Travelling —— on' the abolition of the OCrew
System on the East Indian Railway. 1393-94.

Examinations ' for | Travelling' -~ on the Bast Indian Railway.

1396. 5 r

. ... Pay and allowances of Travelling:=—— on the Bast Indian Rail-
i way. 1395, Pl
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TICKET INSPECTOR(S)—contd.
Question re—contd.

Promotion ‘of Travelling ——, ete., on the Bast Indian Railway.
1395.
Promotion of Travelling on the East Indian Railway. 1398,
TIME-KEEPER—
Question re appointment of a Revetment —— at Chittagong. 2—8.

TIMES OF INDIA—
Question re—
Appointment of the Publicity Officer of ‘the Great Indian Peninsula
Railway after consultation with the 399.

Employees of the nominated to the Bombay Railway Adnsor:
Committee. 399—400.

Payment by the Great Indian Peninsula Railway to the —— Offiee
for printing and stores. 398-99.

TODD, MR. A. H. A—

Code of Criminal Procedure (Amendment) Bill (Amendment of
Section 144) Motion to refer to Select Committee. 443, 462.
Indian Bar Councils (Amendment) Bill—
Motion to refer to Select Committee. 1008,
Oath of Office. 1.

TOK KYI, U—
Expressions of regret at the deaths of Mr. Alexander, Mr. Shahani
and —. 56-59.

TOWN INSPECTOR(S)—
See *“ Tnspector(s) *’. 1163.
TRADE—
Question re—
Correspondence with His Majesty’s Government regarding British

in India. 610.
Decline in the foreign —— of the Bombay Prm.&cncy 610.
Licences for carrying on —— in Cantonments. 785-86.

—— between India and Japan and India and Britain. 609.
TRADE COMMISSIONER(S)—
‘Question re—
Appointment of a —— in East Africa. 423.
Appointment of Indian ——. 881,
Quarterly Report of the Indian —— at Hamburg. 1174.
TRADER(S)—

‘Question re condition of Madrasi residents, — ‘and labovi}m in
Burma. 417-18.
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TRAFFIC ACCOUNTS—
Question re—
Retrenchment of a Sikh from the —— Branch of the North-
Western Railway. 672.

Retrenchment of employees of the East Indian Railway ——
Office, Howrah. 976-77.

TRAFFIC INSPECTOR(S)—
Question re appointment of Sikhs as ——, ete, on the North-
Western Railway. 669-70.

TRAFFIC MANAGER(S)—
Question re term of office of the ——, Eastern Bengal Railway.
435.

TRAFFIC SERVICE—
Question re—

Abolition of the local —— and creation of a new service. 677.
Appointment of a nephew of a member of the Bengal and North-
Western Railway Enquiry Committee in the . 885,
Difference in pay of local —— Officers. 680-81.
Salaries of local —— Officers. 676.
TRAFFIC SUPERINTENDENT(S)—
Question re powers of Assistant ——. 679.
TRAIN(S)—
Question re—
Prevention by Crew staff of passengers from boarding —— 1385.

— from Amraoti to Nagpur. 927-28.
TRAIN EXAMINER(8)—

Question re —— at railway junetions. 913.
TRAINING SCHOOL—
See *“ Sehool .

TRAVELLING ALLOWANCE(S)—
See ‘¢ Allowance(s) '

TRAVELLING TICKET EXAMINERS—

Question re—

Abolition of ——— on the North-Western Railway. 284.
Conversion of —— into special ticket examiners. 285-86.
Special and —— on the North-Western Railway. 285.

See also ‘* Ticket Examiner(s) .
TRAVELLING TICKET INSPECTOR(S)—
‘See “* Ticket Inspeector(s) .

TREASURY BILLS—
" See ““ Bill(s) .
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TREASURY BONDS—

Question re issue of 6} per cent. —. 1126.
TRIBUNAL(S)—

Question re separation of the Executive from judicial ——. 94-95.
TROOP(S)—

Question re—

British and Indian and officers in the Indian Army. 871-72.

Use of —— from the Indian Army outside India. 265.
TUBERCULOSIS—
_Question re cases at ‘‘ Ivan Ho '’ in Mussorie. 581.

TUN AUNG, U—
Indian Press Bill—
Motions to refer to Select Committee and to cireulate. 377-80.
Resolution re rebellion in Burma. 861, 862, 863.
TUNDLA—
Question re a%%omtment at Howrah of a railway officer retrenched
at
TYPIST(S)—

Question re appointment of —— in Government of India Depart-
ments.—988-89.

T
UNEMPLOYMENT—
Question re—
Recommezi%:tinns of the Royal Commission on Labour regarding

—— in India. 592.
UNFUNDED DEBT(S)—
See ““ Debt(s) *".
UNIFORM(S)—
Question re—
—— of postal and telegraph peons and sorters. - 701.

— — supplied to crew staff and travellimg ticket examiners on the
East Indian Railway. 1396.

UNION(8)—
Question re—
Memorandum of the All-Tndia Postal and Railway Mail Serviee

to the Posts and Telegraphs Retrenchment Advisory Com-
mittee. 711-12. ®

Transfer to remote stations of office bearers of the Calicut B:aneh
Postal 426.
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UNITED PROVINCES—
Question re—
Acute agravian situation in the 873. W
Communal inequalities in the staff of Aecounts and Audit - Offices
06.

in ‘the ——

Development of Burma by immigrants from Bihar and Orissa and
the —. 779.

Dismissal of Muslims in the =— Postal Circle. 815.

Firearm licences confiscated in the ——. 431

Indian Territorial Force in the ——. 82-83.

Losses of immigrants from Bihar and Orissa and the ———settled

in Burma. 779.
Non-recruitment to the Army of Muslim Rajputs from the —.
428.

Regiments admitting Mussalmans from the —. 83.
Safeguarding of the interests of Mmonty Communities in appoint-
ments to Audit and Accounts Offices in the 806-07.
UNIVERSITY (IES)—
Question re—
Facilities for Indian students joining
Prohibition of a lecture by Dr. Hunter at the Delhi

in England. 668.
570.

| UNIVERSITY TRAINING CORPS—

Question r¢ grant of senior commissions to officers of the Indian

M85 Territorial Force and the ——. 790-91.
\UPPER SUBORDINATES—
Question re promotion of —— in the Publie Works Department.
1125.

See also ‘“ Subordinate(s) ™.
UPPI SAHEB BAHADUR, MR.—
Resolution re rebellion in Burma. 858.

v

VACUUM BRAKES—
Question re lack of —— on the Eastern Bengal Railway. 409-10.
VALUE—PAYABLE PARCELS— L
Question re new rule for payment of two annas on —— and re-
gistered newspapers. 438.
VICEROY, HIS EXCELLENCY THE—
Address by to the Members of the Council of State and the
Legislative Assembly. 341-46.
Message from and Governor General re disallowance of motion
for adjournment relating to the Exchange Ratio. 839.
See also ““ Governor Gencral, His Excellency the *’.
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VIZAGAPATAM PORT (AMENDMENT) BILL—
See *“ Bill(s) .
VOLUNTEERS—

Question re action taken against of the Afghan Youth League
or the Khudai Khidmatgars in the North West Frontier Pro-

vinee. 13-14. |
w
WAGON— |
Question re —— industry. 1123.
WAGONSHOPS—
Question re appointment of Indians in the Carriage and -— of th

Bombay, Baroda and Central India Railway, Ajmer. 876.
WAITING ROOM(S)—
Question re—
European and Indian ladies at Ajmer railway station. 424.
Removal of a publie latrine from the proximity of the third class
at Burhanpur railway station. 108.
WAJTHUDDIN, KHAN BAHADUR HAJI—
Question re—
Alérgétion of plural member constit ies for Cant Board

Abolition of the post of Assistant Superintendent of Bducation in
Ajmer-Merwara. 394

Abolition of the post of Educational Commissioner with the Govern-
ment of India. 393-94.

Abolition of the Publicity Department on the Eastern Bengal Rail-
way. 435-36.

Alleged reactionery bye-laws in Mardan Cantonment. 783.

Amendment of the Cantonments Aect. 786-87.

Appointment of a superannuated officer as Secretary of the Rajpu-
tana Board of Secondary Education. 1188.

Appointment of Advisory Boards in Cantonments. 802-03.

Appointment of an untrained teacher in the Government Secondary
School at Pisangan, Ajmer-Merwara. 1187.

Appointment of B. Bhawani Charan, as accountant in the Govern-
ment of India Press at Aligarh. 428-29.

Appointment of foreman, printers, Government of India Press, Ali-
garh, 430-31.

Appointment of President of the Secunderabad Cantonment. 787.

Comment in a newspaper on a pending case by an Honorvary Magis-
trate. 1186-87. " 8 %

Complaints against the Istimrardar of Pisangan. . 395.

Constxtnhon of _elected - Cantonment = Boards in the North-West
Frontier Province. 416-17.
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| WAJIHUDDIN, KHAN BAHADUR HAJI—contd.

Question re—contd.

" Qost of the Board of Secondary Education in Rajputana. 1188-89.
| Creation of elected boards in Cantonments. 787-88.
Doetors appointed in charge of cantonment hospitals, 788.89.

Drainage and water supply scheme required for Cawnpore Canton-
ment. 789-90.

¥ees charged from candidates for examinations in Rajputana. 1188.

Fees charged from hawkers at fairs in Cawnpore Cantonment. 789.
 Government grant to the D. A. V. High School, Ajmer. 1187-88.

Heavy work in districts of the Eastern Bengal Railway. 436.

dssue of a distress warrant against Bishambhar Dass in Nowshera
Cantonment. 803.

P iicenses for carrying on trade in Cantonments. 785-86.

Non-representation of the people of Cantonments at the Round
Table Conference. 801-02.

Non-transfer of judieial officers from Ajmer-Merwara. 510.
Promotions to the post of Inspecting Officers in Cantonments. 1185-

Qualifications of employees in the Government of India Press, Ali-

garh. 430.
Refund of Haj pilgrim passage money. 503-04.
| Regulatiomyof motor vehicles in Ajmer-Merwara. 392-93.

| i Retrenchment in the Government of India Press, Aligurh. 429.

i { "plans for houses in Cawnpore Cantonment. 804.

Taxation in canfonments. 803-04.

Tenders for repair work at the Government of India Press, Aligarh.
429-30.

Term of office of the Traffic Manager, Eastern Bengal Railway. 435.

Transfer of control of the Catering Department of the Eastern
Bengal Railway from headquarters to the districts. 433.

L JAKES —
Question re gifts, —, ete., gra.nted by the last Nawab Nazim of
i Bengal, Bihar and Orissa.
WAR—
Question re materials supplied by India for the Great —-. 8.

WAR OFFICE—
Question re direct communications between the Army authorities .md
the ——.  265-66.
WARDENS— ’
Question re appointment of Sikhs as Staff and Assistant Staff — on
the North Western Railway. 670.
“WARRANT(8)—
Question re issue of distress —— against Bishambhar Dass in Now-
shera Cantonment. 803.

/
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WATER—
Question re—
Charge for excess —— at clerks’ quarters, Phagli, bxmla . 925-26.

Charge for excess —— at Government quarters in Simla and New
Delhi. 926.
Lack of drinking —— at Marwat, Bannu distriet. 406-07.
‘WATER METRE CARDS—
_ . Question re introduetion of —— in Simla and New. Dglhi.  975.
WATER RATES—
Question re excess —— charge for quarters in Phagli, Simla. 975.
WATER SUPPLY—
Question re drainage and —— scheme required for Cawnpore Canton-
ment. 789-90.
WEIGIITS—

Question re —— recognised by the Indian Weights and Measures Act.
209.

WESTERN INDIA MATCH COMPANY—

Ques;ilon re absorption of Indian Match Companies by the — - 1190- ]
WHEAT— j
Question re— ‘
Conference of —— growing countries in LoﬂMUo-QLc —
Exemption from the new customs duty of outstanduﬂtr\afh |
for the importation of 384. 1
Fall in the price of 783 84.
Import of under the —— (Import Duty) Act. 109-10.
Low prices of ——. 1116.
Price of 157-58, 164-65.
Railway freight on —— and eotton. 1117.
Regsuction of freight on —— from the Punjab to Calcutta. 286-

WHEAT (IMPORT DUTY) BILL— |
See ““ Bill(s) .

WHIPPING—
Question re—
Abolition of the punishment of —. 88.
Sentence of —— given to a boy in Kenya. 419-20.

WILAYATULLAH, KHAN BAHADUR H. M—

Toreign Relations Bill—
Alotions to ider and to cireul 952-58.
Wotion to refer to Select Committee. 973. "

Question re— : 4
Employment of Dr. F’ on archmological work in India. 571. '
Encou t of ar logical »research by private or sengov-

ernment Indian societies. 570. |
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WILAYATULLAH, KHAN BAHADUR H. M.—contd.

Question re—contd.
Prohibition of a lecture by Dr. Hunter at the Deili University.

570.
WIRELESS—
Question re—
Tmprovement of communieation. 1155,
y Indian officers in the Braneh. 1155...
Qualifieations of Divisional Engineers, 1155.
WIRELESS COMPANIES—
Quast re merging of —— and Cable'—— in India.  11-12.

WOMAN(MEN)—
2 Question re appointment of
L AVOMEN'S MEDICAL SERVICE—

Factory Tnspectors. 184,

Question re officer of the —— lent' to the Indian Red Cross Society.
T71-72.
WOODMORE, MR. S. R—
Question re officiating promotion of —— at the Moghalpura Railway

‘Workshops. 489,
WOOLLEN INDUSTRY—

nestion re depression in the —— 29-30.
WOOLLEN MILLS—
' _ Question. re condition of — in India. 30-3L ¢
Question re —-—»Viu the Secretariat. 1135.
¥ WORKMEN—
Question re discharge of Muslim from the North Western Rail-
way. 385.

| 3
| WORKS COMMITTEE(S)—
Nee  Committee(s)
WORKSHOP (8)— i
- Question re—
__Diilference in pay of Indian, European and Anglo-Indian mechanies
in the Lillooah —— East Indian Railway. 520.
Fuiployment of students of the Benares Engineering College as
| unpaid apprentices in the Lueknow Railway — 791.
! Ttiropeans, Anglo-Indians and Indians as miechanies in the Lillooah .
. Past Indian Railway. 520.

)

Officiating promotion of Mr. § R. Woodmore at the Moghalpura
i 8

i Railway . 489.

k. Pay of European, Anglo-Indian and Indian Apprentices of the
- Kharagpur OBLL K i

N l’r{;})loeges of employees of Bengal and North Western Railway ——

Racial diserimination in the appointment of apprentices in the
g Lillooah . 520-21
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‘WORKSHOP (S)—contd.

WORKSHOP INQUIRY COMMITTEE—

YAKUB. SIR MUHAMMAD— 1

YAMIN KHAN, MR. MUHAMMAD—

23

‘Indian Finance (Supplementary and Extending) Bll].-—‘"‘"h -

Question re—contd.
Réduetion'in number of apprentices in the Kharagpur Railway ——.
518.

Scales of pay of apprentices at the Khalagpur — 1518

Sie ¢ Committee(s) .

X

Code of Criminal Procedure (Amendment) Bill—(Amendwment of sec-
tion 144)—

Motion to refer to Select Committee. 454.

Indian Press (Emergency Powers) Bill—

Motion to pass. 1480-83, 1484, 1485.

Motion to reduce Demand for Supplementary Grant for ‘“ Expendi-
ture in England—Secretary of State for India’’ re mon-repre-
i‘(;l;&asign of Nationalist Muslims in the Round Table Conference.

-95.

Question (Supplementary) re appointment of Muslims in the Simla
General Post Office. 1379.

Resolution re control of money-lending and rates of interest. 652-57,
661, 842, 844, 852-55. e 1o

T — L
Ancient Monuments Preservation (Amendment) Bill—
Motions to consider and to eirculate. 1218-20.
Code of Criminal Procedure (Amendment) Bill—(Amendment of see-
{ion 144)—
Motion to refer to Select Committee. 447-50.
Election of Members to the Adyisory Publieity Committee. 1176.
Expressions of regret on the deaths of—
Mr. Alexander, Mr. Shahani and U Tok Kyi. 58. K
Mr. K. C. Roy. 73-T4.

Motion for leave to introduce. 1268-69.
‘Indian Press Bill—

Point of order raised by Mr. 8. C. Sen that the Bill as introduced
in the Assembly has not been published in the Gazetts, and there-
fore all  proceedings taken thereafter, viz., the Report of the
‘Select Committee, are ulira vires, illegal and "void. 1182

Indian Press (Emergency Powers) Bill— - !

Consideration of clause 3. 133840, 1356. |

_Resolution re— g\

Clivil Court decrees and proceedings against agriculturists. 2 “
208, 209.

Control of money-lending and rates of interest. 831-33.
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S

Z
ZAMINDARS—
Motion to  reduce Demand. for Supplementary Grant for Miscella-
neous '’ re inadequate representation of the landholders and -—

at the Round Table Conference. 1237-41.
ZIAUDDIN ATIMAD, DR—
. 1" Ancient Monuments Preservation (Amendment) Bill—
| Motion to refer to Select Committee. 1228.
| Foreign Relations Bill—
ftions to consider and to circulate. 963-66, 967, 968.
#Motions to consider and to refer to Select Committes. 973.
' Indian Income-tax (Second Amendment) Bill—
- Motion to refer to Select Committee. 137-39.
Indian Press (Emergency Powers) Bill—
: Motions to consider and to refer to Select Committes. 1309-12.
| Consideration of clause 3. 1327-29, 1352-53.
Consideration of clause 4. 1375, 1436.
Consideration of clause 7. 1441
Consideration of clause 18. 1446.
Question re—
Abolition of the Court, of . the Judicial Commissioner of Ajmer-
Merwara, 508-10.

R —

S jon of the Mody system of railway ticket eheekinz. 81.
l “Alleged reactionary bye-laws in Mardan Cantonment. 788.
Amendment of ‘the Cantonments Act. 786-87.
Appointment at Howrah of a railway officer retrenched at Tundla.
82.
Appointment of Magistrates and Judicial Officers in Ajmer-Merwara
from a major province. 511-12.
- Appointment of Muslims it Accounts Offices. 811-12.
. Appointment of Muslims to the Military Aeccounts Department.

‘809-10.
Appointment of President of the Seeunderabad Cantonment Board.
e 787,
Charges against Mr. Harris when in charge of the Crew System.
80-81.
Communal inequality in Government serviees. 106.
Creation of elected boards in Cantonments. 787-88.
Crew system of railway ticket checking. 79-80.
. Dilatory methods of Civil Courts in Ajmer-Merwara. 512-13.
' Discharge on account of retrenchment of Mr. Abdur Rashid from
51.%; office of the Chief Engineer, Surveys and Construction, Liahore.

' B

L _—

Doctors appointed in charge of cantonment hospitals. ~788-89.
. Drainage and water supply scheme required for Cawaporz Canton-
ment. 789-90.



m INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

| ZIAUDDIN AHMAD, DR.—contd.
; Question re—contd.
Employment of frontier Muslims in Aceount and Audit Offices at
Peshawar. 581-82.
Expenditure on overseas pay, exchange compensation allowanee and
passages. 108
hxtsensmn of option to purchase the Assam Bengal Mwu» 1117- |
1
Fees charged from hawkers at fairs in Cawnpore Lautonmm; 789.
Frequent postponement of cases in the Ajmer Civil Courts, 913.
Inconyenient use made of the passenger sheds and platforms at
Burhanpur railway Station. 107.
indian Territorial Forces in the United Provinces, 82-85.
Lack of drinking water at Marwat, Bamnu district. 406-07.
Licenses for carrying on trade in cantonments. 785-86.
Non-transfer of Judicial Officers from Ajmer-Merwara. 510.
l !.)pizlllions5 supporting the Hides Cess Enguiry Committec’s Report.
T4-7
it Payments from cantonment funds of compensahou for buildings
on sites resumed by Government. 605.
Promotion of a railway fireman. 81.
Promotion of ministerial officers in AJme.r-WIerwar& t&be Magistraies
and Judicial Officers. 510-11.
Provision of a road to the North of Burhanpur railv Ay ErTtion,

Provision of an extra gate at Burhanpur railway station. 107.
Quarterly report of the Indian Trade Commissioner at Hawmburg.
1174.

Railway passes for retired servants of the Oudh and Rohilkhand
Railway.

Recruitment of Mussalmans to the Military Accounts Deparfment.
84-85.

Regiments admitting Mussalmans from the United Provinces. 83.

Removal of a public latrine from the proxnmty of the third eclass
waiting room at Burhanpur railway station. 108,

Removal of the export duty on hides and skins. 1174.

Report of the Hides Cess Enquiry Commitfee. 1174. (¥

Residents expelled from cantonments. 606.

Resumption of certain bungalows in Nowshera Cantonment. 605-06.

Retrenchment on railways. 81-82.

Storage of dry fish and hides on the passenger platform at Burhan-

pur railway station. 108.
thlon (Supplementary) re—

Action taken against volunteers of the Afghan Youth League or ‘y\

Khudai Khidmatgars in the North-West Frontier Province. 2

Appointment of Sikhs to the Telegraph Engineering Depwent,
Lahore Division. 589. aF
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" ZIAUDDIN AHMAD, DR—concld.
\ Question (Supplementary) re—contd. .

| Detention under Regulation I11 of 1818 of Mr. Aziz Hindi of Amrit-
! sar.

Examination for appointments to the Audit and Aceounts Service.
L 1159-60.

Fall in the price of wheat. 784. .

E Grant of Lee passage coneessions to non-Asiatic non-superior officers
g in Railway Service. 599.
| illness and treatment of Mr. Ihsan Ilahi, a detenu under Regulation

I of 1818. 186, 187.
L iport of wheat under the Wheat (Import Duty) Aer. 109-10.

Lack of a shed and other facilities for passengers at Jhansi railway

A station. 580.

E Number of Sikhs employed in certain offices. 775-76. ;

Position of minorities in services under the control of the Central
Government. 476.

Price of wheat. 164-65.

Prohibition of a lecture by Dr. Hunter at the Delhi University. 570-
.

Purchase of the Assam Bengal Railway. 574-75.

Recent sterling loan. 79.

Recruitment of Muslims to Government of India offices. 1001-02.

: . Reduection in number of Members of the Public Service Commission.

P —

k Representation of Hindus, Muslims and Sikhs on the Peshawar Muni-
cipality.
Work at’the Chittagong jetties. 101-02.
Resolution re—

Control of money-lending and rates of interest. 855.

Draft convention on forced or eompulsory labour. 1518-20.

Draft convention regulating hours of work in offices, hotels, ete.
~ 1527-28.

Exlcol%ngg, Gold Reserves and the Supplementary Fmance Bill.

* Purchase of the Bengal and North Western and Rohilkund and
Kumaon Railways. 1502-05.

Stat t on the fi ial position. 1034-35, 1036.
- ZULFIQAR ALI KHAN, SIR—
Indian Press (Emergency Powers) Bill—
Motions to consider and to eirculate. 1283, 1284, 1235.

Resolution re Civil Court decrees and proceedings ainst rieul-
" turists. 216-17. o

\ 2
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